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LOK SABHA DEBATES

LOK SABHA

A\

Thursday, March 24, 1988/
Chitra 4, 1910 (SAKA)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chair].
[Translation]

MR. SPEAKER : Please sit down.
How are you, Mr. Acharia ?

SHRI BASUDEB ACHARIA : Sir,
yesterday you were absent during Emer-
gency.

[English]

PROF. MADHU DANDAVATE : Sir,
we missed you during Emergency.

[ Translation]

MR. SPEAKER :
Emergency on you ?

Did I impose

ORAL ANSWERS TO QUESTIONS

[English)
Long-term Plan for Development of
Railway Technology
*427. SHRI H. N. NANIJE
GOWDA :

SHRI S. M. GURADDI :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Railways propose to
involve industries and rescarch institutes

in a big way in its Technology Develops
ment Plan;

(b) if so, the detaiis thereof; and

(c) whether any time limit has been
fixed for the implementation of the Pian
and the areas in which improvements
would be effected ?

[ Translation]

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) to (¢) A
beginning has been made to involve indus-
tries and premier institutes of learning in
development of railway technology. Eight
Technology Development Groups being
set up, one for each technology area
selected, include representatives of RDSQ
industry and institutes of learning. The
Technology Development Plan envisages
improvements in locomotives, coaches,
wagons, track and bridge structures, trac-
tion power systems and signalling and
tele-communication system within a broad
time frame

[English]

SHRI H. N. NANJE GOWDA : Sir,
it is really a very ambitious programme,
The Minister of State has stated that eight
Railway Technology Development Groups
are being set up. [ would like to know
the nature and coanstitution of these
groups and also the scope for the working
of these groups; whether they are only to
function as Advisory Groups or whether
they can undertake research work also.
If so, what are the facilities provided for
these Groups to undertake such research
work ? What is the amount carmarked
for the purpose ?

THE MINISTER OF STATE OF
THRE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : Sir, I did
not catch whether the hon. Member has
sald tho Plan is ambiguous or ambitious,
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SHRI H. N. NANJE GOWDA: 1
said ‘ambitious’. ( Interruptions)

SHRI BASUDEB ACHARIA -
Botb ambiguous and ambitious,
(fnterruptions)

SHRI MADHAVRAO SCINDIA :
It is ambitious. I don't think there is
any harm {n being ambitlous because
when you do manage to achieve someth-
g, invariably you do because you are
ambitious. (Interruptions)

PROF. MADHU DANDAVATE : It
might be ambivalent also.
(Interruptions)

SHRI MADHAVRAO SCINDIA : 1t
is our attempt that over the next decade
in certain selecied areas which have
special relevance to the Indian Railway
‘ System, we should become technology
Jeaders, instead of the present strategy
which is to import, after a certain number
of years alongwith technology transfer,
and then to adapt in our own production
vnit, absorb the technology and produce
the equipment of the unit at our own
production units. So, there isa new
thrust and a new direction being given to
ensure that we do become technology
leaders in certain selected areas. For
this, we feel that to facilitate this, it is
important that the process of synergy is
adopted, which really means bringing
together technical institution like IITs,
untversities, like Roorkee University,
industry which means, both our produc-
tion units and railway-orlented preductien
units outside our system and Railway
Rescarch Organisation, that is RDSO.
So, bringing all the three together and
setting ®wp working groups in selected
mission sreas, which, hopefully, will then
be able to advise us and implement that
in a vooperative of exercises, In an exer-
olse of collaboration and cooperation, to
ensure that we become technology leaders
over a certain period of ime. And that
is why, these groups are being set up.
One has been set up, two are almost
going to be set up in civil engineering and
signal telecom. There it one more parti.
cular group. Apd these groups are
igitially, of oomrse, goimg to cogitate on
what sort of process should be set into
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motion, how we should go about it. - But
ultimately, the implementation would also
be dene through these groups.

SHRI H. N, NANJE GOWDA :
There are some countries who bave made
a headway in this development of railway
technology like Japan. I would like to
know whether Government of India is
having any foreign collaboration either
for import of technology or the technical
know-how ? If so, what are the details ?

SHRI MADHAVRAO SCINDIA :
As I said, at present, to upgrade techno-
logy, a certain amount of upgradation is
already done in our own production units
through our own experience. But to
make quantum jump the system is to—
after a certain period of time when the
requirement is there—import certain
technology and, as I said, to absorb it
and produce it in our country. The
process as it is now, there is certain
import envisaged after a period of time.
We want to free ourselves in at least
certain selected areas of being dependent
on such import after a certain number
of years. And that is why, we have set
this particular process into motion.

SHRI RAM SINGH YADAV : May
I ask from the Minister through you
whether the Minister intends to set up its
own technological institute, as regards the
Government, and the research in the
railways so that new dimension may be
available to the new entreprencurs and
pew talents in the couatry ?

SHRI MADHAVRAO SCINDIA :
We have already got Research Designs
Standards Organisation, RDSO, in Luck.
now which is our research organisation,
But at present, there has been very little
ipteraction between RDSO, technical
institutions and the production units. We
want a little more interaction between the
three. And that is why, under synergy,
we hope to achieve this.

SHRI BASUDEB ACHARIA : The
signalling system is one of the important
factors for eflicient tail operation. These
are different types of signalling systems
now in the Indian Railways, May I know
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from the Hon. Minister whether there is
any proposal to bave one type of signal-
liog system becanse the number of acci-
dents take place due to defective signalling
systems which are still in existence in our
country ? We are now importing 6,000
borse power ‘electric locomotives. Our
production unit at Chittaranjan has the
capacity to produce this type of 6000
horse power electric engines. I wonld
like to know whether any proposal is with
the Government to start productions in
productiod our unit of Chittaranjan
Locomotives of this type of electric
locomotives of 6000 HP. If so, what is
the target date ?

SHRI MADHAVRAO SCINDIA
The Hon. Member knows that we are
importing §186000 HP Thyrister type
electric locomotives. They have already
started arriving in this country. These
6000 HP locomotives are coming with the
transfer of technology clause and they
will be produced eventually in Chittaran-
jan Locomotive Works, That is certainly
our intention.

As far as signalling is concerned, it
is one of the key development areas
identified under the 5 Mission Areas that
we have adopted and it will be our
attempt and the group that is being set
up for signalling and telecommunication
will be going into train control and signal-
ling systems, sohid type devices controlled
by micro process and computer aided
system provided for continuous train
control and protection. So, the upgra.
dation of signalllng and telecommunication
is already taking place; but we hope to
give it a further impetus after this group
has gone into it in detail, I hope that we
wifl then be able to have our own iadi-
genous technology and become world
leaders in this area also. Upgradation of
signalifng and teiecommunication is a
continuous on-going process and the
improved system is implemented in phases.

[Translation]

SHRIMATI PREMALABAI CHA-
VAN : Mr. Speaker Sit, I want to know
from the hon. Minister whetber steps are
being taken by him to promote indigenous
techaology ?

CHAITRA 4, 1910 (SARA)
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MR, SPEAKER : The hon. Minjster
has already replied to this.

SHRI MADHAVRAO SCINDIA :
Mr, Speaker, Sir, I have already replied
to this.

[English]

Eavironmental Havoc due to Coal Miniag
Projects

*428. SHRI SAIFUDDIN CHOW-
DHARY : Will the Minister of ENVI-
RONMENT AND FORESTS be pleased
to state :

(a) whether according to the views
expressed by the mining engiteers of
repute, coal mining projects are playing
havoc with the environment;

(b) 1if so, the nature and exteat of
problem identified; and

(c) the remedial steps taken or pro-
posed ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI):
(a) According to experts, coal mining
projects have serious environmental
implications.

(b) The maln environmental problems

caused by coal and other mining projects
are :

—Jand degradation;

—~—water pollution
drainage;

including acid

—atmospheric pollution;

—adverse impact on health of the
workers; and

—disruption of the social life of the
affected population.

The total area under mining lesses in
India is 7854 sq. k. Area degraded by
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mining operations is, however, less than
the area under mining leases as the entire
leassd area has not been worked so0
far.

(c) The remedial steps taken

include ¢

—JImpact assessment of new mining
projects before deciding whether
they should be implemented or
not;

—Effective implementation of Envi-
ronmental Management Plans for
the approved projects; and

—Monitoring of the conditions impo-
sed for environmental safeguards.

SHRI SAIFUDDIN CHOWDHARY :
I am happy that the Minister has admitted
that coal mines are creating havoc with
the environment in the areas concerned,
1 believe that the Government has come
to know about the workshop that took
place at Lucknow, There, the renowned
miping engincers submitted that remedial
measures that are supposed to be taken
by the agencies are not at all adequate.

For instance, the land reclamation
project is not properly drawn and also
not being properly implemented. I want
to know whether this question of safe-
guarding the environment, protecting the
environment and protecting the popula-
tion in those arcas has been considered by
the authorities who are mining the area
for the coal. Is there any central agency
under the Central Government which {s
monitoring the whole thing and sceing
that the things are properly implemen-
ted ?

SHRI Z, R. ANSARI : Monitoring
of the coal-ficlds is being done regularly.
The Ministry of Eovironment and
Forests also monitors it and issues guide-
Jines to the mining institutions, As far as
the degradation of the area where mining
takes place and the rehabilitation of those
people who are affocted becavse of
degradation that matter is being taken up
with the State Governments sad Coal
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authorities. At the highest level a meeting
is going to be held to sort out the prob-
lems and to see that the affected persons
are rehabilitated.

SHRI SAIFUDDIN CHOWDHARY:
Subsidence is a great problem in the coal
mines area and Government is aware that
plan has to be drawn to shift Jharia town
to save the population and to build a
new habitat for these people. Similarly
Raniganj area is being affected by the
subsidence of earth. I would like to
know whether you are going to take
similar measures to see that this town is
saved from subsidence or some other
measures taken to save the population and
rehabilitate them in other areas ?

SHRI Z. R. ANSARI : As far as
Jbaria mining area is concerned that is
located withln the territory of Bihar.
Bibar State Government bas put up some
project for shifting of the population
which is affected by the Jharia mining area
and for that purpose a meeting is being
called where the Ministry of Environment,
Ministry of Coal and the Bibhar Govern-
ment will take a view. I will take note
of it that a similar meeting may be called
for Raniganj also where the West Bengal
Government should be asked to come
with a project for rehablilitation of the
people tn that area.

SHRI BASUDED ACHARIA : West
Bengal Government has already forwarded

a proposal.

SHRI C. MADHAYV REDDI : We have
passed Environment Protection Act, 1986.
Uader Section 7 of that Act any industry
or mine discharging the pollutants in ex-
cess to the prescribed standards has to be
punished. I would like to know has any
standard been fixed and rules framed under
this Act also whether the implementation
is taking place ?

SHRI Z. R. ANSARI : For most of
the industries standards have been fixed.
We are taking steps for the other industr~
fes on priority basis. That process iIs go-
ing on for fixation of the standards. Lot
of action bas been taken under the



9  Oral Answers

Environment Protection Act to contain
and minimise the pollution and to take the
wrong-doers to task.

[Translation]

SHRI RAM PYARE PANIKA : Mr.
Speaker Sir, the hon. Minister has admit-
ted that coal mines are the cause of large-
scale environmental pollution. I bave bad
the opportunity to visit every coal mine in
India. The Singrauli coal mines are located
in my constituency, On visiting Neyveli I
found that a very effective method of en-
vironment control has been planned there.
Plants bave been grown extensively to
cover the entire area with ‘greenery’.
Officers of the Forest Department have
made similar arrangements with both Sin-
grauli and Neyvell Corporations. I want
to ask the hon, Minister whether the For-
est Department will also launch such a
programme ? Will the scheme being imgple-
mented in Neyeli and Singrauli be imple-
mented at other places also? Land is
acquired under the Coal Bearing Areas
Act but no rehabilitation work is carried
on. Adivasis and other people are left to
the mercy of god. I want to ask the hon,
Minlister whether the Government will do
anything to rehabilitate Adivasis and
others affected thereby ?

SHRI Z. R. ANSARI : Sir, before a
coa) mine is approved, it is seen that an
environment management plan is prepa-
red. Rehabilitation schemes for those
affected are included in the environment
magagement plan,

[English]

MR SPEAKER : Shri V. Sreenivasa
Prasad,

Amendment to Water (Preveation and Coa-
rol of Pollution) Act, 1974

+
*429 SHRI V. SREENIVASA PRA-
SAD :
SHRI BANWARI LAL PURO-
HIT :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether Union Government pro-
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pose to amend the existing Water (Pres
vention and Control of Pollution) Act,
1974;

(b) if so, whether Union Government
propose to confer more powers on the
State Governments to control pollution
and also to impose stringent penalties on
defaulters; and

(c) if 8o, the details of the amendments
Government propose to make and whether
State Governments would be advised to
effectively implement pollution control
measures ?

THE MINISTER OF STATE OF THB
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z, R, ANSARI): (a)
and (b) Yes, Sir......I am sorry.

MR. SPEAKER : Got lost in the
forests.

[Translation}

Forests are useful but sometimes peo-
ple are lost ip the forests.

[English]

SHRI Z. R. ANSARI : (a) to(c) A
proposal to amend the Water (Prevention
and Control of Pollution) Act, 1974 is
under the consideration of the Govern-
ment.

SHRI V. SREEENIVASA PRASAD :
Sir, I would like to draw the memory of
the hon. Minister. Sometime back, at Jai-
pur, the Minister in his inaugural address
at the National Workshop on Industrial
Pollution Control and Management said
that a number of legal and administrative
actions have already been taken for pre-
veation and control of industrial pollut-
ion,

Sir, this has not been strictly imple-
mented. For example, in my coastituency,
there is 8 place called Nanjangud., It is
a pilgrimage centre. It is also called asa
southern Kashi. There is a river by the name
ofKapila. At this place, quite 8 good nu-
mber of industries—both big and small—
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have come up, Almost all types of industs-
jes there are allowing the waste water into
this river. As a result, it gets polluted.
It is also affected both by human-beings
and animals leaving dirt in and outside the
river,

Therefore, I would like to know from
the hon. Minister whether you are going
to take action against such industries to
prevent pollution.

SHRI Z. R. ANSARI : Actually, the
question pertains to the amendment of the
Water (Prevention and Control of Pollut-
ion) Act. This Act was amended in 1978
because some difficultles were found. After
implementing that Act, certain more diffi.
culties are found. Therefore, we are taking
steps and considering for bringing a com-
prehensive Bill for amending the Water
(Prevention and Control of Pollution) Act.
Because of these difficulties, stringent act-
fon could not be taken. I think after chis
Act is amended, we shall be in a position
to take more stringent action against
bem,

SHRI V. SREENIVASA PRASAD :
After this 1974 Water Act is amerded, I
would like to know from the hon. Minis-
ter whether the State Government have
baen fully equipped with more powers to
control pollution and to impose stringent
peaalties on the defaulters.

SHRI Z. R, ANSARI : There are
maoy provisions which we are bringing in
to amend that Act under which more str-
ingent punishment bas been provided. The
powers have been given to the State
Pollution Control Board; and the Central
Pollution Control Board and these boards
will be in a better position to take action
under that Act,

{Translation]

SHRI BANWARI LAL PURORIT :
Ms. Speaker Sir, the state of our environ-
meot is doteriorating rapidly. After a few
years fresh air and fresh water will pot be
available. The situstion is such that what-
over.laws are made, their implemeatation
fs:not ensured, For example, there. isa
Ambajaci Lake from whese we bave been
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supplying drinking water to the city of
Nagpur far the last 50 years. Today, the
water in that lake has become polluted
and unfit for human consumption. In-
dustrial workers drink that water and fall
sick. How will the rules made by the
Government be implemented ?  State
Governments and at places the local bodies
are entrusted with the task of implement-
ing the laws. But if these laws are not
implemented properly, what action the
Government takes against the officials
concerned. Is the Government making
provisions to pull up the officials of the
State Governments and Local Bodies if
they fail to ensure proper implementation
of these laws made by us ?

Another aspect of this problem 1s that
the mini paper mills that are set up with
an investmeot of Rs 2 crores poliute the
rivers in the area and they are asked by
the Government to stop it. Ia the circum-
stances they will have to set up an effluent
treatment plant costing Rs, 1 crore. From
where this money will come ? | feel that
the Government is also respoasible to
some extent in providing them loans etc.
Otherwise, 1t would be impossible for them
to accomplish this task. My first question
is whether officials of State Governments
and Local Bodies are going to be made
answerable under this Act ? My second
question is why such arrangements are not
made at the time of granting approval to
apy plant under the Factories Act ? No
Plant should be approved without making
such arrangements. Do the Government
propose to make the officers concerned
responsible in this respect also ?

SHRI Z. R. ANSARI : Sir, this is a
fundamental question on the basis of which
this Act is golng to be amended. One of
the difficulties that we are facingis that
the State Pollution Control Board and
other organisations do not have enough
powers, So, the Government wants to
equip these organisations with wider
powers so that effective action can be
taken against those who are found respon-
sible for pollution, The Government has
made certain provisions, as in the case of
control of air pollution, That any lapses
on the part of the State Poliution Control
Board would be taken care of by the Cont-
ral Poliution Control Board, In specific
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cases of failure to implement any law, the
Central Pollution Control Board will take
over their power and implement the pro-
visions itself,

[English]

SHRI E. AYYAPU REDDY : So far
as the implementation aspect is concerned,
this enactment is a dead letter. On the
implementation side, it is a flop. We have
not come across a single case of a person
having been prosecuted for polluting or
indulging in pollution of drinking water.
What step will be takemn by the
Government under the proposed amend-
ment for the strict implementation of this
Act ? Are the Government going to have
an independent implementing agency under
the proposed amending legislation ?

SHRI Z. R. ANSARI : This is not
true that action has not been taken under
the Water (Prevention and Contro! of
Pollution) Act. Action has been taken
against many industrial units which are
pollutting the water, but unfortupately,
there are certain procedural lacune and
certain loopboles because of which effective
action could not be taken and it is for
this purposc that we are bringing this
amendment, If the hon, Member is
interested, 1 can give some of the
details about the prosecutions which
have taken place. Under the Air Act, 223
upits have been prosecuted and under the
Water Act, 1751 units have been prosecu-
ted. This is the position. But it is true
that because of the provisions being in-
effective, effective steps could not be taken.
The penalties were inadequate and there
were certain procedural lacunae.

SHRI CHANDRA PRATAP NARAIN
SINGH : As one hon. Member earlier
said, laws cannot really prevent the misuse
of pollution as far as wuater goes. The
Minister is very well aware that as far as
water pollution goes, there are certain
industries like choemical industries, small
scale cottage industries like dye imdustry
and above all the sugar industry. what
bhappens is that in the sugar industry, the
byproduct like molasses is stored in open
pits. The washing of the factory, the
water, is allowed to drain out and it goes
into the rivers and streams and 1t causes
8 lot of pollution. The condition becomes
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worst when leaching takes place as has
been happening in Jodhpur and around
most of the sugar factories, paper factories
which are in the rural areas. Will the
Minister see to it that in the amended law,
the Central Government will be able to
look into it or have some machinery to
prosecute those erring industries.

The Minister said that he was empo-
wering the State Governments. However,
later the Minister will always anwer ques-
tions that it is a State subject and tlrey
cannot do anything. Will the Minister
see to it that within the laws of the State
Pollution Control Boards, the Centre will
have some methodology or means to look
into it ? Not only that, the non-govern-
mental agencies should also be involved in
this,

SHRI Z, R. ANSARI : Precisely, it
is keeping this in view that these amend-
ments are going to be made. The State
Pollution Control Boards are there to im-
plement the Central Act. This is a Cen-
tral Act. The State Boards are bound to
implement those provisions, But if there
are any lapses on the part of the State
Pollution Control Boards, the Central
Government and the Central Pollution
Control Board under the Ministry of Envi-
ronment and Forests would not keep on
slceping and shifting the responsibility on
the State Pollation Contro} Board. For
that specific purposes, where lapses have
taken place in that arca, the powers of the
State Pollution Control Boards will be
taken by the Central Pollution Control
Board. Thisis a provision which has
been made in the Air Act as well as the
Environment Protection Act...

(Interruptions)

SHRI CHANDRA PRATAP NARAIN
SINGH : This is an important subject,
Before the law is made, half-an-hour disc-
ussion may be allowed...(Interruptions)

Promotion of Iodian Languages not
incladed in Eighth Schedule of the
Constitution

+
*430 PROF. NARAIN CHAND
PARASHAR :

SHRI SHANTARAM NAIK :
Will the Minister of HUMAN RESO-

URCE DEVELOPMENT be pleased to
state
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(a) whether Government have taken
any steps during the last three years inclu-
ding the current financial year for the
promotion of such Indian languages, as
are not included in the Eighth Schedule
of the Constitution but are spoken by over
one million people each, especially hill
States/regoins and tribal arcas;

{b) if 80, the details thereof and the
amount allotted for this purpose during
the Seventh Plan, year-wise; and

{c) if not, the reasons therefor and
the steps proposed to be taken for this
purpose, especially when some of these
languages have a rich tradition of folk and
creative/written/literature and these are
patronised by the All India Radio and are
also used as the oral mediom of instruc-
tion in the schools ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIL.P. SHAHI): (a) Yes,
Sir, It is the endavour of the Govern-
ment of India to develop the cultaral and
literary heritage of all the languages irres-
pective of their inclusion to the Eighth
Schedule.

(b) and (¢c) Besides the fifteen langu-
ages enumerated in the Constitution of
India, the Sahitya Akademi bas recogni-
sed English, Maithili, Manipuri, Dogri,
Rajasthani, Konkani and Nepali as langu-
ages in which its programes are implemen-
tod. Thbe Central Instituate of Indian
Languages, Mysore is engaged on the
promotion and development of Tribal
tanguages. A statement on the programmes
conducted during the Iast three years and
those proposed to be conducted for the
promotion and development of such fangu-
agos is given below,

Statement

The various programmes conducted
during the last three years and proposed
to be conducted by the Sahitya Akademi,
New Delhi and the Central Institute of
indian Languages, Mysore are given
below ;
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Sahitya Akademi, New Delhi

Besides the fifteen languages enumera-
ted in the Constitution of India, the

Sahitya Akademi has  recognised
English, Maithili Manipuri, Dogri,
Rajasthani, Konkani and Nepali

as languages in which its progra-
mmes are implemented. English is also
one of the languages covered under the
Three Languages Formula, the implemen-
tation of which is basically the responsi-
bility of the State Governments. During
the last three years, the Akadem! has
implemented various programmes in these
languages, as well. These include confer-
ment of literary awards, publication, jour-
pals, seminars and literary workshops,
Encyclopaedia of Indian literature etc.

The Akademi has recently set up a
Language Development Board to help the
development of languages which have
sought recognition by the Akademi butdo
not fulfil all the conditions laid down for
the purpose. It is proposed to encourage
the publication of basic books like Dictio-
paries, Grammars etc. in such languages
with matching grants.

Central Institute of Indian Languages,
Mysore

CIIL, Mysore is engaged in the pro-
motion and development of Tribal Jangua-
ges. During the last three years the Ins-
titute has conducted programmes on seven
such languages which are spoken by one
million pcople or above, These langua-
ges are Bhili, Gondi, Saantali, Ho, Mun-
darl, Yurukh/Oraon and Tripuri. The
Work being done for the development of
these languages includes preparation of
school primers, adult literacy materials,
writing of grammars and dictionaries, con-
ducting workshops in translation, conduc-
ting bilingus! education programmes and
providing inservice training to teachers.
The work is at various stages of prepara-
tion/completion during the Seventh Plan
yearwise break up of expenditure incurred
for this work is as follows :

1985-86 Rs. 4.50 lakhs
1986-87 Rs. 5.00 lakhs
1987-88 Rs. 7.00 lakhs
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This includes salaries of the staff wor~
king on the projects and other overhead
charges.

PROF. NARAIN CHAND PARA-
SHAR : Sir, the Mipister has stated that
7 languages have been selected by the
Central Institute of Indian Languages
Mysore for special development although
they are not in the Bighth Schedule nor
are they recognised by the Sshitya Aka-
demi. May I know what is the pumber
of such languages which are recognised
peither by the Sahitya Akademi and nor
included in the Eighth Schedule of the
Constitution but which are spoken by
over one million people so that we can
have an idea of the size of the problem,

SHRI L.P. SHAHI: The Ceotral
Institute of Indian Languages has identi-
fied, Bhili, Gondi, Santall, Ho, Mundard,
Tripuri and Oraon languages which are
spoken by more than one million people.
The total sumber of languages which have
so far been identified are 68 but all these
68 languages are pot spoken by more
than one million people. Out of these 68
janguages, 34 languages, have been further
identified for the promotional work,

PROF. NARAIN CHAND PARA-
SHAR : Out of these 34 languages, Pahari
in Himachal Pradesh is also one such
language about which the State Assembly
had passed a Resolution in 1970 and also
had set up an Academy and the work is
being taken up there for the promotion
of that language, Sir, may I know as
to the exact programme is undertaken by
the Language Development Board of the
Sahitya Akademi, for the promotion of
such languages which are still not recog-
pised with particular reference to Pabari.

Secondly, Sir, the figures given by the
Hon. Minister for the allocation of these
languages by the CIA, Mysore read as
follows :

1985-86
1987.88

Rs. 4.50 lakbs
Ras. 7.00 Jakhs

And the other interesting thing ia
that this includos salaries of the staff
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working on the projects and other over-
head charges. So, it means that the
actual amount allocated for the develop-
ment and promotion of these languages is
very small. So, will the Minister say
that it is the proposal of the Government
to increase this amount so that these 34
languages can also bave some future in
the country ?

SHRI L.P. SHAHI : Sir, the question
is slightly mixed up. So, I may be permi-
tted to speak in a little more detail. The
Sahitya Akademi has indentified 7 langua-
ges for development. These 7 languages
are : Eoglish, Ma:thill, Manipori. Dogri,
Rajasthani, Konkani and Nepali. The
States are holding competitions in these
languages. They are giving awards; they
are developing course books and also
taking other such steps like providing
grammar, dictiopary, etc. That is being
done by the Sahitya Akademi. Similarly,
for the tribal lanuages undertaken by the
Institutes of Indian Languages, Mysore,
they are also trying to provide Primers for
school children and adult education litera-
ture for the grown ups, I am (trying to
find out how many of these ean have their
own grammar or whether it can be ays-
tematised and grammar books can be pro-
duced or a dictionary can be produced.
Things like this are in progress. In fact,
about Pahari, in the particular sense of
this question, most of the languages in the
Himachal Pradesh are Paharl. But so
far as Pabari in Himachal is concerned,
similar steps will be taken,

SHRI SHANTARAM NAIK : Sir, so
far as the answer given by the Minister is
cooncerned, there is no distinction between
the languages recognised in the Eighth
Schedule and the languages recognised by
the Sahitya Akademi. It is stated that it
is the endeavour of the Government of
India to develop the cultural and literary
heritage of all the languages irrespective
of their inclusion to the Bighth Schedule.
Then, the question arises that In the noti-
fication for the various schemes instead
of mentioning that this scheme shall be
applicable to all the languages recognised
by the Eighth Schedule. why do not you
add the languages recognised by the Sahi-
tya Akademi so that automatically thege
languages are also included,
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SHRI L P. SHAHI : The langsages to
be'kept in the Bighth Schedole were deci-
ded fong ago, It is the subject-matter of
the'Home Ministry. So far other langua.
gos, besides those covered in the Eighth
‘Sthedule are ‘converned, wo take wp
steps for their development. So, thers is
a difference between the:two. If a lan.
guage exists it should be developed ‘to
make it available at least for the Primary
‘Schoot teaching so that the students in
-tiseir. early schosling should bave the lam-
gouge of their homes.

{Translation]

SHRI SHIV PRASAD SAHU : Mr.
Speaker, Sir, like me the hon. Minister
.also belongs to Bihar. (Imterruptions)

‘MR, SPEAKER : No personal matters
“bere, please.

SHRI SHIV PRASAD SAHU : Mr.
“Speaker, Sir, I hall from an ares inhabited
by Adivasis. Among them are more than
10 lakh Oraons who speak Oraon. Other
languages spoken in that area are Mundari
and Ho. Besides these, Tharus who
speak Tharu reside in Champaran district.
“The hop. Minister said that the Eighth
Sthedule includes Janguages which were
recognised earlier. I want to know from
the hon. Minister whether any funds have
been allocated for the development of
Oraon, and Mundari languages spoken
by more than 10 lakb people: if so, the
amount thereof; and if mnot, the steps
prgoposed to be taken for their develop-
ment 7

SHRI L. P, SHAHI : Funds are not
sllocated language-wisc for their develop-
ment. Instead funds ate made available
to an lastitute which then takes up deve-
lopment work. The first stgp towards the
deveglopment of a language is that cultural
sangs related to the lives of the poople
sro published, For instance, in case of
Adivasis, songs reiated to tho seasons and
the activitics such as sowing aad harves-
ting of paddy are published. This is how
we are gradually making progress. For
any lagguage, the number of people who
speak it, is not taken into account. What
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is-osem: is how far.it is coavenient to the
posple. No -language is included in the
Bighth Schedule on the basis of the nume
ber of the people who speak it.

{English]

Saplings of Medicinal Valaes under)
Alorestation Programme

*431. DR. CHANDRA SHEKHAR
FRIPATHI : Will the Minister of
BNVIRONMENT AND FORESTS be
pleased: to state :

() whether under afforestation pro.
gramme saplings of medicinal valaes are
being planted adequately on a top priority
basis in the country;

(b) if so, thoe details thereof; and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z.R ANSARI):
(s) to (¢) Uader the afforestation pro-
gramme top priority is given to plant
trees ylelding timber, fuelwood and fodder
to meet the necds of the people. How-
ever, many of the commonly planted
species also have medicinal value. No
separate {information is maintained {n
respect of medicinal species plapted,

DR. CHANDRA SHFKHAR TRI-
PATHI ; Sir, the bon. Minister bas very
clearly stated that top priority is being
given to plant trees yielding timber, fuel-
wood 8nd fodder, The hon. Minister
might folly be acquainted with the fact
that these can be substituted by other
materials, by making various efforts either
through the private agencies or at the
governmental level. For example, iron,
coment and otber things are there which
can be used in place of timber. So also.
LPG can be used in place of fuel-wood.

Sccondly, plantation of these trees on
a top priority basis is creating a very
adverse effect particularly in the field of
irrigational facilities.  Simultaneously,
thess tress are also oseating certpin: health
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bazards. I may quete for the information
of the [hon. Minister chie ezample of
eucalyptus trees, Plantation of these trees
is not only leading to lowering of water
table, but simultaneously if is aleo cresting
somve: asthmatic trouble to persons residivg
in that area.

At present, ecological balance is of
utmost importance. The entire world is
facing acute problem of poliution. Keeping
the need to combat poliution o view, will
the hon. Minister see to it that these
trees which are useful in anti-poHution
measures like peepal, neem, eotc. are
planted more and more ?

SHRI Z. R. ANSARI: The hoan.
member bas correctly said that while
planting trees, wo shouid see the local
agro-climatic conditions also. And s
policy decision has been takem not te
plant trees of one variety only and it has
been decided that the trees pianted should
be of many varieties, of course, taking
into account the local agro.chimatic
conditions. Also, the thrust of the strategy
for planting trees is conservation of ecolo-
gically fragile areas, increasing the vegeta-
tive cover substantially by massive
afforestation to meet the basic needs of
the people for smaM timber, facl-wood
and fodder. In spite of the fact that lots
of developments are taking place for
aiternative sources of fuel, even today we
are badly in shortage of these three things
for tie local population, That is why,
there is pressure all the more on (he
forest areas. In order to relsase this
pressure on our forests, we have a plan
for afforestation to meet these basic needs.
This is our strategy presently.

DR. CHANDRA SHEKHAR TRI-
PATRHI ;: Needless to say, Government
is very much interested in improving the
economic conditions of our milljons and
millions of farmers in the country and
simu'taneously to make cheaper, effective
and safer drugs available to the miffiony
and miffioas of our poor masses. Keeping
this in view what steps Is the Ministry
taking to cultivate medicinal plants, parti-
cularly to improve the ecosomic conditions
of the farmers ia the coumtry.?

SRRI Z, A, ADSARI : Asjibave
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already stated, many of the plants which
are planted have medicinal value,
Actually, whatever nature has given us,
is in one way or the other beneficiat to6
theé lifé system. But specifically for the
known species which have got medicinal
valve, there is a centrally spomsored
scheme for ‘cultivation of plants baving
medicinal value’, for which an outlsy of
Rs, S00 lakhs has been made in the
Seventh Five Year Plan and it will be
taken up from the year 1988.89.

SHRTI ATAUR RAHMAN : The
question regarding plants of medicinal
value has come. I would like to knmow
ftom the Minster of Human Resourceé
Development who 18 present here and algo
from the other Minister—the Minister of
Envirooment—whether they know that if
the State of Mizoram in the North-East
fncidence of blood pressure s practically
nil and of beart failure, it is almost nil ?

PROF. MADHU DANDAVATE : At
the time of elections, it has gone up.

SHRI ATAUR RAHMAN : Becauss
of this sort of a situation, a study was
carried out by the Pharmacological
Depastment of the Assam Medicai College
under Dr. Neogi and it was found that a
particalar kind of creeper called Puinom
in Mizoram is taken in tho form of souwp
by Mizos. Because of frequent comsum-
ptios of this creeper in the form of sowp;
the Mizos do not suffer from high blood
pressure and they do not have heart
failures as well. So, I would like te kaow
from the hon. Ministers—either of them
can reply—whether they would look into
this particular matter and if necessary
earry out another investigation in this
particalar research in respect of Puipam
crooper.

SHRI Z. R. ANSARI : This question
is specifically directed towards the Health
Mipister. 1 do not know whether the
Health Minister would like to give a
reply to it. But Sir, this question should
be disected towards the Health Minister,

MR. SPBAKER : You say that the
suggestion will be passed op,
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SHRI Z. R. ANSARI : As far as
planting of this herbal plant is concerned,
we have a scheme and we have provided
QGujarat, Manipur, North-Eastern Council
States and U_P. certain amount for grow-
ing plants of medicinal value.

[ Translation]

SHRI ARVIND NETAM : Mr.
Speaker, Sir, when the medicinal plants
are brought into the market from the
areas where these are grown, their prices
escalate. But the people who are engaged
in actually growing these plants in jungles
are unaware of their market prices. Is
this not a case of wanton exploitation ?
A day will come when oaly the medicinal
plants would be grown in view of their
commercial value and this could destory
these plants. May I ask the hon. Minister
if the Government has any separate
Scheme for this ?

SHRI Z. R. ANSARI : Mr. Speaker,
Sir, In the existing system, tribals residing
in forest areas bave greater knowledge of
medicinal plants than anyone else. Medi-
cinal plants are brought from forests by
the tribals as a minor forest produce and
sold through middlemen. I do not deny
that where there are middlemen exploita-
tion is there. So, a certaip amount of
exploitation may be there. This matter
definitely needs a close look. So far as
the question of growing medicinal plants
s concerned, 1 have given the reply,

{Translation]

Alrlisk fer Kbajurabo from Bombay-
Calcstta

9432, SHRI PRATAP BHANU
SHARMA : Wil the Minister of CIVIL
AVIATION be pleased to state :

() whether the State Goveroment of
Madhya Pradesh has sent a proposal to
introduce new air service between Bom-
bay-Aursngabed-Bhopai-Kbajuraho - Cal-
eutta with a view to coonect Khajuraho
direct with Bombay and Calcutta;

(b) if so, the time by which this
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important air service is likely to be started
and;

(¢) whether survey of this route has
been conducted from commercial point
of view ?

[English)

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI
LAL VORA) : (a) Yes, Sir.

(b) While there is no proposal to
connect Khajuraho with Calcutta, a pro-
posal to connect Bombay, Aurangabad
and Bhopal with Khbajurabo is under
consideration which would depend upon
tbhe availability of traffic and additional
aircraft capacity.

(¢) No, Sir. Indlan Airlines is, how-
ever, doing the survey on the route
mentioned in part (a) of the Question.

[Translation’

SHRI PRATAP BHANU SHARMA :
Mr. Bpeaker, Sir, the hon. Minister of
Civil Aviation has given the answer in the
affirmative, But this has been so for the
last 2-3 years. For the past 3 years the
Madhya Pradesh Government bas contin-
vously been sending proposals to connect
Kbajuraho with Bombay-Aurangabad-
Delbi and Calcutta,

MR. SPEAKER : Shri Bhanu, please
see how far it is in the affirmative.

SHRI PRATAP BHANU SHARMA ;
Keeping 1o view the number of aircrafi
available, may I know whether the
Government will seriously consider coa-
necting Kbajursho  with  Bombay,
Aurangabad and Calcutta and whether
there is any time bound programme in
this regard ?

SHRI MOTI LAL VORA : Mr,
Speaker, Sir, the proposal received
from the State Government relates to the
introduction of an air service between
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Bombay-Aurangabad-Bhopal and Khaju-
raho. Without moving away from the
Government's past practice, I assure the
bon. Member that this long-standing
demand would be fulfilled soon, In the
coming 3-4 months ap air service on the
basis of a time-bound programme would
be introduced between Bombay-Auranga-
bad-Bhopal and Khajuraho.

SHRI PRATAP BHANU SHARMA :
Similarly, there is an important air service
between Delhi, Bhopal and Nagpur. Many
hon, Members of Parliameat have
suggusted that this service should be made
daily instead of 4 days a week, May I
know the Government's reaction there-
to?

SHRI MOTILAL VORA : As I
have already discussed with the bon.
Member, 4 days a week flight between
Delhi, Bhopal and Nagpur would be made
regular with the arrival of five new aircraft
likely to be received in June,

MR. SPEAKER : Pratapji, you have
achleved a Jot today.
(Interruptions)

SHRIMATI VIDYAVATI CHATUR-
VEDI : Tbis relates to my constituency.
Will you not allow me to ask a question ?

MR. SPEAKER : Youor constituency
bas already been conpected.

[English)

SHRI VIJAY N. PATIL : Sir, for
promoting tourism...(/ntcrruptions)

MR. SPEAKER : Order, order.
(Interruptions)

SHRI VIJAY N. PATIL : For pro.
moting tourism, the Department has
started the flight between Delhi-Khajurabo
Aurangabad earlier. So, why should there
be delay {n starting it again; why can't it
be done in fifteen days ?

MR. SPEAKER : The

Questioa
Hour is over.
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WRITTEN ANSWERS TO QUESTIONS
[English]
Eradication of Leprosy

*426, SHRI P. R, KUMARAMAN-
GALAM : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether Government are com-
mitted to total eradication of leprosy by
2001 A.D.;

(b) if so, the details of the Action
Plan and yearly inputs and targets laid
down; and

(c) whether the present tempo and
progress on supply of drugs/vaccines and
other steps are sufficient for fulfiiment of
these targets ?

TRHE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI
LAL VORA) : (a)to{(c) The goal of
National Leprosy Eradication Programme
is to arrest disease activities in all the
leprosy cases in the country by the year
2000 A.D.

2. The Action Plan for this purpose
tncludes :—

(i) Creation of infrastructure for
early detection and regular
treatment of leprosy cases. The
infrastructure  created  upto
March, 1987 all over tbe ceuntry
is as follows :

(a) Leprosy Control Units/
Modified Coantrol Units—601

(b) Urban Leprosy Centres—919

(c) Survey, Education and
Treatment Centre—6937

(d) Temporary Hospitalisation
wards—294

(¢) Leprosy Rehabilitation Proy
motios Units—11
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(i)

v

™

() Sample Swrvey Assessment

Units—22
(g) District Leprosy Uaits—
215

extension of Msalti<drug Treat.
ment of leprosy cases in ail the
196 endemic districts where pre-
valence rate is 5 and more per
thoussnd population in a phased
manser by 1995 (so far 2 mullion
leprosy cases in the 73 endemic
districts have been covered
through MDT),

The leprosy cases in other dist-
ricts not respending to dapsone
treatment are being  brought
under MDT through existing
leprosy/heaith care system.

All the low-endemic districts are
proposed to be brought under
MDT by 1998. (At present §
such districts are under MDT),

Health Education activities have
been stepped up. Mass media,
AR, & Doordashan are acti-
vely invelved.

TARGETS
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45 Leprosy Training Ceatres
including 14 in Voluntary sector
bave been set up to provide
tzaiaing to various categories of
workers engaged in providing
services to leprosy patients.

Voluntary Organisations are
actively involved in carrying out
Survey, Education, Treatment
and Rebabilitation facilities in
the areas not covered by Govern-
ment infrastructure. 150 such
Voluntary Organisations are
participating in the programme.

Annual targets for new case
detection, treatment and dis-
charge are being given to each
State/U.T. 4 to S lakh new
leprosy cases are being detected
appually. For the first time the
case discharge is more than pew
case detection in 1987-88. This
is likely to further increase in
the coming years, The annual
targets for case detection, treat-
meant and discharge as well as
the achievements agaiost these
targets for the last 3 years are
indicated below :

ACHIEVEMENTS
(Figores in lakbs)

Case detection treatmeat Case Cass Treat- Case
detec. ment dis-
charged charge
1985-86 3.81 3.81 4.77 495 4.46
(125%) (119.5%) (119.1%)
1988-87 42 4.2 $.1 49 5.87
(1214%) (116.6%) (111,9%)
1967-38
{opto Jan'88) 4.2 42 3.99 3.80 4.40

P
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(I1x) Rs. 65.00 crore have been .kept
tentatively for 7th Pian. 'Dutieg
the first two years the expenditure
has -been Rs. 29.18 erores.

() The programme is subjected to
aanual independent evaluation
since 1986 to validate the repor-
ted data and to identify the
lacunae.

Anti leprosy drugs are available in
sufficient quantitics and are belng made
available to the States according to their
requirement. Hewever, no effective
vaccine for leprosy is yet available.

Tramsport Through Navigable Waterways
s Orissa

*433. SHRI SOMNATH RATH:
Will the Minister of SURFACE TRANS-
PORT be plcased to state :

() whether Government of Orissa
has given any suggestions to Unon
Government for transpost through naniga-
ble waterways in Orissa and if so, what
was the reaction of Government thereto;
and

(b) whether any steps have been taken
to trapsport coal from Talcher to Paradip
Port by waterways ?

THE MINISTER OF STATE OF THR
MINISTRY OF STATE TRANSPORT
(SHRI RAJESH PILOT): (a) Two
schemes for impovement of Orissa Coastal
Canal and the infrastructursl facilitiea for
pavigation in river Mabanadi from Dhol-
pur to Cuttack have been suggested by
Governmeat of Orisse to the loland
Waterways Authority of India. The
schemes have not been taken up for
sanction as they are not Iacluded in the
Seventh Plan.

(b) The Inland Waterways Authority
of lndisa bas commissioned & feasibility
study regarding coa! movement by wales-
ways.
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Mazkeoting of Contaminated Baby Food

%434. SHRI SAIFUDDIN CHOW-
DHARY :

SHRI ZAINAL ABEDIN :

Will the Minister of HEALTH AND
FAMILY WELFARE be ploased to state :

(a) whether Goverament are awase
that contsminsted baby food is being
marketed in the country; and

(b) If so, the details thereof and the
steps taken to remedy the sitoation ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAB
VORA): (a) to (b) A npews item dated
135.2.88 appesaring in Free Press Journal
reporting alleged sale of contaminated
baby food tin in Bombay bas come to
the notice of Government. Analysis of
the sample did not reveal any contamina-
tion.

Ghifting of Westera Rallway Heademarters
te Ahmedadad

*435. SHR1 G. 1. PATEL : WIll the
Minister of RAILWAYS be pleased to
siste :

(a) whether there is any proposal for
shifting the headquarters of Western
Railway from Bombay to Ahmedabad; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) No,
Sir.

(b) Does not arise.

Eavisramental Impact of Mining Prejects

*436. DR. SUDHIR ROY : Will ahe
Migister of ENVIRONMENT AND
FORESTS be pleased to state :

(a) whether the Asias Development
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Bank sponsored a discussion and work-
shop on environmental impact of mining
projects in India recently; and

(b) if so, the details of topics discus-
sed ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI): (a)
and (b) Yes, Sir. A training workshop on
Impact Asseasment was organised by the
Mipistry of Environment & Forests in
collaboration with Asian Development
Bank, at Lucknow in Japuary, 1988, The
subjects covered in the workshop included:

— Epvironmental Impact Assess-
ment Methodologies: and

—= Case studies in the areas of water
resources development, mining,
thermal power and  industrial
projects.

Complimentary Passes to Employees of
T1A/AT

*437. SHRI BHADRESWAR TANTI :
Wil the Minister of CIVIL AVIATION
be pleased to state

(a) whether Air India and Indian
Airlines |ssue any complimentary tickets/
passes to their employees;

(b) if s0, the rules for issue of snch
passes; and

(c) the number of tickets/passes issued
io 1987-88.

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (8) and (b) Under the Indian
Alrlines Employees’ Service Regulations
and the Air India Employees’ passage
Regulations, the employees of Indian
Airlioes and Air India respectively and
thoir family members are entitied tos
sertain sumber of free/concessional pass.
8ges whes oot on duty. These passages
can be availled of subject 10 load and
space avsilability in the aircraft after aii
the fase paying traflic is accommodated.
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(¢) The informatlon is being collected
and will be laid on the table of the Sabha;

Bridge over Brabmatra at Bogibll pear
Dibragarh (Assam)

*438. PROF. PARAG CHALIHA :
Will the Minister of RAILWAYS be
pleased to state ;

(a) whether a survey for a bridge over
the Brahmaputra at Bogibil near Dibru-
garh (Assam) had been made and if 8o,
whether there is any plan to implement
the project in the near future;

(b) whether Government are aware of
a long standing demand by the local people
for linking Majuli in Assam, with the
porth and south banks of the Brahmapu-
tra; and

(c) if so. what is the Goveroment's
response to it ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) A techno-
economic survey for a rail-cum-road bridge
at Bogibil near Dibrugarh bas been car-
ried out. Thereis no plan to take up
this prcject in the near future.

(b) No request for ratl lpk to Majuli
has been reecived.

(c) Does not arise.

New Locomotive by Bharat Heavy Electri-
cals Limited

*439. SHRI V. TULSIRAM : Wil the
Minister of RAILWAYS be pleased to
state :

(a) whetber & new device of electric
locomotive has been built by the Bharat
Heavy Electricals Limited recently;

{b) 1f 50, the detalls in terms of its
power, capacity and the cost at which it
would be built;

(c) whetber there i a proposal to
replace the existing  diesel locomotives by
electric locomotives built by the Bbarat
Heavy Electricals;
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(d) if so the details thereof and the
extent to which the new one Is superior;
and

(e) the estimated production of such
locomotives during the next three years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (2) No Sir.

(b) Does not arise.
(c) No Sir.

(d) and (¢) Do not arise.

[Translation]

Exteaaion of Jagdalpur-Bhopal Vayadoot
Service apto Railpar

*440. SHRI MANKU RAM SODI -
Will the Minpister of CIVIL AVIATION
be pleased to state :

(a) whether there is 8 proposal to
extend Jagdalpur-Bilaspur- Bhopal Vayu-
doot service to Raipur city with a view to
earo profit and provide facility to the
passengers; snd

(b) if so. whether tickets can be
made available from Jagdalpur for under-
taking journey from Raipur to Delhi,
Bombay, Nagpur Bhubancswar and
Calcutta ?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) Yes, Sir.

(b) Yes, Sir, Tickets for ozward sec-
tors of Indian Airlines would be made
available by Vayudoot's own offices by
their handling agents, and by agents app-
roved both by Indian Airlines and Vayu.
doot,

[English)

National Institute of Arid Zone Research

*44]. SHRI VIRDHI CHANDER
JAIN : Wil the Mipister of
ENVIRONMENT AND FORESTS be
pleased to state :

(a8) whether a Nationa! Institute of
Arld Zone Research has been newly esta-
blished for the forest research in the cou-
atry; and

(b) If so, the details thereof ?

THE MINISTER OF STATE OF THB
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z, R. ANSARD) : (a)
and (b) Gov:roment bave decided to set
up an Institute of Arid zone forestry rese-
arch at Jodhpur in Rajasthan, Details
are given in the statement below,

Statement

The Arcas of Research Tontatively Identified for the Institute of Arid Zooe

Forestry Research, Jodhpur are :

Basic Research

—Studies in silvicultural characters of Anogeissus Tecoma, Azadirachta, Proso-

pls, Acacis, Zizyphus and other species of arid zone.

—Sesd characters, germination,
trees

.

and growth

characters of multipurpose

—Agricultural customs and effect of tree crops. on crops,

~—Soil characteristics in arid areas.

—Fodder valuc of tree leaves,
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—Ezudatian of gums and oleo-resing in commercially important species,

Techaology

—Silvicultural practices for inducing and tending patural regeneration in

foraats.

~—Conservation orfented management practices.

=—Waéstelands afforestation, with particular reference to Aravali hills.reforeatation

and desert control.

—Integration of social practices with forest management practices.

Application

~—Staadardisation of silviculturel and management practices of different forest

types,

~—Optimum practices of raising tree:crops in refractory sites,

~—Sapport: to: sgriculturs and pastures.

—Bosuring: peoples participation in forestry,

List of Essential Drugs

*442. SHRI ANANDA PATHAK :
SHRL SURESH KURUP :

Will.tbe Mibister of HRALTH AND
PAMILY WELFARE be pleased to state: :

(a); whether the atteation of Govern-
ment has been drawn 10 the news item
captioned < Government bas no list of
essential drugs’ sppearing 1n the ‘Times
of India’ dated 18 January 1988;

(b)' if a0, the reactios of Government
thereon; and

(c) the steps taken in the matter ?

THE MINISTER OF HEALTH AND
FAMALY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) to (c) Lists of essential drugs
bawe-besa. prepared for  various purposes,
such as drugs for use in Primary Health
Centres, Community Healih Centres, Dist-
rict bospitals etc. Recently-the Minfary
of Industry, Department of Chemicals apd
Petro-Chemicals bas issued the Drugs
(Prices Conirol) Order, 1987 under which
two lists have been given, Category-I
pertains to drugs for certgin Nationg)

Health Programmes and Category II rela-
tes to other essential drugs.

[Transiation ]

Auction of Lost Property by Detbi
Transport Corporation

*343, PROF, CHANDRA BHANOU
DEVI Wil the Mioister of
SURFACE TRANSPORT be pleased: to
state

(a) the names of the depots where
auction of the lost property was held by
the Delli Transport Corporation between
January, 1937 to February, 1988, date-
wise,

(b) the total lnocome earned by the
Corporation through this auction and the
totxl expenditure incurred thereon;

(¢) whether some complaints have
been reccived regarding the procedure of
auction;

(d) if so, whether there is any propo-
s8] to amend 1he procedure so as to earn
more income in future from public auc.
tions; and
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(e) if so, the detalls thereof ?

THE MINISTER OF STATE OF
BE MINISTRY OF SURFACE TRANS-
‘RORT (SHRI RAJESH PILOT): (a)
The auctions were held at the Scindia
House Regional Headquarters and also at
Shadipur Depot of Delhi Transport Corpo-
zation. Anctions were held on 30th Janu-
.aty, 6th, 7th, 13th and 20th February ,of
1988.

(b) The total income is Rs. 1.93
lakhs (excluding tax) and expenditure
is Rs. 17,026.76

{c) Mo, 8ir,
(& and (¢) Do not arise.
{English)

‘Breakthroogh io Cancer Research

*444. SHRI BALASAHEB VIKHE
PATIL Will  the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state :

(8) whether the attention of Govern-
ment has been drawn to the news ftem
appearing in the ‘Hindustan Times' dated
1 March, 1988 captioned “Breakthrough
in cancer wesearch'’;

(b) if so, Government's reaction
thercto; and

(c) the steps taken by Government
In this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHR1 MOTILAL
VORA) : (8) Yes, Sir.

(b) and (c) The details of DNA bin-
ding proteins as mentioned ln the news
item are not avallable. Several DINA
binding gene regulatory protpins bave been
indeatiied. 1mpli cations of such studies
In switching on or off caocer cell division
U8 ag yot bighly speculative,
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Experts Team on Desert Blo-Sphere
Reserve

*445 SHRI S B. SIDNAL :
SHRI G.S. BASAVARAJU :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

{a) whelher Government have cons
tituted a team of experts to prepare 8
report on establishment ot desest BieiSph-
cre reserve 10 Thar Resers;

4b) if so, the main recemmendations
of the team; and

(¢) whether recommendations of tbé
téaws of experts have been considered by
Government ?

THE MINISTER OF STATE-OF THf
MINISTRY OF ENVIRONMENT AND
RORESTS (SHRI Z R, ANSARIL): (a)
Yes, Sir.

(b) The team has recommended setting
4ap of 8 biosphere reserve in  sbout
3,108 5q. km with a core area of appro-
ximpately 600 sq km.. ino Jeiselmer and
Barmer districts of Rajasthan.

{c) The Project Report prepared by
the team has been referred to the State
Government of Rajasthan for their
remarks.

Direct Flights Between Dclhi-Portblair
via Bbubaneswar

*446. SHRIMATI JAYANTI
PATNAIK : Will the Minister of CIVIL
AVIATION be plaased to atate :

4a) whetber those is apy prapogel to
imteoduce direct flighta betwoen Dethimnd
Posiblair vis Bhubaaeswar;

() eo, whea i is going to be imp-

Jemeated; and

{c) thesteps taken by the Jdadian
Airlines thereon ?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA.: (2) Yes Sir,

(b) and (c) Indian Arrlines bas plans
to operate a service on the sector Delhi-
Bhubaneswar Portblair and back on a
limited frequency basls after the induction
of additional Boeing 737 aircraft capacity.

[ Translation]
Vayudoot Service in Bibhar

*447. SHRI RAM BHAGAT
PASWAN : Will the Migister OF
CIVIL AVIATION be plcased to state :

(a) the original plan in regard to
Vayudoot service in Bihar;

(b) the extent to which it hus been
implamented; and

(¢) the future plan for expansion by
the end of the Seventh Five Year Plan ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) The original plan for airhn-
king of stations by Vayudoot services inci-
uded the following stations in the State of
Bibar :

1. Gaya

2, Muzaffarpur
3. Jamshedpur
4. Purnea

(b) Whereas Gaya aod Jamshedpur
hiave already been airlinked by Vayudoot
services Purnea is yet to be airlipked.
Vsyudoot services to Muzafforpur provided
in the year 1982 were subsequently
withdrawn due to poor load factor.

(c) Subject to availability of aircrafi
capacity, development of iofrastructurse
and economic-viability of operations,
Vayudoot has plans to airlink Purnea
during the current plan peripd,
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[English)
Navodaya Vidyalayas

*448. SHRI K. RAMACHANDRA
REDDY : Will the Minister HUMAN
RESOURCE DEVELOPMENT be
pleased to state :

(8) the number of Navodaya Vidya-
layas opened in the country so far State-
wise;

(b) the cost of these Vidyalayas and
their recurring expenditure; and

(c) the total strength of the students
teaching staff and non-teaching staff ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P. SHAHI): (a) The
pumber of Navodaya Vidyalayas, sanc-
tioned to be opened upto 1987-88 13 209.
Out of these, 200 Vidyslayss bave
already started functioning Admission
for the remaining 9 Vidyalayas (mostly tn
snow bound areas) 1s 10 process. A State-
ment showing the State-wise distribution of
these Vidyalayas is given beiow,

(b) The cost of establishment of
Navodaya Vidyalayas, both recurring and
non-recurring, varics depending upon the
pumber of classes in exlstence in each
Vidyalaya. The budget estimates for the
year 1987-88 have however been formu-
lated op the following basis:—

(1) For Vidyalayas Rs. 1500 lakbs
opened during for each
1985-86 Vidyalaya

(i) For Vidyalayas Rs, 10.70 lakhs
opened during b
1986-87

(i) For Vidyalsyas Rs, 7.50 Jakhs
opened during '
1987-88

(The above estimstes do not include
capital costs oo works which according to
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Central Building Research Institute esti-

mates may vary betwen Rs. 1,16 crores to
Rs. 1.29 crores per Vidyalaya in the first
phase).

(c) The number of students admitted
in the 83 Navodaya Vidyalayas upto the
academic session 1986-87 is 5804. For the

CHAITRA 4, 1909(SAKA)
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academic session 1987-88 13,644 students
bave qualified for admission to 209 Navo-
daya Vidyalayas.

The number of teachers and non-tea-
ching staff so far sanctioned for the Navo-
daya Vidyalayas is 2051 and 1254 gespec-
tively,

Statement

State-wise List of Navodaya Vidyalayas Sanctioned/Opened Upto 1987-88.

S. No. State/Union Territory Number of Navodaya
Vidyalayas sanctioned/
opened upto 1987-88

1 2 3
1. Andhra Pradesh 16
2. Bibar 22
3, Gujarat 6
4, Haryana 6
5. Himachal Pradesh 8
6. Karnatka 16
7. Kerala 7
8. Madhys Pradesh 20
9. Mabarashtra 19
10. Manipur 4
11, Meghalays 3
12, Nagalaad 1
13. Orissa i
14, Punjab s
18, Rajasthan 14
16. Sikkim 1
11, Uttar Pradesh 19
18. Arunachal Pradesh s
3

\9, Mizoram
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1 2 3
20, femmu and Keshmir 14
21. Andaman and ‘Nicobat #siuands 2
2. Chandigarh 1
2. Goa 1

-, Dedea and Nagar Haveli 1
2. Poadicherry 4
26. Daman aad Diu 1
209

Amanal Osutlgy for CGHS Dispensaries S I

*449. SHRIMATI USHA CHOUD-
HARY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to

The additionas! C G H.S. dispensaries
proposed to be established in 1988-89

state : are as under :
(a) the angual plan outlay for CGHS Cit
: . y Number
dispensaries for 1988-89; of
Dispensaries
(b) whether Government propose to
open more CGHS dispensaries 1o 1988.
; 1. Hyderabad 3
(c) if so, she details thereof; snd 2. Ranchi 1
3. Baogalore 1
(d) the number of CGHS dispensa-
ries under opegation in Delhi, area-wise ? 4. Bombay 2
S. Pupe 1
THE MINISTER OF HEALTH AND
PAMILY WELFARE AND MINISTER 6. Nagpur 1
OF CIVIL AVIATION (SHRI MOTI
LAL VORA); (a) The annual plan oot 7. Bhubnsswar !
lay for C.G.H.S. for 1988-89 is Rs. 250,00 8. Madras 2
’ 9. Lypcknow 1
(®) to () The requisite information 10. Calcutia 3




8 Wrivren dhewory

C.G.H.S. Dispeosasive | o-Deftie

Statement?

Allopathic

1.
2.
3.

4.

10,

12,
13.
14.
15,
16.
17.
18.
19,
20.
21,
22.

Gole Market-I
Pandara Rosd
Delhi Cantt.
Minto Romk-
Paharganj’

Subzi Muadt
Timarpur
Chandni Chowk
Lodi Road-I
Lodi Road-IT
Lajpat Nagar
Kidwai Nagar
Sarojini Nagar-I
Sarojini Nagar-II
Laxmi Bai Nagar
Moti Bagh
Karol Bagh
Pusa Road

Dev Nagar
Patel Nagar-I
Netsji Nagar

Pul Bangesh
Ghaakyapuri
Kasturba Nagar-l
Central Sectt!
Tilak Nagar
Presidett* Enate:

CENETRA WAW (54X 4)

28.
29,
30.
3
32,
33.
34,

35.

6.
37.

4].

42.

43,

4.

49.

W rivrerm davwme «

Darya Ganf
Napakpurs
Nauroji* Negan
North Avenue:
South Avenus
Constitution: Hotse -
Telegraph Lane-
Sarojini Nagas Mkt
Moti Napas
Srinivaspusi-

Patel Nagar-11
Andrews Guay:
Jangpura

Malviya Nagar
Kalkagisl

R.K. Puram-1
Wellesley Roxd
New Rajinder Nagap
R.K. Puram-ii
Hauz Kbas

Harl Nagar
Sbahdars

R.K. Puram-11T
Chitta Gupts' Roat’
R.K. PuramniV
Rajousi Garden'
Shakurbasti

1nderpuri
G.K.G.

R.K. Purann-¥
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$8. Napgal Raya
Rajpur Road
Kingsway Camp
Janakpuri-I
Ashok Vibar
63. Sadig Nagar
64. Tri Nagar
65. M.B, Road
66. Palam Colony
Laxmi Nagar
63. Ghaziabad
6. R.K. Puram-VI
70. Faridabad
7i. Mounirka
72. Kasturba Nagar Il
73. Gurgaon
74. Janakpauri-II
75. Kalkaji-ll
76. Gole Market-11
Mayur Vibar
78. Dakshiopuori
Vivek Vibar
Paschim Vibar
Homoeopathic Dispensaries/Usits
1., Dev Nagar
2. Gole Market
3. R.K, Poram
4, Darya Ganj
S. Rajour! Garden

6. Sbahdara

MARCH 24, 1988
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R.K. Puram.VI
Kasturba Nagar
Hari Nagar
Kalkaji
Dakshinpuri
Timarpur

South Avenue

Usanl Dispeasaries/Units

1.
2'

3.

Sarojini Nagar Dispensary
Darys Ganj Unit

Naraina Unit

Ayurvedic Dispensaries/Hos./Unit

1.

Gole Market

2. Kidwai Nagar

3 Lodi Road

4. RX Puram

S. North Avenue

6. Dev Nagar

7. Hari Nagar

8. Delhi Cantt.

9. Jangpura

10, Kingsway Camp

11. Gurgaon

12. Laxmi Nagar

13. M.B. Road

14. Paschim Vibar

Lasding of lstersational Flights st

Domestic Alrports

€450. SHRI M, RAGHUMA

REDDY :

SHRI SUBHASH YADAV :

Will the Minister of CIVIL AVIA-
TION be pleased to state ;
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(a) whether Government propose to
allow landing of international flights at
some domestic airports; and

(b) if so, the names of the airports,
where international flights will start land-
ing during the year 1988-89 and 1989-90 ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI
LAL VORA) : (a)and (b) There is no
bar to limited international operations
from domestic airports, Our national
carriers and some foreign carriers in the
neighbourhood of India are already
operating direct and connecting inter-
pational flights from Trivandrum, Hydera-
bad, Goa, Bangalore, Amritsar, Varapasi,
Patna and Trichy. Depending upon
traffic and available facilities, more
domestic airports may be designated for
this purpose.

Jurisdiction of Regional Cultaral Ceastres

4488. SHRI SYED SHAHABUD-
DIN: Will the Minister ¢f HUMAN
RESOURCE DEVELOPMENT be pleased
to state

(a) whether there is an over-lap io
the jurisdiction of the seven Regional
Cultural Centres;

(b)y if so, whether in the case of
Assam, Bibar and Madhya Pradesh,
Government would coosider allotting
specified districts to one Cultural Centre;
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(c) the total allottment of allocation
for the Zonal Cultural Centres, Centre-
wise, for the current financial year;

(d) the expenditure incurred by esch
centre upto 31 December, 1987; and

(¢) the number of cultural festivals,
workshops, seminars exhibitions and other
cultaral activities undertaken by each
centre, event-wise, during the current
year 7

THE MINISTER OF STATE IN THR
DEPARTMENT OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI L. P. SHAHI) : (a) The main
objective of setting up of these seven
Zonal Cuoltural Centres is to emphasis
cultural linkages which extend beyond
territorial and linguistic boundaries and
which would reflect not only the unique.
ness and styles of the different States bat
also represent composite Indian culture.
Individual States bave joined more than
one cultural Centre in keeping with their
cultural kinships with the bordering
States. These States have joined these
Centres not on the basis of District
boundaries,

(b) Does not arise in view of (a)
above.

(c) The allocation proposed to the
various Zooal Ceantres for the current
year by Government of India as follows :

Centre Allocation
(Rs, in
crores)
1. North Zone Cultural Centre, Patiala 235
2, East Zone Culiural Centre, Santiniketan 210
3. South Zone Cultural Centre, Thanjavur 210
4, West Zone Cultural Ceatre, Udaipur 2.10
s. North Central Zone Cultural Centre, Allahabad 2.00
6. North East Zone Cultural Centre, Dimapur 2.10
7 South Central Zone Cultural Centre, Nagpur 2,18
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(d) The information is befag collec-
ted and will be laid on the Table of the
House.
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(e) A statement indicating the events
which took place during the calender year
1987 is given below,

Exhibi- Other

Name of the Centro Festi- Work  Semi-
vals shops pars tions acti-
vities
1. North Zone Cultural 12 2 4 6 18
Centre, Patiala
2.  East Zone Cultural 4 — - 2 2
Centre, Santiniketan
3, South Zone Cultural 24 s —_ 2 38
Centre, Thanjavur
4, West Zone Cultural 32 22 2 4 47
Centre, Udaipur
5. Nortb Central Zone 11 7 1 7 63
Cultural Centre, Allahabad
6. North East Zone Cultural - — — — 9
Centre, Dimapur
7. South Central Zone 16 5 — 15 9
Cultural Centre, Nagpur
[Translation] THE MINISTER OF HEALTH AND

Vayudoot Service for Rajgir and Gaya

4489, SHRIMATI MADHUREE
SINGH : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether there is any proposal to
introduce Vayudoot service to link Rajgir
and Gays;

(b) if so, the details thereof;

(¢) the time by which the Vayudoot
service will be introduced to these places;
and

(@) whether Union Goverament
propose to provide fipancial assistance for
the cosostruction of airstrip at Rajgir for
landing of Vayudoot planes ?

FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI
LAL VORA): (2) to (¢) Vayudoot ser-
vices to Gaya bave already been introdu.
ced with effect from 23rd March, 1988.
Rajgir, which does not bave an opera-
tional airstrip, is not included in the list
of stations identified for airhnking by
Vayudoot during the current plan period,

(d) There is no such proposal at
present.
[English]

Trasscendents] Meditation and Yoga for
Treatment of Blood Pressure asd Asgina

4490. SHRI R. M. BHOYE : will
the Minister of HEALTH AND FAMILY
WELFARE be piecased to state ;
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(a) whether research studies have
indicated that transcendental meditation
and yoga are very helpful in the treatment
of mild to moderate blood pressure and
angioa, the sallent killers are over the
Worid;

(b) whether in a three-day Intere
pational Conference on  Preventive
Cardiology and Colour Doppler Eacho-
cardiography it has been demonstrated by
statistical data that exercise, eating low
fat diet with less salt besides mediation is
very helpful in the treatment of the blood
pressure; and

(c) if so, the details regarding its
recommendations and the reaction of
Government thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) (a) Research studies
undertaken by the Council for Research
in Yoga have indicated that systematic
practice of Yoga is helpful in the manage-
ment of mild to moderate hypertension
and other cardiovascular discases inciud.
ing apgina No such studies have been
taken in regard to the effects of transcen-
dental meditation on these discases by
Central Research Institute of Yoga and
Central Counci! for Research in Ayurveda
and Siddha working under the control of
Miaistry of Health & Family Welfare.

(b) and (c) The requisite information
13 being collected and will be laid on the
Table of the Sabha in due course.

Extinciion of Saw Scaled Vipers

4491, PROF, MADHU DANDA.-
VATE : Will the Mipister of ENVIRON-.
MENT AND FORESTS be pleased to
state :

(s) whether populstion of *“Saw
Scaled Vipers' found in the Konkan
region of Maharashtra is rapidly dimiais-
hing and likely to become extinct soon;

(b) ifso, whether a proposal for a
‘conservation centre’ at Deogad {o the

Koankan reglon Is under considerstion;
apd
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(b) if so, when it 1s likely to be
cleared ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI):
(8) No, Sir.

(b) and (c) Do not arise.

Eagiee Overhaul Facility at Delhi

4492, DR. KRUPASINDHU BHOI:
Will the Mipister of CIVIL AVIATION
be pleased to state :

(a) whetber Government propose to
provide maintenance/overhaul facility for
Indian Airlines Boeing 737 engines in
Delhi;

(b) if so, when such facility is likely
o be provided at Delhi; and

(c) the steps taken in this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOT1
LAL VORA) : (a) Yes, Sir.

(b) The new facility belng set up at
IGI alrport is scheduled to be commission-
ed in the second quarter of 1988.

(c) A turokey project for setting up
and commissioning the facility bas been
awarded to M/s GETSCO, USA with a

completion target of second quarter of
1988.

[ Translation;

Exteasion of Palame Express upte
Barakakasa

4493, SHRI YOGESHWAR PRA-
SAD YOGESH : Will the Minister of
RAILWAYS be pleased to siate :

(a) whetber there is any proposal to
extend Palamu Express upto Barkakana
with a view to provide travelling facility
io backward and adivasi areas ;
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(b) if not, the difficulties in extending
the train upto Barkakana; and

{c) the time by which these difficul
ties are proposed to be removed so as to
extend the train upto Barkakana ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS
(SHRT MADHAVRAO SCINDIA): (a) to
(c) No, Sir. In view of availability of a
connecting service between Barwadih-
Barkakana-Gomoh and a shorter alter-
native route to Patna via Gomoh, the
proposals has not been found justifiable.

[ English]
Helipads in Kerala

4494 SHRI MULLAPPALLY
RAMACHANDRAN : Will the Minister
of CIVIL AVIATION be pleased to state :

(8) the number and places of Helipads
in the State of Kerala :

(b) whether Union Goveroment pro-
pose to set up or finance the setting up of
any more hclipads in the Statec of Kerala;
and

(c) if so, the details thereof ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA;) ; (a) to (¢) There 1s no hehipad
under the contro! of the National Airports
Authority in Kerala, The National Aifr-
ports Authority has at present no proposal
to construct or develop any belipad in
Kerala.

Reintrodaction of Janata Express Between
Assam and North Bengal

4495. SHRI ANANDA PATHAK : Will
the Minister of RAILWAYS be pleased to

state:

(8) whetber there is any proposal to
re-introduce the Janata Express between
Assam and North Bengal;

(b) if so, tho dstails thereof; and
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(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c) It
is proposed to rationalise/amalgamate the
Janata Express with 57/58 Kanchanjunga
Express and to run the latter asa daily
superfast train between Howrah and
Guwahati.

Use of Artificial Colours and Flavours in
Drugs

4496. DR. B. L, SHAILESH : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleascd to state :

(8) whether artificial colours and
flavours are being used in drug formulat-
fons, mixtures, syrups and host of tablets
at present,

(b) whether these colours bave got
any therapeutic value and if so, the details
thereof;

(c) If not, what s the utility of using
colours and flavours in drugs;

(d) whether the ingredients of these
colours add to the prices of drugs also;

(¢) whether Government propose to
prevent the use of such colours and flavo-
urs which bave not got any medicinal
value in the drugs and formulations; and

(f) if so, the details thereof ?

THE MINISTER OF STATE IN THR
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI! SAROJ KHAPA.
RDE) : (a) Colours which are permitted
to be used in drugs are listed in rule 127
of the Drugs and Cosmetics Rules 1945,

Use of fiavours is not prohibited under
the Drugs and Cosmetics Rules 1945,

(b) and (c) Colours do not have thers-
peutic value. Colours are however used
in coated tablets, capsules and other pro-
prietory medicines for aesthetic reasons.
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(d) No, Sir.

(e) There is no such proposal at pre-
sent.

() Does not arise.
Vayudoot Service for Jagdalpur, Bilaspur

4497. SHRI MAHENDRA SINGH :
Will the Mipister of CIVIL AVIATION
be pleased to state :

(a) whether Madhya Pradesh Govern-
ment bhas submitted some proposals for
Iniking Bhopal with Vindhya and Maha-
kaushal and Jagdalpur with Raipur-Bilas-
pur with Vayudoot services; and

(b) if so, what has been Government's
reaction and response thereto ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISIER
OF CIVIL AVIATION (SHRI MOT! LAL
VORA) : (8) Yes, Sir. The request was
for operation of Vayudoot services on the
following sectors :

(i) Bhopal-Nagpur-Jagdalpur-Raipur-
Bilaspur-Bhopal.

(ii) Bbopal--Ssgar--Khajuraho-Satna-
Jabalpur-Bhopal

(b) Vayudoot has already based an
aircraft in Bhopal on 23rd March, 1988 for
operating scheduled services from Bhopal
to Guna, Bilaspur, Raipur, Jagdaipur.
Khajuraho and Gwalior, Sagar and Satna
are also proposed to be awrhoked as and
when the airfields there are made ope-
rational,

Introduction of EMU locals on Dankuni-
Sealdab section

4498, SHRI PURNA CHANDRA
MALIK : Will the Minister of RAIL-
WAYS be pleased 1o state

(a) whether there is any proposal to
fntroduce some more E.M.U. locals on
the Dankuni-Sealdah section to ease the
Pressure on Howrab Station;
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(b) if s0, the details thereof:
(¢) if not, the reasons therefor; and

(d) the number of trains running om
that section daily now 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) to (d) 16 pairs of EMU locals and
3 pairs of conventional trains are availa-
ble between Scaldab and Dankuni. Due
fo heavy movement of freight traffic and
other operational reasons, introduction ‘of
more trains is not feasible.

Development of Railways ia Goa

4493. SHRI SHANTARAM NAIK :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) the amount spent on the develop~
ment of Railways in the State of Goa durs
ing the last three years;

(b) tbe projects, works or schemes on
which this amount spent; and

(<) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a)to (c)
Expenditure during the 3 years period
1985-86 to 1987.88 on works in Goa, ander
different Plan Heads is as under :—

S. No. Plan Head Expenditure in
the years 1985-
86 to 1987-88,
1. Traffic facilfties 38.20
2. Signalliog 223
3. Siafl Quarters 11.53
4, Passenger Amenities 2.7
s. Other Specified Works, 3.5

58.26

—
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{Translation]

Sale of ‘Kapoori Tambaks® ia Delbi

4500, SHRI PARASRAM BHAR-
DWAJ : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether the attention of Govern-
ment has been drawn to the news item
sppearing in the ‘Nav Bharat Times’ dated
31 January, 1988 which states that the
packets of « Kapoori Tambaku® being sold
in district Mainpuri in Uttar Pradesh,
after having proved its deadly eflects on
the general public, are now available at
Pan shops in Delhi also;

(b) if so, details thereof; and

(c) the steps taken/proposed to warn
the public against this tobacco and to stop
the sale thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDBE) : (a) and (b) The Government has
seen the news item appeared in Nav
Bbarat Times dated 31.1.1988. A wide
variety of tobacco types are available for
chewing as well as for smoking purposes
in Delbl. All of them can be health baz-
ard and may lead to serious diseases irres-
pective of the type of tobacco.

(c) The Indian Council of Medical
Resecarch bas been conducting/monitoring
projects aimed at educating and persuading
tobacco habitues to give up tobacco.

[English]

Promotion of Eligible Departmental Candi-
dates of Cestral Councll of Hoemoeopathy

4501. SHRI V.8. KRISHNA IYER :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to refer
to the reply given on 3 December, 1987 to
Unstarred Question No. 3975 regarding
vacant posts in Central Council of
Homooopathy and state ;

(s) whether ocertain members of the
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ataff of the Central Council of Homoeo-
pathy, New Delhi, possess the educational
qualification and the experience as requi-
red under the Council’s recruitment rule
for promotion to next higher post.

(b) if so, the reasons why the vacant
posts to the Council are not being filled
up by them, particularly when funds for
the same are being sought every year;

(c) whether such funds are allowed to
lapse or diverted to other purposes even
without prior approval of the Ministry;
and

(d) the steps being taken to promote
the eligible departmental candidates to
various vacant posts 1o the Council ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) to (d) The information 1s be-
ing collected and will be laid on the Table
of the House.

‘No Woerk Stir' by CGHS Doctors

4502, SHRI CHINTAMANI JENA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether C.G.H.S. Doctors went
on ‘No Work Stir' for 5 minutes on 22
February, 1988 all over the country;

(b) whether the package of facilities
agreed to by Government bave not been
provided to them.

(c) whether Government propose to
provide them the package of facilities in
the current financial year; and

(d) If so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAM-
ILY WBLFARE (KUMARI SAROJ
KHAPARDE) : (s) No such report bas
been reveived,

(®) to (4) A statement indicating the
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package of benefits offered and action taken to implement these benefits §s given below.

of

Statement-I1
Sl Benefit Announced Action Taken
No.
1 2 3

(i) N.P.A. to be paid to doctors Necessary orders granting N.P A. at

at the following rates : revised rates have been issued. The
NPA bas been treated as basic pay
for all service matters,

Scale of Pay Rate of NPA

Below Rs. Rs, 600/- p.m.

3000/~

Rs 3000/-

and above

but below

Rs. 3700/- Rs. 800/-

Rs. 3700/- Rs. 900/-

and sbove

N.P_A. to be treated as pay for

all service matters.

(i) Medical Officers with five year Orders promoting the eligible Medi-
service to be promoted as cal Officers as Senlor Medical Offi.
Senior Medical Officers, cers have been issued.

(iii) Sr. Medical Officers with 12 Sanction bas beeo obtalned for up-
years of service in Group ‘A’ grading 500 posts of Senior Medical
may be promoted as Chief Officers to the level of Chief Medical
Medical Officers(Rs. 3700-5000) Officers. Promotion orders of 389
on the basis of senjority-cum- officers have been issued so far.
fitness provided they have ren-
dered 2 years’ of service as Sr.

Medical Officers.

(iv) Conversion of 15% of the total Draft amendments to CHS Rules,
number of Sr. duty posts in 1982 to implement the decision have
General duty sub-cadre into been approved by the Depait.
Non-functional telection Personnel and Tralning UPSCs
Grade and promotion of approval bas also been received.
eligible Chief Medical Offi- Purther action 10 process proposals
cers in the N.F.8.G, for promotion of officers {s being

taken.

(v) In Teaching Specialists Sub- DPC have considered the eligible can-

cadro Assistant Professors with

didates. The proposal to amend/relax
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3

(vi)

(i)

(ix)

3 years’ service to be promoted
as Associate Professors and
Associate Professors with 6
years service to be placed in
the scale of Rs. 4500-5700. On
Non-Teaching and Public
Health side Specialist Grade-II
Officers with 5 years' service in
the grade to be placed in the
scale of Rs. 3700-5000 and
Specialist Grade-II

Officers with 9 years’ service
in the grade to be placed in the
scale of Rs. 4500-5700. Al
these promotions/placements to
be on seniority-cum-fitness
basis.

An Anausal Allowance of Rs.
3000/- to be sanctioned to
Specialists In the Teaching,
Non-Teaching and Public
Health Sub-cadres and Rs.
1200/- to General Duty Sub-
cadre for encuraging their
academic, research and other
professional pursuits.

Ten more posts at Supertime
level may be created for Non-
Teaching Specialists Sub-cadre
and 15 more for Teaching Sub-
cadre on ad-hoc basis.

Conveyance Allowance may be
given to CGHS doctors at en-
hanced rates and to Specialist/
General Duty doctors working
in hospitals at the same rates
sabject to certain conditions.

Demands of doctors for a
higher start for Medical Officer
(Rs. 2200-4000) and Specialists
(Rs, 3000-5007) and three time
bound promotions may be
referred to Group of Ministers,

the existing provisions of the rules to
make these promotions has been
approved by UPSC. Placement to
the grade of Rs. 4500-5700 require
completion of several Admlnistrative
formalities.

Action on which bas been initiated.
Orders placing Specialist Grade-Il
Officers with 5 years' of service in
the newly introduced scale of Ras.
37C0-5000 have been issued.

Orders bave been issued,

Orders creating the posts have been
issued.

Necessary orders regarding grant
of Conveyance Allowance have been
issued.

Mioistry of Finance were requested
to place these demands before the
Group of Ministers. They informed
on 28-1-8% that the demands may be
placed before the Group of Ministers
by the Ministry of Health in consul-
tation with Depariment of Personnel
and Traniog and Ministry of Finance,
Deparimeat of Persoopel and Trale
ning have been roquested on 19th
February, 1988 to offer their views
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(x) To consider the question of en-
hancement of age of retirement
from 58 years to 60 years.

(xi) Cadre Review Committee to
look into the problems of res-
tructuring of the sub-cadres of
CHS.

in the matter, Demands are proposed
to be placed before Group of Minis-
ters after views: of Department of
Personnel and Trainiog are available.

This was to be considered in the
context of general policy of the
Government  with regard to the
retirement age for various categories
of Central Government employees.
At present, however, thers is no
proposal to raise the retirement age.

The Commitiee has so far held ten
meetings and b.ard the representa-
tives of variouns service Associations
and its report is likely to be sub-
mitted shortly,

Experts Group ou Killer Diseages

4503. SHRI AJIT KUMAR SAHA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

() whether Government have set up
an expert group on killer diseases ;

(b) if so, the details thereof ;

(c) whether the said group has sub-
mitted its report to Government ;

(d) if so, the salient features of its
recommendations ?

(¢) the reaction of Government there-
to ; and

() the steps taken by Goverament on
these recommendations ?

THE MINISTER OF STATE
IN THB MINISTRY OF HE.
ALTH AND FAMILY WELFARE
(RUMARI SAROJ KHAPARDE) ; (s) to
(1) No. However, for specific diseases such
a3 Cancer, AIDS stc., Goverament hyve

s up. Committess te advise on paiicy.

matters as well a0 programme implemen-
tation,

Iscidesce of Perinata) Mortality

4504. SHRI JAGANNATH PAT-
NAIK : Will the Mipister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(2 whether Government are aware
that the high incidence of perinatal morta-
lity, denoted by late foeral and early
peooatal deaths, is causing concern 1o
perioatologists in the country ;

(b) whether any study and research
bas been made in this regard with the help

of Medical Ezxperts of other countries ;
and

(c) if so, the details thereof 7

THR MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-.
PARDE) : (8) to (¢) Government of India
is aware of bhigh incidence of Peripasal
mortality in the country. The collabora-
tive study conducted during 1981-85 by
Indian Council of Medical Research in
which foreign experts were also involved
brought out the following :

The study was cooducted in 3 rural ,
areas and 3 urban slums. The overall
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Prenatal mortality was 57.9 per 1000 live
births. The Centerwise rates wers as
follows :

MARCH 24, 1988

Rural Areas Perinatal Mortality
Chandigarh 629
Hyderabad 41.7
Varaoasi 85.6
Total : 61.8
Urban Slums
Calcutta 63.2
Delhi 53.5
Madras 39.3
Total : 52.0
Cancellation of 49/50 Traln

4505. SHRIMATI BIBHA GHOSH
GOSWAMI : Wil the Minister
of RAILWAYS be pleased to state -

() whether 49 Up/50 Dn train bad
besn cancolled by the Railway Authority;

(b) if so, the reasons therefor;

(c) whether the train is proposed to
be re-introduced again; and

(d) if so, when and if not, the reasons
therefor 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) snd (b)
Yes, 8iz, the trains have been partially
canocelled due to operational reasons,

(c) and (d) Norms! ruaning is propo-
#ed to be restored from 10.4,1988.
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[ Translation]

Additioaal General Second Class
Coaches on Jodhpur-Jaisalmer Tralns

4506. SHRI! VIRDHI CHANDER
JAIN Will  the Mibnister of
RAILWAYS be pleased to state : .

(2) the number of coaches in the
night diese! train running between Jodhpur
and Jaisalmer. the number of II Class
sleeper coaches and the number of geaneral
second class coaches out of them;

(b) whetber Government are aware
that military jawans occupy seats in the
general second class coaches as a result of
which commonman get very few seats in
thoss coaches;

(¢) if so, whether Government pro-
pose to increase the pumber of general
second class coaches in order to remove
the hardsh'p of commonman; and

(d) if so, the time by which the said
requirement will be met ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 4 second
class sleepers, 1 second class partial slee-
per, S ordinary second class, 2 first class,
1 first-com-second class, and 2 second-
cum-laggage/guard van coaches—total 18
is the composition of the train.

(b) No. Sir, One second class ordi-
pary coach is reserved for defence perso-
noel in the train.

(c) and (d) Presontly, there §s acute
shortage of MG coaches oo Indian Rall.
ways. Augmentation of the train shall be
considered when more coaches become
available from production units,

[English)
Deskuai-Shiakbals Raliway Lise

4507. SHRI HANNAN MOLLAH :
Will the Miaister of RAILWAYS be ples.
sed 10 state ;
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(a) whether Goverament have any
plan to construct Dankunl Shiskbala rail-
way lne;

o i ao: when this work is likely to
start; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a)to () It
bas not been possible to take up consuruc-
tion of this ine in view of constraint of
resources, For the same reason, there
is o likelibood of Its being takea up in
the pear future,

Ubmaassed Railway Level Crossisg
Accidents

4508. SHRI MOHANBHAI PATEL :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) the number of accidents occusrred
at unmsnned railway level crossings during
1985.86, 1986-87 and 1987-88 yesr-wise and
Zone-wise; and

(b) the number of persons killed and
injured as 8 result thereof ?

THE MINISTER OF STATB OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Year
and Zonewise break-up of train accidents
at unmanndd level crossings since 1985-86
is as under.—

CHAITRA 4, 1910 (SAXA)

Zone No. of accidents
1985-86 1986-87 1987-88
(April-
February)
1 2 3 4
Central 3 2 4
Bastern -— 2 —_
Neorthora § il 13

Written Answers 10
1 2 3 4
North Eastern 9 8 2
Northeast
Frontiet 2 2 -
Sounthern S 4 2
South Central 4 8 6
South Eastern 4 1 3
Western 5 8 —

(b) Inthese accideots, 197 persons
lost their lives and 422 were injured.

Appoiatmests is Indiss Road Cons-

truction Corporation
4509. SHRI ANADI CHARAN
DAS : Wil the Min'ster of

SURFACE TRANSPORT be pleased to
state ©

(a) group-wise and post-wiss totsl
sppointments made in the Indian Road
Construction Corporstion on regular basis
and the sumber of Scheduled Castes/Sche-
duled Tribes out of them;

(b) whether any promotions wers
made by relaxing the standard/experience
required for the posts since 1984 and if
80, its breakup into geveral and Scheduled
Caste-Schoduled Tribe candidates; and

(c) the action taken or proposed to
be taken for completion of backlog of
Scheduted Castes/Scheduled Tribes in
deparimental promotions and open mar-
ket vacancies meant for them ?

THB MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRA-
NSPORT (SHRI RAJESH PILOT) : (a)
to (¢) Information is bewmg collected and
will be laid on the Table of the Sabba,

Development of laland Water Trame-
poct i Punjeb

4510. SHRI KAMAL CHAUDHRY :
Wil the Mioilster of SURFACE TRANS,
PORT be pleased to state ;
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(a) whether any allocation bave been
made, amount released and expenditure
incurred on the development of Inlard
Water Transport in -Punjab during the
years 1986-87 and 1987-88; and

(b) if so, the achievement made duri-
ag that period ?

THE MINISTER OF STATE OF
THR MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) No,
Sir. The State Govt. of Punjab has not
proposed any scheme in respect of Inland
Water Transport for these years.

(b) Doss not arise.

Funds for Saaskrit Uaniversity at
Kalady, Kerals

4511, SHRI P.A. ANTONY: Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ©

(s) whether Government bave allo.
cated any funds for a Sanskrit University
st Kalady in Kerala;

(b) whether work bas started for
setting up this university; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI L.P, SHAHI) : (a) Yes, Sir. The
Governmest of India bas sanctioned a som
of Rs. 1,00 crore to the Government of
Kerals to enable them t0 open s dew
Sapskrit University at Kalady in Kerala,

(b) and (c) The State Government of
Kegala have drafted a bill for setting up
the University and forwarded it to Univer-
sity  Grants Commission for clearance.
The same will be introdoced before the
State legisiature afier getting the approval
of Ugiversity Grants Commission.

t of Asnthorised Medical
Attendants st Sosepat

4512, SHRI MANVENDRA
SINGH : Will the Minister of
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HEALTH AND FAMILY WELFARE be
pleased tS refer to the ' reply given on 3
December, 1987 to Unstarred Question
No. 3984 regarding appointment of autho-
rised medical attendsats for Government
employees at Sonepat and state :

(a) whether any decision bas been
takep in regard to the appointment of
authorised medical attendants at Sonepat;
and

(b) if pot, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQJ KHAPA-
RDE) : (a) and (b) The matter regarding
appoiotment of authorised medical atten-
dants as Sonepat is under consideration
of the Government.

Upgradation of Sta ndard of Railway
Stations

4513. SHRI DAULATSHINH JI
JADEJA : Will the Minister of
RATLWAYS be pleased to state :

(a) whbetber any specfal plan is in the
offing 1o upgrade the standard of railway
stations; ;

(b) the steps being taken to improve
bygicoe and clespliness on railway
stations;

(c) whetber the water supplied at
most of the stations cootaips large guan-
tity of barmful bacteria; and

(d) if so, the steps being taken in
this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : () Yes, Sir.
In case of 67 stations selocted as Model
Stations.

(b) The steps taken include deploy-
ment of adequate number of safaiwallas,
froquent checks by supervisors and officers
and launching of special drives from time
to time to easure proper cleanliness,
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Cleanliness . competitiops are, slso 391:!

every year and qﬂrﬂn qven ‘to “best

station-staff,
(¢} No, Sir.

(d) Chlorination of water is done
regularly to ensure proper gualjty.

Gastro-Eateritis Desths in Origea

4514. SHRI HARJHAR SOREN:

SHR] LAKSHMAN MALLICK :

Will the Minister of HEALTH AND
FAMILY WELFARE be ploased to state :

(@) the number of desths occurred in
Orisas due to gastro-enteritis  during
1987.88;

(b) whether most of these deatbs
bave occurred in the tribal areas;

(c) whether Central team of doctors
has been sent to provide necessary tresat.
ment;

(d) the ressons of the spreading of
the disease; and

(o) the assistsnce given to State
Government for eradicating the discase
and to save the tribals from untimely
death ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) According to the reporis recei-
ved from the State Governmeat the num-
ber of cases & deaths due to Gastro-Ente-
ritis during 1986 and 1987 are as under:—

Year Cases Deaths
1986 53392 326
1937 asn 184

®) No separate data for tr&bgl;uu
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(¢) No such tequest has been recei-
ved from State Government.

(d) The disease Is spread due to
unsafe dtlnking wates, poor e ul

sapftation and poor personal qhypenq etc,

(¢) Government of Indis bas lsun-
ched ORT Programme to prevent deaths
due to dehydration caused by acute diarr-
boeal discases which is being expanded in
a phased manner during 7th plan to reduce
the morbidity & mortality due to acute
diarrhoeal discase. Specific treatment are
available in the PHCs, Dispensaries and
Hospitals depending upon the causative
organisms. There is no shortage of drugs
reported from anywhere. Emphagis bas
been laid for the supply of pore drinking
water io the problem villages by the end
of the 7th plan period. Constroction of
sanitary privies is being encouraged in the
rural areas by community participation.
Health education efforts are being aug-
mented by the State Health Authorities and
unsafe drinking water sopplied are bem;'
chloripated.

[ Translation]
Vayadoot Alrlisk for Sagar

4515, SHRI NANDLAL CHOUDH.
ARY : Will the Munisier of CIVIL
AVIATION be pleased to state :

{a) whether Dhana Airport, Sagar has
been fully developed for landing of aero-
planes;

(b) if oot, the deficiencies still existing
therein; and

(c) the time by which Sagar will be
linked by Vayudoot service ?

THE MINISTER OP HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : () and (b) - The State Govern-
ment airstrip at Dbana (Sagar) bay been
meuthcned and wldamd for
operations. Construction of & secoi
peot structure for Te

security fenciog and the work relatipg to
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removal of obstructions are still in pro.
gress,

(¢) Vayudoot has plans to airlink
Saegar as and when Dhana aiurfield becomes
operational.

[English]}

Inclusion of T. B. and Leprosy Under
Special National,Programme

4516. DR. G. VIJAYA RAMA RAO:
Will the Mnister of HEALTH AND
FAMILY WELFARE be pleased to state &

(a) whether Tuberculosis and leprosy
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National Health Programme and if so,
results achieved and funds spent so far;

(b) whether there has been no decre-
ase in the number of patients in respect of
both diseases; and

(c) if, so, the reasons thereof?

THE MINISTER OF STATE IN THB
MINISTRY OF HEALTH AND FAMILY
WBLFARE (KUMARI SAROJ KHAPA-
RDE) ;: (a) Both Tuberculosis and leprosy
are included 1n the 20-Point Programme
snd are implemented as National Health
Programmes, The expeaditure incurred,
targets laid and results achieved during the

have been included under the special Jast two years are as under : —
(Rs. in Lakhs)
Expenditure T. B. Leprosy
1985-86 1112.09 1390.00
1986-87 1125,00 1528 00
Targets and results achieved
Leprosy
(Rs. in lakhs)
1985.86 1936-87
Targets Achievement Targets Achievement
Case detection 3.81 4.7 4.2 5.1
Case trestment 3.61 4.95 42 49
Case discharge 3.4 4.46 4.3 5.07
Tuberculosis
New T.B. Case 14.00 13,58 1450 14.37
Sputum Examiosation 34.00 2023 40 2&

Moreover, as per the recent field stud-
jes conducted by N.T.L, Baogalore, the
mortality rate due to T.B. bas come down
to 53 per one lakb popalstion as against
80 per one lakh population two decades
ago.

(b) and (c) In so0 far as Tuberculosis
is concerned, there bas been oo significant
decrease ip its prevaleoce which Is about
1.5% o the community. It is estimated
that 409, of the population is India Is in-
focted with T.B. germs but the develop-
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ment of T.B, disease in ao individual var-
fos and may take 22 to 25 years after be
got infected. Further the development of
active T.B. discasc in an individual is re-
lated to number of factors viz. inberited
body resistance of an individual coupled
with extraneous factors like nutrition
status, housing and socio-economic condit-
jons etc.

In so (ac as leprosy is concerned the
prevalence rate has decreased sharply by
over 80% in S endemic districts where
MDT i3 in operation with the introduction
of M.D.T. in more districts it is expected
that she prevalence rate will be reduced
furtber,

Unasi Colleges aod Usemployed Usasl
Doctors

4517. SHRI
AWA :

SHRI CHINTAMANI JENA :

AMARSINH RATH-

Will the Minpister of HEALTH AND
FAMILY WELFARE be pleased to siate :

(s) the number snd oames of Unani
colleges in the country at present aod their
Jocation;

(b) the number of students who pass
their degree courses every year,

(¢) whether a large number of Upani
dociors are unemployced;

(d) if so, their pumber and the steps
being tuken to absord them; and
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(¢) the Government’s plan to populars
ise Unani treatment in urban areas as well
as in rural arcas of the country ?

THE MINISTER OF STATE IN THB
MINISTRY OF HEALTH AND FAM.
JLY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b) The informat-
ion avsilable with this Ministry is given
in the statement below :

(¢c) and (d) The number of Unani
Physicians registered with Employment
Exchanges in the country as on 3ist
December, 1986 is estimated to be 436.
All the job seekers on the live Register of
Employment Exchanges are not necessrily
unemployed and all unemployed are not
pecessrilly registered with Employment
Exchanges. Farther, the professionally
qualified gradutates have several avenues
open to them including private practics,
service in Government and non-Govern-
mental orgaoisstions.

(e) The Government is committed to
promote upani system of medicine as part
of the health care delivery programme
ensuring that it develops fully and accord-
ing to its genius. The Goveroment of India
are providing increasing financial support
for the promotion of Upani system of
medicine. As against the sflocation of Rs.
671.54 lakhs during the Sixth Five Year
Plaa, the allocation in the Central Sector
for the development of Unani System of
Medicine during the Seventh Five Year
Plan is Rs. 1003.00 lakhs,

Steps are being 1aken to disseminate
the research findings in Unsnl Medicine
amongst the masses through mass media
and also taking up of extension work
particolarly in rural areas through the
State Governments.

Statement
Number of gradustes passed out from Unani colleges in Indis

Name of the College

Number of students

graduated
1984 1985 986
1 2 3 .«
S rs————.
Asdhra Pradesh
1. Govt. Nizamis Tibbi Collegs,

Charminar, Hyderabsd

14 s a
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1 2 3 4 5
2, Dr. Abdual Huq Unani Medical
College & Hospital, Kurnoo} 15 23 16
Bibar
3. Govt. Tibbia College, Patna 24 - —
Karaathks
4, Govt. Unani Medical
College, Bangalore 9 13 3
Madbya Pradest
s. Saifia Hamidia Unanl! Tibbia
Collége, Burhanpur. 22 1 16
Mabarashtra
6. Apnjuman Kharlrul Islam’s Tibbia
College & Hospital, Bombay 29 42 31
9. Mohamedia Tibbia College,
Mazlegaon, Distt. Nasik @ @ @
8. Unani Medical College &
Hospital, Pane. ® @ @
Rajasthan
9, Rejputana Unani Tibbia No Exam.
College, Jaipur. —_ 1 held.
10, Rajasthan Tibbia College, Jaipur, 11 2% —do—
11. Jubediya Unani College, Jodhpur, -— 26 —do—
Tamil Nadn
12, Govt. College of Indian System of
Medicine (Unani), Madras, @ @ £
Uttar Pradesh
13, Takmit-ut.Tib-Collcge, Lucknow k¥ 36 Mo Exam.
.held,
14. Uoani Medical College, Allahabad. 9 2 21
18, Ajmal Khan Tibbia College, Aligarh 49 47 41
*16. Umiii College Jamla Tibbia Darul- .
. Uloom, Deoband, Sharaopur, 26 17 23
Delbi
*7, Ayurved & Uoani Tibbia College, 17 3 %

¢
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1 2 3 4 5
18, Hamdard Fibbia Coliege,
New Defhi 19 17 15

281 339 215

Note : @ == The first batch of BUMS not yet due for

final examination,

£ = The first batch of students appeared for
final examination in December, 1986 and

resuit awaited.
— == Nil information.
* = Diploma (Fazil ut Tibb.)
** — Figures are.provisional.

Diversion of Flight 1C-295 te Lucknow

4518. SHRI M.V. CHANDRASEKH.
" ARA MURTHY : Wil! the Minister of
CIVIL AVIATION be pleased to state :

(a) whether 1t is a fact that on most of
the days IC-295 of Indian Airlines flight
which is supposed to touch Kabopur is
diverted to Lucknow Airport due to delay
in departure from Calcutta;

(b) whether there Is a sharp locrease
in the rate of such diversion;

(¢) if so, the details thereof; and

(d) the action proposed to regularise
the flight to Kaopur as per schedule ?

THE MINISTER OF HEA-
LTH AND FAMILY WELFARE
AND MINISTER OF CIVIL AVIATION
(SHRI MOTILAL VORA) : (8) Yes, Sir.

(b) and (c) During the last six months
period (from August’ 87 to January' 88)
out of 78 flights scheduled via Kaapur,
IC.295 was diverted to Lucknow op 33
occasions due to after sunset landing rest.
rictions at Kaopur.

(d) As the winter seasons is receding,
it is hoped that delay 1o IC-295 will be
minimised. However, after the induction
of additional Boeing 737 aircraft into the

systcm, Indian Airlines will consider revis-
ing the timings of the service.

Natiopal Naorsing Policy

4519. PROF. SAIF-UD-DIN SOZ :
WIill the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government have ever
framed and announced a National Nursing
Policy; and

(b) if so, broad outline thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAM-
ILY WELFARE (KUMARI SAROJ
KHAPARDE) : No.

(b) Does not arise.

Wagons and Contaisers

4520, SHRI K. RAMAMURTHY :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) whether any analysis of utilisation
of bogie wagons via-a-vis four wheeler wag-
ons has ever been done dy the Railways
and if so, the details thereof; and

(b) the steps being taken to augment
the fieet of flat-bed wagons and containers
and how far this would help in better
turn-round of wagons ?
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THE MINISTER OF STATE IN THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Flat-bed type BFKI for transportat-
lon of containers have been plapned for
gradual production. These type of wagons
are moving in Block rakes for better turn.
round.

On-going Rallway Projects

4521. SHRI Y. S. MAHAJAN :

SHRI SYED MASUDAL
HOSSAIN :

Will the Minister of RAILWAYS be
pleased to state :

(a) the number of on-going projects,
when were these launched, the original
completion schedule and the present
completion schedule phase-wise;

MARCH 24 1988
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(b) the original cost of each project
and the estimated cost when each project
will be finally compieted;

(c) the precise reasons for delays in
the case of each project; and

(@) the effects of time and cost over-
runs ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (s)to (d) A
Statement indicating the year of approval,
approved cost and the latest cost and pro-
gress of on-going pew railways line pro-
jects is given below. Completion schedule
of the New Rail line projects is dependant
primarily on allocation of resources. The
resources that can be allocated for pew
Lipes arc limited, resulting in delays in
completion and consequent cost over-run
of such projects,
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Development of Waterway Between
Allahabad and Patna

4522. SHRI ANAND SINGH : Wwill
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) whether the Dredging Corpora-
tion of India and Inland Waterways Autho-
tity of India are working on & project for
developing navigable waterways between
Allahabad and Patna;

(b) If so, the details thereof; and
(c) the financial implication and
duration 1n this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRAN-
SPORT (SHRI RAJESH PILOT) : (a) to
(¢) The services of personnel from Dredg-
ing Corporation of India have been obta-
ined by the Inland Waterways Autbority
of India for augmenting of a Survey unit
in connection with improving navigation
between Allahabad and Patna. The esti-
_ mated financial implications for engaging
the personnel of the Dredging Corporation
of India in this regard is about Rs. 21.28
lakhs,

Sarvey of Wastelands

4523. SHRI C, MADHAV REDDI :
Will the Munister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether Government have made
any survey of the total area of wastelands
n the country; and

(b) ifso, the figures of wastelands
State-wise 7

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI): (a)
and (b) The National Commission on agri-
cultore had estimated the total land of the
country affected by problem of soil-erosion
and soil-degradation to be 175 million
bectares. No exact statewise details are
available. A pational Wastelands Identi-
fication Projoct is being implemented to
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identify wastelands in 147 districts of the
country which have large arcas of waste-
lands.

[Translation]

Forced sterilisation In Rajasthan.
Blbar and other States

4524. SHRI KALI PRASAD
PANDEY :
SHR!I KAMALA PRASAD
SINGH :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether it is a fact that large
scale sterilisation has been forcibly done
in Rajasthan, Blhar and several other
States during the drought period;

(b) if so. the details of the compla-
ipts recelved from these areas sioce July
1987 to date and action taken by Govern-
ment; and

(¢) whether Government had fssued
any instructions to the concerped States
to stop forcible sterilisation during the
drought period; and if so, the details the-
reof and if not, the reasons therefor ;

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) No confirmed reports of for-
ced sterilisation bave been received so far,
in tbis Ministry. However, the position {s
being ascertained from the States.

(b) Question does not arise.
(c) Question does not arise.
[English]

Pensionary Besefits to Temporary
empleyoes of Northers Rallway

452S. SHRI P. PENCHALLIAH:
Wil the Minister of RAILWAYS be plea-
sed tos tate :
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(a) whether there are temporary
employees of the Signals Department of
Northern Railway who have retired after
the completion of thirty years of service
and bave not been given the pensionary
benefits;

(b) if so, the number of such tempo-

rary employees who have retired duriog
the last three years; and

() The reasons for not giving them
the pensiopary benefits ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) to (c) The
information is belng collected from the
Zona! Railway concerned and will be pia-
ced on the Table of the Sabha,

Books for Unlversities and Colleges

4526. PROF. K. V. THOMAS:
Will the M.nister of HUMAN RESOUR-
CE DEVELOPMENT be pleased to state :

(a) wheth:r there is a general comp-
laint that the quality of text books is
deteriorating;

(b) * if so, the action taken to improve
the quality; and

(c) whetber the University Grants
Commission has any proposal to bring
out quality text books for colleges and
ubpiversities ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L, P. SHAHI) ; (a) and (b)
For courses offered by the Universities,
standard books in different subjects are
prescribed as text books and reading mate-
rials. Text books as such are not gene-
rally produced by the Universities. Whie
there have been no complaints about any
deterioration in the quality of text books
prescribed by the Univerasities, there are re-
ports that standard works of a high quality
are not available in the Indian languages
b0 that they can be prescribed as text
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books and reading materials for various
courses offered by the Universities,

(c) The Government had introduced
a major scheme of production of Univer-
sity level books in 1968. Under this sche-
me, so far 7452 books have been published
in different Indian languages. However,
all of them have not been prescribed by
the concerned Universities as text books
or reading materials. The UGC had algo
initiated a scheme of providing assistance
to outstanding academics for preparation
of high quality books, monographs and
reference materials. Manuscripts in 263
cases have been completed so far. Both
these schemes are under review at present.

Alir Todia’s share of Jaternational traffic

4527. SHRI VIJAY N, PATIL:
SHRI C. MADHAY REDDI :

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether Air India has become non-
competitive airline as compared to other
{nternational carriers;

(b) if so, the reasons thereof; and

(¢) whether any expert committee is
propored to be appointed to suggest mea-
sures to arrest the declining trend of Aip
India’s share of international traffic 7

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) No, Sir.

(b) Does oot arise.

(c) As a measure of coastant atteation
and improvement the Board of Directors
of Air India have assigned the task of
studying specific problems and recomen-
ding lmprovement to specialised agencies,
A Strategic Planning Group within the
Corporation has been set up to formulate
corporate strategies relating to marketing.
equipment, organizational and financial
planning,
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Te chniques of Controlling Psychogenic
- - Tenvions of Athletes

4528. SHRI MUKUL WASNIK :
Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to
state :

(a) whether efforts are being made to
use psycho regulatory procedures to teach
the athletes the techniques of controlling
psychogenic tensions; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF YOUTH
AFFAIRS AND SPORTS AND
WOMEN AND CHILD DEVE-
LOPMENT IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SMT. MARGARET ALVA) : (a)
and (b) Yes Sir. The techniques used by
N}etaii Subhas National Institute of Sports
s8I0 ¢

1. Progressive relaxation technique;

I1. Autogenic traning supported by
Biofeedback;

111, Visuo-motor bebavioural rehes-
rsal; and

IV. Systematic desensitization,

A psychologist was formally attached
with the Indian Boxing team which parti-
cipated in 3rd Soutb Asia Federation
Games held in Caicuotta in  November
1987. A psychologist is also attached
with the Indian Hockey Team under-going
training at Lucknow. Lessons on auto-
genic training were given to archery cam-
pers, athletes, kho-kbo and kabaddi
players. i

Air India Flights to London, Syduey,
T od Paris

4529, SHRIK.S. RAO ;: Wil the
Minister of CIVIL AVIATION be pleased
to state :

(2) whether Air India has more
intermediate stops as compared other
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airlines with whom it competes to desti-
pations such as London, Sydney, Tokyo
and Paris;

(b) whether absence of long haul
flights has led to first class and business
class traffic shying away from Air India’s
flights resulting in considerable loss to Air
India; and

(c) if so, the action proposed to be
taken in this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) and (b) Yes, Sut.

(¢) To match the competing girlines,
Air 10d1a has already introduced non-stop
flights to London, Air India bas plans
to operate non-stop services to Paris and
Tokyo 10 the near future,

{Translation)

Appointment ob deily wages and ad-hoc
basis in Indian Airlines

4530. SHRI RAJ KUMAR RAl:
Will the Miplster of CIVIL AVIATION
be pleased to state :

(8) whether persons have been appo-
inted on daily wages and on ad-boc basis
at various airports;

(b) if so, the reasons therefor;

(c) whether the appointment of such
persons is made through employment
exchanges; and

(d) if not, the reasons therefor ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF C:VIL AVIATION (SHRI MOTILAL
VORA) (a) Indian Airlines has ecogaged
persons on da{'y wages and not on ad-hoc
basis.

(b) Due to unforesoen/unp'anned
absentecism of sudden Incresse in work-
foad of urgent nature, engagement of daily
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‘Wwage workets io Indisn Airlines is resar-
ted to, purely as “Badlis”, in categoriss
like loaders, sweepers, drivers, canteen
“bearers, etc,

(c) No, 8ir,

(d) Since the period of deployment
of daily wage workers is uncertain and
mostly for short durations, it is ndt practi-
cable to approach Employment Exchanges
for sponsoring names for such short term
engagcments.

[English]

Appbinment of Conductors in Delbi
Transport Cerporatien

4531. SHRI R. P. SUMAN : Will
the Minister of SURFACE TRANSPORT
be pleased to stato :

(a) the total number of vacancies in
the cadre of Conductor in Delbhi Trans-
port Corporation;

(b) the total number of Scheduled
Caste/Scheduled Tribe Conductors newly
appointed since April, 1986 to dare; and

(c) the tota)l pumber of Conductors
taken from other States and appolnted in
Delh: Transport Corporation during 1985,
1986 and 1987 and the number of Schedu-
led Castes/Scheduled Tribes among them ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a) As
on 16.3-1988, there has beeo no vacancy
in this cadre.

(v S/C 268
5/T NIL

(c) Inoformation is being gathered
8nd will be placed on the Table of ihe
House.

¢Translation ]
Research oo T. B.

4532, SHRI KAMLA PRASAD
RAWAT : Will the Minister of HEALTH
AND FAMILY WELPARE be pleased to
taste :
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(@) whether some research is being
carried out in regard to the new madicines
for complete riddence from T. B, disease:
and

(b) If 50, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) and (b) Presently Tuberculosis
Research Centre in Madras under the
Indian Council of Medical Research {s
investigating short-courses regimens conta-
inlog potent Anti-T, B. drugs such as
Rifampicin, Pyrazinamide and Etham-
butol.

The total duration of therapy with the
use of these regimens is expected to be
reduced to 6 to 9 months as against 12 to
16 months under conventional therapy
resulting in better patient compliance and
better case holding compliance and better
case bolding as well as reduction in the
risk of transmission.

[English]

Committees for declaration of certaln
Waterways as Natiosal Waterways

4533, SHRI RANIJITSINGH GAE-
KWAD : Will the Munister of SURPACE
TRANSPORT be pieased to state :

(8) thc names of the Committees,
the dates of their appointment and the
members included therein, to examine the
possibility of declaring cértain waterways
as National Waterways for loland Water
Transport in the couatry;

(b) the dates of their submitting repo-

s and the oxpenditure 1ncurred for the
purpose; and

(c) the details of the overall impor-
tance of the Waterways which were found
viable for declaring as National Waterways
and ghe riverwise outlays required for the
purpose 8 suggested by the Committees;

THE MINISTER OF STATE OF THR
MINISTRY OF SURFACE TRAN.
SPORT (SHRI RAJESH PILOT) (2) The
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following Committees were appointed for
examining jnter-alia. the poassibility of
declaring certain Waterways as National
Waterways. The details are as under:—

S.No. Name of the Date of Members

Committee appoint- included
ment
(i) The Inland 18.2,1957 10
Water Tran-
sport Commi-
tteos
(ii) The Commi- 21.3.1973 7
ttee on National
Waterways

The names of the Members are given
in the Statement below,

National Traasport Policy Committee
that was set up by Planning Commission
had examined all sectors including Inlapd
Water Transport Sector. In this they
dealt with the question of identifying possi-
ble river systems that can be conmsidered
for declaratios as National Waterways,
Its report was received in May, 1980,

(b) The Committee mentioned at (i)
above had submitted its report in June
1959 and that at (ii) above, in January,
1974. In both the cases the report were
submitted more than 28/14 years ago and
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the details of expeaditure are mot aval.
lable,

(¢) The Committee at (i) above bhow-
ever, did not recommend any waterway to
be declared aa National Waterway. The
Committes on National Waterways at (1i)
above, recommended the Ganga-Bhagirathi
Hooghly river system for declaration as a
Nationa] Waterway. No specific finan-
cial outlay was suggested.

National Transport Policy Committee

has suggested the following waterways for
being declared as Netional Waterways:—

(i) The Ganga-Bbagirathi-Hooghly
river system

(i) The Brahmaputra

(iif) The Sunderbans

(iv) The West Coast Canal
(v) The Godavari

(vi) The Krishna

(vil) The Mandovi & Zuari river and
the Cumberjus Canal in Goa

(viif) The Narmada
(ix) The Mabapadi

(x) The Tapi

No specific river-wise outlays have been
Indicated.

Statemest

Names of The Members

Name of the Committee

Members included therein

1. Iolend Water Transport
Committee

1. Shri B. K. Gokbale, ICS (Retd.)
Chairmas, Tungabhaodra Bosrd

2. Shri H. P. Mathrani, ISB (Reid.),
Developmest Advissr & Joist
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Secretary, 'M/o Transport and
Communications.

3. Shri U. N. Mahida, ISE Chief
Engineer, Govt, of Bombay.

4, Shri D. V. Joglekar, Director,
Central Water & Power Research
Station.

5, Member Planning, or Director
W.I. N., as alternate, Central
Water & Power Commission,
(Shri D. Mehta, I.S. E., Chief
Engineer upto 4th June, 1958),
(Dr. K. L. Rao, Member from
5th June, 1958 to 15th September
1958). (Shri Yadava Mohan, I S.E.
Member from 16th Sept, 1958),

6. Shri S. K. Mukerji, Chief Comme-
rcial Superintendent, Northern
Railway

7. ShriJ. B. Craig, Managing Dire-
ctor, Macneil & Barry Ltd.

8. Shri B, L. Jalan, Representing the
- Federation of Indian Chamber of
Commerce and Industry

9. Shri K. C, Chatterjee, Managing
Director, Indian Shipping Co.
Ltd.

10. Shri S. P. Sarathy, an Officer of
the Calcutta Port Commissioners, °
was appointed as part time Secre-
tary with affect from 15th May,
1957,

mittee onv National 1. Shri P. H. Trivedi, Director, M/o
& Shipping & Transport

2. Shri H. S. Banerjee, Chief Engi-
neer and Administrator (IWT),
Ministry of Shipping and Trans-
- port,

3. Shri N, Gopalakrlshnan, Deputy
Secretary (Internal Finance) Mini«
stry of Shipping and Transport,
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4. A representative of Government
of U. P,

5. A representative of Government
of Bihar, .

6. A representative of Government
of Assam,

7. A representative of Government of
West Bengal.

Auxiliary Waraing System

4534. SHRI S.G. GHOCAP : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether Auxiliary Warning System
has been inducted between Churchgate
and Virar on Western Railway ;

(b) the estimated cost of the same
and when it is likely to be completed ;

(¢) whether the sald Auxlliary War-
ning System will be introduced on Central
Railways also between Bombay VT—
Kalyan ; and

(d) if so, the estimated cost of this
project and when it is Jikely to be com-
pleted ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) Yes, Sir.

(b) The work is estimated to cost
Rs. 2.58 crores and is likely to be com-
pleted-by 31-03-1988.

(c) Yes, Sir,

(d) The work of provision of Auxlliary
Warning System on Bombay VT-Kalyan
Section and Harbour Branch suburban
section op Central Railway is estimated to
cost Rs. 4 80 crores. The work is likely to
be completed in 1+90-91,

[ Translation]
Night landiag facilities at Ranchi Airport

4535. SHRI SHIV PRASAD SAHU :
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether the work regarding instal-
lation of fitments to facilitate night landing
has been comp'eted at Ranch: airport ;

(b) if not, the reasons for the delay ;
and

(c) when it will be completed and the
night landing commissioned ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) to (¢) The work of instali-
ation of night landing facilities at Ranchi
airport bas been delayed due to local pro-
blems which have since been sorted out
and the work has been resumed. Ins-
tallation of various components of night
landlng facilities, viz : High intensity Rup-
way Lights, 3-Bar Visual- Approach Slope
Indicator System ; Apron Flood Lights
and Simple Approach Lighting Sysjem, 1s
expected to be completed by December,
1988.

[Translation]
Scheme to Meet Teansport Requirements
upto 2001
4536. SHRI BALWANT SINGH

RAMOOWALIA : Will the Minister of
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SURFACE TRANSPORT be pleased to
state :

(8) whether the National Traasport
Policy Committee has made any assess-
ment about the length of the roads, quan-
tum of passenger and goods traffic thereon
upto 2001 ;

(b) if so, the detalls thereof :

(c¢) whether Government have pre.
pared any scheme to meet the trapsport
requirements envisaged in the said assess-
ment ;

(d) if so, the details of the scheme ;
and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) to (¢) The
estimates indicated in the Report of Natio-
pa! Transport Policy Committee for the
year 2000 A.D. arc as under :

Total of Share

Rail, of

Air & Road

Road Trans-
port

CHAITRA 4, 1910 (SAKA)

(i) Passenger traffic 1344 800
in terms of num-
ber of biklon
passengers km.

(li) Freight traffic in 650 182
billion tonnes
kms.

NTPC has not made any specific esti-
mate of the total road network length
except for National Highways, but em-
Phasized the need for & 20-year perspective
plan ending 200l. For National Highways
ap addition of 13000 kms. had been recom-
mended by the Comnuttee, The recommen-
dations. of Nauonal Transport Policy
Committee are taken {nto consideration
while formulating Five Year Plans/Annual
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Plans for road and road transport sector,

Computer education centres of Delhi
Ugiversity

4537. SHRI ASHKARAN SANKHA-
WAR : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether there has been a strike
recently in some colieges of Delhi Univer-
sity due to non-availability of computers
where computer is a subject of study there;

(b) whether Government propose to
provide computers in these colleges ; and

(¢) If so, by what time ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI) : (a) to (c)
The information is being collected and will
be laid on the Tab!e of the House.

[English]

Forest land for develpment projects

4538. SHRI G. DEVARAYA NAIK :
Wiil the Mimister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether Union Government have
received proposals for release of forest
land for construction of roads, irrigation
projects, hospitals, schools and other
public projects from Karpataka ; and

(b) if so, bow many of them bave
been cleared so far ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMBNT
AND FORESTS (SHRI Z.R. ANSARI):
(a) Yes. Sir.

(b) 77 proposals bave been cleared
under the Forest (Conservation) Act,
1980 simce 25,1080,
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University Grants Commission to meet
Universities Demands
4539, DR. V. VENKATESH : Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a8) whether there have been some
complaints about the delay on the part of
the University Grants Commission in
meeting the legitimate needs of the various
universities ;

(b) if so, the details of such cases ;
and

(c) the steps taken to meet the de-
mands of the un:versities 1n time ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L P. SHAHI) : (a) to (c)
According to the practice followed by the
UGC, after a five-year plan is finalised,
depending upon the allocation made to
the UGC, Universities are informed of the
likely a'location available to them for
goneral development during that plan. The
Commission also formulates detailed
guidelines for the Universites for the pre-
parations of their proposals. On the basis
of these guidelines, the Universities are
expected to prepare their development
programmes within the allocations indi-
eated which are then examined by the
Commission with the help of Visiting
Committees

During the VII Plan, there was some
delay in the finalisation of the guidelines.
The Commission felt that its guidelines
should reflect the major thrust and eon-
cerns of the National Policy on Education
~—1986 and its Programme of Action.
These guldeilnes were finalised in October,
1986 and circulated to the Universities.
The Commission decided that instead of
sending Vsiting Committees to each Uni-
versity, the representatives of the Uaiver-
sities should be invited to discuss their
proposals with the Commission. Accor-
dingly discussions were held {n the case of
88 Universities during February, 1987 and
J1 Universities in June, 1987. Pendiog
fipalisation of the proposals of Universities
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as mentioned above, the Commission also
decided to sanction the urgent develop-
ment programmes of the Universities in
the first two years of the Plan within a
coiling of about 30% of the likely allo-
cation for each University.

Panctuality, Cleanliness and quality of
Food in Kerala Express

4540, SHRI GEORGE JOSEPH
MUNDACKAL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government are aware
of the late runping of Kerala Express
during the last three months;

(b) if 80, the reasons therefor;

(c) whether the two cleaners allotted
to these trains were withdrawn and the
compartments are pot kept neat and
clean;

(d) whether any complaints regard-
ing cold, costly and poor quality food
from the passengers and Members of
Parliament have been received; and

(e) if so, the steps proposed to be
taken to ensure cleanliness, good service,
good quality of food and punctuality of
these trains ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : The punc-
tuality percentage of Kerala Express
reachiog its destination on ume from 15th
December’ 87 to 14th March "88 was 66.8.

(b) Main reasons for late running of
the train were alarm chain pulling, fog,
accidents and diesel loco/signal equipment
failares.

(c) The cleaners were withdrawn as
a part of the rationalisation done to
improve staff productivity and mainte-
nance of coaches by redeploying the man-
power at terminals and at halts enroute.
Revised arrangements are working satis-
factorily.
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() There were some . such comp-
laints. However, axtensive opinion polls
conducted bave revealed that majority of
passengers have appreciated the casserole
service.

(e) Bvery effort is being made to
ensure cleanliness and good service op
the traln. Monitoring of the train is
continuing to improve its performance.

Vayodoot Service for Purnea

4541. SHRI TARIQ ANWAR : Will
the Minpister of CIVIL AVIATION be
pleased to state :

(a) whether Government have decided
to link Puroea in Libar through Vayudoot
service;

(b) if so, the reasons for delay in
starting the Vayudoot service in this
sector; and

(c) the time to be taken to introduce
this service ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI-
LAL VORA) : (a) Purnea, though inclu.
ded in the Hst of stations approved for
airlinking by Vayudoot, has not been
provided airliok so far due to paucity of
aircraft capacity and absence of terminal
buiiding at the airport.

(b) and (¢) Subject to availability of
aircrak capacity ecooomic viability of
operations and development of infrastruc-
ture, Vayudoot bhas plans to airlink
Purnea during the current plan period.

[Translation]

Doctors practcing in combined system
of Mediciges

4542. DR. PRABHAT KUMAR
MISHRA : Wil the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

(2) the number of doctors in India
practicing combined system of medicines;
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(c) bow the practitioners of combined
system of Medicines were categorised after
the introduction of pure Ayurvedic system
of medicine;

(c) whether Government propose to
re-introduce the combined system of
medicines: and

(d) if so, the action being taken by
Government in this regard ?

THE MINISTER OF STATE IN THB
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAP.
ARDE) : (a) There is no recognised
system of medicine known as combined
system,

(b) Does not arise,
(c) No, Sir.
(d) Does not arise.
{English]
Absorption of Casaal Labour

4543. PROF. P.J. KURIEN: Will
the Minister of RAILWAYS be pleased
to state :

(a) the aonual rate of absorption of
casua! labourers in the Railways; and

(b) the steps being taken to speed
up their absorption ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (s) Number
of casual labourers absorbed in regular
employment varies [rom year to year,
Approximate number of casual labourers
absorbed in Zona! Railways during the
year 1985-86 and 1986-87 is as under :

1985-86 1986.87

15,500 18,500

(b) Virtually all vacancies in Group
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*D’ barring certain exceptions, are at
present, being filled by absorption of
casval labourers/substitutes after screen-
ing. Absorption is, however, subject to
factors like availabllity of vacancies and
eligibility and suitability of Individual
casual labourer for regular employment.

[Translation]
Navodaya Vidyalayas in Uttar Pradesh

4544, SHRI HARISH RAWAT :
Will the Mipister of HUMAN RE.
SOURCE DEVELOPMENT be pleased
to state :

(a) the number of Navodaya Vidya-
layas proposed to be opened in Uttar
Pradesh in 1988-89;

(b) whether the sites have been
selected for opening these Vidyalayas;

(c) if so, the places where these
Vidyalayas will be opened; and

(d) whether such Vidyalayas will be
opened in Pithoragarh and Chamoli
districte in Uttar Pradesh during the
year ?

THE MINISTER OF STATE IN THE
DEPARTMENTS QOF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L_ P. SHAHI) : (a) to (¢)
Ten wmore Navodaya Vidyalayas at the
following places bave been sanctioned for
establishment during 1988-89 in Uttar
Pradesh :

(1) Village Devaria, District Gonda

(2) Village Mejakhas, District Ala-

habad

(3) Village Dhungir, District Uttar-
kashi

(4) Village Bahadurpur, District
Basti

(5) Village Paigam, District Mathura
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(6) Village Khurampur,
Ghaziabad

District

(7) Village Gramsabha Akbarganj,
District Sitapur

(8) Village Koilara Kalan, District
Agra

(9) Village
Unnao

Kalamatti, District

(10) Village Baghra, District Muzaffar-
nagar.

(d) The proposal for establishment
of Navodaya Vidyalaya in Pithoragarh
District bas been referred to the Inspec-
tion team for conducting site survey and
a decision will bs taken on receipt of the
report.

A Navodaya Vidyalaya has already
been sanctioned in District Chamoli at
Village Uttarkband Vidyapeeth which has
started functioning from 1987-88.

[English)
Increase in Cancer Deaths

4545, SHRI YASHWANTRAO
GADAKH PATIL : Will the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state :

(2) whether the number of cancer
patients and deaths caused by the disease
bave increased during the year 1987 as
compared to the previous two years;

(b) if so, the details thereof; and

(c) the measures taken during the
current year to create additional faciities
for the detection and treatment of the
disease ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b) The increase
or decrease factor among the number of
cancer patlents snd deaths occurred ia
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1

Specialised Cancer Hospitals in India
during the year 1985 and 1986 has been
indicated In the satatement given below.
The information relating to year 1987 is
pot available.

(c) Facilities for treatment of cancer
including radiotherapy are available in 91
institutions in the couatry. Chemo-
therapy facilities are generally available
in all major hospitals. There are 58
Medical colleges with PAP Smearing units
under the Post Partum programme with
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cancer detection facilities. Early Cancer
Detection Centres have been set up in 28
institutions, Within the 7th Plan alloca-
tion of Rs. 20.00 crores, assistance is
being given to 9 Regional Cancer Centres
located at Ahmedabad, Bangalore, Cal-
cutta, Cuttack, Delhi, Gauhati, Gwalior,
Madras and Trivandrum for the purchase
of sophisticated equipments for their
development, Central assistance @ Rs.
12 00 lakhs is being given to Institutions
for setting up of Cobalt Therapy Units,
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Development of Inland Water Transport
in Andhra Pradesh

4546. SHRI V. SOBHANADREE-
SWARA RAO :
SHRI C. SAMBU :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) the allocations made, amount
released and expenditure incurred on the
developmedt of Inland Water Transport in
Andhra Pradesh during 1987-88 ; and

(b) the achicvements made during
that period ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH PILOT):
(&) Under Centrally Sponsored
Schemes for giving loan assistance by the
Centre, an amount of Rs. 20 lakhs has
been allocated to the Govt. of Aondhra
Pradesh. The Schemes relating to im-
provement of Buckingham Canal, Eluru
Capal, Comnmamur Canal and the Ka-
kinda Canal on an integrated basis are
awaited from the State Govt. for sanction.
Therefore, thers has been no expenditure
80 far under this head.

A sum of Rs, 12.00 lakhs has been
released to Inland Waterways Authority
of India for undertaking bydrographic
survey on river Godavari and river Krishna
through the State Govt. asa Central
Scheme.

(b) The hydrographic survey on river
Godavari has been completed and the
report is expected by the end of March,
1988.

[Translation]

New system of scale and cheeking of
Air Tickets

4547. DR, CHANDRA SHEKHAR
TRIPATHI : Will the Minister of CIVIL
AVIATION be pleased to state :

(2) whether some new system is being
considered for sale and checking of tickets
At airports ;
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(b) whether this system has been in-
troduced at any piace ;

() if so, the details thereof and
whether this system has been found to be
convenient to passengers and employces ;
and

(d) if so, the time by which it will be
introduced ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) to (d) Indian Airlines has
already introduced the new system for
sale of computerised tickets at selected
locations. The new system of check-in is
under experiment at selected airports.

Air India has plans to instal ticket
printing machines at Bombay and Delhi
airports in India by the end of 1988.

The new system for sale of com-
puterised tickets is being gradually exten-
ded to cover more stations served by
Indian Airlines. The computerised system
for check in would be introduced by
Indian Airlines when tbe current experi-
mentation is complete.

The new system is found to be more
convenient,

(English)

Theri Dam located in earthquake zooe

4548. DR. A K. PATEL :
SHRI C. JANGA REDDY :

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether a study team of his Minls-
try has found that Tebri Dam Project is
located in the eartbquake prone zone that
could be disastrous for the life and pro-
perty of the people llving in Swargashram,
Rishikesh and Haridwar areas ;

(b) if so, the observations made in
this regard ; and )
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(¢) the action proposed to be taken
in this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z.R. ANSARI):
(a) and (b) The Expert Group’s obser-
vations on the location of the Tehri Dam
In an active seismic zonc are as follo-
wing :

— Estimated peak ground accelera-
tion varies between 0,253 to 0.56g
against the seismic coefficient of
0.15 g recommended for the
design of Tehri Dam,

~— Likelihood of the occurence of
major earthquake in the area due
to gap I1n seimicity immediately
cast of the rupture zone of the
1905 Kangra earthquake exten-
ding over 700 Km. to that to 1954
Bibar earthquake.

The Expert Group recommended :

— Development of a detailed tec-
tonlc model of the region to over-
come the present limitations of
data and understanding of the
assumptions made.

— Setting up of a seismic monitoring
network.

(c) The project is to be implemented
suitably incorporating the inputs of
national and other experts.

Ferry service between Rameswaram and
Talai Mannar

4549, SHRI P.M. SAYEED: Wwill
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) whether ferry service between
Rameswaram and Talai Manner has since
been resumed ;

(b) il not, the reasons therefor ; and

(¢) since when it was discontinued
and the reasons therefor ?

THE MINISTER OF STATE OF
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THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH PILOT):
(a) No Sir.

(b) and (c) The ferry service between
Rameswaram and Talasmanpar is normally
suspended from October 1o January, each
year, on account of mousoons. However,
tbe service which was suspended in Octo-
ber 1984 did not resume i1p January ’85 on
account of the situation prevailing in Sri
Laoka.

Guntakal-Renigunta Railway line

4550. DR, D.N. REDDY : Wil the
the Miaister of RAILWAYS be pleased to
state :

(a) whether the double railway line
between  Guotakal and Reniguata on
South-Central Railways was intiated
several years ago at an estimated cost of
Rs. 14 crores ;

(b) if so, the progress of the work
and the escaauion 1n the cost as at
present ;

(c) the reasons for delay, if any ; and

(d) the time by which it is likely to
be completed ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAY> (SHRI
MADHAVRAO SCINDIA): (a) to (d)
Out of total length of 309 Km. between
Repigunta and Guntakal, doubling of
Certain critical patches totaling 69 Km,
was approved 1p 1972-73 as Phase-I at an
anticipated cost of Rs. 572 lakhs, This
was commissioned finally 1n  1979-80.
Phase-1I of the doubling covering 47 Km.
was approved 1a 1973-74 at an estimated
cost of Rs, 5,01 crore. On this 23 Km.
is alrcady commissioned and balance 24
Km. of doubling is pianned to be com-
missloned shori:y. Doubling of the remal-
ning 193 Km, of single line sections bas
not been approved so far.

[ Translation;
Vaydoot gervice to Bhatinds
4551, SHRITEJA SINGH DARDI :

Will the Minister ,of CIVIL AVIATION
be pleased to stage ;
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(a) whether the Vayudoot service from
Delbi to Bhatinda was introduced in
August, 1987 and discontinued later on ;

(b) if so, the reasons for discontinlng
this facility ; and

(¢) whether Government propose to
restart this air service and if not, the
reasons therefor ? :

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CI1VIL AVIATION (SHRI MOTILAL
VORA) : (a) Yes, Sir,

(b) Vayudoot services to Bhatinda
bhave been temporarily suspended due to
shortage of aircraft capacity.

(¢) Yes, Sir,
[English]
Cleaning of Ganges
4552. SHRI AKHTAR HASAN : Will

the Minister of ENVIRONMENT AND
PORESTS be pleased to state :

(a) whether a high-powered scientific
task force has been set up to study reports
completed by various agencies on keeping
Ganges clean ;
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(b) if s0, the findings of this task
force and details of the recommendeatioas
made ; and

(c) the amount of money sanctioned
to various agemcies to carry out the job
each year ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z.R., ANSARI)
(a) Yes, Sir. A Special Task Fotce com-
prising ominent scientists is monitoring
and co-ordinating the progress of research
work being carried out by 14 Universiteis
located along the river Ganga under the
Integrated Eco-Development Actioa Orien-
ted Research Programme on River Ganga
Basin.

(b) The Task Force is reviewing the
preliminary reports received from the
principal investigators of different research
projects. The principal investigators whose
project studies are coming to a ciose by
the middle of 1988, have been requested
to furnish the out-come of their studies.
The findings of this Research Programme
will be ava'lable only after the Task Force
has reviewed and evaluated the various
reporis submitted by the principal investi-
gators.

¢c) The Research Programme was
sanctioned {n March, 1985 and the insti-
tution wise breakup is given below :

Name of tbe Agency

Sanctioned amount
(Rs. in lakhs)

1. Gurukuls Kangri Vishwavidyalaya, Haridwar

2. Garhwal University, Garhwal
8. Unpiversity of Roorkee, Roorkec

4. Ubniversity of Kanpur, Kanput

5. Banaras Hindu University, Varanasi

6. Patna University, Patoa
7. Bhagalpur University, Bhagslput

9.37
9.48
11.83
19.24
63.93

24.18
10.29
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8. Rajendra Agricultura] University, Samastipur

9. Uaoiversity of Calcutta, Calcutta
10. University of Kalyani, Kalyani
11, University of Burdwan, Burdwan

12, Bidban Chandra Krishi Vishwavidyalaya, Kalyan!

13. Jadavpur Usiversity, Calcutta

14. Aligarh Muslim University, Aligarh

14.82

8.68
17,32
20.49
23.10
14,53
34.39

Total ¢ 281.65

Actual release of amounts for different
projects is, however, made after reviewing
the progress and other relevant aspects
relating to the projects concerned. Till
date an amount of Rs. 212.33 lakhs has
been made available.

Vacauocies 4o grade of PGTs s Delbi
region of K.V.S.

45%3. SHRI VIJAY KUMAR
YADAYV :
SHRI RAMASHRAY PRASAD
SINGH :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state :

(a) the number of vacancies of Post-
graduate teachers, subject-wise, in Delhl
region of Kendriya Vidyalaya Sangathan

filled up during the current academic

session ;

(b) mode of filling up these vacancies;

(c) the number of candidates selected
for each subject ; and

(d) the number of persons who were
offered appointments and have joined
duties so far ?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P. SHAHI): (a) to (d)
A statement giving the details regarding
oumber of vacancies of Post Graduate
Teachers filled up in Delhi Reglon of
Kendriya Vidyalaya Sangathan, the mode
of filling up these vacancies, etc, is given
below. ’

Statement
Subject No. of No. of No. of Mode of filling Total
vacancles candi- persons up of vacancies
filled up  dates offered —
during empa- appoint- From Depart- Inter
the nelled ment, out moental Regional
current by (direct of promo. transfer
academic direct recrui- sele- tion
session. rectui- tment) cted
tment, can-
didates
(Direct
Recruit-
ment)
1 2 3 4 b 6 7 8
Hindi 07 03 Nil Nil Nil 07 07
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1 2 3 4 S 6 7 8
English 13 06 06 05 02 06 13
History 07 08 07 05 Nil 01 07
Economics 07 02 02 02 0; 02 07
Geography 06 08 05 05 01 Nil 06
Physics 09 04 04 04 02 03
Chemistry 05 03 01 01 01 03 05
Biology 08 11 03 Nil 06 02 o8
Maths 06 05 Nil Nil 03 03 06
Commerce 04 12 03 02 01 01 04

Levy Charges an Break-Balk Cargo

4554. SHRIMATI BASAVARAIJES-
WARI : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether Government have directed
five major ports to levy charges on break-
bulk cargo ad-valorem;

(b) the basis on which these charges
have been fixed;

(c) the criteria foliowed till now; and

(d) to what extent, this ncw decision
will help the exchequer ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a)
Government ssnction has been issued to
the major ports of Bombay, Cochin,
Kandla, Madras, Tuticorin and Mormugao
for levy of charges on break-bulk cargo
on ad-valorem basis,

(b)Y The charges have been fixed as a
percentage of the value of the cargo and
such percentage has been related to the
present level of revenue earned.

(c) The criteria followed till now is to
levy wharfage charges on weigot or volume
or per unit basis,

(d) This decision is not expected to
yie!d any significant additional revenue to
ports since the rates are derived from the
existing level of revenue, However, there
could be some variations in the level of
revenue if there are changes in the value
of the cargo.

[Transiation ]

Air Pollution in Delhi
4555, SHRI SHANTI DHARIWAL

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether the Nationa! Environment
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Englacering Research Institute, Nagpur
has conducted any survey in respect of
the air pollution and environment of
Delhi;

(b) if so, the findings of the survey and
the suggestions made to control the air
pollution; and

(¢) the stops taken by Government in
this regard ?
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THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI): (a)
Yes, Sir.

(b) The National Environmental Eng-
ineering Research Institute carried out air
quality survey in Delbhi for the period
1978-85, The main findings of the survey
with respect to Delhi are as follows :

(Values in microgrammes per cubic metre)

PR

S. No., City Sulphur dioxide Oxides of Suspended particulate
Nitrogen  Matter.
78-81 84-85 78-81 84-85 78-81 84-85
1. Nazafgarh  42.6 55.8 323 374 4386 4179
2. Town Hall 41.3 64.2 38.1 439 475.6 421.5
3. Netaji Nagari 13,4 24.7 25.5 305 326.0 275.6

No specific suggestions have been made under the Programme by the Institute,

(c) The steps taken by Government
{nclude :

(i) Ambient air quality standards
have been laid down :

(i) Emission limits for major air
polluting industrles bhave been
prescribed;

Emission standards for petrol
and diesel driven vehicles have
been evolved;

(iii)

The thermal power plants in
Delhi have been directed to In.
stal high efficiency electrostatic
precipitators;

(iv)

(v) Awareness Campaign for Control
of poliution from vehicular exha-
ust has been launched in Delhi;
and

(vi) Central Board for the Prevention
and Coatrol of Water Pollution

have set up seven air quality
monitoring stations in Delhi.

[English)
Reservation System at Trivandeum

4556. SHRI V.S. VIJAYARAGHA-
VAN : Will the Minister of RAILWAYS
be pleased 10 state :

(a) whether there are complaints that
bona-fide passengers find it very difficult
get reservation from the Trivandrum
Booking Office; and

(b) if so, the steps being taken to
redress these complaints and put an end
to the corrupt practices ?

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.
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Impact of Incentives/Disincentives on
Population Control

4557. DR, T. KALPANA DEVI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether there is any proposal to
evolve a National policy providing incent-
ives and dislncentives to make a significant
impact on population control;

(b) if so, the detalls thereof; and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAM.
ILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (¢) Goveroment of
India gives no incentive to members of
general public who accept Family Plann-
ing. However those acceptors who accept
sterilisation of IUDs are given compen.
sation for wages lost at a uniform rate.
States have also been requested to give all
acceptors of sterilisation five lottery tickets
and green cards to acceptors of sterilisat-
jon with one-two children entitling them
to avall certain facilitiss being given by
the States/UTs.

Central Government employees who
accept terminal methods of Family Plann-
ing after three or less number of children,
are entitled to one incentive increment
and 1/°9, rebate in interest rate on H. B.
A. taken by them.

Every year a specific sum is earmar-
ked by the Ministry of Health and Family
Welfare for conferring awards on the
States/UTs for best performance in Family
Welfare Programme.

The Central Council of Health and
Family Welfare in its meeting held from
15th to 17th February, 1988 had Inter-alia
recommeanded as follows :—

(i) Incentives under Family Welfare
Programme should be linked with
family size rather than methods
of coatraception employed,
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(i) Adoption on All-India basis the
Gujarat Government’s scheme of
issuing special security certificates
worth Rs, 6000/, Rs. 5000/, Rs.
4000/, Rs. 3000/- to parents
accepting sterilisation with one/
two/three/four daughters and no
son respectively.

Non-Practising Allowance to Doctors
of Indian Systems of Medicine

4558, SHRI SANTOSH KUMAR
SINGH : Will the Mivpister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether the service doctors with
graduate and postgraduate qualifications
have been given Nop-Practising Allow-
ance amounting to Rs. 600to Rs. 500
according to their pay range;

(b) if so, the reasons for not giving
the benefit to 1ISM Physicians and Resea-
rch Scientists of the Central Council for
Research in Ayurveda and Siddha so far;
and

(c) when Government propose to give
this benefit to the aforesald categories of
employees ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAM-
ILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The doctors belong-
ipg to Central Health Service have been
granted Non-practising allowance amount-
10g to Rs, 600/- to Rs. 900/-according to
their pay range.

(b) and (c) The question of giving
revised pay scales "and Non-practising
allowance to the ISM Physicians on the
basis of recommendations of the Fourth
Pay Commission is under consideration of
the Government.

Post of Joint-Commisioners in Kead riya
Vidyalaya Sangathan

4559, SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :
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(a) whether there are two posts of
Joint Commissioners in Kendriya Vidya-

laya Sangathan in pre-revised Pay Scale
of 2000-125-2250;

(b) If so, the details of experieace
required 1n feeder posts in terms of nume-

ber of years and in pay scales for the two
posts;

(¢) whether there is any difference in
this regard between the posts; and

(d) if so, the steps which have been
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taken to remove the disparity ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI): (a) Yes,
Sir;

(b) to (d) A copy of the recruitment
rules indicating the qualification, experi-
ence etc. required for the posts of Joint
Commussioner (Administration) and Joint
Commissioner (Academic) is given in the
statoment below, There is no proposal at
present to amend these rules,
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Eradication of Illiteracy Amo ngst
SC/ST Women

4560, SHRI GURUDAS KAMAT :
Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to
state what steps are being takep to eradi-
cate illiteracy especially among the Sched-
uled caste and Schedule Tribe women ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION

AND CULTURE IN THE MINISTRY.

OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI) : The
Government has accorded periority
to the promotion of literacy among
Scheduled Castes and Scheduled Tribes.
Special measures taken in this regard are
as follows :—

(i) State Governments/Union Terri-
tory Administrations have been
advised @

(a) to accord prlority in covering
districts bhaving literacy rate
below the national average
under Adult Education Pro-
gramme.

(b) to cnsure that minimum
coverage of SC/ST schould
-be 30 percent and 16 percent
respectively.

(c) to open Adult Education
Centres in bastis of Scheduled
Castes/Scheduled Tribes,

(ii) Specific funds are being earmar-
ked under Special Component
Plan and Tribal Sub-plan under
the Centrally Sponsored Scheme
of Rural Functional Literacy
Projects.

(iiiy Promotion of literacy has been
jdentified as one of the five Nat-
jonal Missions with a view to
applying technology and scientific
research for the benefit of the
deprived sections of the society.
The objective of National Liter-
acy Mission is to impart funct-
ional literacy to 80 million illite-
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rate persons in 15-35 age-group
by 1995 with the focus on rural
areas, particularly persons belong-
ing to Scheduled Castes/Schedu-
led Tribes,

(iv) The Scheme of “Operation
Blackboard” has been designed
to implement the National Policy
that all children who attain the
age of about 11 years by 1990 will
have had 5 years of schooling
and by 1995, all children will be
provided free and compulsory
education upto 14 years of age.
In the selec'ion of blocks under
““Operation  Blackboard”, pre-
ference would be given to those
blocks which are educationally
disadvantaged and have concent-
ration of persons belonging to
Scheduled Castes and Scheduled
Tribes. Prefzrence would also
be given to trained teachers be-
longing to Scheduled Castes/
Scheduled Tribes in the appoint-
ments of teachers.

(v) State Governments/Union Terri-
tories have been advised to see
that the interests of Scheduled
Castes/Scheduled Tribes are safe-
guarded while implementing the
Scheme of non-formal Education.

Grant-in-aid to Matre Maadir,
Maharashtra
4561, SHRI RAM BAHADUR
SINGH : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be rl:ased
to state :

(a) whether Government have consi-
dered restoration of grant-in-aid to Matrau
Mandir, Maharashtra;

(b) if so, since when; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SMT. MARGARET ALVA): (s)
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to (c) The Central Social Welfare Board
has been requested to release the grant-
in-aid, due to Matru Mandir, Maba.
rashtra,

Introduction of Rajdhanl type Express
Train from New Delhi to any
Southern City

4562. SHRIT. BALA GOUD : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any proposal to
introduce Rajdhapi type Express train
from New Delhi to any Southern City;
and

(b) whether there is any proposal to
reduce the running time of Andbra
Pradesh Express 2

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No Sur,

(b) Not at present.
Exchange facilities amongst Sbipyards

4563. SHRI BHATTAM SRIRAMA-
MURTY : Will the Minister of SURFACE
TRANSPORT te pleased to state :

(a) whether various shipyards in the
country have decided to exchange facilities
and execute cost effective and quality
assured projects:

(b) whether the Hindustan Shipyard
Limited, Gardeo Reach Shipbuilders and
Engincers—Visakhapatnam have taken a
lead in this regard;

(c) if so, the details thereof;

(d) whether out of about 18 hundred
tonnes of steel necessary for the hull at
Hindustan Shipyard Llmited only 4
hundred tonnes are available; and

(e) If 80, the steps proposed to meet
the requirements ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) to (e)
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GRSE and HSL have recently agreed to
investigate the possibilities of commencing
ventures in mutual cooperation which
could be beneficial to both organisations.

(d) and (¢) HSL has preseatly
adequate steel 1n their stock to carry on
construction of vessels on order, which
includes 3 Nos. 27,000 DWT Bulk Carriers
and 2 Nos. 42.750 DWT Bulkers. Steel
requirement for oew construction is obtai-
ned through placement of orders to suit
construction schedu es.

Indo-Soviet study of Malaria

4564. SHRI VAKKOM PURSHO-
THAMAN : Wl the Minpister of
HEALTH AND FAMILY WELFARE
be pleased to state

(a) whether a joint study is being
conducted under the Iodo-Soviet progra-
mme for combating malaria; and

(b) il so, the significant findings, if
any, as a result of the joint study ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) : (a) The following two studies
have been/are being conducted under the
Indo-Soviet Programme on Malaria:—

1. An express method for the
detection of resistance in the
malaria parasite. (completed)

2, Malariogenic stratification as g
basis for prospective planning of
cootrol measures. (on-gong)

(b) The study on the express method
has been successfully completed and no
futher collaboration is envisaged. The
express method to determine chloroquine
resistance in the malanal parasite was
effsctive in animal models and in P-falci-
parum in-vitro cultare straing. It was
not found surtable tor testing resistance ip
the field.

The study on malarlogenic stratifica-
tion is still under process and concrete
findings are yet to be achieved,
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Railway facilities on South Central
Railway

4565, SHRI C. SAMBU : Will the
Minister of RAILWAYS be pleased to
state

(a) whether Goveroment propose to
to improve/increase railway facilities viz.
quota of rescrvation in trains and stoppage
of super fast trains at district headquarters
on South-Ceniral Railway; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
The reservation quotas at variouvs stations
including district headquarters stations are
allotted after taking into consideration the
total availability of accommodation and
the demands at stations enroute. The
quotas are reviewed periodically on the
basis of the utilisations at various stations
and adjustment are made where necessary.
However, some enhancement in the quotas
at various stations is lkely witk the cha-
nges coming into force in the ensuing
Time-table.

Stoppages of superfast trains are rest-
ricted to the minimum necessary. However
specific cases can be
merits,

Fisapcial viability of Bombay
Metropolitan Railway

4566. DR. DATTA SAMANT : Will
the Minister of RAILWAYS be pleased to
state

(a) whether Bombay Metropolitan
Railway 1s running at loss; if so, the
details thereof; and

(b) the total revenue therefrom and
the expenses incurred thercon ?
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAY RAO SCINDIA) : (a) and (b)
Yes Sir. Details for the year 1986-87 are
given below :

Total Revenue Rs, 154.39 crores

Expenses Rs. 159.67 crores

Loss : Rs, 5.28 crores

Kendriya Vidya'ayas in Tamil Nadu

4567. SHRI N. DENNIS : Will the
Minpister of HUMAN RESOURCE
DEVELOPMENT be p'eased to state :

(a) the number and details of Kend-
riya Vidyalayas functioning in Tamil
Nadu;

(b) the number of these exclasively
for girls;

(b) the number of students covered
by these Vidyalayas; and

(d) the number of V dyalayas in
Madras City ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI) (a) There
are 26 Kepndriya Vidyalayas functioning in
Tami! Nadu the details of which are given
in the Statement below.

(b) All the Kendriya Vidyalayas are
Co-cducational. There i3 no Kendriya
Vidyalaya exclusively for girls,

(c) The pumber of students studying
in these Vidyalayas as on 30.4,1987 was
21108,

(d) The oumber of Kendriya Vidya.
layas located in Madras City is 13.

Statement

List of Kendriya Vidyalayas in Tamil Nadu in 1987-88

1, Ordance Estate, Tiruchirapalli.
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Air Force Statlon, Sulur, Distt, Coimbatore.
Red Fields, Coimbatore,
Aruvankadu, The Nilgiris,

. Hindustan Photo Film Mfg. Co.. Indu Nagar, Ootacumand.
Central Electro—Chemicals Research Institute, Keraikudi.

2

3.

4.

5. Wellington, Distt. Nilgiris,
6

7.

8. CLRI, Adyar, Madras,

9. CRPF Avadi, Madras.

10, Air Force Station. Avadi, Madras.

11, Heavy Vchicles Factory Estate, PO Avadi Camp, Madras,

12. Gill Nagar, Madras.

13. L. I. T., Madras.

14, Kalpikkam, DAE Township, Kalpakkawm, Distt. Chingelepattu.
15, Minambakkam, Madras.

16. Tambarram, Madambakkam, Silyur, Madras.

17. Island Grounds, Madras

18. K. K. Nagar, Madras, .

19. Madurai.

20 Sadras. Kalpakkam. (Distt. Chingelepattu).

21, Tambarram No. 2, Tambarram, Madras.

22 DGI! Complex, PO Nanganallur.
23. Ord. Clothing Factory, Avadi, Madras—600054

24, Reactor Reasearch Centre, Kalpakkam, Chengalapattu Distt.

25. Ordance Factory Estate, Distt, Tiruchirepalli.
Thruchirapalll, (T. N.) 620016

*26. Mandapam Camp, Distt. Ramnathpuram.

* Sanctioned on 12 11,1987.

Vendiog/Book Stalls at Small Statlons

of metropolitan cities; and
in Metropolitan Cities p

(b) if so, the reasons therefor ?
4568. SHRI R. ANNANAMBI: Will
the Minister RATILWAYS be pleased to

state : THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI

(a) whether there is any directive for ;?:‘DHAVRAO SCINDIA) : (8) No,

pot providing essentia!l facilities like
catering/vending/bookstall ctc, on small .
railway stations/platforms within the area (b) Does not arise.
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Registraticn of medical practitioners
under Ayurvedic Unani Medicines

4569. SHRI R. DHANUSHKODI
ATHITHAN : Wili the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state : .

(@) whether some percons were enli-
sted for registration as medical practitio-
ners in Delhi by the Board of Ayurvedic
and Unani Medicines in 1963;

(b) if so, the number of enlisted
pe:sons who have been registered tili day
and If no such registration of enlisted
persons has been done so far. the reasons
therefor;

(c) whether the above mentioned
enlisted persons are likely to be registered
in near future; and

(d) if not, the reasons therfor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAKROJ KHA-
PARDE) : (a)and (b) According to the
information furnishea by the Board of
Ayurvedic and Upani Systems of Medicine,
Delbi Administration, some persons werc
enlisted by the Board of Ayurvedic and
Unani Systems of Medicipe, in 1963 to do
medical practfces only but they were not
enlisted for registration, No enlisted
person has been registered till day for
want of any provision in the Act,

(c) and (d) Enlisted persons can
only be registered if there is an amend.
ment in the Act,

Allocatign of vans received from World
Health Orgasnisatioa

4570, SHRIMATI KISHORI SINHA :
Wil the Minister of HEALTH AND
FAMILY WELFARE be picased (o state ;

(a) whether Government bave recei-
ved mobile vans from World Healtl
Organisation  and other {nternational
agencies for us: under public health
services;
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(b) if so, their number and States
to which they have been despatched;

(¢) whether any of these vehicles are
lying unused; and

(d) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) (a)to (d) The information is
being collected and will be placed on the
table of the Sabha.

Environmental clearance of puclear
_project

4571. SHRI SATYENDRA NARA-
Y AN SINHA : Will the Minister of ENV|-
RONMENT AND FORESTS be pleased
to state :

(a) whether Government have consi-
dered the environmental impact of sanctio-
nmng more nuclear power plants under the
10,000 MW nuclear power scheme by
1999;

(b) if so, what are its conclusions;
and

(c) whether Government have also
considered the world wide concern over
environmental deierioration due to nuclear
power plants ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI):
(a) and (b) No assessment of the environ-
mental impact of setting up nuclear power
plants to gemerate 10,000 MW nuclear
power has been conducted. Proposals
are individually examined as and whea
reforred,

(¢) The Government are aware of
the worldwide concern over disposal of
nuclear wastes and the radiation hazard
in case of accidents. All aspects are
examijned in detail doriog assessment of
the environmental impact,
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Alleged modification of fare meters by
three wheeler drivers

4572. SHRIMATI D. K. BHAN-
DARI : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Directorate of Trans-
port, Delhi has revised the fares of auto-
rickshaw 1n the recent past;

(b) if so, whether the revised fare
charts have been made available with all
auto-rickshaw drivers of Delbi for the
convenience of passengers;

(c) if not, the reasons therefor;

(d) whether Government are aware
that all the three-wheeler drivers bave
modified their fare meters without the
koowledge of the Transport Au.hority of
Delhi; and

(e) if so, the remedia]_ action propo-
sed to be taken 1n this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRAANSPORT
(SHRI RAJESH PILOT): (a) and (b)
Directorate of Transport, Delhi Admini-
stration has ntimated that they have
revised the fares of auto-rickshaw w.e f.
14-1-88., For conven'ence of passengers.
fare charts have been distributed to the
auto-rickshaws’  Drivers through their
Unions and also to the Traffic Police.
Revision of fare has also been widely pub-
lisbed 1n the press.

(c) Does oot arise,

(d) No, Sir. After the revision of
fares, the mcters are yet to be recal.
berated.

(¢) Does not arise.

Treatment of kidoey stones with new
Lithotripter system

4573 SHRI MOHD. MAHFO0OZ
ALT KHAN: Will the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state :
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(a) whether Government are aware
of the introduction of a new Lithotripter
system by the CDR Health Care Centre
for the treatment of kidney stones without
surgery ard with no risk for cardiac,
bypertension and diabetic paticats;

(b) if so, whether Government
propose to introduce the system in the
Ail India Institute of Medical Sciences,
New Delhi;

(c) if so, what steps have been taken
by Government in this regard; and

(d) if not, the reasops thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE): (a) Yes, Sir.

(b) Yes, Sir,

(c) to (d) Government of India have
sanctioned the grant for the purchase of
Lithotripter and the Institute have taken
steps to purchase the same.

Air service between Bangalore and
Mangalore

4574. SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR : Will
the Minister of CIVIL AVIATION be
pleased to state :

(a) whether the air service available
between Bangalore and Mangalore is
inadequate;

(b) if so, the steps taken by Govern-
ment to provide adequale air service bet-
ween these two important places of Karna-
taka; and

(¢) the details thereof ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) No, Sir,
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(b) to (c) Do pot arise.
Tiger population in Zoos

4575. SHRI SRIBALLAV PANI-
GRAHI : Will the Muister of ENVIRON-
MENT AND FORESTS be pleased to
state the number of tigers found in various
Zoos at present ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI) ;
According to information avafiable, there
are one huaodred and Sixty-nine tigers in
various Zoos in the couatry.

Cancellation of passenger traios on
Delbi-Sabaranpar Baghpat line

4576, SHRI PRAKASH CHANDRA :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) whether some passenger trains
have been cancelled in February, 1988 on
Delhi-Saharanpur via Baghpat line on
Northern Railway;

(b) if so, the details thereof and the
reasons therefor; and

(c) the time by which these trains
are likely to be restored ;

THE MINISTER OF STATE OF
THE MINJSTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDJA): (a) to (c)
Yes, Sir. Two out of seven pairs of
trains on the Delhi-Baghpat-Sabharanpur
section have been temporariy cancelled
for operational reasons. These will soon
be restored.

Steps to improve the stapdard of
‘ education

4577. SHRI KAMLA PRASAD
BINGH : Will the Minister of HUMAN
RBSOURCE DEVELOPMENT be
pleased to state :

(a) whether the standard of studies
In Government run schools in Delhi is on
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the decline conscquent to which the per-
centage of the students with low marks Is
on the increase; and

(b) if so, the details of the steps
taken to improve the standard of educa-
tion in Government schools in Delhi ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L, P. SHAHI): (a) and
(b) The Delhi Administration feels that
standard of education in schools in Delhi
nceds improvement. It bas been the
endeavour of Delbi Administration to
maintain the standard of studies in schools
run by the Administration. Further,
Dethi Administration has set up Task
Forces to make suggesiions for improving
the standards of education. They have
also prepared programme for in-service
trainiog for the teachers. Delhi Admrnis-
tration 1s also making efforts to jmplement
various programmes finalised by the
Ministry for 'strengthcning school educa-
tion, With these efforts, the standard of
education in schools is expected to
improve substantially in coming years.

Maintenance of ecological balance of
Andaman and Nicobar and Lakshadweep
Islands

4578. SHRI RADHAKANTA
DIGAL : Will the Miaister of ENVIRON-
MENT AND FORESTS be pleased to
state :

(a) whether it is essential to con-
serve, develop and ma:ntain the aesthetic
and ecological quality of the Andaman
and Nicobar and Lakshadweep islands;

(b) if s0, the steps taken by Govern-
ment in this regard; and

(¢) the details of guidelines issued to
these island administrations in this
regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z, R. ANSARI):
(8) Yes, Bir,
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(b) The Government of India have
set up an Island Development Authority
to dzcids on potlicics and programmes for
integrated environmentally sound develop-
ment of the Islands (Andaman and Nico-
bar and Lakshadweep).

—A number of studies have been
undertaken to evaluate the environ-
mental status of these isiands.

—All the proposals likely to have
adverse caviropmental impact are
examined from environmeatal angle.

(¢) Guidelines for tourism in these
Islands bave been formulated keeping
environmental protection in view;

—Guidelines for siting of industries,
ports and bhaibours, etc., have becn
sent,

Liccnces to Railway Porters/Coolies

4579, SHRI CHHITUBHAI
GAMIT :
SHRI UTTAMBHAI H.
PATEL :

Will the Mimister of RAILWAYS be
pleased to state :

(a) wh=ther the Railways have given
licences to coolies/porters on various
stations tbroughout the country;

(b) if so. the details of such licences
given during the last three years, and

(c) the details regarding the facilities
etc. being given to Hcensed porters/
ccolies ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHR1I
MADHAVRAO SCINDIA) : (a) to (c)
The informatioh s being co'lected from
the Zonal Ra'iways and the same will be
laid on th: Tabic of th: Sabha.

[Translation]
Sanskrit Vidyalayas in Rajasthan

4580. SHRI PRABHU LAL
RAWAT : Wil the Minister of HUMAN
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RESOURCE DEVELOPMENT be
pleased to state :

(a) the number of Sanskrit Vidya-
jayas in Rajasthan at present and the
places where these Vidyalayas are
located;

'(b) the number of the students in
the Vidyalayas;

(¢) whether Government propose to
open these Vidyalayas in backward
districts of Rajasthan; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCES DEVELOP-
MENT (SHRI L. P. SHAHI): (a) to )
The information is being collected from
the State Government and will be laid on
the Table of the House in due course.

[English ]
British Airways Flights to Madras

4581. SHRI  SANAT KUMAR
MANDAL : Will the Mipister of CIVIL
AVIATION be pleased to state :

(a) whetber the British Airways has
been granted permission to operate ser-
vices to and through Madras;

(b) if so, the reasons for granting
this permission:

(c) the impact of opening this British
Airways route on Air India; and

(d) the reasons tor not operating
British Airways service to and through
Calcutta ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) and(b) Yes, Sit. Air India
have acquired in return, traffic rights to
operate directly from London to Canada
(Montreal or Toronto) with traffic rights,
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(c) British Airways has not commen.
ced operations between Madras and U K.
as yet. The impact of their operation on
this route cannot therefore be evaluated
at this stage.

(d) British Airways has discoutinued
their operations to/from Calcutta based
on their commercial judgement.

Treatment of Arthritis

4582, SHRI NARSING SURYA-
VANSI : Will the Mmnister of HEALTH
AND FAMILY WELFARE be pleased to
state 3

(a) whether abrasion arthroplasty, a
new technique by which degenerative
bone tissue is removed with the aid of
arthroscope and new tissue allowed to
grow back, is found highly successful in
the treatment of severe arthritis;

(b) if so, whether this West Germany
based method of treatment has been tried
in India so far; and

(c) if not, whether Government pro-
pose to try this method and if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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WELFARE (KUMARI SAROJ KHAP-
ARDE) : (a) Yes.

(b) No.

(c) The arthroscope required for
s‘Abrasion arthroplasty” 1s under pro- -
curement by the Central Institute of
Orthopaedics Safdarjung Hospital, New
Delhi and the facilities for treatment
would be avallable on the arrival/
installation of the equipment in that
Hospital.

[Translation]

Primary Hesalth Centres

4583. SHRI K. D. SULTANPURI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state
the number of primary hea!th centres
working in the country during 1987 and
1988; State-wise ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : A statement based on the
information received from the States and
Upion Territories 18 grven below :

Statement

No. of Primary Health Centres functioning in the Ccuntry during 1986-87 and 1987-88

State/UTs

1986-87 1987-88

(upto 14th March 1988)

2 3
1. Andbra Pradesh 1083 1083
2. Asunachal Pradesh 12 20
3. Assam 329 383
4, Bshar 1201 1292
3. Goa

17 1
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1 2 3

&  Gujasat 57 )
1. Haryans 284 285
8. Himachal Pradesh 143 151
9. Jammn & Kashmir 153 203
10. Karnataka 463 545
11, Kerala 445 445
12. Medhya Predesh 809 809
13. Mgharashtra 1539 159
14, Manipur 40 41
15, Moghalaya 47 47
16. Mizoram 26 26
17. Nagalsnd 24 b
18. Orissa 664 ns
19. Punjab 1736 1786
20. Rajastban 98 533

21. Sikkim 20 20 4
2, Tamil Nadu 698 698
23, Tripusa 37 40
24. Uttar Psadesh 2041 2041
25, West Bengal 1309 1309
26, A & N [slands 12 12
27. Chandigarh Nil Nit
28, D & N Havsli 4 4
2. Delhi 8 g
30, Lakshadweep 7 7
aa, Pondicherry 18 13
14281 14748

—— - e——

Total
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Construction of depots and termimals
in Delbi

4584, SHRI KUNWAR RAM: Will
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) the extent to which the number of
vehicles, depots and terminals is proposed
to be increased keeping in view the ex-
pansion of Delh;

(b) the names of the places selected
for depots and terminals;

(c) the places where construction
works have been started; and
(d» the places where construction

works are likely to be started and when ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) and
(b) DTC bhas proposed acguusition of
about 2825 buses during the Seventh Five
Year I'lan (1585-90) and construction of
15 Depot cum-Terimpals.  However,
DTC was able to get land for the
following ten depots/terminals only :—

(i) Robini-I
(1) Rohini-II
(lin) Robini-III
(iv) Rohini-IV
(v) Okbla 1.A, Phase-]I
(vi) Masoodpur
(vii) East Vinod Nagar
(viir) Gazipur
(ix) Yamuna Vihar

(x) Guman Hera

(c) and (d) Construction work has
already started at Robini-I, Rohini-II and
and Yamuna Vihar and at the remaining
sites, the work will be taken up in pbased
manner depending upon availability of
fonds.
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[English)
Highest revenue earning seetor

4585. SHRIMATI PATEL RAMA-
BEN RAMIJIBHAI MAVANI : Will the
Minister of RAILWAYS be pleased to
state ¢ s

(a) whether it is a fact that Bombay-
Abmedabad and some other sectors of
Western Railway are the highest revenue
earning sectors of Indian Railway; and

(b) if not, which are the five top sec-
tors of Indian Railway that earn highest
revenue ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) and (b)
Revenue earnings of Railways are not
apportioned sector-wise; @s such this
information is not avallable. Separate
accounts of earpings of each zonal Railway
are, hewever maintained and Railway
Zone-wise earmings as per revised estima-
tes for 1987-88 in decending order, are as
under ;—

(In Crores of Rs.)

Railway Earnings as per
Revised Estimate
for 1987-88
Northern 1474 00
South Bastern 1455 00
Central 1427.50
Western 1288.25
Eastern 1042.24
South Central 803.50
Southern 558 00
North Eastern 252.00
North East Frontier 195.50
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Sport facllities in Jamis Millia Islamia

' 4586, SHRI KHURSHID ALAM
KHAN : Will the “Mfnister of HUMAN
RESOURCE DEVELOPMENT be pleased
fo state ;-

(a) whether there are no sports faci-
lities in Jamia Milha Islamia Unpiversity,
New Delhs;

(b) whether the need” for a Sports
Complex bas been stressed upon time and
again but with no results; and

(c) if 50, the steps belng contemplated
to provide adequate funds for the pur-
pose ?

THE MINISTER OF STATE OF
THE DEPARTMENTS OF EDUCATION
AND CULTURE IN 'THE MINISTRY
OF HUMAN RESOURCE '‘DEVELOP-
MENT (SHRI L.P. SHAHI): (a) No,
Sir.

(b) and (c) A proposal from Jamia
Millia Islamia for construction of 8 gymn-
asium is under conslderation of the Uni-
versity Grants Commission.

Nehru Yova Keodras

4587. SHR1 SYED SHAHABUDDIN ;
Will the Minister of HUMAN RESOU.-
RCE DEVELOPMENT be pleased to
State :

(a) the number of Nohru Yuva Ken-
dras and sub-Kendras, State-wise;

(b) whether the Kendras have been
placed under a recently established autogo-
mous organisation,

(c) if so, the rationale for the change
and the composition of the Governing
body;

(d) the budget of the organisation for
1987-88 and the grant-in-aid component
thereof; and

(o) the pro&nmme of work for 1987-88
a8 approved by the Governing body ?
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THE MINISTER OF S8TATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVAJ: (a) to (¢) With a view of cater-
ing to the nceds of the non-student and
rural youth the Scheme of Nehru Yuva
Kendras s being ilmplemented by the
Government sioce 1972. . At present 290
Nehru Yuva Kendras are functioning 1o
various districts of the country under this
Scheme. A Statewise break-up of this is
given in the statemeat below. Under thir
Scheme, there is po provision of setting
up of sub-kendras,

2. With the objective of evolving a
suitable mechanism to supervise, adminis~

‘ter and evaluate the programmes of Nehru

Yuva Kendras, an autonomous organisa-
tlon called Nehru Yuva Kendra Sangathan
was esiablished towards the end of 1986-87,
Administration of all the (then) existing
248 kendras has been transferred to  the
Nebru Yuva Kendra Sangathan during the
year 1987-88 {n a phased manner.

3. The Sangathan is a socicty regis-
tered under the Soclety’s Registration
Act of 1860 and Sangathan Society/its
Board of Governors comprise of the
following :

(i) Minister of State in-
charge of Youth
Affairs & Sports

Chairperson
(ex-officio)

(i) Two Members of : Mcmbers
Parliament

&

(iil) (Lok Sabha)

(iv) Onc member of : Member
Parliament (Rajya
Sabha)

(v) One person emin-
ent in the field of
culture.

! Member

(vl) Director-Generalof : Member-
the Sangathan

{ex-officio)
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The Nehzu Yuva Kendea Sangathan
fafully funded by the Goavernmeat of
Jndia by way of releass of granta-ig-ald.
For the year 1987-383 an amount of Rs.
200 lakhs has been provided in the budget
for grants-in-ald (0 the Nehru Yuys
Kendra Sangathan. The programme of
work in 1987-88 has beca launched by the
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Sangathan similar to earlier pattern. A
fow new peegzarames hpve becn started
and the sxisting peogrammes have beea
atrengthsned.

4. The Sangathan has, since, 1986-87,
opened 42 now Kendras, bringing the total
to 290 ss stated cwrijer.

Statement
State-wise break-up of Nehru Yuvs Kendras

S. No. Name of State/U.T, Number of Nehru Yuva
Kendras
1 2 3
1. Aadbrs Pradesh 14
2 Asunachel Pradesh 2
3 Assam s
4. Bihar 23
s. Goa t
6. Gujarat 8
k2 Hasysca 12
8 Himacha! Pradesh 12
9. Jammun & Kashmir 1
10, Karnataka 13
1 Kerala s
12. Madbys Pradesh 2%
13. Maharashtra 9
14. Manipur s
18. Mizoram 3
16. Meghalaya 2
17. Nagaland 3
18. Orissa 12
». Pusisb 2
" Rajasthan 2
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1 2 3
21, Stkkim 1
2,  Tamiloadu 12
23. Tripura 3
24.. Uttar Pradesh 56
25, West Bengal 9
26. Andaman & Nicobar 2
27. Chandigarh 1
28. Dadra & Nagar Haveli 1
29, Daman & Diu 2
30. Deihi 3
31. Lakshdweep 1
3. Pondicherry 2

Total : * 290
Wagoa earriage repair workshope d'rhe details of 37 worksbops are as
under ;

4588. SHRIMATI JAYANTI PAT-
NAIK ; Will the Minister of RAILWAYS
be picased to state :

(a) the pumber of wagon ecarriage
repair workshops set up in the country
with detalls thereof ;

(b) whether the repairing work has
started in sll these workshops ;

(c) whether Government proposs to
set up such a workshop in Orissa ; and

(d) i 30, the sife selected therefor 1

THB MINISTBR OF STATE OF
THB MINISTRY OF RAILWAYS (SBRI]
MADHAVRAO SCINDIA): (m) There
age 37 Reilway Workshops which uader-
take periodic overhasl (POH) and ether
tepairs of B.G. & M.G. milway wagons
& carriages in the counatry,

M

)}

(L)

Workshops uadestaking POH
and other repeirs to Wagoss :
Kuria, Andal, Samastipuz, Bag.
dogra, Pandu, Guntapalli,
Raipur, Adra, Kota, Morvi,
Junagarh and Jaipur. )

Workshops uwndertaking POH
and other repairs of Coaches ;
Trinpati, Mancheswar, Lowyer
Parel, Matunga, Gondal. Bhav-
nagar, Gorakhpur, and Lallaguda.

Workashops usdestaking POH
and other repairs of both Wagons
& Coaches :

Jhansi, Liluah, Kanchrapara.
Alambagh; Jagadbri, Jodhpur,
Bikaper, Izatnagar, Dibrugarh,
Noew Bongaigaon, Persmbur,
Golden Rock, Mysore, Hubfl,
Kbaragpur, Ajmer and Prataps
BAgAT.
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In addition to the above, a new coach
repair workshop at Bhopal is under cona-
truction.

(b) Repair work is alrsady being
carried out in all workshops except in
Bhopal workshops which is still under
construction,

(c) A carriage repair workshop al-
ready exists at Mancheswar in Orissa,

(d) Does not arise.

[ Translation]
Express raia between Kial and Gaya
Junction

4589 SHRI YOGESHWAR PRASAD
YOGESH : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether there is any express train
between Kial and Gaya Junction ;

(b) if not, the reasons therefor ; and

_ (e) the steps being contemplated by
Government to introduce any express or
mail traio on this braoch line ?

- THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAY SCINDIA) : (8) No. Sir,

(b) The standard of track and signal-
1ing on the branch line does not permit
introduction of a fast express train.

(¢) No steps are contemplated.
T English]
Daily rusaing of Kanchanjuaga Express
4590. SHRI ANANDA PATHAK :
Will the Minister of RAILWAYS be
Plcuod to siate :

. (a) whether there is any proposal to
sun the Kanchasjunga Express daily ;

M !tlo,thdoﬂhtbcre?f;m
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(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAV SCINDIA) (a) to (¢)
Yes, Sir. It is proposed to runitasa
daily superfast train between Howrah and
Guwabati from the new time table.

Traffic potentia)l on Aliahabad-Calcutta
\ Waterway

4591. DR. B.L. SHAILESH: Wil
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) whether any assessment of the
traffic potential in the Allahabad-Calcutta
Waterway bas been made at any stage ;

(b) ifso, the details thereof ; and

(c) bow far it has eased the tranship-
ment of the cargo bothways ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) and
(b) Techno-economic feasibility .studies
which include traffic forecast between
Haldia-Farakka and Farakka-Allahabad
were undertaken by a firm of Consultants
during 1981 & 1982. The traffic forecast
indicates movement of cargo consisting
of ssit, kerosene, POL, fertiliser, Jute,
textiles, raw jute, stone, cement etc.
amounting to a quantity of 40 lakh tonnes
per annum by the year 1990-91,

(c) Preseatly, the Ceotral Inland
Water trapsport Corporation  Ltd.,
Calcutta are operating cargo services only
between Haldia/Calcutta-Patna. Traffic
offerings having improved, weekly sailing
in this sector have been programmed
consequent upon commissioning of the
Farakka Navigational Lock in November,
1987. The extension of this service beyond
Patna upto Aliababud would be possible
after navigability round the year on this
strotch is established for which a Pilot
Project is in progress,
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Alr link for Jabalpur

4592 SHRI MAHENDRA SINGH*
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether there has been a pressing
demand for augumenting air-links to and
from Jabalpur, by providing additional
services. both from the State Government
of Madhya Pradesh and the public in
general ;

(b) if so, the details thereof ; and

(c) the steps
thereof, ?

taken in response

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) : Government is not aware
of having received apy such request in
this regard.

(b) and {¢) Do not arise :’
Printing of ‘Swagat’ Magazise

4593. SHR1 SHANTARAM NAIK:
Will the Minister of CIVIL AVIATION
be pleased to siate :

(a) the number of copies of “Swagat"’
magazines printed by Indian Airlines of
each issue ; .

(b) the amount spent on the pro-
duction of the magazine each month ;

(c) whether the high quality and
expensive paper is used for priating the
magazine | and
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(d) ifso, the reasons for using such
paper ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAR
VORA) : (a) 50,000 copies of *‘Swagat®
magazine are got printed every month by
Indiap Airlines.

(b) Indian Airlines does not incur any
expenditure on the production of the
magazine.

(¢) and (d) High quality paper {s used
for better production results.

Assistance to sports projects

4594. SHRI AJIT KUMAR SAHA :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state :

(a) the details of the sports projects
being financially assisted by Uniona
Government during the last three years,
year-wise and State-wise ; and

(b) the financial assistance already
rendered to each of these projects so far ;
State-wise and year-wise ?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCB
DEVELOPMENT (SMT, MARGARET
ALVA) : (a) and (b) The details of sports
infrastructure projects approved for
Central Scheme of Grants to State Govts,,
State Sports Councils, Registered Orga-
nisations etc. during the last three years
are as follows :

*Year No. of Projects Amount released ,

1984-85 283 Rs. 1,46.90,800
1985-86 m Rs. 2,13,60,000
198687 . 598 Rs, 14,79,16,32

Financial assistance provided year-wise and State-wise for the last three years

is given in the Statement below,
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Statement
. 8i. Ne. State/U.T. Graats released duriog the yoars.
A 1984-85 1985-86 1986-37

1 2 3 4 5

1. Andhra Pradesh v.37,500 43,080 19,04,3%00
2. Assam —_ 2,12,000 26,06,000
S. Bibar — 1,39,650 12,50,000
4. Gujarat 2,35,500 8,383,200 15,05,000
5. Haryana 3,50,465 5,68,508 34,53.000
6. Himachal Pradesh 10,24,065 7,30,400 28,11,200
Y. Jammu & Kashmir 38,815 77,000 18,59,450
8. Karpataka 5,42,00. 1,31,700 38,76,950
9. YXerala 2,22,348 — 1,32,43,500
10. Madhya Pradesh 60,000 10,55,000 35,54,000
13. Mabarashtra 7,17,000 13,76,235 42,75,000
12, Meghalaya 5,75,000 17,22,860 34,13,000
13. Manipur 23,39,115 2,175,500 6,87,080
14. Nagatand 560,000 7.50,000 14,75,000
15. Orims 6,60,525 15,43,500 76,80.960
16. Punjab 6,90,080 37,60,150 58,33,000
17. Rejesthan 16,16,270 20,03,765 37,33,900
18, Sikkim 1,25,000 14,40,000 6,73,500
19. Tripura 3,45,000 1,25.080 19,00,000
20, Tamil Nada 8,67,210 5,34,850 §7,73,225
21, Uttar Pradesh 5,07,800 20,45,500 1,68,82,500
2, West Bengal 1,61,212 2,91,250 4,45,08,700
23 Arunachsl Pradcsh ) 2,63,000 18,000 —
‘M. Mizorwm 500,000 15,600,600 36,91,000
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1 2 ! 3 4 5
25, Goa' (Erstwhile Goa, Daman & Diu) 10,12,600 — 74 .200‘
Ualon Territories -
26. Pondicherry 10,000 — 40,000
27. Delhi — _— 2,50,000
28. Chandigarh 4,80,800 1,80,000 —
29, Andaman & Nicobar Islands —_ _— 62,000
30. Dadra & Nagar Haveli 1,09,575 —_ -
31. Netaji Subhas National Institute —_ _ 1,00,00,000¢*
of Sports Patiala.
Total : 1,46,90,800 2,13,60,000 14,79,16,325

+*The amount was given to NS-NIS, ‘Patiala for providing Sports equipment of
pon-expendible nature to State Govts/U.Ts,

[Translation)

Kabslgeoa-Lal Matis Railway Line

4595, SHRIMATI MADHUREE
SINGH : Will the Minister of RAIL-

WAYS be pleased to state :

(a) whether Government arc planning
to lay a railway line passing through
Kabalgaon and Lal Matia in Rajmahal
(Bibar); and

(b) if so, the time by which the
construction of this railway line is likely
to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

[English]
Finaa cisl assistance (0 sportsperseas

4596. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
HUMAN RESOURCE DEVELOPMENT

be pleased to refer to the reply gi

. given on
9 April, 1987 to starred Question No. 602
regarding Scheme to assist sportspersons
and state :

(a) the names of the sportspersons

" who bave been given financial assistance

or pensions during the past three years
including the current financial year state-
wise under the scheme of National Wel-
fare Fund for Sportspersons;

(b) whether the amount of assistance
or pension is being increased in view of
the rise in the cost of living including the
steep rise in prices; and

(c) if not, the likely date by which
a decision would be taken in this regard 1

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MIN]-.
STRY OF HUMAN RESOURCE DEVE-
LOPMENT (SHRIMATI MARGARET
ALVA): (a) The following sportspersons
were given financial assistance under the
;chemo of National Welfare Fund for

portspersons during 1985-86, 1986-87
1987-88 : ¢ : tnd
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S. No. Name of the State Amount of
Sportspersons assistance given

1 2 3 4

1. Smt. Janki Devi Uttar Pradesh Rs. 5,000/—

2. Shri Charles Cornelius Tawmil Nadu Rs. 5.000/—

3. Shri V. Sivaraman Kerala Rs. 5,000/—

4. Shn Lawrie Peter Maharashtra Rs, 5,000/—

5. Shri Gulab Singh Haryana Rs. 2,500/ —

6. Shri R. A. Chrlsty Madbys Pradesh Rs. 5,000/ —

7. Shri V. Chandersekbar Tamil Nadu Rs, 25 000/—

8. Shri A V. Damodar ) Maharashtra Rs. 5,000/—

Madalfar
9 Shri P. L, Sharma Delbi Rs. 5,000/ —
10, Smt. Rajalakshmi Karnataka Rs. 5,000/—
t1. Shri Mchandn' Mabharashtra Rs. 5,000/—
Parasharam Mbaiskar

12. Km. Reba Bhattacharya West Bengal Rs 5,000/—
13. Sbri Bhawani Panjyara Bihar Rs. 4,000/—
14, Km. Shiny Abraham Kerala Rs. 25,000/—
15. Shri Mobammad Yusuf Delhf ' Rs. 5.000/ —
16. Shri B. K. Govind Gujarat Rs, 5,000/ —
17. Smt, Leclawati Haryana Rs. 5.000/—
18. Shri Soban Sirgh Posjab Rs. 5,000/—
19. Shri R, P. Bhunmuyum Tamil Nadu Rs. 5,000/—
20, Smt. D. P. M, Pushpam TamilgNadu Rs. 10,000/
21. Smt. Ghogri Devi Harysna Rs. 30,000/ —
2. Smt. Jays Gaur Delbi Rs, 5,000/ —
23. Shri Kashmira Siogh Delhi Rs. 5,008/ —
24, Sardar Makban Singh Maharastra Rs. 10,000/—
25. Shri Harnam Singh Sodhi ’ Delhi

R.o 5,.m’ S—

> —
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(b) and (c) Rules of assistance uader
the scheme of Natiomal WeMare Fund for
Sportspersons have already been liberallsed
in May, 1986. 1his liberafisation includes
raising quantum of pension in case of an
outetanding sportsperson who s’ perma-
aoatly or indefiaitely ‘incagecitated from a
sum not exceeding Rs. 500 per momth ¢o0
a sum not exceeding Rs. 700 per month,
raising assistance to families of outstanding
sportspersons in Indigent circumstances
from a sum not exceeding Rs. 5,000/-to a
sum not exceeding Rs. 25,000/-. This
liberalisation also includes introduction
of new clements of financial assistance
not exceeding Rs. 10,000/- for medical
treatment of ao outstanding sportsperson
in indigent circumstances, provision fot
giving immedsate relief pot cxceeding Rs.
2,000/- for medical belp to an outstanding
sportsperson and also provision for giving
financ:al assisiance not exceceding Rs,
5,000/ -to sports promoters,

lategrated Child Development
Services Blocks

4597. PROF, NARAIN CHAND
PARASHAR : Wul the Mmster of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether Government have sanc-
tioned any Integrated Child Development
Services Blocks 18 the country since
the begioning of the Scventh Plan, till
date;

(b) if so, the oames of such Blocks
prior to the launching of the Seventh
Plan State-wise and the names of those
opened since then year-wise for each State
separately;

(c) whetheritis proposed to open
any more such Blocks in the remaining
years of the Plap including the current
financial year;

(d) If so, the details thereof, State-
wise; ’

(e) whether Government propose to
cover the entire country in the near
future; and
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() ifso, the target date for this
purpose ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF YOUTH
AFFAIRS AND SPORTS AND WOMEN
AND CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVA) : ¢a) and (b) 501 Centraily-spon-
sored Integrated Child Development
Services (ICDS) projects have been sanc-
tioned 10 the first 3 years of the Seventh
Five Year Plan. In addition, the States
have taken wup 101 ¥ICDS projects in the
State Sector.

A statement showing State-wise loca-
tions and vear of the ICDS projects
sanctioned from 1975.76 till date is laid
on the table of the House. {Piaced in
Library. See No. LT 5806/88)

(c) to (f) In 1587.88, 40 Centrally-
sponsored and 39 State-Sector ICDS
projects have been sanctioned. Their
locations are included in the statement

referred to in reply to parts (a) and (b)
above.

It is proposed to expand the ICDS
prog-amme, in a phased manner, so as to
cover all priority areas in due course.
However, it is difficult, at this stage, to
indicate a definite year/period by which
the entire country may be covered by the
ICDS programme.

Regional stady centres of Indira Gaundhi
open University

4598. PROF, NARAIN CHAND
PARASHAR : Wil the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state the dricf outline of the
programmes of activities and the pattern
of functioning and management at the
regional cepntres anmd study centres of
1ndira Gandi National Open Ugiversity
aloogwith courses of study available
there ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP.
MENT (SHRI L, P. SHAHI) : The Indira
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Gandhi National Open University has so _

far established 92 study centres jn different
parts of the country for .advising, coun-
sclling and rendcering assistance to students
enrolled for its courses. The study
centres are required to provide the follo-
wing facilities: —

(i) Recqption and information
services,

(ii) Library services;

(iii) Tutorial/counselling by part-time
tutors/counsellors:

(iv) Access to audio-visual equipment/
caswettes,

A study ceantre is expected (o cater to
about 500 students. Each study centreis
headed by a part-time Coord:nator appo-
inted by the Ubpiversity and {s normally
located in an educational institution.
Regional Centres are set up to coordinate
and supervise the work of a number of
study centres. Six such centres have so
far been set up. Each regional centre is
headed by a Regional Directer appointed
by the University and is normally housed
in accommodation provided by the State
G.overmnent concerned.

Appointment of Chairmas asd Members
of SSWB

4599. PROF. NARAIN CHAND
PARASHAR : Will the Mioister of
HUMAN RESOURCE DEVELOPMENT
be picased to state :

(a) whether the appointments for the
Office of the Chairman and Members of
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the Social Welfare Board for the State of
Himachal Pradesh bave since been finali
sed and notified;

(b) ifso, the names thercof along-
with date on which the Board has been
constituted; and

(c) the date when the proposals were
received from the State Government and
the reasons for delay ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND

CHILD DEVELOPMENT IN THE MINI-

STRY OF HUMAN RESOURCE DEVE.
LOPMENT (SMT. MARGARET ALVA):
(a) Himacha! Pradesh State Social
Welfare Advisory Board was reconstituted
vide State Government's Notification No.
Kalyan. A (4)/71/76 dated 2 February,
1985 for & term of two years and the
Board is continuing on extended term,

(b) Alist of the Members of the
State Board is given in Statement-I below.
The functions of the State Board are given
in Statement-II below.

(c) The State Government had
proposed a name for the Chairmanship of
tne State Board to the Central Social
Welfare Board on 23,4 87. The concu-
rrence of the Central Social Welfare Board
was commuaicated to the State Govern-
ment on 27 April, 1987, The State Govern-
ment was also requested to send a
complet proposal  including the list of
Government nominees proposed to be ap-
proved as State Board Members. Reply
from the State Government is awaited.

Statemeat-1
List of Members
1. Smt. Devendra Kumari Chairman
2, Smt. Gandbari Vaidya, Mandi District Member
3. Smt. Ratten Manjari, Kinnaur District ”
4, Smt. Sstya Kaepoor, Shimla District " -
S. Smt, Sarojini Devl, Sirmar District »
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6, Smt. Champa Bhatti, Una District Member
7. Smt. Jaishree Kumari. Kangra District »
8. Smt, Champa Rani, Solan District hid

9. Smt. Prem Lata Thakur, Shamsi Kulu ”
10. Smt. Tej Bibi, Bilaspur District »”
11. Smt. Kam!a Sharma, Kangra District *
12. Smt. Sukrita Kumari, Sojan District »
13. Smt. Pushpa Shabab, Kulu District. ”

Official Members

14, Director of Health & Family Planning, H_ P. "
15. Director of R. I. D. H. P., Shimla ”
16. Director of Education, H. P., Shimla b4
17. Director of Industries H. P. Shimla .
18. Director of Welfare, H. P, Shimla, »

Statem ent-II

Fanctions of the Board
The Board will perform the following functions :

(i) to Act as media for exchange of information between the fleld and the centire
and vice-versa;

(1i) to invite, receive, examine and recommend to the Central Social Welfare
Board applications for grant-in-ald from voluntary welfare institutions under
different programmes;

(ili) to supetvise and report on the working of the institutions/projects to the
Central Social Welfare Board:

(iv) to advise and assist the Central Board in sponsoring new welfare programmes
and activities wherever they are needed within their States;

(v) to coordinate the welfare and development activities undertaken by the
various Departments of the State Government with & view to avoiding
duplication;

(vi) to undertake such other activities as may be conducive to the fulfilment of
these objectives;

(vi) to promote the growth of voluntary socia! weifare agencies, with spesial
refereace to devolopment of the welfare services in areas uncovered (Y
present;
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(viil) to assist Central Social Welfare Board ia the Brovidion of a field couaselling

seryice for alded agencies;

(ix) to administer the programmes of solal wellaré In rura! ateas offher sponsored
by the Central Social Welfare Board or jointly initiated with the cooperation

of the State Governments;

(x) to stimulate effective co-ordination among voluntary welfare agencies at the

State and local levels;

(xi) to undertake with the concurrence of Cemtral Social Wellare Board euch
Social Welfare activities or programmes such arc entrusted to the Siate Board
by any Department of Central/State/Union Territory;

(xii} to assist the Central Social Welfare Board and the State Goveroment in
further development of welfare services.

{Translation]

Coaches stiached to 207/208 Barmer-
Agra Fort Train

4600. SHRI VIRDHI CHANDER
JAIN : Will the Minister of RAILWAYS
be pleased 1o state ;

(a) whether Government are aware
that commonman have to face great bard-
ships as instead of 14 coaches only 11
soaches are attached with 207/208 trains
between Barmer and Agra Fort; and

(b) if so, the time by which Govern-
ment propose to take appropriate steps to
remove the difficulty of the commonman ?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 207/208
Barmer —Agra Fort Express is scheduled
to run with 14 coaches. The train has
however beep runping with a load of 11
to 13 coaches due to acute shortage of
M.G. Stock on Indiap Railways,

(b) Action has siready been taken
to wep up the production of M. G,

Coaches.
Malpractice in reservation of tickets

4601. SHRU VIRDHI CHANDER
JAMIN : Wil the Minister of RAHLWAYS

be plessed to slate :
(s) the Zome-wise numbes of cases

of correption etc, fu reservation of tickets
detected by the Railway Vigilance De-
pertment during (he last three vears with
details thereof; and

(®) the action taken against the per-
sons found involved therein ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : () and {(b)
fhe Zone.wise number of railway staff
detected indulging in corruption/malpra-
ctices in the reservation of tickets from
1985 (0 1987 is as follows:—

Raflway No. of steflf {mvolved
Central 5713
Fastern 1223
Nortbern 268
North Eastern 9
Northeast Frontier 107
Seuthern 472
Somth Central 249
South Bystern 221
Western 394
Total 36b6

They were responsible for having
demabdvd/accupred iltogat gratifcation,
blocking of accommodation, out of turn
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allotment of saccommodation, cersying
passengers without reservation or tickets,
etc.

Out of 3606 staff delected durink the
vigilance checks, 1115 were taken up for
major penalty action and 2491 for minor
penalty action. Staff indulging in deman-
ding/acceptance of illegal gratification and
serious malpraotices were also suspeaded
and/or transfersred.

[English]

Cuuncil for Physio and Occupational
Theraplsts

4602, SHR1 SAIFUDDIN CHOWDH-
ARY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
tefer to the reply given oo 5 March, 1487
to Unstarerd Question No 1344 regarding
formation of Rehabilitation Council and
state :

(8) whether a decision has since been
taken to exclude categories of Physo
Therapists and Occupiiooal Therapists,
from Rehabilitation Council;

(b) whether Government have since
decided to form a Council for these cate-
gories under the Health Miosstry;

(c) if s0, the details thereof; and
(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMAR] SAROJ KHAP.
ARDB): (a) t0 (d) Yes. decision haa been
taken by -he Munistcy of Health & Famuily
Welfare 1o have an independant Council
under the Mmistry of Health & Family
Welfare with sepacaie cells Physiothera.
pists and occuptional therapistt,

Shering of Expenditure by USSR and
lodia ow Festivals

4603. SHRI SYED SHAHABUDDIN :
Will she Mioister of HUMAN RESQU-
RCE DEVELOPMENT be pleased to re-
fer to the reply givep on 25 Fabamery.
1988 to Starred Question No. 48 regarding
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expenditore on fostival of Imdia in the
USSR and Soviet festival in Iadia aed
state @

(a) the manner in which the total ex-
penditure on the two fostivals has been
shared between the USSR and India, festi-
val-wise;

(b) the rovised estimate for the two
festivals; and

(¢) the rovised estimate for tho-ex-
penditure likely to be incurred by Govern-
ment during the current financial year ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI L.P. SHAHLU) : (a) Upder the Pro-
tocol signed between India and the USSR
for holding the two Festiva's, the send-
ing side will bear the expenditure op acco-
unt of international gir travel for its parti-
cipaots and despatch of exhibition cargo,
whi'e the receiving side will take care, at
its cost, of boarding, lodging, per diem
allowance, local transport, internal travel
and cargo movement, infrastructural and
logistics facilities for the various events.

(b) (i) Festival of —Rs. 2504.86 lakhs.
USSR

(ii) Festival of —Rs. 1600 00 lakhs.
India in
USSR

(c) An expenditure of approximately
Rs. 20 crores is likely to be incurrsd by
the Goverament during the currest finan-
cial year.

Aliocation, Expenditure and Declaration
of Natiosal Highways

4604. SHRI SYED SHAHABUDDIN :
Will the Minisier of SURFACE TRANS-
PORT be plcased to refer to the reply
given on 25 Febrmary, 1988 to starrod
Question No. 46 regarding utilisation of
funds for National Highways snd state :

(») the amount allocated and released
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to the Stats/Union Territories for the de-
wvelopment and maintenance of National
Highways during the current plan, year-
wise and State.wise;

(b) the break-up of the amount spent
so far by the State Governments under
the current plan, State-wise; and

(c) the brief particulars of the propos-
als submitted by State Governments and
pending for decision for declaration of
State Highways as National Highways as
os 31 December, 1987, State-wise ?

MARCH 24, 1988

Written Answers 192

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b) A
Statement-I indicating funds allotted and
expenditure reported by State/Union
Territories on the development and main-
tenacce of National Highways during first
two years of current plan viz. 1985-86 and
1986-87 is given below :

(¢) A Statement-II giving the parti-
culars of the proposals submitted by the
State Governments is given below, How-
ever, owing to constraints of resources
and other priority considerations,it basnot
been possible to declare these roads as
National Highways.

Sta tement-I
‘ (Rs. in lakhs)
§l. Name of State 1985.86 1986-87
No. Union Territory
Funds Expendi. Funds Expendi-
allotted ture allotted ture
teported reported
1 2 3 4 5 6
o 1. Andhra Pradesh 2364.44 2395.92 2837 85 2943.93
2. Arusachal Pradesh  60.40 69.16 73.00 139.00
3 Assam 1318.16 132520 1331.13 1381.69
4, Bibar 2237.18 2211.16 2489.23 2489.23
s, Chandigarh 17.17 17.75 19.07 19.49
6. Delhi 261.28 290.89 257.34 283.76
7 Goa 420.826 423.00 356.63 622.63
8. Gujarat 203,01 2155.40 3182.53 3212.07
9, Haryana 826.08 829.16 1167.82 1226 .40
10, Himachal Pradesh 579.71 603.71 860.51 874,29
11, Jammu & Keshmir  671.87 668,32 553.43 553.72
12 Karnataks 1549.78 1608.46 1843.26 1925.04
18. Kerala 1117.82 1096.72 1169.63 1348.76
14. Msdhya Pradesh 1926.57 2000.10 2245.40 2327.92
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1 2 3 4 3 6
15. Mabarashtra, 2255.74 2392.29 3074.29 3235.68
16. Manipur 261.91 254,65 275.00 288.88
17. Meghalaya 634.52 634.23 947.23 947.23
18. Nagaland 51.85 36.85 96.00 80.57
19, Orissa 1331.27 1333.13 1512.68 1509.85
" 20. Poadicherry 8.66 7.59 58.95 64.58
21, Punjab 111859 1049 .30 1807.91 1782.04
2. Rajasthan 1339.02 134514 173118 1749.91
23, Tamilsadu 1700.96 1696.15 2055.60 2085.62
4. Uttar Pradesh 3118.19 3306.62 3788.22 3853,28
25. West Bengal 1451.84 1655.87 1410.66 1555.24
Total : 28660.446 29406.77 35344.53 36501.98
Statement II
Ssi. Name of Road
No.
1
Andhrs Pradesh
1. Vijayawada to Machilipatnam
2. Nellore to Hubli via Gooty.
3. Kakinads to Jagadalpur via Rajamundhry, Bhadrachalam and
Venkatapuram,
4. Hyd:rabad to Veokatapuram via Waraogal, Nagaram.
3. Nizamabad to Jagadaipur via Jagtial-Peddapalli-
Mantbani and Bhopalapatoam.
6. Oagole to Raichur via Giddalur-Nandyal-Kuroool-Uppal,
1. Chittoor to Bhadrachalam vis Cuddapah.Markapur-
Macherla-Nagarjunasagar-Kbammam.
Hyderabsd to Chandrapur via Karimnagar-Maacheriyal
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1 2 .
connecting N.H. 4 and NJH.7. ~
9. Bhadtachalam-Chintur‘Sileru-Chint;lpally-Paderu—
Araku-Vijayanagarm-Palakonda and Srikakulam on NH 5.
10. Naidupet-Tirupathi-Chittoor connecting NH 5 and NH %;
© Assam -
1. Manja-Diphu-Lumding-Haflong-Silchar- road.
2. Linking of Tezpur-Jamugun road.
Bihar
1. Ghazipur-Arrah-Mokameh-Monghy#-Btiagalpur-Sahibganj
Farakka. . .
2; ~Govindpur-Birpur via Bbagalpur bridge.
3. ‘;K'oSha-‘M'ﬁTﬁi-Harishcﬁa‘ﬁdrapur.
4, Patna\.Hazipur-Muzatfarpur-Sita Marhi-Sursand
5. Muzaﬁ'arpu'r-Darbhanga-Forbesgang'*Araria.
Gujarat ‘ '
1. Okha-Porbandar-Bhavnagar-Vasad. b
2. Maliya-Hglvad;Draqgadhra-ViratﬁgaﬁztAhmédaba'd;
. Rajkot-Bhavnagar, .
. 4, Ahmedabad-Kathial-Godhra-Dahod-Indore-Panchmahal-
border
5.  Lakhpat-Bhuj-Kandla.
6. VadodaraDabhoi-Tilakwada-Sagbara-Dhulia.
7. Surat-Lardoli-Songadh-Dhuliya (upto Gujarat border),
8. Ahmedabad-Mehsana-Radhanpur-Palappur-Abu
road-Ajmer,
: 9. Vadodara-Godhra
10.-  Mehsana-Palanpur . -
i1, Vaisad-Dhrampur-Nasik.
12. Bagodara-Vataman
13. Rajkot-Jamnagar-Dwarka.
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Haryapa

" Narnaual-Charkhi-Dadri-Bhiwani-Hznsi-Barwail-
Tohana-Ludhiana.

Ambala-Jagadhari road. ’ - .
G.T. road at km. 182.60 to join NH 22 at Panchkula,
Himachal Pradesh o

Pathankot-Chakki-Mandi rpad -
Pinjore-Nalagarh-Swarghat road

Jamme & Kashmir

. -Srinagar-Leb road

Karnataka .
Bangalo;q-h’dyso;c-Mex;a:a-Ma8_83.1pxe (to join NH 17)

Gooty on NH 7 in Andhra Pradesh with Guntakal-
- Bellary-Hospet-Koopal.Gadag-Hubli-Karwar (to jojn NH 17)

. Belgaum-BijaplirtGulba‘:;gaanmnab;ad (tajoin NH 9)
Belgaum.Bagalkot-Rajchur-Mehboobnagar in Andhra Pradesh.
Tumkur-Arasikere-Shimoga-Sagar-Honavar (to join NH 17) .

Mysore-Nanganud-Guadiupet-OQoty-Coimbatore
(to join NH 47 in Tamlinadu)

Chitradurga-Holalkere-Hosadurga-Chickmagalur-Mudigere-
Belthangadi-Bantwal-Mangalore (to join NH 17)

Mysore—Smangapama-Nagamangala-Chlckmayakanhalh-

Huhyur-Hmyur-Bellary-Shahapur-Gulbarga-Humnabad
© (to join NH 9) -

Dharwar-Londa-Anmod-Panaji (to join NH 17)

Padubldrl-Karkala-Snngeu-’l‘hirthahalh-Shnkanpur-
Shiralkoppa-Hubli-Bagalkot-Hungund,

Sira (Bangalore-Bgona road on NH 4)-Madhugiri-Gowribidanpur-
Chickhallapur-Chintamani-Srinivasapur-Mulbagal (Bangalore.
Madrass-road on NH 4)

Kerala N

MC road from Trivandrum-Kottayam to Ankamally

Cochin-Madurai road
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Madhya Pradesh
L Ajmer-Raigarh-Betul-Nag~ Ut
2. Gwalior-Jhansi-K hajurah¢” Panoa-Satna-Rewa-Pipri-Ranchi

3, Allahabbad-Rewa-Bj! «spur-Raipur-Jagadaipur-Konta-
Rajahmundhry -

4, Jeibalpur-Arang (Raipur)-Berbampur

o Abmedabad-Indore-Bhapal-Sagar-Jabaipur-Ambikapur-
Ranchi,

6. Bilaspur-Ambikapur-Aurangabad-Panta
7. Varansi-Ambikapur-Raigarh-Saraipalli

8. Berbampur (NH 5)-Titlagarh-Kanker-Chanda (MS)

-4

. Jagadalpur (NH 43)-Goedam-Bijapur-Bhopalpatnam-
- % Nirmal (NH 7),

10. Kanpur-Banda-Chbatarpur-Sagar.
11. Jhansi-Chhatarpur-Katni-Shahdol-Korbs-Sobels

12, Ajmer-Chittoor-Neemach-Mandsaur-Ratlam-Mbow.
Khandwa-Jaigaon

13, Lakhandon (NH 26)-Pilari-Keolari-Ugli-Balaghat-Gondia-Arjuni (NH-6)
Maharashtra

1. Solapur-Osmanabad-Beed-Aurangabad-Dhule.Vadodara

2. Bombay-Ahmednagar-Nanded-Jagadalpur

3. Ratnagiri-Solapur-Nagpur

4. Western .Colstnl Highways

5. Surat-Dhule

6. Aurangabad-Nanded-Hyderabad

1. Indore-Amravati-Y eotmal-Chaodrapur-Durg
8. Aurangabad-Ajantha-Ed'abad-Burbanpur

9, Eot&'ﬁ(up;n-cmndrapur-l’nugundlm

10. Amravati-Pandhurna
11, Masagalwedha-Jat-Belgam
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1 2
Nagaland

1, Kohima-Wokha-Mokokchung-Janji road (upto Mokokchung)
Orissa

1. Gopalpur-Khariar-Raipur road
Rajasthan

1. Beawar (on NH 8)-Pali-Sirohi-Kandla port

2. Bikaner-Nagaur-Ajmer.Kota-Shivpuri
Tamiloadu

1. East coast road from Madras to Kanyakumari{

2. Nagercoil (on NH 47) to Kevalkinaru at Km. 210/6 (on NH 7)
Uttar Pradesh

1. LRP road (Baieilly-Amingaon)

2, Lucknow-Rai Bareilly-Allahabad-Mirzapur-R obertsganj-
Chopan-Duddhi-Rasnchi road

3. Lucknow-Sultanpur-Ara-Patna

4, Lucknow-Bachhrawan-Lalagapj-Fatehpur-Banda-Sagar-
Bhopal

S. Pilibhit-Haridwar-Ponta-Nahan-Ambals

6. Ghaziabad-Meerut-Heridwar

7. Gwalior-Jhan.si-Khajuraho-Rowa

8- Gorakhpur-Nautanwa

9. Raipur-Varanasi

10, Ghazipur-Ballia-Chhapra-Hajipur
1. G.T. road (Ghaziabad-Aligarh-Kanpur)

Autooomoas Status to Colleges

as on 29 Pebruary, 1988;

4605. SHRI SYED SHAHABUDDIN :

University Grants Commission, State-wise

Will the Minister of HUMAN RESOU-
RCE DEVELOPMENT be pleased to
state ©

(s) the names of colieges which have
boen granted autonomous status by the

(b) the names of ocollages 'under
consideration for the grant of autonomous
status by the University Grants Commi-
ssion as on the same day;

(c) whether the University Graats
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Commission proposes to give any special
grant to these colleges for developing
their faculties, syllabi or educational infra-
structure; and

(d) ifso, the amount allocated for
the purpose during the current financial
year ? ; :

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOQURCE DEVELOP-
MENT (SHRI L, P. SHAHI): (a) The
names of colleges which have been appro-
ved for autonomous status upto 29 Febru-
ary, 1988 are given in statement-I below.

(b) The names of colleges recommen-
ded by the concerned University and the
State Government and which were under
consideration of the UGC on 29.2,1988
are given in Statement-II below.

(¢) According to the guidelines for
the scheme of autonomous colleges, the

Statement I

List of Autonomous Colleges as on 29th February, 1988

A. Colleges which have been conferred autonomy before adoption of NPE-1986

Bharathidasan University

1= Regional Engineering College, Tiruchirapalli,
2 St. Joseph’s Collége, Tiruchirapalli.
3, P.S.G. College of Arts & Science, Coimbatore.

4, P.S.G. College of Techanology, Coimbatore.

5, Sri Avinashlingam Home Science College for Women,
~-Coimbatore.
6. 8ri Ramakrishna Mission Vidyalaya Arts &

Science College, Coimbatore,

s Goveramet College of technology, Coimbatore.

Madras University

b Loyola College, Madras.

9,  Madras Christian College, Madras

MARCH 24, 1988
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UGC will provide the following financia
_assistance : 3

(i) Undergraduate Rs. 4 laki
colleges offering per annum,
Arts/Science/ 3
Commerce

(ii) Undergraduate Rs. il
colleges offering per annum,
Arts. - Science,
and Commerce
courses.

(iii) Colleges offering Rs. 7 lakh
undergraduate per annum
and postgraduate
courses,

These grants -are available to the
colleges for additional faculty and othe
staff, re-designing courses, developmen|
of teaching and learning material, impro
vement of laboratories/libraries, exami
nation reforms, etc,

(d) The allocation for the schen
during 1986-88 is Rs. 350 lakhs, -
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210, Vivekananda College, Madias.
11, Women Christian College, Madras.
12 Y.M.C.A College of Physical Education, Madras.
Madurai Kamaraj University
13. Lady Doak Coliege, Madurai.
14, Madurai Collegé,‘. Madurai.
15, The American College, Madurai.
-16. S P ‘Co\le’gé:‘for ‘Women, Courtalam, : i e
‘Osmonia University
k- 17, Un‘ivcxjsi-ty College for Women, Hyderabad.
3 18. - College of Arts and Science, Kamareddy.
Saurashtra University

19. Lok-Bharati Seva Mahavidyalaya, Sonosara,
Dist. Bhavanagar.

Jiwaji University

20, Lakshmibai National College of Physical Education,
Gwalior.

B. Col.leges-Apbroved for Autonomous status since January, 1987,

University College

1 : =D 3

il- Nadu Madurai Univer- 1. Arul Apandar Crollege,b Karumathuf,
sity. 2. GTN Arts College, Dindigul,

3. Thiagarzjan College, Madurai,
4. Vivekanand College, Tiruvedagan.

5. Ayya Nadar Janaki Ammal College,
Sivakasi. :

6. St. Xavier’s College, Palayamkottai,

7. Thiagarajan College. of Engineering,

Madurai,
Madras Uni- 1. Btella Maris College, Madras,
versity. 2. Presidency College, Madras.

3, Queen Mary's College, Madras.
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1 2 3
4. Sacred Heart College, Tirupattur.
5. Meston College of Education, Madras.
6. Technical Teachers Training
Institute, Madras.
Bharathidasan 1. Holly Cross College, Tiruchirapalli.
University 2. AV.C. College, Mayuram.
3. Sri Pushpam College, Pondi,
4. Goveroment College for Men,
Kumbakonam.
5. Seetha Lakshmi Ramaswami College,
Tiruchirapalli,
Bharathiar 1. Erode Arts College, Erode.
University 2. Nallamutbu Gunder Mahalingam
College, Pollanchi.
3. Gowvt, Arts College, Gobichertipalayam.
4, Government Arts College, Coimbatore.
§. Coimbatore Institue of Technology.
Coimbatore.
6, Government College of Technology,
Coimbatore.
Andhar Andhra 1, D.N.R. College, Bhimavaram.
Pradesh University 2, Sir C.R.R. College. Eluru.
3. Ch, S.D.St. Theiesa’s College for
Women, Blury,
4. S R V.S.S JR. Maharanee Coliege,
Peddapuram.
5. SDS. College, of Arts and Applied
Science, Shreeram Nagar.
6. M.R, College for Men, Vizianagaram,
7. St. Joseph's College, for Women,
Visakhapatnam.
Nagarjuss 8. Andhra Loyola College, Vijayawada
Uanlversity 9. P, B. Sidbartha College, of Arts

& Science, Vijayawada.
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1 2 3
Kajastban Rajastan 1. Government College, Ajmer,
University 2. M.S5.J. College, Bharatpur.
3. Dungar College, Bikaner.
4, Arts and Science College, Kota.
Madhya Ravi Shanker 1. Govt. Science Coliege, Raipur.
Pradesh University
Dr. Hari Singh 1, Govt. S.N, Postgraduate College,
Gour Vishwavi- Khandwa.
dyalaya,
2, Govt. P. G. College, Chindwara.

Devi Ahllya
Vishwavidyalaya

Bhopal
University

Guru Shasidas
University

Jiwaji

University

1

. Hotkar Science College, Indore,
. Kasturbagram Rural Instt. Indore.

. Govt. Motilal Vigyan

Mahavidyalaya, Bhopal.

. Govt. Model P.G. Science

College, Bilaspur,

. Govt, P, G, College. Ambikapur.
. K. G, Arts and Science College.

Raigarh.

Govt. Science College. Gwalior.

2. M.L.B, Arts & Commerce College.

Gwalior.

e e e

Statement-1I

Names of Colleges Recommended by concerned Universities and State Govern-

ments for Autonomous status which are under consideration of the U. G. C.

29.2,1988.

I. Awvdhra Pradesh

Osmania Usiversity, Hyderabad.

on

Unfversity College for Women, Hyderabad.

Nizam College, Hyderabad.

R.B.V.R.R. Womens College, Hyderabad,

SSR & J Arts & Science College, Khammam.

Anwar-ul.Uluom College, Hydsrabad.

St. Francis College for Women, Secunderabad.
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1. Srl Padmavati College, for Women, Tirupati.
2. S.V. College for Men, Tirvpati,

3, B.T, College, Madanapalle.

4.

Jawaher Bharati, Kavali,

11. Madhya ?radesb
Gura Ghasidas University

1.

C.M.D. P. G.  College, Bilaspur,

2. Govt. Girls College, Bilaspur,

Ravi Shaskar University

Govt. Arts & Science College, Durg.

2. Govt. D. B. Girls College, Raipur,

. — = ~ -

Phasing out of steam locomotives

4606. SHRI CHINTAMANI JENA:
Will the Minister of RAILWAYS be
pleased to state : ’

(a) whether the, Railways are wor=
king on an exercise, including import .of
fuel efficient diese]l locomotives with
transfer of technology provision, in order
to phase out steam locomotives five years
earlier than the present target of 2000
A.D,; and

o) if s;), the details thereof ?

2

THE DEPUTY MINISTER IN THE .

MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (a) Yes, Sir,
The study is still in progress.

) Does not arise.
Golden Rock Workshop
4607,- SHRI CHINTAMANI'JENA :

Will the Minister of RAILWAYS be
pleased to state :

(8) whether the Gelden Rock Work-
shop of the Southern Railway near
Tiruchirapalli had achicved a significant

A
-

—l

saving of one lakh units of electricity per
month; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) and (b)
Saving of energy per month during the
period October, 1987 to January, 1988 has
been about 61,000 units over the corres
ponding period in 1986-87 i.e. Octobegy
1986 to January, 1987.

Over-riding priority to small family
norm aeceptors

4608. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state ! ud

.
s

(a) whether Union Goverﬁment have
sought the help of the States in decentray

lising the health care system;

(b) whether States have also been
asked to accord over-riding priority to
small family norm acceptors in all deve-
lopmental schemes of Government; and

(c) if so, the details thereof ?
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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The responsibility for
providiag public hcalth and medical care
services to the people is with the State
Governments and the Seventh Pian
document provides for the establisbment
of one health sub-centre for every 5000
rural population 1n general areas and 3000
in tribal and hilly areas by 1990. The Plan
also cnvisages establishment of Primary
Health Centres to cater to 30,00 popula-
tion io general areas and 20,000 popula-

tion in tribal and hilly areas, All the
requ.rcd number ol Primary Health
Centres and 50°, of the required

Community Health Centres are lhikely to
be 10 position by the end of the Seventh
Plan.

(b) and (¢) No instruction< have becen
issued to the States to accord over-riding
priotity to acceptors of sma!l family norm
in all development schemes of the
Government. Howsver the States/UTs
have been rcquested to introduce green
card scheme in the'r respective States/L1s
Under the scheme, green cards are given
to individua acceptors of terminal
methods after one or two hving children,
as a8 mark of recognit:on to them. The
card enables thece accepiors to be
accorded preferential treatment in areas
where such prcferennial  treatment s
feasible, as 'n the case of sarction of
loans, subsidies and grant, house alloi-
ments, medical benefits etc.

Water quality monitoriog ia river basin

4609, SHRI S.M. GURADDI ;: will
the Minister of ENVIRONMEN1 AND
FORESTS be picased (v siate

(a) whether water quality monitoring
in river basin has been started;

(b) f so what are the rivers oo
which the study is beng conducted;

(¢) whether the State Boards warc
proposed to be associated;

(d) whether Government are consi-
dering to establish apother 122 stations
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under the monitoring of the Indian
National Aguatic Reference System and
also under the Ganga Action Plan;

(e) if so, by what time the study
report in this regard is likely to be
submitted 10 Umon Government; and

(f) the total expenditure
therein ?

involved

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI) :
(a) Yes Sir.

(by Studies are in progress on the
Cauvery, Godavari, Mahanadi and Mahi
river basins. Studies on the Ganga,
Yamuoa, Sabarmati. Krishna, Damodar,
Subarparekba Brahmanl and Baitarni
have been ccmpleted.

(¢) Yes, Sir. The State Boards are
associated with these ttudies.

(d) The Government has approved
seuing up of 400 wi.ter qua'ity mooitoring
staticns during the Seventh Plap. These
include settirg up of water quality moni-
toring stations for river bas'p studies in
addition to the existing 122 siatloss for
such studies.

(¢) Rerorts on the complcted studies
bave been received. The study reports
for Cauvery, Godavari, Mahi and Maba-
padi are expected to be received progres-
sively within 1990,

(fy The total expenditure involved
on the on-going studies is about Rs, 30 00
lakbs.

Plantatioa of HYV trees

4610. SHRI Y. S, MAHAJAN : Will
the Minister of ENVIRONMENT AND
FORESTS be pl.ased to state :

(8) whether Govertment are aware
that Hawaian Scientists have found certain
vaneties of treces which are koown for
their vigorous growth and can be grown
in some areas of our country;
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(b) If so, whether Government pro-
pose import of seeds of such trees for
growing in certalp sclected areas; and

(c) whether any field trials have been
carried out and if so, the results achieved?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI):
(8) Government are aware of research
being conducted in different parts of the
world in respect of certain spccies which
may be found suitable in some areas of
our country.

(b) and (c) The policy of the Govern.
ment in this regard is not to in‘roduce
exotics unless long term scientific trials
are undertaken by speciahsts §in ecology,
forestry and agriculture and have estab-
lished that they are suitable and bave no
adverse impact ob native vegetation and
environment. Field 1rials on suitability
of various species of poplars, tropical
pines, Acacia, Prosopis and Leucaena are
being conducted with this end in view.
Leucaena and poplars have been released
for planting in suitable areas,

Upremployed commercial pilots

4611. SHRI BHADRESWAR TANTI :

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) the number of uncmployed com-
mercial pilots upto date; and

(b) the steps proposed to be takep
to provide them employment ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) Statistical data ln respect
of unemployed commescial pilots is pot
maintained.

(b) Airlines in the Country, from
time to time, issuc adverlisements and
select suitable pliots, according to their
requirements,
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Review of working of hospitals ia Delhi

4612. SHRI P, R. KUMARAMANG-
LAM : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether a review of functioning
of all the large hospitals in Deihi is pro-
posed to be undertaken to tope up their
administration; and

(b) ffso, the agency to undertake
such a review ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) No, Sir.

(b) Does not arise.

Three laoguage formula la Central
Board of Secondary Edacation

4613. SHRI S. M. GURADDI :
SHRI G. S. BASAVARAJU ;

Will the Mipister of HUMAN RE-
SOURCE DEVELOPMENT be pleased 1o
state :

(8) whether the Central Board of
Secondary Educatior bas suggested that
the three language formula should be
extended to Ninth class 1n all schools ?

(b) whether at present this formula
is followed upto class Eight only.

(c) if so, the reasoss therefor; and

(d) the time by which the above
suggestion is likely to be implemented ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI): (s) The
Curriculum Committee of the Board
(CBSE) has recommended teaching of
three languages under the Three Language
Formula upto class IX {n the schools
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affiliated with the Board. However, the
governing body of the Central Board of
Secondary Education has not yet decided
the revised syllabi for secondary and
higher secondary levels,

(b) Yes, Sir,

(c) Revised syllabi at all levels are
being developed as a part of the imple-
mentation of the National Policy on
Education.

(d) Thc syllabi that get prescribed
by the Central Board of Secondary Edu-
cation should conform to the National
Policy on Education and the Curriculum
Framework developed by the Natwonal
Council of Bducational Research and
Training for school stage. The Cen'ral
Board of Secondary Education 1s expected
to decide the scheme of studies and the
syllabi in proper time keeping tn mind
this perspective.

CHAITRA 4, 1910 (SAKA)

Written Answers 218

Commission to sales agents by IA
4614, SHRI SOMNATH RATH :
SHRI GURUDAS KAMAT :

Will the Minister of CIVIL AVIA-
TION be pleased 10 state :

(a) the total sales of Indian Alrlines
on its domestic sector from passengers and
freight traffic and profiis earned by it in
each of the last three years;

(b) the amount of commission paid by
the Indian Airbines to its agents on the
above sales in each of the last three years;
apd

(c) the names of travel/freight agents
to whom commission of more than Rs.
10 lakhs was paid in 2ach of the last three
years indicating the amount so paid ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION {(SHRI MOTILAL
VORA) : (a) The (otal sales of Indian
Airhnes op 1ts domestic  sector from pas-
senger and freight traffic and profits earned
by it 1o each of the past three years are
as follows :—

Year Pax Freight Profit
Revenue Revenue (Before tax)
(Rs, in crores)
1984-85 483.24 3575 53,34
1985-86 578,99 37.40 63,52
1986-87 681.31 41.45 63,74
(b) Year Commission on Pax Commission on Freigbt
Revenue Revenue
(Rupees in Crores)
198485 10.20 0.69
19835-86 12,77 0.74
1986-87 14.70 0.88

i i i hom commission of more
(c) A statement giving names of the agents in India to Wi
than Rs. 10 lakhs was paid during 1984-85, 1985-36 and 198637 is given Selow,
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Setting up of design-cum-research centre
for pata-chitra art

4615. SHRI SOMNATH RATH : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware
that Raghurajpur a village situated 57
kilometre from Bhubaneswar (Orissa) is
the ceutre of internationally renowned
Pata Painting Art;

(b) whether the Orissa Government
bas requested the Upion Government for
establishment of a Design.cum.Research
Centre for pata-chitra art; and

(¢) if so, the action taken in the
matter ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P, SHAHI): (@) Yes,
Sir.

(b) No, Sir,
(¢) Does not arse.

Forest cover in Gujarat

4616. SHRI SAIFUDDIN CHOW.
DHARY : Will the Minister of
ENVIRONMENT AND FORESTS be
pleased to state thc area under forest
cover in Gujarat in the beginning of the
years 1986, 1987 and 1988 ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z R. ANSARD):
No survey bas becn done to assess the
area under forest cover in Gujarat in the
beginning of the year 1986, 1987 aad 1988,
However, the forest cover in Gujarat as
assessed by the Forest Survey of India
using sateliitc imegery for the period
1981-83 was 13570 sq. km,
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Seniority of teachers of KVS recruited for
N.E. region

4617. SHRI BHADRESWAR TANTI ;

SHRI VIJAY KUMAR
YADAV :

Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state :

(8) whether the teachers recruited in
1984 specifically for North-East reglon
bave been given sepiority alongwith those
who were not recruited specifically for
North-East region; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L P, SHAHI) : (a) and (b)
Seniority hsts of teachers appointed during
1984 for the North-Fast Regicn have not
yet been finalised.

Dismissal/removal of Priocipal and
teachers of Kendriiya Vidyalaya Sangathaa

4618, PROF. PARAG CHALIHA
Will the Minister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state :

(2) the number of teachers and princi-
pals who have been dismissed/removed/
compu’sorily retired in Kendriya Vidyalaya
Sangathan during the 1986-87 and 1987-88
academic sessions alongwith the reasons
therefor; and

(b) the number of teachers and princi-
pals ageinst whom disciplinary proceedings
are pending alongwith the charges there.
for ?

THE MINISTBR OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI L ,P. SHAHI): (s) and (b) One
Principal was dismissed on account of
misuse of his official authority and making
admissions on the basis of fake transfer
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certificates and committing other serious
{rregularities in the admission of students.
On e Principal was compulsorily retired for
having admitted students on the basis of
fovalid documents and for committing
other irregutarities in admissions. One
Principal was compulsorily retired for
having joined another department without
permission,

At present departmental proceedings
are pending against 19 Principals {ncluding
Vice-Principais on charges involving finan-
cial and other irregularities.

Since Asstt. Commissioners in the
Regional Offices are the disciplinary
authorities for teachers, information
pertaining to them is not maintained in
KVS (HQ). However, Commissioper,
Kendriya Vidyalaya Sapgathan is compe-
tent to terminate the services of a teacher
found guilty of moral turp tude invoiving
sexual ofttnce or exhibition of immoral
behaviour towards any student, The
services of two such teachers were dispen-
sed with during the period.

Promotion of STs/SCs ia K.V .S,

4619, PROF. PARAG CHALIHA :
Wiil the Mlinister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state

(a) the po'icy for promotion of teach-
ers belonging to Scheduled Castes/Tribes
in the Keadriya Vidyalaya Sangathan; and

(b) the number of posts of TGTs and
PGTs filled up separately by promotion
and recruitment duning the current acade-
mic session in the Sangathan and the
number of posts filled in each category
from SC and ST candidates ?

THE MINISTER OF STATE IN THR
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P. SHAHI): (a) 15%
snd 7}9, of the posts in each grade upto
the lowest rung of Group ‘A’ are reserved
for Scheduled Castes and Scheduled Tribes
candidates respectively,
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(b) Information is being collected
and will be laid on the table of
the Sabha,

Traosfer of teahers recruited for N/E
region

4620. PROF. PARAG CHALIHA :
Will the Mimister of HUMAN RESO-
URCE DEVELOPMENT be pleased to
state .

(a) whether teachers, who were recrui-
ted specifically for North-East region in
1984 by the Kendriya Vidyalaya Sangathan
are pot entitled to transter outside the
said region;

(b) whether despite such a ban some
teachers of Kendniya Vidyalaya, Sibsagar
have been transferred outside the region;
and

(¢) if so, whether the requests for
tramsfer from other teachers will also be
considered ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF ED"CATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P. SHAHI): (3) Yes,
Sir. They are pot ecligible for transfer
outside North-East.

(b) Through ano oversight one PGT
(Physics) who was specially recruited for
North Eastern region was transferred
from Kendriya Vidvalaya, Sibsagar to
Kendriya Vidyalaya, Dg}hi in 1986-87.
However subsequently. he was informed
in July. 1987 that he should get himself
selected for appointment in Delhi Region
afresh within one year or clse he will be
transferred back to the North Eastern
Region. No other teacher specially
recruited for North Eastern Region has
been transferred out to other rlaces.

(¢) Does not arise.
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Nea-Complisuce of transfer ord ers by
Keadriya Vidyalaya Teachers

4621. PROF. PARAG CHALIHA :

SHRI VUAY KUMAR
YADAV :

Wiil tbe Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state :

(a) whether many Post Graduoate
Teachers of Kendriya Vidyalayas promoted
as Vice-Principals during the current
academic session did not report on their
places of posting :

(b) if so, the details therefore ; and

(c) the action contemplated In those

MARCH 24, 1988
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cases ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L.P, SHAHI) : (a) to (c)
98 Post Graduste Teachers were offered
promotion as Vice-Principals during
current academic session, Out of these,
55 joined at their place of posting and
one PGT bhas accepted the offer of pro-
motion as also the place of posting
but has requested for eoxtension of time
upto 1.,4.1988. The request has been
allowed. Besides, onec PGT has since
been promoted as principal consequent on
refixation of scniority. In respect of the
remaining 41 teachers who did pot join.
the reasons for not joining and the action
taken/contemplated are as vnder :

(i) No response 027 Debarred promotion
(i) Reported illness 01 for one year.
(iii) Place of posting not acceptable 28 J
(lv) On deputation to Navodaya 047 Request for proforma
Vidyalaya Samiti as Principal promotion being
(v) Posted at Kendriya Vidyalaya 06 ) processed.
Moscow
Tralaisg to airport staff agencies functioning at airports. The staff

4622, SHRI V. TULSIRAM : Wwill
the Minister of CIVIL AVIATION be
pleased to state :

(3) whether -there is a proposal to
impart trainiog to the airport staff ;

(b) if so, the names of the airports at
which such a training will te imparted
and duration Yhereof ;

(c) the extent to which it will improve
the present system of working ; and

(d) whether the staff of Hyderabad
Airport is slso included in the scheme ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA): () to (d) There are various

working in these agencies are imparted
training of various kinds from time to
time.

Interantional Bights from Hyderabad

4623. SHRI V. TULSIRAM: Will
the Migister of CIVIL AVIATION be
pleased to state :

(a) whether some foreign airlines have
approached Government to grant per-
mission to operate their flights from
Hyderabad Alrport ;

(b) if so, the details thereof and when
such an operation will commence ;

(¢) the number of international flights
from Hyderabad will take place after gran-
ting such a permission ; and

(dy wheiher similar requests for other
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airports have also been received, and if
80, the details thereof and action taken
thereon ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) No, Sir.

(b) and (c) Do not arise.

(d) Requests were received from Gulf
States to operate to/from Trivandrum.
However, thesc requests could not be
accepted.

News captioned ‘Lobia Hospital in
atter chaos

4624. SHRI BALASAHEB VIKHE

PATIL :

SHRI BALWANT SINGH
RAMOOWALIA :
CHOWDHARY AKHTAR
HASAN :

DR. B.L. SHATLESH :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleasad to state :

(a) whether Governmeot’s attention
has been drawn 10 a news item appearing
in the Hindustan Times dated 29 February,
1988 capuoned ‘Lohia Hospital in utter
chaos' ;

(b) if so, whether Government have
ascertained the causes thereof ; and

(c) what positive steps are proposcd
to be taken to streamlipe its workingto
provide better service to the patients ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b) Yes, Sir. However
the news item was not based on facts and
this bas been poioted out in a letter to
Editor, Hindustan times, by the Welfare
Officer, Dt. Ram Manobar Lohia Hospital
which was published by the Ncwspaper in
its edition of 10th March, 1988.
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(¢) A number of steps bave been
taken to improve the functioning of the
Dr, Ram Manohar Lohia Hospital such
as reducing rush in the Emergency Depart.
ment, nomipaling a Public Grievances
Officer for the Hospital, providing wheel
chairs and Trolleys to the patients needing
them, improving the cleanliness, providing
more sophisticated equipment for treat-
ment, providing more ntaff etc, keeping in
view the financial coostraints. This is a
continutng process.

Allocation of funds for Leprosy Eradi-
cation Programme

4625. SHRI BALASAHEB VIKHE
PATIL :

SHRI KAMALA PRASAD
RAWAT :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Upion Government are
considering to Inocrease the funds to Siate
Governments for launching health edo-
cation carmpaign under the Leprosy Era.
dication Programme ;

(b) if so. the details thereof ; and
(¢) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI{ SAROJ KHAPA-
RDE) : (a) to (¢) Yes, Sir. Health edu-
cation is an integral part under the Natio-
pal Leprosy Eradication Programme and
the various compoaoents like the Leprosy
Control Units, District Leprosy Unit have
been allowed funds for health education
activities as per the prescribed pattern. In
addition separate funds are released to
the State Governments for stepping up
education actlvities under the programme.
The funds aliocated to the States during
1987-88 for this purpose were Rs. 52.00
jakhs. States and U Ts. are also incurring
expenditure from their Non.Plan funds.
Each MDT District is given Rs, 6,000/-
per andum additionally for bhealth edu-
cation activities,
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Assistance wader Natioanl Hesith Pollcy

4626. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of HBALTH
AND FAMILY WELFARE be plsased
to state

(») the National Health Programmes
assisted by the Union Government ;

(b) whether any grant is given for
Petroleum Oil Lubricant for Primary
Health Centres to the State Governments ;

() if 30, the details thereof ; and
(d) if not, the reasons thercfor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE): (a) The following are the
Natiosal Health Programmes assisted by
the Government of India

(1) National Malaria/Filaria Bradi-
cation Programme,

(2) Natiopal Goitre Control Pro-

gramme.

(3) Natiopal School Health Pro-

gramme.

(4) National Diarrhoeal Diseases
Control Programme.

(5) Universal Immaunization Pro-

gramme.

(6) National Tuberculosis Control
Programme.

(T) National Leprosy Eradication
Programme,
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(8) Natlonal Programme for Conurol
of Blindoess,

(9) Sexually Transmitted Diseases
Control Programme.

(b) to (d) Under the National Family
Welfare  Programme a vehicle s
supplied to Rural Family Welfare
Centre attached to the block level
Primary Health Centres and an amount
of Rs, 9,500/- for diesel driven and Rs.
15,000/- for petrol driven vehicle is pro-
vided.

Adalt Education Programme

4627. SHRI $.B, SIDNAL :

DR. PHULRENU GUHA :

SHRI RADHAKANTA
DIGAL :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT bc pleased
to state :

(a) the total number of adults educated’
under the Adult Education Programme
during 1985-86, 1986-87 and 1987-88 State.
wise ; and

(b) targets fixed for 1988-89 ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (HRI L.P. SHAHI): (a) A
statement is given below,

(b) The State-wise targets for 1988.89
under Adult Bducation Progremme are
under finlisation.
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Statemem
Si, States/ Successful learners *Earolment as
No. Union Tesritories during on 31.12.1987
1985.86 1986-87
1. 2 3 4 s.
1. Andbra Pradesh 176425 184866 332913
2. Arupachal Pradesh 19547 23867 31689
3. Assam 194763 69954 330438+*
4. Bibar 1050805 —_— 1371583%+
5. Goa 198 307 1191
6. Gujarat 215113 257549 440833
7. Haryana 111669 —_ 179096°*¢
8. Himachal Pradesh 28276 29853 47158
9. Jammu & Kashmir 75238 82152 84610
10 Karpataka 273010 287606 309624
11. Kerala 11280 38855 42652
12. Madhya Pradesh 520270 523970 848915
13. Mampur 20960 2456 44657°%
14, Maharashtra 352581 323594 673468
15. Meghalya 811338 23024 22161°*°*
16. Mizoram 5492 s 11127°°
17. Nagalaod 12643 12840 21776
18, Orissa 146057 18018 226774%
19  Punjab 78870 94143 128642°°
20. Rajastban 2341% 286515 419054
21, Sikkim 11596 2453 112289¢%
22. Tamii Nadu 643443 652263 8T
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1 2 3 4 5
23. Tripura 8356 6903 35112**
24, Uttar Pradesh 188771 1160940 028414**

25. West Bengal 250900 274893 527685
26. A & N Islands 1617 2332 5140
27. Chandigarh 5185 1879 5251
28. D & N Haveli 2672 1475 5410
29. Daman & Diu Included in Goa 335+
30. Delhi 37853 86337 91390
31, Lakshdweep —_— —_ NR
32. Pondicherry 11384 12381 16936
Total : 1648644 4788754 8068885

*The figure is of enrolment. Number of successful learners will be available through

annual report expected in May, 1988 from State Governments/Union Territory

Administrations.

**Data rclates to September, 1987.

Direct Flight between Bhubaueswar-
-Madras

4628. SHRIMATI JAYANTI
PATNAIK : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether there is no direct flight
available between Bbhuneswar and Madras;

(b) whether the State Government of
Orissa and Tamil Nadu have requested
to introduce direct flight between these
two State Cap:tals and

(c) if so, the steps taken by Union
Government to impjement the request
made by both the Stale Governments ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
YORA) : (a) Yes, Sir,

(b) Government s not aware of
having received any request from Govern-
ment of Orissa or Tamil Nadu to iatro-
duce direct flight between the State
Capitals of Orissa and Tamil Nadu.

©) Presenﬁy the Indian Airlines has
no plants to operate direct services bet-
ween Bhubneswar and Madras.

Electrification of Vijayawada-Balharshah
rallway line

4629. SHRI K. RAMACHANDRA
REDDY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) the time by which electrification
work of Vijayawada-Balbarshah railway
line is likely to be completed ; and

" (b) the reasons for dclay, if apy, in
completion of this work ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) 19§8-89.

(b) Electrification works on Vijaya-
wada- Balharshah section are progressing
according to schedule,

News item Captioned “Medicare a dream
for Jhuggl Dwellers”

4630. SHRI M. RAGHUMA REDDY:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government's attention
has been drawn to the news item appea-
ring io the Indian Express dated 26 Feb-
ruary, 1988 under the Caption ‘‘Medicare
a dream for Jhuggi dwellers™ ;

(b) if so, what are the reasons there-
of ; and

(¢) whether Government propose to
provide full medical facilities in the J.J.
colonies in Delhi on priority basis and if
not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE): (a) Yes, Sir.

(b) and (c) 27 Aliopathic Dis-
pensarics, 13 Homoeorathic Dispensaries
and 2 Poly cliics of the Delhi Adminis-
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tration are functioning in the resettlement
and J.J, Colonies. The Delhi Adminis-
tration are in the process of establishing
seven 100 bedded hospitals in the peri-
phery of Delhi for providing medical faci~
litles to the residents of resettlement and
J.J. Co'onies,

In addition, the New Delhi Municipal
Committee is also running 30 dispensaries
including one mobile dispensary, 13
Maternity and Child Welfare Centres in
various localities in its jurisdication where
the public including J.J. Colony dwellers
can get free medical facilities.

Incidence of Meningitis

4631. SHRI M. RAGHUMA REDDY:

SHRI H.N. NANJE GOWDA :
SHRI SUBHASH YADAV :

SHRI DHARAM PAL SIHGH
MALIK :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state
the number of persons died in each State
due to menpingitis during the last one
year ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) :

Requisite information 13 given in the
statement below.

Statement

Reported cases and Deaths due to Meningitis in States/UTs. in India during
1987 (Provisional) SOURCE-C.D.M.T. 1987

Cases Deaths Upto period

1 2 3 4
Andhra Pradesh —— _— 3-10-87
Assam S 1 31-12-87
Bibar 456 74 15-7-87
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1 2 3 4
Gujarat 165 24 2-1-88
Haryana 14 1 14-12-87
Himacha! Pradesh 35 4 2-1-88
Jammu & Kashmir 6 2 31-10-87
Karnataka 11 1 7-11.87
Kerala 55 2 2-1-38
Madhya Pradesh + +
Maharashtra “ %4 2-1-88
Manipur —_— e 31-3-87
Megbalaya 23 s 31-12-87
Nagaland 43 13 31-7-87
Orissa 521 153 31.12-87
Punjab (-] 2 31-12-87
Rajasthan 12 19 2-1-88
Stkkim s 1 31.3-87
Tamil Nado —— —_—— 2-1-88

Triputa 15 2 30-9-87
Uttar Pradesh 29 7 31-50.87
West Bengs! + +

A & N Islands —— _—— 31-12-87
Arunachal Pradesh — —— 31-12-87
Chandigarh 4 —— 3-1.88
D & N Haveli —_— _— 31-12.87
Delhi 306! 617 2-1-87
Goa —_ — 1-11-87

Lakshadweep — —_—— 26-12.87
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1 2 3 4
Mizorsm 1 4 31-12-87
Pondicherry —— —— 26-12-87
Total 9073 1598
o Note = Nil

+ = Not available

Expenditure os Regidential Accommo-
dation foc Officers of [A/Al

4632. SHRI M. RAGHUMA

REDDY :
SHRI MANIK REDDY :

SHRI PRAKASH CHAN.
DRA :

SHRI DHARAM PAL SINGH
MALIK :

SHRI SITARAM J, GAVALI:

SHRI SUBHASH YADAYV :

Will the Mipister of CIVIL AVIA-
TION be pleased to state :

(a) wbether huge expenditure is being
iscurred by the Indian Airlines and Air
Indiz on residential accommodation for
its Delhi and Bombay-based Officers and
on buildings hired for offics and godowns
during the past two years;

(b) if so, the estimated monthly
espenditure tncurred by Indlan Airlines
and Air India aoder each head; and

(¢) whether Goverument propose to
cut down the expeaditure and if not, the
reasons thereof ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a)to(c) The information is
boing collected and will be laid on the
Table of the Sabhs.

ICD Carge Complexes

4633. SHRI
GOWDA :

DR. G. 5. RAJHANS :

H. N. NANIJE

Will the Minister of RAILWAYS be
pleased to state :

(3) whether the Railways are plan-
ning to bave a full-fledged Inland
Container Depot cargo complex with all
modern infrastructural  facilites in
Delhi;

(b) if so, whether such cargo com-
plexes are proposed to be set up 1o other
State Capitals and important rallway
stations also;

(¢) whether any time bound pro-
gramme has been chalked out in this
regard; and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THR
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Yes, Sir.

(b) Seven Inland Container Depots
(ICDs) of varying sizes are already
functioning at Bangalore, Coimbatore,
Ansparti, Guntur, Amingaon (Guwahati),
New Delhi (Pragati Msidan) and Dhan-
dari Kalan (Ludhiana). There is a propo-
sal toset up a mini ICD at Hyderabad
(Sanatnagar) as a pilot project. Provision
of a full-fiedged ICD at Bangalore (White
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field) is an approved work. Development
of such facilities at Bangalore (Whitefield)
and other locations will depend upon
traffic potential and the experience gained
from the completion of the ICD at
Tughlakabad,

(¢) No, Sir.

(d) Does not arise.

Study to Probe *‘Killer lostinct” in
Athletes

4624. SHRI MUKUL WASNIK
Will the Mintster of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state :

(8) whsiher a study has been made
to probe into the <Killer instinct’’ in the
top class Indian athletes;

(b) if so, the athletes covered by the
study; and

(c) the main findings thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMENS AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SMT. MARGARET
ALVA): (a)to(c) No study has been
made specifically to probe into the ‘Killer
Instinct’ in the top class Iodian athletes,
However, under the Sports Sciences
Fellowship schem= of the Sports Authority
of India, a fellowship bas becn awarded
to a psychologist at Bangalore in March,
1987 to carry out rescarch work on ‘Mind
traiging for superior performance in
Sports’. This research is being carried
out on seiected atbietes who undergo
training at the SA] Regional Centre,
Bangalore. The research fellowship is
for 2 years and the main ficdings are
expocted to be available (0 Sports Autho-
rity of India in March, 1989.

[ Translation]

Arbitrary chargiog on fare by Taxi
Drivers at lodira Gandbl Iaternations!
Alrport
4635, SHRI RAJ KUMAR RAl:
Will the Minister of SURFACE TRANS-
PORT be pleased to state ;
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(a) the number of complaints of
srbitrary charging of fare by the taxi
drivers at Indira Gandhi International
Alrport bave been received from the
Pa;sengers during the last three years;
an

(b) the action taken by Government
thereon ?

THE MINISTER OF STATE OF
THB MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH PILOT) :
(a) and (b) Directorate of Transport,
Delbi and Delhi Police have recelved 643
complaints from the- passengers against
taxi drivers at Indira Gandhi International
Airport durmng the period from 5-5-1986
i.e., date of functioning to 15-3-1988,
The concerned offenders were prosecuted
by the authorities.

Equipments lying idle fa Dr. R.M.L.
Hospital

4636. SHRI RAJ KUMAR RAI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the number of equipments pur-
chased duriug the lusi three ycars for Dr.
Ram Manobar Lohia Hospital, New
Delhi and the number of equipments lying
idle out of them; and

(b) the action proposed (0 be taken

by Government t6 put the idle equipments
in use ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) (a) Eighty bpumbers
equipments bave been purchased duriog
the last three years and all are in working
condition.

(b) Does not arise.

Adult Education Contres in Uttar Pradesh

4637, SHRI RAJ KUMAR RAI :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state ;
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(s) the total number of new Adult
Education Centres proposed to be started
during 1988-89 in Uttar Pradesh; and

(b) the number of such centres pro-
posed to be opened during this year in
Azamgarh, Ballia, Ghazipur and Deoria ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI): (a) Accor-
ding to the information furnished by the
Government of Uttar Pradesh, 30,000
Adult Bducation Ceatres are proposed to
be opened during 1988-89,

(b) Number of Adult Education
Centres proposed to be opened In each of
the Districts are as follows :

CHAITRA 4, 1910 (SAKA)

District No. of
Adult

Education

Centres
(i) Azamgarb 900
(ii) Ballia 300
(iii) Gbazipur 600
(iv) Deoria 600

[English]

Ceoptral Securlty Force at Alrports

4638. SHRI1 C, MADHAV REDDI :
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whetber there i3 a proposal to
set up a Central Security Force to guard
all the airports in the country and to set
up a single agency to excercise oversil
control at all the International Airports
In the country; and
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(b) the otber steps proposed to be
taken to streamline 1he security and
passenger amenities at the Airports ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) ; (a) No, Sir.

(b) The security arrangements at the
International airports in the country con-
form to interpatiopal standards and are
reviewed periodically,

Facilities such as provision of child
caie room, introduction of Reception
Counters, provision of flight information
for visitors, message delivery system for
the incomin; passengers etc. have recently
been provided at International Airports.

Decline in Birth Rate

4639 SHRI C. MADHAY REDDI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state

(a) whether there has been an  appre-
ciable decline in birth rate; and

(b) f so, the latest figures available
regarding birth rate in various States for
the last three years ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b) Annuai
Estimates of Birth Rate are available from
Sample Registration System of Registrar
General, India. The latest available
estimates for 1985 and 1986 show that the
birth rates are 32.9 and 32.4 (Provisional)
per 1000 population respectively which
show a steady decline from the level of
33.9 for the year 1984. State-wise ostl-
mates of Birth Rate for the latest three
years 1984, 1985 and 1986 are given in the
statement below.
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Statement
Estimated Annual Birth Rates 1984, 1985 & 1986 (As obtained from Sample
Reglstration System)
(Per 1,000 population)
Sl. No. States/Union Territories 1984 1985 1986*
1 2 3 4 5
1. Andhra Pradesh .2 299 314
2. Assam 35.3 34.3 34.7
3. Bibar 399 37.8 36.0
4, Gujarat 334 330 32.2
5. Haryana 31.2 35.7 349
6. Himacha! Pradesh 308 30.2 306
1. Jammu & Kashmir 33.9 33.6 33.5
8, Karnataka 30.3 29.6 28.8
9, Kerala 29 233 224
10. Madhya Pradesh 36.9 394 37.1
11. Maharashtra 31.1 25.0 Jo.0
12. Maoipur 29.1 285 25.3
13. Meghalaya 3.3 39.1 35.2
14.  Nagaland 20.7 25.3 25.2
18, Orissa 327 30.7 32.1
16. Puonjab 30.3 28,5 28.6
17. Rajasthan 39.7 39.7 36.4
18, Sikkim 3,7 33.1 321
19, Tamil Nadu 28.0 4.7 23.7
20. Tripura 26.6 1.3 28,5
21. Uttar Pradesh 3.9 37.6 3715
2. West Bengal 30.4 2.4 2.5
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1 2 0 4 s
Union Ferritories
1. A & N Islands 30.4 28.3 25.5
2. Arunachal Pradesh 34.5 3s5.5 40,2
3. Chandigarh 23.4 245 237
4, D & N Haveli 459 36.9 43.4
5. Dethi 31.0 32.8 2.4
6. Gos, Damesn & Diu 20.7 19.5 21.2
7. Lakshadweep 29.7 35.0 321
8. Pondicherry 25.3 221 2.5
India 33.9 32,9 32.4
*Provisional

Revenue earned by Al, 1A and Vayudoot

4640. SHRI RANJIT SINGH
GAEKWAD : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) the pumber and types of aircraft
owned by Air India, Indian Airlines and
Vayudoot as oa 31 Decomber, 1987;

(b) the number of passengers carried
and revenue ecarped by the above three
airlines during the years 1986 and 1987;

(c) the pumber of passengers and
revenue in 1988 they expect to carry and
earn;

(d) whether the international amd
domestic air traffic in India has shown
significant increase over the past years;
and

(e) if so, the details of the potential
traffic estimated to be harpessed and
development in air services likely to take
place to match the increased traffic ap to
1990 7

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) As on 31.12.1987 the oum-
ber and types of aircraft owned by Air
Indfa, Indian Airlines and Vayudoot was
as under :

Type of aircraft Number of aircraft
) 2 3
Alr 1ndia B 747-237 B 9
B 747-200 1
A 300-84 3
A 210-300 6
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Indian Airlines

Airbus A 300 B 2

11 (one op lease)

and A 300 B 4
B-737 27 (2 on lease)
HS-748 (Avro) 7
F-27 (Fokker Friendship) 4 (2 leased to
Coast Guard)
Vayudoot Dornier 228 10
HS-748 4
F-27 4
(b) Year Number of Revenue earned
passengers
carried
(in Rs.)
—_—
Air India
1985-86 17,80.227 893.88 crores
1986-87 18,30,078 925.46 crores
Indian Airlines
1985-86 91,99,761 723.81 crores
1986-87 98,74,881 828.70 crores
Vayudoot
1985-86 2,33,000 7.85 crores
1986-87 3,25,600 15 23 crores

(c) During the year 1937-88, the estimates of the passengers aad total revenue of

Air-1ndia, Indian Atrlines and Vayudoot are as under :

Estimated No.
of Passengers

Estimated Total
Revenue (in Rs.)

.

{\ir India

Indian Airlines
Vayudoot

21,40,600

1,93,76,000
4,56 lakhs

1036.33 crores

920,33 crores

18.50 crores
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(d) and (¢) Keeping in view the incre.
aslng trend in the international as well as
domestic air traffic in India over the past
years and projections made the following
steps have been takem to match the
increase :

(i) Air India will be acquiring 2
Combi aircraft and there will be
an increase in capacity on the
introduction of Combi aircraft
effective October *88.

(i) Indian Airlines has placed an order
for 19 Airbus A 320 aircraft for

de_livery during 1989-90 with
option for 12 more aircraft during
1990.

(iii) Vayudoot bas set up a Corumittee
to make an assessment of the
additional aircraft  capacity
required and to make recommen-
dations about type and number
of aircraft to be acquired. In
addition a few more turbo-prop
aircraft will be progressively
transferred from Indian Airlines
to Yayudoot.

Consumer education at Secoadary level

4641. SHRI M. V. CHANDRA.
SEKHARA MURTHY :

SHRI BANWARI LAL
PUROHIT :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state .

(a) whether Govirnmeot propose to
starl consumer cducatfon course at the
etecopdary level; and

(b) if so, the details of the proposed
course and when it is proposed to be
started in the Kendriya Vidyalayas ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHR] L.P. SHAHI): (a) and
(b) At the secoadary level the courses of
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study are designed and prescribed by the
agency respousible for academic regulation
of education in the S‘ate concerned. At
the pationa! level, the N C.E.R.T. deve-
lops model eourses of study and textbooks
which States can adopt/adapt. While
consumer education, as such is not
envisaged to be a separate subject at
school stage, the NCERT has inciuded
issues relating to it at various stages. As
such, the question of starting such a
course in Kendniya Vidyalayas does not
arise,

First Nutional Confereace on Eradication
of Illiteracy among women

4642. SHRI R. M, BHOYE : Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether ‘First National Confe-
rence on Eradication of Illiteracy among
Women' was organ:sed by the All India
Committee for Eradication of Illiteracy
among women recently; and

(b) If so, the detalls thercof along-
with its suggestions ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
QOF HUMAN RESOURCE DEVELOP-
MENT (SHRI L. P. SHAHI) : (a) Yes
Sir.

tb) The Confercnce was held from
February 20 to 22, 1938 at New Delhi. Its
purpose was to launch a movement among
women’s orgapisations and voluniary
organisations generally for eradicating
illiteracy among the women of India by
the year 2000, The Coclerence is repor-
ted to Lave been attended by 23U delegates
from all parts of the country. In all, 9%
voluntary organisations engaged in the
work of removing illiteracy among women
participated io the Conference. The
following recommendations are reported
to have been made by the Conference :

(a) The problem of eradicating
illiteracy among women should
be tackled on a war footing.
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(1) There should be systematic co-

(iii)

(iv)

v)

(v

(vu)

(vin)

x)

operation and hnkages between
voluntary agencies and Govern-
ment agencies at all levels.

Voluntary organisations should
adopt syctematic programmes to
strengthen thelr capacity for
planning, implementation and
training and thereby secure
greater community support,

Women's voluntary organisations
should work closely with other
bodies 1p each area.

Voluntary agencies among them-
selves should develop coordina-
ting bodies or joint commi.tees
at each level to fac'litate demar-
cation of areas of work, exchange
of wdeas and sbaring of ex-
perience

The All India Committee for
Eradication of liliteracy among
women should be given the
status of a representauve body
at the national level.

The Al India Committee for
Eradication of 1literacy among
women should work 1n close co-
operation with the organisational
set up of Goveroment at the
pational level.

Substantial programmes should
be al'ocated to pational women's
vo'untary agencies who, in turn,
could entrust the work to therr
own branches at the State, dist-
rict and block level according to
thair capacity and develop the
pecessary monitortag and admi.
nistrative competence

The Conference called for greater
support and simplification of
procedures so as to ensure steady
flow of assistance and timely
release of grants It also caled
for the inumate association of
voluntary agencies 1 evaluation
of literacy work uadertaken by
them,
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(x) The Conference urgcd extensive
use of publicity media, T.V,,
Radio, posters and songs to
sensitise the people to the need
for speedy eradication of illite-
racy and to the impact of iltite-
racy on poverty, over-population
and other social problems.

Voluntary  organisaticns and
women’s organisaticns should be
eocouraged to undertake innova.
tive pilot projects,

(xi)

(xi) Literacy centres should be equip-
ped with T V, Radio, News-
papers, Magazines and Post-
literacy materlal and other tools
to sustamn literacy among lear-
ners Information about schemes
for the benefit of women and
programmes of women pursued
through d:fferent agencies should
be disseminated through these
centres.

Need to improve service by Indian
Airlives/Air India personnel at Alrports

4643. SHRI DAULATSINHII
JADEJA - Will the Mimster of CIVIL
AVIATION be plcased to state :

(a) the steps being taken to reduce
check-in t me at var'cus airpcrts and to
improve service by Air Irdia and Indian
Airlines personnel at the airports,

(b) whether the Indian  Airi'nes
informs passengers at their homes, f the
plane’s departurc 1s expected (o be de.ayed
by over two hotrs; and

(¢) 1f not, the rcasons therefor ?

THE MINISTER OF HFALTH AND
FAMILY WELFARI AXND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (8) There are various govern-
mental agencies working at the armrports
viz, immigration, health, cu<‘oms,
security etc. The following steps have
been taken to reduce check-in time at
VArious Airports'—

(1) shortfall in menpower of immi.
gration cacre st Bombay/Delhi
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airport has been identified and
the matter has been taken up
with 1mmigration authorties.
Additional computer requirement
has teen 1dentified.

(i) shortfall in manpower of security
officers has been identified.

(in) Additlonal manning of customs
counter has been identified for
speedy clearance of passengers.

Every endeavour is made to keep
the dwelling time of passenger at
airport to the barest minimum.
The service provided by Indian
Airlines/Air India  personnel
matches with the service provided
by other international carriers.
How~ever constant endeavour is
made to provide efficient and
courteous service to the passen-
gers.  To achieve this objective,
regular training programmes on
cuctomer relations skill, compute-
risation, courtesy, efc. are con-
ductet. Separate training
prcgrammes are also conducted
to the foaders to provide efficiert
passcnger bandilog,

(b) and (¢) It 1s not feasible to inform
each and every passcnger on telephone
because the Indian Airiines handles a large
number of passengers. The executive
Class passengers who are limited {n
number are be'ng informed on telephone
of the planoned delavs, which are also
informed through media. Besides, reser-
vation on Indian Arrhaes ts made by other
airlines also and in such caces, the actual
contact of the passengers is pot known,
In case of multi-sector travel, the contact
telephone number at different stations on
the passengers itnerary is not known.
However, some ot the passengers give
their business telephone numbers which
are attended to only during limited period.
Outside office hours, there 1s normally no
response from such numbers. Flight
iInformation including delays is also conve-
yed througb Information Desk dealing
with persooal enquiries.

Raliway Finaace Corporation

4644. SHRI S. G. GHOLAP : will
the Minister of RAILWAYS be pleased
10 state :
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(a) the amount collected by the
Railway Finance Corporation up till now;
and

(b) the schemes/projects for which
the amount so cotlected will be utilised ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Rs. 959.3954
crores.

(b) The funds raised by Indian
Railway Finance Courporation through the
Bonds 1ssue are proposed to be utihised
for the procurement of assets to be leased -
to the Indian Ranways,

Meningitis deaths in Orissa

4645. SHRI JAGANNATH PAT.
NAIK
SHRI LAKSHMAN
MALLICK :

SHRI HARIHAR SOREN :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Union Government have
sought any report from the State of Orissa
recarding men'ngitis death that recently
claimed 40 lives in Orissa;

(b) if so, the details thereof;

(c) whether Union Governm:nt have
taken up some special programmes for
assistance of meningitis victums 10 Orissa;
and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQOJ KHA.
PARDE) : (a) Yes.

(b) No report bas been received from
the Government of Orissa so far.

(b) and (d, The State Goverament bas .
pot requested for any special central.
assistance io this regard.
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New progarmme to Create awareness on
women rights

4646. SHRI JAGANNATH PAT-
NAIK : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether Government are launching
a new programme of rendering para legal
training to women groups for crearing
awarencess on women rights, social status
and their position vis-a-vis the law; and

(b) if so, the d.tails thereof together
with details of programme ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVA): (a) and (b) Under the scheme
of ‘Education work for prevention of
atrocities against women® being implemen
ted by the Department of Women and
Child Development, Women's Voluntary
Organisations, Institution and Universities
are funded for orgamsing Legal Literacy
programmes apd other projects for creat-
iog awarenss of womea rights etc.

Ships parchased from abroad by Pablic
Sector Shipping Companies

4647. PROF. SAIF-UD-DIN SOZ:
Will the Minister of SURFACE TRANS-
PORT be p'cased to siate ©

(a) the names of Public Sector Shipp-
ing companies that have been importing
ships from abroad;

(b) the pumber of ships imported
during the last five years ending December
1987; and

(¢) the nsmes of the Shipyards from
where such ships were purchased ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS.-
PORT (SHRI RAJESH PILOT) : (a) The
Sbipping Corporation of India Ltd, is only
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shipping company in the Public Sector
under the control of Government of Indis,

(b) The number of ships imported
during the last five years (ending Decem-
ber, 1987) sre as under :—

Year No. of ships
1983 o Nil
1984 15
1985 10
1986 7
1987 6

(c) These ships have becn purchased
by Shipping Corporation of India from
Hyundai Heavy Indusatry, Korea Robin
Shipyard, Singapore, Dacwoo Shipbuilding
Korea and WYKER DAMPFSCHIFFS
REEDEREI FOHRAMRU GMHB,
Federal Republic of Germaay.

Computerisation of reservation at Nagpar

4648. SHRI BANWARI LAL PURO-
HIT : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government propese to
introduce computerised rescrvation system
at Nagpur Raflway station; and

(b) if so, the time by which the same
is hikely to be done ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) No, Sir,

(b) Apart from the four metropolitan
cities where computerisation of passenger
reservation systems has either been already
completed or is in progress, definite plans
have been drawn for providing computeri-
sed reservation systems in five State capi-
tals, viz. Hyderabad, Bangalore, Bhopal,
Lucknow and Ahmedabad, whose work-
load is the beaviest, No plans have been
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drawn as yet to cover other cities, includ-
ing Nagpur.

Commonwealth Games In 1984

4649. SHRT MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether cfforts ate being made to
bhold the Commonwealth Games in India
in 1 84; and

(b) if so, the steps being taken in this
regard 17

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVA): (8) and (b) Govsrnment have
approved the proposal received from
Indian O'ympic Ass~ciatron to make a bid
for holding 1994 Commonwealth Games in
India. [ndian Olympic Assocation (I0A)
have since preseated the bid.

Views of IFAPA oo Air-India

4650, SHR{ MULLAPPALLY RAMA.-
CHANDRAN :

SHRI SHANTARAM NAIK :

Will the Minmster of CIVIL AViA-
TION be pleased to state :

(a) the reasons glven by the loterna-
tiona! Foundation of Air'ine Passengers
Association for rating Air India a one of
the ten most disapponting airlines in  the
world;

(b) the reaction of Governmeut there-
to; and

(c) whether amends have since been
made by the said Association ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
CIVIL OF AVIATION (SHRI MOTILAL
VORA) : (a) to (c) In a receat
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survey conducted by the Ismter-
pational Foundation of Airlines
Passepngers Association Geneva, Air India
bad been Ilisted among the world’s ten
mest disappointing airlines, This report
was first published by New York Times
and also appeared in some I[ndian news-
papers.

In an effort to ascertain the paramet-
ers urder which the survey was uoder-
taken, Air India tock up this matter with
Mr. Geeffrey Lipman, Executive Director
of the International Foundation of Airlines
Passengers Association in Gepeva in
November-December, 1987. The Execu-
tive Director has categorically stated that
reference to Air India was incorrect.

[Translaiion]

Ranchi Railway Station

4651, SHRI SHIV PRASAD SAHU :
Will the Minister of RAILWAYS be plea-
sed srate :

(a) whether there is any scheme to
modernise the Ranchi Railway Station in
the near future;

(b) if so, the time by which this work
will be completed; and

(¢) the estimated cost thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Yes, Sir.

(b) The scheme is not yot (inalised,
On finalisation of the scheme, time frame
for execution will be drawn up.

(¢) Does not arise.

(English]
New Coach desiga for Kaparthala Coach
Factory

4652, SHRI Y S. MAHAJAN
DR. B.. SHAILESH :

Will the Ministcr of RAILWAYS be
pleased to state :
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(a) whether Railways’ modern Coach
Pactory at Kapurthala will start produc-
tion of rail coaches of the old design;

(b) whether the Railways had floated
glohal tenders for the new coach design
1o December, 1985 and has not so far
selected the new design,

(c) if so, the reasons therefor and
when the selection 18 likely to be finalised;
and

(d) the structura! and operational
differences beiween the old and new

deaigoa ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) (a) Yes, Sir.

(b) Yes Sir.

(¢} The Teader Commitice has . met
and negotiattons are being held with the
tenderers so as to finalise the orders, as
early as possible .

(d) Since the tenders are not yet
finalised, 1t will not be possble to 1adicate
the structural and operational differences,
betwsea the old and the new designs, at

present,

SC/S8T employees Ia Ajmer
Workshop

4653. SHRI ANADI CHARAN DAS :
Wil the Minister of RAILWAYS be plea~
sed to state.:

(a) the number of employees 10 Ajmer
Raltway Workshop category.wiss;

Railway

(b) the number of Scheduled--Csstes
and Scheduled Tribes among them;

(c) the number of rescrved posts lying
vacant as on 29 February, 1988; aad
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(d) the steps Government propose to
take to fill these reserved posts ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) to (d) The in-
formation is being collected from Western
Rallway.and will be laid on the table of
the Sabba.

Coatract candidates selected in IRCC

4654. SHRI ANADI CHARAN DAS:
Will the Minister oo SURFACE TRANS-
PORT be pleased to state .

(a) the total number of contract can-
didates selected in the Indian Road Con-
struction Corporation since 1984 to date
without trade test/interview, year-wise and
trade-wise and the number of Scheduied
Castes/Scheduled Tribes out of them;

(b) whether 40 Point Roster on con-
tract appoiatments 18 being maiatained
as per instsuctions of the Commissioner
for Scheduled Castes/Scheduled Tribes
and BPE guidelines; and

(¢) if so, how much backlog 1s availa-
ble for Scheduled Castes/Scheduled Tribes
and what action 1s being taken up for
completion of the backlog ?

THER MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): (a)
Details are given m the statement below,

(b) and {¢) The Indian Road Construc-
tion Corporation mdde recruitment for
foreign projects on contract basis only
and 40 Point Roster was not maintained
due to the nature of assignment, How-
ever, the Corporation has been advised 1o
maintain the roster in future,

Statement
Details of ysar-wise & trade-wise contract empioyoes empioyed without trade

test but based on interviews referred to in reply to Par¢ (a) of Lok Sabhe
Unstarred Question No, 4654 for answer on 24,3.1988

1984 Others SC ST Total
1 2 3 4 s R
Safaiwals - 1 — 1
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1 2 3 4 ]
Helpers 13 9 — 22
Washerman 1 1 - 2
Cook 2 3 - 5
Mason 1 — — 1
Driver Mechanical Equip- 3 — — 3
ment.

Motor Truck Driver 7 -— — 7
Storeman 2 —_— — 2
Carpenter 1 —_ — 1
Upper Divison Clerk 1 —_ — 1
Jr. Assistant 1 — — 1
Fitter 1 — —_ 1
1985
Helper 7 — —_ 7
Motor Truck Driver 2 — — 2
Vehicle Mechanic k) —_ —_ 3
Drivers Engine Static 1 — —_ 1
1986
Motor Truck Driver 1 — —_ 1
1987
— — — — Nil
___‘.;....

(a) whether T B. 1s a very common
dlsease in coal ficlds; and
‘ . by the steps takea by Goversmeant to
4655. SHRI CHINTAMANI JE.TNE;.. control 1bs diseese io this area ?
‘SHRI MOHANBHAL PA : THE MINISTER OF STATE IN THB

Will the Minister of HEA . -MI : SARO) K!Inl
LTH AND " WELFARE (KUMARI SAR A-
« ‘ t :
TAMILY: WELFARE be pleased to state PARDE) : (a) Yes, Sir.

T B. Commogs ia collieries
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(b) Under the National Programme
for Control of T.B. a district T B, Centre
is being established in every district of the
country by the States in association with
all the general Health and Medical Institu-
tions including the coal field areas to offer
free diagnostic, treatment and preventive
facilities for T.B. patienis. Besides, there
are some T.B. clinics also functioning in
the country. For every sick and emergent
type of TB patients, free TB beds are
also available. In addition to this, Coal
India limited is also providing free diagno-
stic and treatment facilities for TB patlents
in the varfous coal fields in the country
through their TB Hospitals and clinics.

Passenger amenltles in Kerala

4656. PROF. P.J_ KURIEN : Will the
Minister of RAILWAYS be p'eased to
state @

(a) whether separatc fund has been
allocated for passenger amenities:

(b) whether the Rairlways are in the
process of redefining the term passenger
amenities;

(c) if so, the details thereof;

(d) whether there is any proposa! to
take up any work to provide passenger
amenitles in Kerala during 1988 89; and

(e) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (8) Yes Sir.

(b) No, Sir.
(c) Does not arise

(d) ané (¢) The information is being
coilected and the same will be la:d on the
Table of the Sabha.

[Translation]

Widening and repalr  of Ghaziabad-
Moradabad-Lucknpw National Highway

4657. SHRI HARISH RAWAT : will
the Minister of SURFACE TRANSPORT
be pleased to state
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(a) the total amount proposed to be
spent in 19%8-89 for the repairs and main-
tenance of Nationa! Highways in Uttar
Pradesh;

(b) whether he is aware that Ghazia-
bad-Moradabad-Lucknow National High-
way is in a very dilapidated condition; and

(c) if so, the steps proposed to be
taken during the year 1988-89 to widen
and repair of this National Highway ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) The amount
te be spent on repairs and maintenance
of National Highways, which ;ser-glia
include requirement for flood damage
repairs and special repairs varies from
year to year and hence cannot be assessed
in advance:

(b) Ghazibad-Moradabad-Lucknow
National Highway No. 24 is maintained
in 2 traffic worthy condition.

(¢) Th: anpual programme 1988-89
provides for strengthening of pavement
at an cstimated cost of Rs. 5.3 crores.
There s no proposal for widening the
road to 4-lanes

Eoviroomentsl Clen;’ance to Projects of
U.P.

4658. SHRI HARISH RAWAT : Wil
the Minister of ENVIRONMENT AND
FORESTS be piecased to state ;

(a) the number of propcsals of con-
struction works received by the Mipistry
from [:tho.agarb dy.trict o' Utlar Pradesh
during 1987-88 for clearance under the
Forest (Conservation) Act, 1980; and

(b) the number of proposals out of
them given clearance and the reasons for
not c'earing other proposals ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARI) : (a) 21
proposals of construction works pertaining
to Plthoragarh district of Uttar Pradesh
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have been received since 1.1.1987 to date
for clearance under thre Forest (Conserva-
tion) Act, 1930.

(b) The break up of the c-ses in given
below :— B

(i) No. of cases approved, 3

(ii) No. of cases received dur- 5
ing March, 1988 and be-
ing processed.

(iti) No. of cases, 1D which the 13
essentials detaits sought
from the State Govern-
meant are still awaited,

(English]

Repiacement of old coaches of East Coast
Express

4659. SHRI V. SOBHANADREES-

WARA RAO . Will the Minister of
RAILWAYS be pleased to siate :

() whether the East Coast Express
beiween Hyderabad and Howrah is being
operated with very oid coaches causing
inconvenience to passengers; and

(b) if so, the hkely date by which
these old coaches are proposed to be
replaced by new coaches ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHR!
MAHABIR PRASAD) . (a) and (b) Only
those coaches which are fit in reapect of
safety and ameaity standards are retained
in service. With the augmentation of
manufacturing capacity of ICF by the end
of VII Plan (1989-90) and the full com-
missioning of new coach factory at Kapur-
thala, the avaiiability of pew coaches shall
increass, and it will be possble to replace
older coaches,

[Translation ]
Rallway passes to Freedom fighters
4660 Wilt the Mioister of RAILWAYS
be pleased to state :

(a) whether Government propose to
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issue rail passes to some more freedom

fighters;

(b) If so, the number of freedom fight-
ers to whom rail passes have been issued
during the last one year;

(c) whether some freedom fighters
bave not yet been issued rail passes; and

(d) if so, the number thercof and the
reasons therefor and the time by which
rail passes are likely to be issued to them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (8) Yes, Sir, to
those freedom fighters who are receiving
pension from the Central Revenues bot
could oot avail of the facility on the last
occasion when the scheme was in opera-
tion,

(b) During the surrency of the scheme
last year 39,556 card passes were issued,

{c) and (3) Yes, Sir. However, the
precise number of such freedom fighters
who couid not avail o the passes 13 not
kpown, but they may avail of rail travel
facility under the scheme currently valid
upto 18.11,1988.

Primary edecation to childrea

466!. DR. CHANDRA SHEKHAR
TRIPATH! : Will the Minister of HUMAN
RBSOURCE DEVELOPMENT be pleased
to stafe :

(8) whether a'l the ch Idren of School
going age bave not been covered nnder
primary education;

(b) if so, the number of children who
are yet to be covered;

(c) the measures adopted by Govern-
ment to cover all the schoo! going children
under primary education; asd

(d) the number of primary schools
proposed to be opened for the purpose
and the time by which these are likely to
be opened ?
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L,P. SHAHI) : (a) and (b)
It is correct that all children of school
going age have not been covered under
primary education. The latest available
statistics are as follows :

Projected population in
age group 6-11 as on

13.1986 : 9,25,946,000

Enrolment in classes I-V
in 1985-86 (including
children below 6 or
above 11 years) 8 64,65,189

P ——

Difference 61,29,411
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(c) Schemes are being implemented for
improvement of schoo! facilities, teacher
improvement.  universal provision of
schoollng facilities and non-formal educa-
tion centres for schoo! dropouts, children
from habitations without schools, girls
who cannot attend whole day school and
working children,

(d) All States/UTs have been advised
to provide primary schools to all habita-
tions w:th a population of 300 or above.
The number of habitations that did not
bave schools within ope kilometer walking
digtance at the ume of IVth Ali India
Educational Survey was 32413, In addi-
tion. the State/UTs have been advised to
primary schools to habitations with a pop-
lation of 200 in case of llly, desert and
tribal areas.

[English]
Runways at Bangalore Airpoit

4662, SHRI V. S. KRISHNA 1YER :
Wil the Minister of CIVIL AVIATION
b~ pleassd to state :

(a) whether the existing runways at
Bangalore Airport are sufficient to convert
the airport into International Airport :

(b) if not, whether any additional
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runways are proposed to be constructed;

(c) if so, the action taken to construct
the additional runways at Bangalore Air-
port 7 o

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI-
LAL VORA) ; (a) to (c) Amongst bigger
aircraft, the existing runway at Bangalore
airport is sultable oaly for Airbus—300
operations.

Enacroachment of Forest Land is
Karnataka

4663. SHRI V. S. KRISHNA IYER :
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) the total area of forest land en-
croached prior to 1978 10 Karnataka;

(b) whether Government of Karoataka
bad seat any proposal for the regularisat-
ion of these forest lands encroached prior
to 1978;

(¢} if so, the details thereof; and

(d) the action taken by Government
to regularise the same ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIR‘ONMENT
AND FORESTS (SHRI Z.R ANSARI):
(a) The total forest arca encroached prior
10 1978 in the Karnataka for agricultural
purpose is 43506.65 hectares.

(b) No proposal has been scnt by the
Karnataka State, under the Forest (Con-
servation) Act, 1980 for regularisation of
these encroachments.

(c) and (d) Does not arise,

Introdaction of A direct irala between
Baagalore and Tirapati

4664. SHRI V. S. KRISHNA IYEFR :
Will the Minister of RAILWAYS be plea-
sed to state ;
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(a) whether there is say direct train
between Baangalore and Tirupati;

(b) whother Government are aware
that the reservation quota to Renigunta in
the Bangalore-New Delbi Express is very
meagrd; and

(c) if so, whether Government propose
to introduce a direct separate train bet-
ween Bangalore and Tirupati to meet the
demand ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) No, Sir.
However, the intending passengers can tra-
vel with a changeover at Renigunta or
Arakkonam.

(b) The reservation quota at Renigunta
in 927 Bangalore-New Delhi Express has
been allotted after taking Into considerat-
ton the total availaovility of aczommod-
ation and the demands at various stations
enroute.

(¢) The proposal is not feasible at
present,

Flag Station at Jana Bharathi Campus
(Bangalore)

4665. SHRI V. §. KRISHNA IYER :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) whether Government have received
a representation from the Bangalore
University authorites for the opening of a
Flag Station at Jana Bbarathi Campus of
the Bangalore-Mysore Sector; and

(b) if, so, the action taken therecon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Yes, Sir,

(b) Jana Bharathi Halt will be opened
for pagseager rafic as soon as a suitable
ha't coiracto: 1s appoiated, and coas-
truction work is completed,
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Dispesal of Condemned Rolling Stock

4666, Shri K, RAMAMURTHY : Will
the Minister of Railways be pleased to

state :

(8) the manner in which the condem-
ned wagons and coaches during the period
1980-81 to 1984-85 numbering 83,958 and
5752 respectively were disposed of and the
value realised thereof; and

(b) th: manper in which the condem-
ged steam, diesel and electric locomotives
during the period 1980-8: and 1984-85
were disposed of and the vaiue realised
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) : During the
period 1980-81 to 1984-85 condemned wag-
ons and coaches were disposed of through
auction/tender sale and the value reahised
thereof was Rs. 8229.19 lakhs aod Rs.
1710.42 lakhs respectively.

(b) During 1980-81 and 1984-85 conde
mned steam, diesel and electric locomolives
were disposed of through auction/tender
salc aod the value realised thereof was
Rs. 730.22 lakhs.

Stady by Directorate of Land NManage-
ment of Ra:lways

4667. SHRI K. RAMAMURTHY :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) the number of studies initiated by
the Directorate of Land Management of
Railways since its inception in August,
1972 and the principal conclusions of each
such study;

(b) the action taken on the coaclus-
ions of each such study; and

(c) bow many Mode' Compact Block
Plantation Farms have come up after the
five pilot projects taken up in 1985.86 ?

THE DEPUTY MINISTER I[N THER
MINISTCY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) A statement
is attached,
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(b) Suitable policy instructions issued
to Zooal Railways asd nccessary follow
wp action taken as needed.

(¢) The information is being collected
and will be laid on the table of the
Sabba.

Statement

The Land Management Directorate in Railwey Board's Office was created in 1982,
The following studies were undertaken since 1982.

(1) Review of policy guidelines in respect of the following subjects was done and
priniclpal conc'usions are indiciated against each,

Subject

Prinicipal Conclusion

1

2

(i) Rationalisation of licensing of land
for commercial purposes

(ii) Protection of Land Boundaries.

(ili) Licensing of Railways Land for
religious purposes.

(iv) Liceasing of 1and for pisciculture,

2

(v) Licensing of land under <‘Gorw
More Food™ Scheme.

(vi) Prevention and removal of en-
croachments.

(vli) Licensing of land to Oil com-
panies.

(viii) Licensing of land to Govern-
ment Departments.

(ix) Licensing of land to State
Governments for construction of
quarters/barracks for GRP per-
sonnel, .

() Licensing of land for purposes
not coonccted with Radway's
working was stopped

Procedure for fixing market
value of land, periodicity of
revision of licence fee, rates of
licence fee, etc. reviewed and
revised,

(ii) Maintenance of land records and
need for regular site verification
stressed.

(iit) Fresh licensing of land for relig-
ious purposes stopped. Licence
fee revised for previous licences.

(1v) Preference to be given 10 co-
operative socicties and procedu-
r¢s for licensing laid down.

(v) Land should be taken back
gradually and utilised for tree
plantation.

(vi) Steps to be taken for prevention
and removal of encroachments
laid down. Stafl to be made res-
ponsible for new encroachments
indicated.

(vif) In respect of land given to O1
Companies, deposit shouild be
.obtained,

(vii) Rate of licence fee up-dated and
rationalised.

(ix) Rate of licence fee revised.
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(x) Tree plantation on
land.

Railway

(x1) Land Management Organisation

(xi1) Public Premises (Eviction of
Unauthorised Occupants) Act
1971.

(x) As a part of national policy,
large scale tree p antation should
be takep up and Forest Depast-
ments of State Governments
should also be associated in this
drive

(x1) Strengthening of Land Manage-
ment Orgaoicatton required at
various levels.

(x1) Amendments to Public Premises
(Eviction of Unauthorised Occu-
pants) Act required; proposais
sent to Nogal Ministry (Ministry
of Urban Development).

Use of Hydraulic Retarders at Yards

4668 SHRI K. RAMAMURTHY
Will the Minister of RAILWAYS be plea-
sed to state:

(a) the pame of tae yard in which the
hydraulic retarders were put on trial for
reduciag the time impact of speed during
‘humping and consequential damage to
wagons’; and

(b) the names of yards where such
hydraulic retarders have been put so far
apd by wbat umec all the yards 1n the
country will have such retarders ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Hydraulc
retarders were put on tnal on one of the
marshalliog 1o Tughlakabad yard of North-
ern Railway.

(b) Hydraulic retarders have not been
installed in any other yard and as yet
there is no approved work for thewr pro-

vision.

Shippiag Service Hetween Madras
and Singapore
4669. SHRI K. RAMAMURTHY

Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether any private companies and
indiuidvals have approached recently the
Director-General of shipping for ruopning
the passenger service between Madras and
Singapore; and -

(b) if so, the details thercof and the
action taken thereon ”?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a)
Yes, Sir.

(b) Director General of Shipping has
received an eaquiry from a Singapore
based party who has been informed that a
foreign operator does not require per-
misston of DG (S) to operate the Service,
but only that the vessel should comply
w'th the rules and regulations covering
passenger vessels callipg at Indiap ports.

[Transiation}

Rail-Cem-Read Over-Bridge Across
Ganga in Bhagalpur

4670. SHRIMATI MADHUREE
SINGH : Will the Minister of RAILWAYS
be pleased to state: R

(a) whether Government propasé to
coustruct a rail-cum-road over-bridge acs-
oss Ganga in Bhagalpur to facililate irans-
portation of goods; and
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(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (8) No, Sir.

(b) Does not arise.
[English’

Conversion of Railway Lln‘el ia Bihar

4671. SHRIMATI MADHUREE
SINGH : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether survey for conversion of
Muzaffarpur-Bettiah-Narkatiaganj, Dehri-
on-Sone-Pipradib and a ncw rallway line
from Pipradih-Yadunathpur has been
conducted;
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(b) If so, the details thereof;

(c) whether any funds and the required
information In this regard have been
provided by the concerned State Govern-
ment; and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Surveys were
conducted for Muzaffarpur-Bettiah-Nar-
katiaganj conversion and Decbri-on-Sone
Pipradib BG railway linc. No survey has
been conducted for Pipradih-Yadunathpur
railway line.

(b) The details of surveys are as
under :—

S. No, Name of Survey  Year of Length Estimated Finan-
Survey (in Km) cost (Rs. cial
io crores) returp
1. Muzaffarpur-Sagaalj- 1981 130 19.85 0.7%
Raxau! gauge conver-
sion
2. Sagauli-Narkatiagani 1982 110 21.01 0.1%
Bagaha gauge coovers-
ion
3. Muzaffarpur-Gorakhpur 1987 338 129.14 3.03%
gauge conversion via
Sagauli
4, thrkon-San&P!pm- 1983 63 17.76 2.9%
dih New Line (with closure of
existing light railway)
(c) and (d) In the meeting held on Rallways Bridge oa Sone River
17 6.87, Bihar Govt. had agreed ¢ - ’
greec (o cxa 4672. SHRIMATI MADHUREE

mine proposal to do conversion of Dehri-
on-Sone-Baniari-Pipradib N.G. line and
its exteusion to Bhavnathpur in phases as
Depoxrit works at the cost of the State
Govt. In the subsequent meeting on
22.12.87 of Joint study Group, Bihar Govt.
advised that it wili rework the flnancial
viabflity of this projects and submit it to
‘h‘ Rallways.

SINGH : Will the Minister of RAIL-
WAYS be pleased to state ;

(a) whether survey has been conduc-
ted for a railway bridge on Sone river
copaecting Jadoasthpur and Bbawanath-
pur; and

(b) if s0, the details thereof ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) No, Sir.

(b) Does not arise.

Establishme nt of Natlonal Botanical
Garden in Delhl

4673, SHRI P.M. SAYEED :
SHRI KUNWAR RAM :

Wil the Minpister of ENVIRONMENT
AND FORLST> be pieased to state :

(8) whether there is a proposal to set
up a National Botanical Garden in De'hi;

(b) if so, the details thereof.

(c) the time by which it is likely to be
established; and

(d) the location of the proposed gar-
den and thc approximate expenditure in-
volved therein ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z. R. ANSARI) : (a)
Yes, Sir.

(b)to (d) : The side proposed is in
the Ridge areca in Delhi which s now
under occupation by the Mipistry of
Defence. Details of the scheme including
financial imphcations cao be worked out
oply after jhe site becomes available.

New Mecthod of Blood Test to Detect
Adis

4674. SHRI1 P. M. SAYEED : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased 1o state :

(a) whether a new blood test for
Acquired Immune Deficiency Syndrome
(AIDS) has been successful developed in
a USA Bio-Science Laboratory which elf-
minates the false positive reading:

(b) whether Indian doctors have obtai-
ned the exact information about the test;
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(¢) if so, the details thercof; and

(d) if not, whether step have been
taken to know its details in order to make
the Service available in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) to (d) Several firms from
USA and eisewhere have developed newer,
more sensitive and specific blood tests for
AIDS. Indian Council of Medical Resea-
rch has been periodicaily evaivating newes
for HIV antibody detection in the refer-
ence centres for AIDS. A trial of ten
of the most recently developed tests for
detection of HIV aatibodies is about to
be initiated in the reference centres for
AIDS, so that test most suited for Indian
condition could be identified.

Caancellation of Trailas

4675, SHRI MOHANBHAI PATEL :
Will the Minister of RAILWAYS be plea-
sed to state :—

(a) the number of trains cancelied
during the years 1986 and 1987 on each
Zone; and

(b) thg number of them restored so
far, zone-wise ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (a) and (b) The
requisite information is bsing collected and
witl be laid on the table of the Sabha,

Moderaisation of Railway ‘h‘acil

4676, DR. B.L. SHAILESH : Wil the
the Minister of RAILWAYS be pleased to
state

(a) whether any technology has been
ovolved for modernising rail tracks in the
country and replace the exist'ng stee! slee-
pers which have outlived their lives;

(b) if so, the details thereof and in
which workshops in the country the same
is being developed;
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(c) how does its cost per sleeper
compare with the steel one;

(d) the phased works programme jor
replacement of the outmoded steel sleepers
during the seventh plan; and

(e) the other steps belng taken to
tone up the existing rail track particularly
on the busy trunk routes to cope with the
strains and stresses of the high speed and
double headed freight and passenger
trains 7

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (/) Yes, Sir.
Modermsation of rail tracks, includung
replacement of worn-out steel sleepers, is
being done on a programmed basis.

(b) Modernisation of track jocludes
the use of better and heavier rails, with
the joints welded as tar as practicable and
pre-stressed concrete sleepers with elastic
fastenings, treatment of weak formations,
etc.

Rails are presently being manufactured
at Bhilai Steel Plant, stee! sleepers at
Duargapur Stee! Plant and concrete sleepers
at 31 different factories, 4 o them depart-
mental, 26 in private sector and 1 1o
Public Sector.

(c) Present-day cost of a concretes
sleepsr with fastenings is about Rs. 670 00
as against Rs. 740 00 for steel trough slece-
pers incluling fastenings.

(d) Steel sleepers are ‘not considercd
as out-moded. They are normally
replaced on condition basis.

In the first 2 years of 7th P'an, a total

f 8190 Kms. of slzeper renewals (of all
kinds including steel, cast iron and
wooden) has becn dopne. During 1987-88,
another 4500 Kms is expected 10 be
achieved. During the remaining 2 years
of the Pian period also, over 4000 Kms of
slezper reaeval< is nronnsed to be carrisd
0Dt per anpum

(e) Apart from the measures men-
tioned against (b) above, the steps be:ing
taken to tope up the track includes
facreasing the ballast cushion, introduc-
tion of improved designs of turn-outs,
mechanical lebrication of rails and wheel
flanges, mechanised maiatenance of track,
etc.

Medical Colleges ie Karnataka

4677. SHRIMATI BASAVARAJES-
WAR] : Will the Minister of HEALTH
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AND FAMILY WELFARE be pleased to
state the aumber of medical colleges esta-
blished in Karnataka since 1962 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAM-
LIY WELFARE (KUMARI SAROJ
KHAPARDE) : As per information fur-
nished by the Medwcal Council of India,
12 medical colleges have been established
since 1962 in Karnataka inclding 4 recogul-
sed and 8 unrecognised medical colleges.
Concrete Slecper Maoufacturing Factory

at Palghat

4678, SHRI V. S. VIJAYARAGHA-
VAN : Will the M:nister of RAILWAYS
be pleased to state the progress so far
made in sotting up the preposed concrete
sleeper factory at Paighat in Kerala ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : The concrete
siceper plant &t Palghat, which was orgi-
nally proposed to be set up in private
sector, is now uoder consideration for
bewng set up in joint/spoasored ssctor by
Kerala State Industrial Development Cor-
po:ation, since Kerala State Government
bas shown keen interest in taking up this
project. The State Government of Kerala
has been requested to submit the Project
Report by 155.1988 Further decision
will be taken on receipt of the Project
Report.

Proposal to Decentralise National Family
Planoiasg Programme

4679. DR. T. KALPANA DEV] : Will
the Mimister of HEALTH AND FAMILY
WELFARE be pliased to state .

(a) whether there 1s any proposal to
decentralise the National Family Planning
Programme to involve the people in a big
way by ideotifying each district as a uvmt
of planniog and the viliage as an opera-
tional un't to reach the desfred birth rate
of 21 per thousand fiom 32.7 by 2000
A.D.:

(b) If so, the delails thereof; and
(¢) il not the reasons therefor 7

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (c) With a view to
transforming & pro-dominaotly Govern-
mental Programme into Peoples’ move-
ment and to ensure greater community
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participation by way of involvement of
voluntary orgaaisations, peoples’ repre-~
sentatives, key officials and other
important groups and to streamline the
process of p'aoning, moasoring and
implameatation of the Family Welfare
Programme at all levels, all States/UTs
were requestod in July, 1986 to constitute
Popular Committees at State, District and
Block levels., Functions of these Com-
mittees are given in the statement below.
Some States/UTs bave implemented the
scheme.

The first Conference of Central Coun-
cil of Health and Family Welfare held
during February, 1988 bas jprer alia
recommended that the scheme of Popular
Comamittees should be continued and that
the States should implement ths scheme
effecsively.

Statement

Fanctlons of the Commitiees

The major functions of the State-level,
District.level Block-Level Committee will
be as follows :

A. State Level Committee

1, The State level Committee will
draw up a strategy for the re-
maiwning four years of the Tth
Plaa aod draw up Ancual Action
Plans, These Plans will set out
tbe goals to be achieved, the
sirategies to be followed, spell
out the detailed activities along
with the responsibilities of the
various departments of the State
Government and various levels
of functionaries. These Plans
should also spell out the specific
time-frame for the activities and
the monitoring mechaoism for
the Programme, This Committee
wili also work out concrete
quarterly Action Plans for the
State as part of the Annual Plan
taking into account the targets
and assign the targets to be
achieved to districts,
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This Committee will be a bigh-
powered Committee at State level
and will provide tbe necessary
basis for general policy formula-
tion by the State Department of
Health and Family Welfare.

It will monitor implementation
of the programme within the
framework of five-yearly, yearly
and quarterly plans and take
appropriate measures required to
meet the needs of the programme.
It will make interim asscssments
and modify suitably the various
strategles for different compo-
nents of the programme such as
communication, tralning, services-
and supplies, etc. as is considered
necessary.

The Committee will plan and also
oversee implementation of all
the activities under the Family
Weifare Programme including
those under the Maternal and
Child Health agd immunpisatron
programmes. In addition, the
Committee will also monitor
implementation of other related
programmes in the Soclal Welfare
Sector. These, for example,
would ioclude programmes to
enbance women'’s literacy, ICDS
programme, nutrition program-
mes, Integrated Rurai Develop-
ment Programmes etc.

This Committee will also take
measures 10 epsure integrated
functioning at the grass-root
level of the various functionaries
of the Department of Family
Welfare and other departments
pursuing related activities such as
adult education, Nutrition Pro-
grammes, ICDS Programmes
etc.

It will ensure {nvoivement of
Peoples’ representatives, Non-
officials, prominent voluntary
organisstions, prominent persons
in the implemeniation of the
Programms.



291

Written Answers

The Committee wil' also involve,
where possible, the Medical
Colleges in providing technical
support to the programme and
also for training purposes.

These Commitiees will meet at
Jeast once In a quarter.

B. District Level Committce

) B

The District level Committee will
draw up a perspective plan for
Family Welfare Programme
including MCH and immunisation
programmes in the District for
the remaming four years of the
7th Plan and Apnual and Quar.
terly Action Pians. These Plans
will set out the goals to be
achieved, the stragegies to be
adopted and spell out the detajled
activities and respounsibilities of
various Departments and levels
of officials. The Plans will set
out the specific time-frames with-
in which tbe activities have to
be carried out and also a detailed
mechanism for monitoring the
progress of the activities. This
Committee will also continuously
plan and monitor the programme
implementation and performance
in the district.

The Commitiee will assign the
targets to be achieved by the
Biocks and various fanctions to
other officials of the district and
lower levels.

The Committce members will
vndertake tours to organise/
inspect the camps and functioning
of family welfare centres, PHCs,
sub-centrea etc. They will be
provided a vehicle by the District
Cotector/District Medical Officer
for this parpos¢ out of the
district pool.

This Committee will meet once
every month formally and will
be provided office space and
furniture etc. to hold meetings/
discussions etc.
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The Committee will ensure cos
ordipation among functionasies
of related departments/agencies
and sce that they function in an
integrated mabner in implemen-
tatlon of their programmes at
the grass-root level. This would
include jnter-alia, functionaries/
officials of Education, Social
Welfare, Labour Cooperatives,
Agriculture, Rural Development
Departments.

The Committee will ensure in-
volvement of peoples’ represen-
tatives. non-officials, non-govern-
mental  organisations in an
effective manner and also mobilise
popular support for the
programme through involvement
of community leaders.

The Committee will assess the
performance of all the blocks and
provide guidance, sssistance and
additional  suppost  wherever
Decessary.

C.fBlack Lavel Committce

This Committee will draw up
time-bound Actlon Plans for
implementation of the pro-
gramme including MCH and
immumsation programme  in
the area of the blocks and
involve tbe members of public,
community leaders, prominent
individuals along with officia's of
related departments for this
purpose, It will meet once a
montb.

In addition 10 functioniog as a
performance revicwing mechanism
and a channel for 1IEC messages,
the Block level Committee
should identify areas in which
opinion leaders’ camps, work-
shops etc. may be held,

A critical function for this Com.
mittee wili be to ensure coordi-
nation amopg the various grass-
root level workers in hcaith and
family welfare and all other
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related activities such as educa-
tion, social welfare, rural
development, labour etc,

4, The Block level Committee will
, kesp a watch on the cases of
complications/failures in cascs of
sterilisation and 1UD/Oral Pills
acceptors and obtain regular feed
back from Panchayat/village
level, Tbey will also keep record

of all such cases.

S. The Committee will ensure that
adequate stocks of Oral Pills/
condoms are maintained and that
the distribution is effective.

.

Review Committee to study Kendriya
Vidyalaya Sangathas

4680. SHRI RAMASHRAY PRA-
SAD SINGH : Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether  Government bave
recently appointed a Review Committee
to study Kendriya Vidyalaya Sangathan
in 13 various aspects;

(b) if so, its terms of reference, time
allotted for submission of report etc.;
and

(¢) whether the Committee will
review inter-alla suitable changes in
recruitment rules for the posts of Asstt.,
Deputy and Joint Commissioners ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVYELOP-
MENT (SHRI L. P. SHAHI): (a) Yes,
Sir.

(b) and (c¢) The terms of refe rence
are as under :

() To consider the optimum size of
Kendriya Vidyalaya Sapgathan
in the light of increasing number
of Kendriya Vidyalayas and to
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reccommend the number of new
Vidyalayas to be opened in next
10 years. Also to recommend
suitable structural and manage-
ment design for the Kendriya
Vidyalaya Sangathan for efficient
management;

(i1) To consider the existing adminis-
trative, financial and academic
mapagemnt systems in Kendriya
Vidyalaya Sapgathan and suggest
measures for improvement there-
in;

(ifi) To examine the academic policies
and programmes in Kendriya
Vidyalaya Sangathap as they are
being implemented in the schools
and to suggest appropriate
policies and programmes to
improve the quality of the
Kendriya Vidyalayas in the
cootext of the new Education
policy,

(iv) To consider the teacher evaiua-
tion, teacher tralning and
training of educational administ-
rators in the Kendriya Vidyalaya
Sangathan and suggest improve-
ments and policy/programmes in
this regard; and

(v) To suggest modifications In
oxisting policles/programmes and
to suggest new policies/pro-
grammes for effective implemen-
tation of the new Education
Policy.

The Review Commiitee was required
to submit its report within three months
from the daie it commences its work.

ladastrial anit acar Keoladeo Ghaas
National Park

4581, SHRI ANAND SINGH : Will
the Minister of ENVIRONMENT AND
PORESTS be pleased to state :

(a) whether an industry knowp as
General Engineering Works is being set up
just four kilometre from Kcoladeo Ghapa
National Park;
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(b) whether the Bombay National
History Society bas opposed _any such
move as 1t would crecate ecological
imbalance and also adversly affect the
wild life in the park; and

(¢) if so, Government’s reaction
thereto ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI):
() The General Engineering Works pro-
pose to set up another plant to manufac-
ture galvalume cous and plain aod
corrogated sheets in the premises of their
already existing plants near Keloadeo
National Park,

(b) and (c) The data furnished have
been examined for ass=ssing the environ-
mental impact of the project; but a
decision has not yet been arrived at.
Bombay Natural History Society also
participated in the assessment of the
pro;ect,

Management of forest by villagers

4682, SHRI GURUDAS KAMAT :
Will the Mipister of ENVIRONMENT
AND FORESTS be pleased to state :

(a) whether Government propose to
evolve a policy which wiil enable the
villagers to manage aod protect the forests
in the country; and

(b) if so the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z. R. ANSARI):
(a) and (b) The following measures have
been identified and recommended to the
State Governments to ensure participation
of villagers in the management and
protection of forests :

(i) Steps should be taken to provide
to the villagers living near forest
areas forest products essential
for their bonafide needs, such as
fuelwood, fodder, bamboo, aad
small timber through Government
depots.
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(i) Every village should have a plan
for regeneration of forests and
restoration of ecological balance.
The plan will be drawn up and
impiemented with full participa-
tion of vitiage panchayats and
other such bodies,

(lii) Implementation of the <tree
patta’ scheme to ensure right to
usufructs over trees planted and
tended by individuals.

(iv) Involvement of voluntary agen-
cies/cooperatives in the imple-
mentation of the tree plantation
schemes.

(v) Involvement of cooperative
organisations m colltection of
forest produce, particularly
minor forest produce.

(vi) Free distribution of seedlings to
weaker sections of the society to
take up tree planting on their
own lands, or land made avail-
able for this purpose.

Corresponde nce Courses

4683. SHKI T, BALA GOUD : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ;

(a) whetber the concept of distance
cducation (correspondence Course) was
introduced to accord facility to students
who arc cpgaged in earming livelhood or
whose grades im the higher secondary
education were not apto the standard set
for abmission to colleges;

(b) whether the fees charged for
correspondence courses are very high as
compared to those charged from regular
students;

(¢) whether Government have asses-
s¢d the quaality of such courses conducted
by different universities; and

(d) it so, the findings thereof 7
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCES DEVELOP-
MENT (SHRI L P. SHAHI) : (a) Dis-
tancé Bducation including correspondence
courses, has cmerged as an alternative
mode of education 1o the formal system
of education. It is pot a system of
education either for those who are
employed or those who are academica'ly
poor, Onp the other hand, it provides
opportunities to all those who wish to
pursue higher education without being
restrained by the rigidities of the formal
system especially those relating to require-
ments like entry qualifications, duration,
attendance, etc.

(b) The distance education program-
mes rely heavily on self-ipstructional
material made available to every student.
The fees levicd from students enrclled in
distance education programmes also
include a partial recovery of the expendi-
ture ncurred on the production of these
materials. The fees are therefore higher
than those levied from students enrolled
in full-time courses.

(¢) The government have not under-
taken any study of the quality of the
correspondence programmes offered by
different universities.

(d) Does oot arise.

Cosch repair workshop at Tirupati

4684. SHRI T. BALA GOUD : Will
the Minister of RAILWAYS be pleased
to state :

(a) the progress made so far regar-
ding the construction of coach repair
workshop ip Tirupati; and

(b) whether there is any delay in
completion of the same, if so, the reasons
therefor ?

THE DBPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (a) The cons-
trugtion work oo ma,or group of shops is
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nearing completion. Construction work
op ancillary facilities like, Roads, Water
Supply arrangements and Staff Quarters
ctc. are in various stages of progress. The
workshop bas started functioning

(b) No. Sir., Does not arise.

Functioning of Censer Board of
Souathern Region

4685, SHRI T. BALA GOUD : Wiil
the Mipister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether complaints has been
receivecd about the functioning of the
Central Board of Film Certiffication,
Southern Reg:cn, regarding its partisan
a*titude in certifying films; and

(b) if so, Government's reaction
thereto ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIL P. SHAHI) : (a) and
(b) Only cne specific complaint of a'leged
partisan attitude regarding certification of
film in the Southern Regional Office of the
Central Board of Film Certification
(CBFC) was received from Shri P. Upen-
dra, MP (Rajya Sabba), in May 1987 to
which a reply was given explaining the
correct position,

In the matter of certitication of films,
the offices of the CBFC strictly observe
the procedure prescribed in the Cineme-
tograph Act, 1952 (37 of 1952), and Rules
made thereunder, keeplng in view the
guidelines issued by the Central Govern-
ment for certification of films, and the
laws of natural justice.

New strategy for wasteland Development

4686. SHRI1 VIRDHI CHANDER
JAIN : Will the Minister of ENVIRO-
MENT AND FORESTS be pleased to
state :

(a) whether Government propose to
adopt any new strategy for the develop-
ment of wastoland in the couairy;
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(b) whether programmes for increa-
sing productivity in dry land areas of
Rejasthan, Gujarat and Haryana bhave
been chalked out; and

(c) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
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PORESTS (SHRI Z. R. ANSARD) : (a)
The Strategics for Wastland Development
were approved in the first meeting of the
National Land Use & Wastelands Develop-
ment Council, held in February 1986.

(b)and (c) Yes, Sir Brief details of
the Schemes/Programmes for wastelands
development through afforcstation, in
Rajasthan, Gujarat & Haryana are given
in the Statement below :

Statement

Physical achievements during 1985-86 to 1986-37 under Cintrally Sponsored:

Schemes & Externally aided Social Forestry Projects im Rajasthan,

Haryana.

Gujarat &

8. No. Name of the Scheme

Area afforested during 1985-86
to 1986-87—in hectares

Rajasthan Gujarat Haryapa
Forestry Schemes

1. Rural Fuelwood Planiation 15000 6152 4450
and afforestation of Eco-
Sensitive Non-Himalayan
Area. (RFP-AENHA)

2. Soil, Water & Tree Conser- —_ —_—— 8362
vation in the Himalayas
(OPERATION SOILWATCH)

3, Externally aided Social 20366 103309 32586
Forestry Projects

Rural Development Schemes

4, National Rural Employment 27130 10676 4131
Programme (NREP)

5. Roural Landless Employment 21005 10272 2752
Guarantee Programme
(RLEGP)

6. Drought Prone Area Progra- 36485 8623 1308
mme (DPAP)

7. Desert Development Progra- 19128 3905 4121
mme (DDP)

TOTAL : 106274 142937 58310

”
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Roha-Mangalore (Koukan) Rallway

4687. DR, DATTA SAMANT : Wwill
the Minister of RAILWAYS be pleased to
state :

(a) whether Government have com-
pleted the survey of Roha-Maogalore
(Konkan) Railway line;

(b) if so, the details thereof, including
the total expenses incurred on this Rajl-
way; and

(c) when the construction work is
Hkely to start ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Yes. Sir.

(b) The estimated cost of this line
(848 km long) is Rs. 832 crore,

(€) The detailed fina! report is awai-
ted from the Railway. No further action
can be taken nll the detailed report is

examined in coonsultation with the Planning
Commiss on.

Shortage of Potassiam Iodate

4688 DR. G. VIJAYA RAMA
RAO : Wiil the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

‘(a) whether there is wide spread
defiiciency oi lodine in the Indians leading
to preventable discases;

(b) whether there is serious shortage
of potassium iodate due to shortfail in
imrorts and foreign exchange constrajots;
and

(¢) the steps proposed to be taken
to increase the produstion of potassium
fodate for iodisatton of common salt ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE

PARDE) : (8) Yes. The results of surveys
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conducted so far bave revealed that there
is deficiency of iodine among the Indiaps
in almost every region of the country.

(b) and (c) According to the iofor-
mation received from the Salt Commi-
ssioner. Goveroment of India, Potassium
iodate is manufactured io the country and
is available freely. No reports have been
received regarding exchange coosiraints
being experienced by the Potassium iodate
manufacturers for import of iodine, the
raw material used for the manufacture of
Potassium fodare, The cxisting instalied
capacity of manufacturing Potassium
Todate is adequate to meet the require-
ments of the country for the present.

Cancer due to smoking

4689. DR.
RAO:

SHRI C, MADHAV REDDY :

G. VIJAYA RAMA

Will tte Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether about 8 lakh people die
every year due to cancer from amoking
and if so, the details thereof; and

(b) the annual expenditure and invest-
ment on treatment of cancer in the conutry
including hospital beds and other suvppor-
ting infra structure ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) No, Sir. About 6 to
10 lakh people die every yvear in India due
to tobbaco re!ated discases and not due to
cancer from smoking.

(b) The information is being coliected
and will be laid on the Table of the
Sabha.

Standard of Techaical Education

4690, SHRI N. DENNIS : Will the
Minister of HUMAN RESOURCHR
DBVELOPMENT be pleated to state the
steps taken by Government to maintain
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the uniform standard of technical educa-
tion througbout the country ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI L. P. SHAHI) : The Goverament
have vested the All India Council for
Techaical Education, until now an advisory
body, with statutory authority to emsure
€0) proper planning and co-ordinated deve-
opment of the technical education system
throughout the country; (ii) promotion of
qualitative improvemeat of technical edu-
cation in relation to planoed quantitative
growth; and (ifi) regulation of the system
and proper maintenance of norms and
standards, Further npecessary action s
pow being taken by the Government to
make the new statutory Council operatio-
pal at the earliest possible.

Contract for supply of medicines
to C.G. H. S.

4691 SHRI RAM BHAGAT
PASWAN : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state ©

(a) the names of companies which
bave been awarded contracts for supply
of medicines to CGHS dispensaries and
Hospitals for the year 1987-88 and 1988-89;
and

(b) whether Government propose to
appoint a Committec to check the quality
of the medicines ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) (2) and (b) Allopathic Medicines
are pormally purchased by Medical Stores
organisation through DGS&D for making
supplies to CGHS dispensaries and Hospi-
tals. However, a part of supples are
also purchased by Medical Stores Organi-
sation from the registered firms when the
DGS&D supplies do pot materialise. A
list of such firms is laid oo the Tuble of
the House. Aurvedic and Unanl medi-
cines are purohased from IMPCL (a Govt.
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of imdia Undertaking). Medicines not

supplied by IMPCL are purchased from
registered firms. A list of firms registered
for supplying Homoeopathy.Ayurvedic and
Unpani medicines during the year 1987-88
is lald on the table of the House. [Placed
in Library See No. L.T, 5809/88]
No rate contract for the year 1988-
89 has been finalised.

A Committee under the Chairmanship
of Director (CGHS) has receatly been
constituted with a view to ensure that
drugs supplied by CGHS 1n the dispen-
saries/Hospitals are of standard quality.

Working girls hostels

4692. SHRI VIJAY N. PATIL : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(8) whether Goveroment have fixed
target for construction of working girls
hostels throughout the country during the
Seventh Five Year Plan;

(b) ifso the target achieved so far
upto the end of December, 1987;

(c) whether the working giris in
metropolitan cities are finding difficuities
in getting su table accommodation; and

(d) it so, the steps Government
iniend to take to remove difficultics of
working gitls and the ume hkely to be
taken to achieve it ?

THE MINISTER OF E£TATE AND
IN THE DEPARTMENTS OF YOUTH
AFFAIRS AND SPOR(S AND WOMEN
AND CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
AND DEVELOPMENT (SMT. MARGA-
RET ALVA): (a) Additional Hostels for
15 000 Working Women are proposed 1o
bec sanctioned during the Sevesth Five
Yoar Plap period (.985.90) throughout
the coubntry.

(b) 34, 33 and 17 additional Working
Women's Hostels were sanctioned during
the years 1985-86, 1986-87 and 1987-88
(upto 31 December, 1987) respectively.
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These would provide accommodation to
1930, 1762 and 1369 Working Women
respectively,

() Yes, Sir,

{d) No State/Union Territory/City-wise
allocation of Hostels for Working Women
is made. Government of India consider
proposals on reccipt of applications from
voluntary organisations in accordance
with the Scheme.

Inadequate facilities to defect cancer

4693. SHRI VIJAY N. PATIL : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state

(a) whether Government Medical
Institutes and hospitals in North and
Central Ind:a do not bave adequate inst-
ruments for de’ecting cancer and treatment
thereof;

(b) if so, the reasons for not setting
up specialised cancer detecting and treat-
ment center in Government Hospitals of
North India oo the lines of Tata Institute
of Cancer, Bombay;

(c) whethers there is only one specia-
list cancer surgeoa in the entire Central
Governmeot Hecalth Services (CGHS)/
Hospitals; and

(J) if so, the steps proposed to be taken
to eppoint adequate number of specialist
cancer surgeons in C G.H.S ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b) No, Sir. Full faci-
lities for cancer treatmeut is avaiiable in
the two Regional Cancer Centres located
tn Gwalior & N:w Delhi, in North and
Central India, Facilities for surgery and
chemotherapy are available in all major
hospitals. In addition coba't therapy
facilities are avallable in 32 institutions,
early cancer detection centres have
been set up in 6 medica! coileges and Psp
Smear testing facllities under the Post
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Partura Programme are available in 24
Medical Colleges in this Region.

(¢) There is no post designated as
§pecialist Cancer Surgeon’ under the
Centra! Government Health Scheme.

-(d) Does not arise.

Cooperative society for railway bookstalls/
cateriog contract

4694, SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of RAILWAYS
be pleased to state :

(a) the pumber of actual workers/
vendors required for forming a genuine
cooperative society for obtaining contract
of caterlng/vending/bookstall at a railway
station; and

(b) the detailed rules Jaid down by
Goverpment in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) Iastructions
provide that the number of minimum
membership for the orgamisation of Ven-
dors and Catering Cooperative Socicties
should be 25. For Co-operatives of book
stalls. no minimum membership has been
prescribed.

(b) Some of the points considered for
verifying the genuineness of a cooperative
society are that it should consist of actual
workers and vendors, the affairs of the
Society are run in accordance with practice
and principles of cooperation, and the
socicty is not one-man show,

Mobile libeary-cam-Bookstall contracts j»
trains

4695. SHRI RAMASHRAY PRASAD
SINGH : Wil the Minister of RAILWAYS
be pleased to state the detais of mobile
htrary-cum-Bookstall ccootrects run by
unemployed graduates on the trains over
Indian Railways ?

TRE DEPUTY MINISTER IN THR
MINISTRY OF RAILWAYS (SHR1
MAHABIR PRASAD) : A statement |s
given below.
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Statement

The details of mobile library-cum-bookstall coontracts run by unemployed
graduates, their partnerships etc. 1s as under : —

Smt. Malka Praveen on 1537154 Vaishali Express.
M/s Mabavinayak on 915/916 New De hi-Puri Express.

M/s A.S. Manoj & Co. on 801/802 Amritsar-Tata Hatia Express.

M/s Pankaj & Co. on 1/2 Kalka Mail.

M/s Avail Intersational on 3/4 Bombay-Howrah Mail.

M/s A.S. Manoj & Co. on 103/104 A.C. Express.

M/s Smatak Udjog on 81/82 A.C. Express,

M/s Naresh Kumar Indu on 191/192 Magadh Express.

Smt. Jaita Mukhgries an 901/902 Vivekananda Bxpress,

M/s Self Sh ne on 57/58 Kanchaojangha Express.

Shri G K. Praha'ad Rao on 101/102 Minar Express.

Shr1 K Sarath Kumar on 19/20 Konark Express.

M/s M.S. Pankaj & Co. op 47/48 Flying Mail.

Appointment of maragers of pstional teams

4696 SHRI VIJAY N PATIL : will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(s) whetber managers of pational teams
participatiog o internat onal competitions
are appointed by the Selection Committee
of Sports Authority of India;

(b) if so, the reasons behind this
decision; and

{c) whetber suck a .nove is construed
s durect fnterferonce so the functioning of
the nstional sports federations and I10A ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORIS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA) : (a) and (b) According to
“Excelience Development  Programme-

Policy and Guidehnes 1988-90"" 1ssued by
Government on 16th February, 1988, the
managers to accompany the sportspersons/
sports tearos should be identified out of
the panel approved by the Scleetion Com-
mittee consisting of the President of the
concerned Natiopal Sports Federation or
bis nominee as its Chalrperson, Director
Gaeperal. Sports Authoey of ladia (SAI),
a reprosentative of Teams Wing of SAI,
one Ex-international (preferably an Aryuna
Awardee or an Interpational medal winoer)
to be pominated by Government apd a
representative of Indian  Olympic Associa-
tion (10A).

{c) No Sir. As rhe above mentioped
Selection Committee is to be cheired by
the President of the Nestional Sports
Federation comoerned or h's nominee, it
should not be comstrued as interference in
the functioning of Nationa) Sports Federa-
t-o8s and Indiap Olympic Association.

Costrol of pollation

4697. SHRI VIJAY N. PATIL; Wil
the Mipister of ENVIRONMENT AND
FORESTS be pleased to state :
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(8) wh2iher Government have analysed
different types of highly Injurious gases
prevailing in the upper atmosphere;

(b) if so, the liw of obnoxious gases
found in the upper atmosphere;

(c) which are the most dangerous
gases affecting health of public in metro-
politan clties; and

(d) the steps Government are taking
to control pollution caused by these oboo-
xious gases ?
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THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSBARI): (a)
No, Sir.

(b) Does not arnse.

(c) The main types of gases affecting
health of the people in the metropolitas
cities are carbom monoxide, sulphur
dioxlde, oxides of nitrogen and hydro-
carbons.

(d) A statement is given below.

Statement

The steps taken to control pollution caused by these gases include the following :

(i) Under the provisions of the Air (Prevention and Control of Pollution) Act.
1981, standards for ambient air quality for different categor.es o’ areas and
in terms of specific pollutants have been prescribed.

(ii) A network of rir quality monitoriog stations has been set up.

(iil) Emission standards have been notified for 12 air polluting industr:es under
the Eavironment (Protecilon) Act, 1986,

(iv) The industries have been directed to comply with the ‘consent’ requirements
of State Pollution Control Boards within the stipulated ume frame,

(v) Air Poliution Control Azeas have been notified.

(vi) The State Governments and Union Territories have been requested to amend
the Motor Vehicles Rules and prescribe standards of emission from motor
vebicies. So fpr 10 Siates and 2 Union Territories have amended the Motor
Vehicle Rules and notified vebicular emission standards.

(vii) Bovironmental Quidelines have been ovolved for siting and operation of

jndustries.

(vni) Fiscal inceatives (iia terms of tax concession on capital gaing) are provided for

shifting of polluting industries from congested areas.

Enbanced rate of

doprecistion allowance is also given for ipstallation of pollution Coantrol

equipment.

(ix) Campaigns have been launched to create public awareness.

(x) Lsgel action is takea agaiast ths defauiting un'ts uader the relevant Acts.

(1) The Air (Prevestioo and Coatrol of Pollu i0n) Act, 1781 has bsen amended
to provide detecrent pemalties for violation of ths Act,
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Delhi Transport Corporation bus
Roates in Delbi

4698 SHRIMATI D.K. BHANDARI
Will the Minister of SURFACE TRANS-
PORT be pleased to refer to the reply
given on S5th March, 1987 to Unstarred
Question No 1388 regarding Delb: Traps-
port Corporation bus routes in Delhi and
state the total number of city routes being
operated by the Delb! Transport Corpora-
tion including Mins bus routes and night
gervice routes as on 15th March, 1988 ?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): The
Information 1s as follows :—

City Routes _— 685
Night Scrvice routes — 21
Mint buses —_ 8

Total . 14
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D.T.C. opea house sessions for 1TS
commusers

4699 SHRIMATI D.K. BHANDARI :
Wil the Mun:ister of SURFACE TRANS-
PORT be pleased to state :

(a) whether the D T.C. has been hold-
ing open house session for its commuters;

(b) if so, the objectives thereof and
when such open houses were heid so far;

(c) what issues of gricvances raised by
commuters during each session of open
house;

(d) whether thesc 1ssues of grievances
and tbeir redressal have been published n
local newspapers to attract larger parti-
cipation of commuters in these open bouse
sessions; and

(o) if 80, the names of such bpewspa-
pers 7
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THE MINISTER OF STATE IN THR
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) - (a) and
(b) To boost up public confidence in the
Corporation efforts to provide efficient
transport, 1t was decided to hold open
houce session to discuss the suggestions
and grievances of the commuters
of the commuters. These sessions are
betng held on the last Sunday of every
month since March, 1987,

(c) The issues raised and discussed in
these open house  sessions primarily
pertain to modifications/extensions
of the existing routes, starting of new
routes, other operational matters including
development of infrastructural facilities,
and crew behaviour. The commuters also
suggested strict action agaipst ticket-less
trave and fake pass holaers

(d) and (e) During the last 3 months
the news about holding of open house
sessions appeared in all the leading news-
papers, like National Herald, Indian
Express, Times of India, Hindustan
Twmes, Statesman, Jansatta, Navbharat
Times, Milap, Veer Arjun, Evening News
etc.

[ Translation

Extension to doctors in Dr. R.M.L.
Hospital

4700. SHRI RAJ KUMAR RAI : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the particulars of doctors in Dr,
Ram Manochar Lohia Hospital who are
due to retire oo superannuation this year;

(b) whether there is any proposal to
give them extension and if so, the reasons
therefor; and

(c) to what extent this wili affect the
promotional and prospects of the in-
service doctors 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (s) The following doctors in
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Dr. RML Hospital are duc to retire on
superannuation this year :—

(i) Dr. J.P. Singh, Medical Supdt.

(ii) Dr. 1.D, Sharma, Addl. Medicai
Supdt.

(iii) Dr. (Smt.) Vimla Mehra, Senior
Anaesthetist

(iv) Dr. H. M, Chaudbury, Chier
Medical Officer.

(b) No, Sir.

(c) Does not arise

[English]

Proposal for bifurcation of Utkal Express

4701. DR. KRUPASINDHU BHOI:
Will the Minister of RAILWAYS be plea-
sed 1o state

(a) whether Goverpment of Orissa
has requested bis Ministry for bifurcation
of Utkal Express

(b) if so, the details of the proposal
so received; and

(¢) the reaction of Government there-
to?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (a)to (¢) The
feasibility of bifurcatiog 77/78 Utkal Kal-
inga Express for serving the Sambalpur
area was jointly exam:ned between the
State Government and the Railways. [t
has since beea decided to introduce a new
fast train between Sambalpur and Bhub-
apeshwar to ink Western Orissa with the
State Capital,

Vayundoot service between Raichur and
Baopgalore

4702, SHR! SRIKANTHA DATTA
NARASIMHARAJA WADIYAR : Wil
the Minister of CIVIL AVIATION be
pleased to state :
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(a) whether the State Government of
Karpataka has requested to introduce
Vayudoot scrvice between Raichur amd
Bangalore :

(b) if so, the reasons for not providing
the service between these two places ; and

(c) the steps taken to ioplement the
above proposal ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) and (b) While request for
operating a Vayudoot service between
Raichur and Bangalore have be=o received,
10 view of the paucity of aircraft capacity
with Vayudoot, non-availability of an
operational aiurstrip and the absence of
other infrastructure at Raichur it has not
been possible to provide this service so
far.

(c) Subject to availability of aircraft
capacity. development of infrastructure
and ecomomic viability of operations,
Vayudoot has plans to airlink Raichur
during the current plan period.

Wasteland Developmeat in Karnataka

4703, SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR : Will
the Minister of ENVIRONMENT
AND FORESTS be pieased to state :

(a) the extent Qf wasteland in Kar-
nataka according 10 the last survey ;

(b) the steps taken for the develop-
ment of these wastelands ;

(c) the scheme prepared by the State
Govt. of Karnataka io this regard and
submitted to Union Government ; and

(d) the details of Central assistance
given to Karnataka for the development
of wasteland ?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z.R, ANSARI): (a)
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The extent of wasteland in Karnataka
ascording to the last estimate is 91.65 lakh
hectares.

(b) and (c) State of Karnataka had
submitted an outline of schames for waste-
lands development through afforestation
for fuelwood and fodder in 12.62 lakh
hectares arca in November, 1985. The
State Government has been taking up
afforestation programme in a phased
manner and the State has reported total
achievement of afforestation in 3.8 Ilakh
hectares since then.

(d) The following Central assistance
has been released to the State

Year 1935.86 1986-87 1987-88
Amount 14.23 17.66 12.42
1m crores

Amaravati-Narkhed railway line
4704. SHRIMATI USHA CHOU.-

DHARY : Will the Minister of RAIL-
WAYS be pleased to state :

(s) whether Government proposs to
take up Amravati-Narkhed rai line in
view of Vidarbha region being 1ndustnally
backward ;

(b) if so, the dztails thereof ; and
(c) If not, the reasons. therefor ?

THE DEPU1Y MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) No, Sir.

(b) Does not arise,

(¢) Constraint of resources and beavy
commitments aiready op hand for New
Lipes.

Coaversios of Yeotmal-Murtizapar Achal-
pur rallway line

4705. SHRIMATI USHA CHOU-
DHARY : Will the Minister of RAIL.
WAYS be pleased to state :
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(2) whether Government propose (o
convert Yeotmal-Murtizapur-Achalpur
parrow gauge railway line into broad
gauge and extend it upto Baitnal (Madbya
Pradesh) on Delhi maln line ;

{b) if so, the details thereof and when
the work 1n this regard s likely to be
teken up ; and

(¢) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD) : (a) No, Sir.

(c) Does not arise.

(c) Constraint of resources and heavy
commitments already on hand for Gauge
Conversions and New Lines.

Finaacial Assistauce to States to train
para-medical persoonel

4706, SHRI KAMALA PRASAD
SINGH : Wil the Mimister of HEALTH
AND FAMILY WELFARE be pleased to
state the dectails of financial assistance
provided to the States to train para-
medical personnel with details of ac-
hievements during 1987-88 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : The Central Government pro-
vides assistance to States/Union Territories
for the training of male and female Mult-
purpose Workers, Female Health Assis-
tants, Leboratory Technicians and Oph-
thalmic Assistants. During 1987-88, an
aliocation of Rs. 1398 88 lakhs is available
for giving financial assistance to the
States/Unlon Territories for the training
of mate and female Multi-purpose Wor-
kers, Female Health Assistants, Labo-
ratory Technicians and Opthaimic Assis-
tants, 9036 female Multi-purpose Workers
and 1442 female Health Assistants have
been trained so far during 1987.88.
Teaining is in progress in 37 schools for
male Muiti-purpose Workers and approx-
imate number expected to qualify is
1350, 30 laboratory technicians and about
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1,000 opthalmic assistants were trained
durfog 1987-88,

Bed population ratio

4707. SHRI KAMLA PRASAD
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the bed-population ratio in
Government hospitals/Primary  Health
Centres in urban and rural areas of the
country at present ; and

(b) the steps taken to improve the
situation ?

THE MINISTER OF STATE OF
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : According to latest in-
formation available from the States/Union
Territories, as on 1-1-1987 the number of
beds in Government bospitals is 3,85,616
which gives a bed population ratio of one
bed for 1984 persons. There are only
observation beds in Primary Health
Centres as per existing approved pattern
and separate bed population ratio for
rural arcas i1s not avatilable,

(b) To improve the availability of
medical care services in rural areas a
scheme for establishing Community Health
Ceantres with 30 beds has been started and
there were 1253 Community Health Cen-
tres functioning as on 1.1-1988 by 1990 {t
is expected that 2708 Community Health
Centres will be established. The estab’ish-
ment of hospitals. Primary Health Centres
aod Community Health Ceptres is a State
sector activity and allocations are pro-
vided under State Plans.

Edgcational facilities te weaker section
amooget Hindus

4708 SHRI C, JANGA REDDY:
Will the Mipister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state ;

(8) whether Goveroment provide in-
centives and facilities 10 educaiionally
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deprived section amongst Hindus as pro-
vided to minorities ;

(b) if so, the details thereof ; and

(c) if pot, the reasons therefor ?

THE MINISTER OF STATE IN THR
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESQURCE DEVELOP-
MENT (SHRI L.P. SHAHI) : (a) to (c)
A pumber of incentives and facilities to
educationally backward sections are pro-
vided by Government at the Centre and
State levels, in the form of provision of
scholarships, freeships, free Looks and
stationery free uniforms, mid-day meals,
opening of schools, Non-formal Education
Centres, Adult Bducation Centres, Ashram
Schools. Hostels etc., provision of coa-
ching facilltics and Reservalion of seats
in Educational Institutions.

Achievement of India’s Immurisation
Programme

4709. SHRI R.M. BHOYE : Wiil the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether according to the study of
UNICEF, the immunisatiop programme on
the supply side is remarkable in the
country ; and

(b) if so. the details in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ] KHA-
PARDE): (a) and (b) No such study
has been conducted by the UNICEF,
However, in their publication ‘The State
of the World’s Childrer 1988 cnly a siate-
ment his appearcd whch is given

below,
Statemesnt
THE STATE OF THE WORLD'S
CHILDREN
India :

the threshold of immunity

A mid-course review of India®s immu-
nization effort the largest anywhere, sogg-
ests g cautious optimism. A great surpe is
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undoubtedly underway towards the goal
of immumzing all infepnts and pregnant
women by 1990. But there is equally no
doubt that only the most regorous local
planning and programme mapagement can
raise immunization levels in the regions
which still Jag behind.

The stakes are high. In the ecarly
1980s, vaccine preventable diseases were
estimated to be claiming the lives of 1
million children annually.

Results are reinforcing the strategy
adopted in 1985 wheun the Prime Minister
committed the nation to universal immu-
nization as a livine memo:ia! to the
memory of the late Indira Gandhi An
Expanded Piogramme of Immunization
was alrecady in opcration mn all of Indla’s
420 districts Within that structure, the
plan was to work district by district to
‘decpen’ immupization coverage from an
average of below 3(9 tc 80°%cr more.

In 1986, this plan went into action n
92 of the 420 districts The coverage
achieved so far 18 639, for TB and polio,
689% for DPT and 409, for meas'es. Thes~
figures compare with a pational average of
339% for TB, 30% for polio, 359 for DPT,
and 9% for measles.

In other words, coverage has been
roughly doubled (and for measies quadru-
plst in these 92 districts, with almost a
quarter of Ind:a’s population, which have
beeo tackled to date.

In 1987, the programme has moved
into another 90 districts to reach a total
of 10 million infapnts aocd 11 million preg-
pant women, Mainta ping the new level
of smmumzation in the origipal 92 dist.
ricts, while extending 1t 1o 90 more, is an
enormous undertaking involving the coax-
ing of a vast and complicated system nto
co-ordinated action across a subcoatinent
diverse in lapguage and culture, climate
and terrain.

Overall, the achievement on the supply
side of the 'mmunization equation-vaccioe
prodnctlén, refrigerated distribution, and
the training of health workers, administra-
tors and engloecrs—has to be judged as
remarkable in 1986, for example 4,800

MARCH 24, 1988

Written Answers 20

doctors 72,000 paramedics, and 30,000
other community workers were tramned to
he'p in the cffort. Secretaries of all State
health departments and key people in each
state administration are now being trained
every year in immunization.

But reaching and sustaining a nation-
wide immunization coverage of 80% or
more will depend just as much bn creation
the demand as on epsuring the supply,
and it is the demand side which still lags
behind.

In every district, the plan 1s to mobi-
lze all possible communications resources
to raise public knowledge of and demand
for the full vaccinabion of all infants.
Members of parllament and rehigious
leaders, assoclations of health professio-
pal!s and businessmen, panchayat members
and commuanity elders, school tecachers
and chiid care workers, sports persona-
littes and the folh media, women’s groups
and youth orgatuzations, are all now begi-
nming to support the health services in
promoting the immunizatiop message, So
far, for example, 500 000 Indian primary-
schoo! teachers have been oriented on
iofant immunization and printed materials
have been distnbutcd widely through
primary schools.

Rddio and television are reaching tens
ol millions with tne immunization message.
And an estimated 100 million people are
secing adverisments for immuopization 1o
ove: 12,700 cinemas

In other words, the capacuy for infor-
mation and support wh'ch India has built
up in recent years 1s now being mobihized
to achieve a great social objective.the
sav.ng of a milhion chidren’s lives each
year by umiversal immunization, If that
goa' can be achieved and sustained, theo
the immunization effort of the late 1980s
may also hav~ pioneered a patbh for pro-
grees against the many other major prob-
lems of beglth and autritton which stl
confrcnt the nation’s children.

Profitable Routes of IA

4710 SHR1 SHANTARAM NAIK:
Wili the Minister of CIVIL AVIATION
be pleased to state :
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(a) the names of air service routes
operated by the Indian Airlines which
undergo losses and the names of routes
which earn profits; and

(b) the detailed analysis of the econo-
mics of these routes ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA): (a) and (b) A statement showing
the details regarding routes operated by
Indian Airlines during 1986-87 that (i) did
not meet the cash costs; (1i) generated
surplus on cash costs but did not meet
total costs; and (iii) generated surplus on
total costs, is laid on the table of the
House. [Placed in Library. See No. L,T,
5810/88] It would be observed that the
39 routes that could not meet cash costs
are mainly operating on short-haul sectors
where operating costs are very high.

Report of cadre review Committee

4711, SHRI BHADRESWAR
TANTI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether a cadre review Commi-
ttee was constituted by Government to go
into the problems of providing promotional
avenues to Pharmacists, Nurses and
Therapists working under CGHS;

(b) 1ifso, when aod whether this
Committee has submitted ‘ts report;

() If so, its main recommendation;
end

(d) the action taken by Government
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WBLFARE (KUMARI SAROJ KHA-
PARDBE) : (a) and (b) Ju pursuance of
the revised guidelines issued by Depart-
ment of Personne! and Training, cadre
review committees for carrying out the
cadre review of Group ‘B’, ‘C' & ‘D’ posts
in CGHS have been re-constituted in
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March 1988. The Committees are yet to
submit their report.

(c) and (d) Does not arise in view of
answer to part (a) & (b).

Implementation of Code for Breast Feeding

4712. SHRI P. R. KUMARA.
MANGALAM Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) the action taken for implementa.
tion of the Indian Naticual Code for
Protection and Promotion of Breast
Feeding published in December 1983;

(b) the agencles to whom the task of
implementation has been entrusted;

(c) whether necessary infrastructure
existed for effective implementation of the
Code; ard

(d) if not, the action proposed to be
takep in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVA): (a) The Government is taking
action to legisiate for the regulation of
production, supply and distribution of
infant milk foods and feeding bottles with
a view to protect anld promo'e breast-
feeding and for matters connected there-
with or incidental thereto.

(b) to (d) After enactment of the Legi-
slation, other action to notify the imple-
menting agencies and creation of further
infrastructure, where nccessary, will
follow.

WHO Code os Infast and Yoang
Child Feeding

4713. SHRI P, R. KUMARA.
MANGALAM Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :
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(a) whether India was a party to the
WHO Code on Infant and Young Child
Feeding as clarified in the WHO Resolu-
tion No. 39,28 on May 16, 1986 in respect
of restrictions on free and/or subsidised
supplies through Hospitals and Maternity
Wards; and

(b) if so, the action taken by Govern-
ment for the implementation of the above
Code ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE MINI-
STRY OF HUMAN RESOURCE DEVE-
LOPMENT (SHRIMATI MARGARET
ALVA) : (a) India has supported the
WHO Code on Infant and Young Child

Feeding.

(b) The Goveroment is taking action
to legislate for the regulation of produc-
tion. supply and distribution of infant milk
foods and feeding bottles with a view to
the protect on and promotion of breast-
feeding and for matters connected there-
with or incidental thereto,

[Translation]

Gauidelines issued by Governmeat to
National Sports Federations/Associations

4714, SHRI! KALI PRASAD
PANDEY : Wili the Minster of
HUMAN RESOURCE DEVELOPMENT
be pledsed to state :

(a) whether Government have recently
issued certain guidelines to the National
Sports Federations/Associations;

(b) if so, the details thereof and the
date from which these guidelines are 1o be
made effective;

(c) the main objectives behind issuing
these guidelines;

(d) whether there has been any adverse
resction from any National Sports Federa-
tion/Association to these guidelines; if so,
the details thereof; and
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(e) the reaction of Government there-
to ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF YOUTH
AFFAIRS AND SPORTS AND WOMEN
AND CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVA): (a) to (c) Government have issued
on 16th February, 1988 ‘Excellence Deve-
lopment Programme-Policy and Guldelines
1988-90; laying down conditions for finan-
cial and otber assistance to National
Sports Federations/Associaticns. It pro-
vides for preparation of long term
coaching plan, appointment of National
Coaches-upto 1990, adequate competitions
exposure at national and international
levels, norms for entry and continuation
in coaching camps, liberal financial assis-
taoce and cquivalent support, norms fos
ioternational participation and emphasis
on development of junior sportspersons.

The main objective of the Guldelines
is to effect improvement in the standard
of sport and games by rdentification of
talent, systematic and sclentific coaching,
sustained trainiog aod regular competi-
tions. These/guidelines have become
effective from 1 3-1988,

(d) and (¢) A few Federations bave
certain reservations about the se ection
procedures and the roie of the Sports
Autbority of India, However, the perce-
ption of Government is that the Guide-
lines will heip the Federations and the
Government In reahsing their common
objecive of mmproving the standard of
sports and games 1n the country and foste-
ring excellence.

[English}

Placing of Iadian Express ino Air Jodia
- flights

4715. SHRI MULLAPPALLY RAMA-
CHANDRAN : Wil the Minister of
CIVIL AVIATION be pleased to state :

(a) the names of the newspapers, pub-
lications and magazines placed by Air
India and Vayudoot on their flights;
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(b) whether there has been roport that
the Indian Express is not being placed on
board the flights of Air-India; and

(c) if so, the resons thereof ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : (a) Information in respect of
publications/magaz:nes placed by Air
India on their flight is being collected and
will be laid on ths table of the Lok Sabha,
Vayudoot provides magazines of tourist
interests such as Discover India, Destina-
tion India and World of India. In addi-
tlon, leading newspapers like Times of
India, Nav Bharat Times, Hindustan
Times, Indian Express, Hindu, Telegraph,
Mid-day etc. are provided to passengers i.c
on Vayudoot flights in addition to regional
pewspapers in the respsctive regions,

(b) and (c) Air India bas not stopped
placing Indian Express oc board its flights.

Nebru Yuva Kendras

4716. SHRI SRIBALLAV PANIG-
RAHI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) the number of Nehru Yuva Kend-
ras opened in differcnt  States as on 31
December, 1987;

(b) whether Goveromeat have & pro.
posal to open some Nehru Yuva Kendras
in 1988-89;

() 1f so, how many such Kendras are
proposed to be opened 1n 1988-89 io
Orissa; and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
DERPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT. MARGARET
ALVA) ; (a) The number of the Kendrag
s on 31 December 1987 is 277,
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(b) Yes, Sir,

(c) and (d) A new Nehru Yuya Kendca
in Cuttack district of Orissa is proposed to
be opened in 1988-89. Thbhis will ensure
that each drstrict of Orissa has one Nehru
Yuva Kendra,

Grauot-in-aid for health gmide scheme

4717. SHRIMATI USHA CHOUDH-
ARY : Will the Minister of HEALTII
AND FAMILY WELFARE be plecas:d to
state :

(a) whether Union Government pro-
vide 100 per cent grant-in-a:d for female
heaith guides and no aid is provided for
male health guides;

(b) whether Government are conslder-
ing to make the entire scheme hundred per °
cent Centrally sponsored scheme; and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) : (a) to (¢) Governoment of India
provide 1C0°, grant-in-aid for Village
Health Guides (both male and female).
Village Health Guide Scheme is 100°,
Centrally Sponsored Scheme.

[ Translation]
Production of tooth pastes

4718 SHRI RAMSWAROOP RAM :
Will the Ministerof HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it §s a fact that despite
increase in the coansumption of tooth
pastes manpufactured by multi-nationals
and other big companies, cases of dental
discases are increasing in the country;

(b) whether it has been established
through research that most of the people
using these tooth pastes are suffering from
denta! diseases whereas the pepole using
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neem ‘datun’ have been found to be free
from the said diseases; and

(¢) If so, the reasons for not restricting
the production of tooth paste by muiti.
natiopals ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
iPARADE) : (a) According to avallable
nformation, the incidence of dental disea-
ses has increased in the cauntry not be-
cause of increase in the use of tooth-
pastes manufactured by multinationals and
other big companies but due to change in
dietary habits like soft and sticky foods
comprising of refined carbohydrates con-
tents like candy, chocolates etc.

(b) and (c) No research on national
level has beea conducted so far to estabiish

that people using tooth pastes suffer more-

from the dental disease than people using
neem ‘datun’. Tooth paste is basically an
<oral hygiene aid’. According to the in-
formation received from the Miblistry of
Industry, as per the existing policy of the
Government, tooth pastes are reserved for
the exclusive development in the small
scale sector. Therefore, medium and
large scale units in the Organised
sector, whose capacity is determined, are
not permitted to increase their production
beyond their licensed capacity. It may
also be added that there 1s no provision to
redace the capacity already licensed.

[English]
Proposal to prevent cruelty to women
4719. SHRI C. MADHAV REDDI :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :
(8) whether Government have formula-
ted. any fresh proposals to prevent cruelty
to women;

(b) if so, the details thereof;

{c) whether the Doordarshas and
A.LR. are boing made full use of to creste
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social awareness among the people on
this matter ?

THE MINISTER OF STATE IN THR
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SMT, MARGARET
ALVA) : (a) and (b) Amendments were
made to Dowry Prohibition Act, 1961 in
1984 and 1986 and coasequential amend-
ments were made in the Criminal Laws,
such as Indlan Penal Cade, Criminal Pro-
cedure Code and Ind.an Evidence Act,

(¢) Yes, Sir,

New variety of fish

4720 SHRI SANAT KUMAR
MANDAL : Will the Mipister HUMAN
RESOURCE DEVELOPMENT be pleased
state :

(a) whether a new variety of sterile fish
has been developed at the School of Biolo-
gical Science of the Madurai Kamaraj
University recently;

(b) if s0, whether any experiment has
been or is being made to find out how far
the taste and gepetic form of this new
variety was like other fish;

(c) the protein content and food-value
of this fish;

(d) whether this newly developed
technique is being used i other fisb pro-
ducing areas also; {f so, through which
agencies; and

(¢) bow far this new technigue is ex-
pected to result in augmenting the existing
fish production in the country and its
export ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRI L,P. SHAHI) : (a) to (®)
The information is being collected and
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will be lald on the Table of the Lok
Sabha,

[ ——

STATEMENT CORRECTING REPLY
TO USQ NO. 1715 DATED 7.3.1988
RE. AIR INDIA FLIGHT TO CHINA

THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTILAL
VORA) : Reply to parts (a) to (d) of the
Unstarred Question Mo. 1715 answered in
the Lok Sabha on 7.3.1988 may be sub-
stituted by the following reply :—

““(a) to (d) The subject of signing of
air services agreement with Chinc has been
discussed. Air India has an interline
agreement with Civil Aviation Administra-
tion of China (CAAC).”

—— e

12.00 hrs
[English’
(Interrupnons)

SHRI AJAY MUSHRAN (Jabaipur) :
Sir, yesterday at 40’ c ock, in the afier.
noop, there has been a serious explosion.

(Interruptions)

MR. SPEAKER : I will find out.
(Interruptions)

P

[Translation)

MR. SPEAKER : You give them ip writ-
fpg. I shall get it enquired.

{English]

SHRI AJAY MUSHRAN: I bave
given a notice... (Interruptions)

{ Translation]
SHRI PRATAP BHANU SHARMA

(Vidisha) : Mr. Speaker, Sir, now-a-days,
tbe Delhi Transport Corporation employses

CHAITRA 4,1910 (SAKA) 130

are on strike. We appreciate the stand
the Government has taken in this regard
but at the same time, we would also like
to put forward some suggestions before
this august House and the Government,

MR. SPEAKER : You give it to me. I
shall get the information.

SHRI PRATAP BHANU SHARMA :
1 want to know as to when the Govern-
ment is going to hold tulks with the umion
leaders ?

SHRI BANWARI LAL PUROHIT
(Nagpur) : These days, the bus operators
are charging fare arbitrarily. A flat rate
of rpees two 1s being charged which is very
much on the high side,

MR. SPEAKER : A Calling Attention
Motion is being brought today on this
subject. (Interruptions)

[English]

SHRI AJAY MUSHRAN : Yesterday,
at 40" clock in the afternoon, there has
been a very serious ecxplosion in the
ammunition sub depot of the C . O.D, at
Jabalpur. Viliagers are being evacuated.

[ Translation]

MR. SPEAKER : You give me the
notice and I shall get-the facts.
{Interruptions)

[English]
MR. SPEAKER : I bave to find out.
SHRI AJAY MUSHRAN : The air-

port has been put out of commission and
entire town is in the grip of a fear.

MR. SPEAKER : I will find out.

SHRI AJAY MUSHRAN : I want the
hon. Defence Minister to make a state-
ment today.

MR. SPERAKER : I will find out,
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SHRI AJAY MUSHRAN: I want
your assurance that he will make a state-
ment today.

MR, SPEAKER : I can only find out.

SHRI AJAY MUSHRAN: I only
want him tuv make a statement in the
House. I want your assurance that he
will make a statement today.

(Interruptions)

[Translation]

SHRI VIJOY KUMAR YADAYVY
(Nalanda) : Mr. Speaker, Sir, a very
shameful incident has takea place in
Nalanda where seven Harijan women were
raped by an Inspector of the Excise
Department and the local policemen.

MR. SPEAKER : This comes under the
the jurisdiction of tbe State Goveroment
and it should be raised in the State
Assembly. “hat is the Government of

that State doing ?

SHRI VLJOY KUMAR YADAV:
We have written giving detailed accouat of
what happened witb those Harljan women
in Nalanda. (Interruptions)

MR. SPEAKER : You give me in
writing, I will send it to the State Govern-
ment. What more can I do ?

(Interruptions)

[English]

SHRI AJAY MUSHRAN : Villagers
are being evacuated because of this ex-

plosion,
[Translation)

MR. SPEAKER : How can I say sny-
thing without knowing the facts ? I have
teld you that 1 will send it to the Miaister
to get the facts,

(Interruptions)

MR, SPEAKER : I will sead it to the
Minister today itsclf.

[English]

SHRI AJAY MUSHRAN: I am
telling you the latest position.
(Interruptions)

PROF. MADHU DANDAVATE
(Rajapur) : It is a serious matter, I
would suggest that you direct the Minister
to make a statement.

SHRI AJAY MUSHRAN : Ammunl-
tions worth crores of rupees have been
destroyed. (Interruptions)

MR. SPEAKER : Not a'lowed,

[Translation]

1 am belpless because you do not even

listen to me,
(Interruptions)

MR. SPEAKER : | am not able to

listen to any of you.
(Interruptions)

MR. SPEAKER : That is what 1 am
saying. Let me give the reply.

[English)

SHRI AJAY MUSHRAN : 1 oaly
want your protection and assurance that
he will make a statement. (Interruptions)

[Translation)

MR. SPEAKER : Thisis what I am

saying.
(Interruptions)

MR. SPEAKER : This is what T have

said.
(Interruptions)

[English] .

SHRI AJAY MUSHRAN: Will he
make a statement today ? I want your
assurance. (Interruptions)

[ Translation)

MR. SPEAKER : I am also saying the

sams thing...
(Interruptions)
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MR, SPEAKER : What else I am
saying ?
(Interruptions)

MR. SPEAKER : You listen to me...
(Interruptions)

MR. SPEAKER : 1 can only assure
you this much... (Interruptions)

[English)

MR. SPEAKER : [ will sent a query
to the Minister and he will see,

SHRI AJAY MUSHRAN : You can
direct the Minister to make a statement.

MR SPEAKER : I caonot direct any-
body. 1 cannot give vou a false promise.
(Interruptions)

I Translation)

SHRI PRATAP BHANU SHARMA :
Mr. Speaker, Sir, we support and
appreciate the stand taken by the Govern-
ment 10 connection with the D T.C, em-
p'oyces strrke but we request you to allow
a discussion on this subject under ruie 193
so that we may also get an opportunity
to present our viewpoint on this subject.
(Interruptions)

MR. SPEAKER ;I am not able to
listen anything clearly because of the
noise. If you speak one by one, only then
1 well be in a position to say anything.

SHRI PRATAP BHANU SHARMA :
We also want to express our views about
the strike of the D.T.C. employces.

{Intcrruptions)

[English} -

MR. SPEAKER : | have aliowed a
calling attention oo this. 1 am not going
to convert it,

(Interruptions)

PROF. P. J. KURIEN (Idukki) : We
respect your decision that the DTC quest-
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ion should be discussed under a calling
attention. But we waot to make our sub-
mission also. We want to make our points
of view also knowa. We appreciate the
action of the government,.....

MR. SPEAKER : Not a single ward
will go on record.
(Interruptions)**

PROF. P. J. KURIEN : We want a
discussion on this under rule 193,

MR. SPEAKER : This is with the
Business Advisory Committee,

I cannot do it.

PROF. P. J. KURIEN : Wherecan I
say ? I am not 8 member of the Business
Advisory Commitiee. Therefore, I request
you. We want to make ourpoints of view
knowo...(Interruptions)

12.04 hrs.
PAPERS LAID ON THE TABLE
[English’
Notification under Aircraft Act, 1934

" THE MINISTER OF HEALTH AND
FAMILY WELFARE AND MINISTER
OF CIVIL AVIATION (SHRI MOTI-
LAL VORA) : I beg to lay on the table a
copy of the Aircraft (Second Amendment)
Ru'es, 1987 (Hindi and English versions)
published in Notification No. G. S. R,
930 (E) in Gazette of Indla dated
the 24 November. 1987 together with an
cxplanatory note. under section 14A of
the Aircraft Act, 1934. [Placed in Library.
See No. LT-5761,88]

Detailed Demands for Grasts of the
Miaistey of Sarface Transport for

1988-89.

THE MINISTER OF STATE OF THR
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): I beg to lay

“;lot recorded,
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on the Table a copy of the Detailed De-
mands for Grants (Hindi and Enpglish
versions) of the Ministry of Surface
Transport for 1988.89. [Placed in Library,
See No. LT-5762/88)

Anneal Report of the Wildlife Institute
of India, Dehradon for 1986-87 etc.
and a Statement re-delay io laying
the papers.

THE MINISTER OF STATE OF
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRI Z.R. ANSARI) :
I beg to lay on the Table —

(1) A copy of the Annual Report
(Hindi and English versions) of
the Wildlife Institute of India,
Dehradun, for the year 1986-87
along with Audited Accouats.

(2) A statement (Hindi and English
versions) showing reasons for
deiay 1n laying the papers meat-
ioned at (1) above. {Placed in
Library. See No. LT-5763/88)

Notifications usder Castoms Act and
Central Excise Rules, 1944

THE MINISTER OF STATE IN THE
DEPARTMENT OF REVENUE IN THE
MINISTRY OF FINANCE (SHRI A. K.
PANJA) : I beg to lay on the Table—

(1) A copy of Not‘ﬁcancg No. G.S.
R. 341 (E) (Hindi and Englisb
versions) published in Gazsite of
India dated the 14th March, 1988
together with an  explanatory
memorandum making certain
amendments to Notification No.
132-Customs dated the 2nd July,
1980 s0o as to add three more
products of Nepalese origin to
the list of {tems which qualify for
preferentiaial entry into India in
terms of the Indo-Nepal Treaty
of Trade, 1978, under section
159 of the Customs Act, 1962,
{Placed in Library. Seo No. LT-
§764/88) -
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(2) A copy of Notification No. G.S.
R. 330 (B) (Hindi and English
versions) published in Gazette of
India dated the 8th March, 1988
together with an explanatory
memorandum making certain
amendments to Notification No.
67/32.Central Excises dated the
28th February, 1982, so as to
substitute the words and figures
“articles of paper and paperboard
fallng under Chapter 48" by
words and figures “printed cart-
ons, boxes containers and cases
(included flattened or folded
boxes and flattened and folded
cartons), whether in assembled
or unassembled condition falling
within Chapter 48°°, issued under
the Central Excise Rules, 1944,
[Placed in Library. See No. LT.
5765/88)

Aopual Report and Apowal Accounts
of and Statement re-Review on
working of Central Tibetan Schools
Admioistration, New Delhi etc. for

1986-87 aud Annual Report
of and Review on 11T Kaopar
for 1986-87 etc.

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND MINISTER OF
INFORMATION AND BORADCAST-
ING (SHRI HK.L. PHAGAT) ON BE-
HALF OF SHRI L P. SHAHI) : I beg to
lay on the Table—

() () A copy of Anpual Report
(Hind! and English versions)
of the Cecotral Tibetan

Schools Administration,
New Delhi, for the year
1986-87,

(i) A copy of the Apnual
Accounts (Hindi and English
version) of the Central Tibe-
tan Schoois Admiaistration,
New Delhi, for the year
1986-87 together with Audit
Report thercon.

(iliy A statement (Hindi and
English version) regarding
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Review by the Government
o0 the working of the Central
Tibetan Schools Administrat-
ion, New Delhi, for the year
1986-87.

A statement (Hindi and English
versions) showlng reasons for de-
lay in laying the papers mentio.
ned at (1) above. [Placed in Libr-
ary. See No LT-5766/88]

() A copy ofthe Annual Re-
port (Hindi and English
version) of the Indian Instit-
ute of Technology. Kanpur,
for the year 1986-87,

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Indian Institute of
Technology Kanpur, for the
year 1986-87. [Placed in
Library, See No-LT.-5767/
88}

(i) A copy of the Annua' Re-
port (Hindi and Eoglish
versions) of the Indian
Institute  of Technology,
Bombay, for the year 1986-
87. .

(1) A copy of the Review
(Hindi and English versions)
by the Government on the
working of the Indian In-
stitute of Techoology, Bom-
bay, for the year 1986-87,
[Placed in Library. See No.
LT. 5767/88})

(i) A copy of the Annual Re-
port (Hindi and Enpglish
versions) of the Indian [nst-
titute of Technology Khara-
gpur, for the year 1986-87,

(i) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Iadian [nstitute of

Technology, Kharapur,
for the year 1986-87. [Placed
in Library. See No. LT.

5769/88]
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(i) A copy of the Anpual Re-
port (Hindl and English
version) of the Indian In-
situte of Technology, Delbs,
for the year 1986-87.

(ii) A copy of the Review (Hindi
and English version) by the
Government on the working
of the Indian Imstitute of
Technology, Delhi, for the
year 1987.88. {[Placed in
Library. See No. LT-5770/

88)

A copy each of the following
papers (Hindi and Enghsh ver-
sions) under sub-scction (4) sect-
ion 23 of the Institutes of Tech-
nology Act, 1961 . —

(i) Anoual Accounts of the
Indian Institute of Techno-
logy, Kanpur, for the year
1986-87 together with Audit
Report thereon. [Placed in
Library. See WNo. LT-5T71/

88)

(ii) Avnual Accounts of the
Indian Institute of techno-
logy, Bombay, for the year
1986-87 together with Audit
Report thercon. [Placed in
Library. See No. LT-5772/
88)

(iii) Aonual Accouats of the
Indian Institute of Techno-
logy Kharagpur, for the year
1986-87 together with Audit
Report thereon. [Placed in
Library. See No. LT. 5773/
88}

(iv) Anppoual Accounts of the
Indian Institute of Techno-
logy, Delbi, for the year
1986-87 together with Audit
Report thereon. [Placed in
Library. See No. LT-5774/
88]

(v) Annual Accounts of the
Indian Institute of Techno-
logy, Madras, for the year
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1986-87 together with Audit
Report thereon. [Placed in
Library. See No. LTS-775/
38)

(8) A statement (Hindi and Eoglish
versions) showing reason for de-
Jay in laying rapers menticoed
at (3) to (7) above. ([Placed ip
Library. See No. LT 5767 to
5775/88)

(9) A copy of the Implementation
Report (Hindi and English ver-
sions) on the Naticoal Policy og,
Education—1986. [Placed in Lib-
rary. Sec No. LT-5776/88]

(10) (i) A copy of the Apnual Re-
port (H'ndi and English
versions) of the Kendriya
Vidyalaya Sangathan, New
Delhi, for the year 1986-87.

(1) A stat:ment (Hindi and
Eoghsh versicns) regarding
Review by the Government
on the working of the Kend-
riys Vidyalaya Sangathan,
New Delhi, the year 1986-87.

(lit) A copy of the Annual Acco-
unts (Hiodi and English
versions) of the Kendriya
Vidyalaya Sangathan, New
Dethi. for the year 1986-87
together with Audit Report
thereon,

(11) A statement (Hindl and Eoglish
versions) showing reasons for de-
lay in laying the papers mentio-
ned at (10) above. [Placed in
Library. See No. LT-5777/88)

Assua!l Report of apd Reriew on
Indisa Nursing Council for 1986-87
of Gujarat Cancer and Research In-
sititute Ahmedabad, for 1986-87 eic.

SHRI MOTILAL VORA : ON BE-
HALF OF KUMARI SAR0OJ KHA-
PARDE : | beg to lay on the Table—

(1) () A copy of the Anoual Report
(Hindi and English versions)

2

3)

O]

&)

@
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of the Indian Nursing Coun-
cll for the year 1986-87 along
with Audited Accounts,

(ii)) A copy of the Review (Hindi
and English vergions) by the
Government on the working
of the Indian Nursing Coun-
cil for the year 1986-87,

A statement (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at (1) above. Placed in Library,
Sce. No. LT.5778/88]

() A copy of the Annual Re-
port (Hindi and English
versions) ot the Gujarat
Capcer & Research Ipstitute,
Ahmedabad, tor the year
16586-87,

(i) A copv of the Review
(Hindi and English versions)
by the Government on the
working of the Gujarat Can-
cer and Research Institute,
Abmedabad, for th: vear
1986 87.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers ment.
ioped at (3) above. [Placed in
Library. Sze No. LT-5779/88)

(i) A copy of the Annual Re-
port {Hwdl znd Epglish
versions) of the National
Board of Examnations, New
Delki, for the year 1986-87
along with Aud.ted Accou-
nts.

(i) A copy of the Review
(Hindi and Frglish versions)
by the Goverament on the
working of the National
Board of Fxamrnations,
New Deihi, for the year
1986-87.

A Statement (Hlodi and Eoglish
versioms) showing reasons for
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delay in laying the papers ment-
ioned at (5) above. [Placed in
library. See No, LT-5780/88]

(i) A copy ofthe Annual Re-
port (Hindi and Eoglish
versions) of the lastitute of
Post Graduate Teaching and
Research, Gujarat, Ayurved
University, jamnagar, for
the vcar 1986-87 ajong with
Audited Accounts,

(i) A copy of the Review
(Higd: and English vessions)
by the Governmeat on the
working of the Institute of
Post Graduate Teachiog and
Research, Gujarat Ayurved
Untwersity, Jamnagar, for
the year 1986-87.

A statement (Hindi and English
versions) showing reasoons for de-
lay in laying the papers ment-
ioned at (7) above. ([Placed in
Library. See No, LT-5781/88)

Notification under Dock Workers Re-
gulation of Employment) Act, Major
Port Trasts Act, Review on amd
Agbual Report of Hiodustan Shipyard
Ltd. New Declhi for 1986-87, etc.

THE DEPUTY MINISTER IN THE
MINISTRY OF SURFACE TRANSPORT
(SHRI P. NAMGYAL) * I beg to lay on
the Table —

(1)

@

A copy of the Calcutia Doeck-
workers (Regulation of Employ-
ment) Ameadment Scheme, 1987
(Hindi and English versions) pub-
hshed in Noufication No. S. O.
141 10 Gazette of India dated the
3lst December, 1987, under sect-
ion 8 of the Dock Workers (Re-
gulation of Employment) Act,
1948. (Placed in Library, See No.
LT-5762/88]

A copy of Nouficat.on No. G.S.
R. 99 (E) (Hindi and Eoglish
versions) published in  Gazette of

India dated the 25th February,
1988 approving the Madras Port
Trust (Licensing of Stevadores)
Regulations 1987, under sub-sect-
ion (4) of section 124 of the
Major Port Trusts Act, 1963.
[Placed in Library. See No, LT,
5783/88]

(3) A copy each of the followiag
papers (Hindi and English vers-
ions) under sub-section (i) of
section 619A of the Companies
Act, 1956 :—

() Review by the Government
o9 the working of the Hindu-
stan Shipyard Limited, New
Delhi, for the year 1986-87

(ii) Anoual Report of the Hindu-
stan Shipyard Limited, New
Delhi, for the year 1986-87
along with Audited Accou-
ots and comments of the
Comptrolier and Auditor
General thercon.

(4) A statement (Hindi and Enpglish
versioas) showtng reascos for de-
lay ia laving the pa;ers mentioned
at (3) above. [Placed in Library
See No. LT-5784/88]

12.0S brs.

MESSAGE FROM RAJA SABHA
[English;

SECRETARY-GENERAL : Sir, |
bave to report the following me<sage re.
celved from the Secretary-General of Rajya
Sabha :

‘1 am directed to inform the Lok
Sabha that the Rajys Sabha at its sitting
held today, the 23rd March, 988, adopted
the following motion in regard to the pre.
sentation of the Report of the Joiot Comm-
ittes of the Houses onthe Indian Medi-
cal Council (Amendment) Bill, 1987 ;—
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sThat the time appointed for the pre-
sentation of the Report of the Joint
Committee of the Houses on the Indian
Medical Council (Amendment) Bill, 1987,
be extended upto the first day of the last
week of the Hundred and Forty-seventh
Session of the Rajya Sabha.”” ’

[English]

PROF. P.J. KURIEN (Idukki) : We
want to express our views.

MR, SPEAKER : Why did you not
glve Calling Attention ?

[Translation |

MR. SPEAKER : No ooe prevented
you for giving a notice for Calling Attent-
on Motion—If you could not, then what
can [ do ?

Calling Attention. Mr. Suresh Kurup,

»

[English]

12.06 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

[English]

Strike by Employees of Delhi Traasport
Corporatien

SHRI SURESH KURUP (Kottayam) :
1 call the attention of the Minister of
State of the Ministry of Surface Transport
to the following matter of urgent public
importance and request that he may make
a statement thereon :

«The situation arising out of the strike
by employees of Delbi Transport Cor-
poration.”

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : | made
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a statement on the Floor of the House on
17.3.88 regarding the strike by employees
of the Delhi Transport Corporstion. In
that statement I had briefly mentioned the
reasons why the DTC Management has
not been able to accept the demands of
the workers to extend to them the bene-
fits of the 4th Pay Commission. 1 shall,
therefore, not go into the grounds already
covered in my statement of 17th March,
1988.

The strike which began on 17.3.1988
is still continuing, much to the regret of
Government. 1 had assured the House
In my statement oo 17.3,1988 that the DTC
Management and Government have taken
necessary steps to face the situation crea-
ted by the strike and alternative arrange-
meants dealiog with the strike situation
bhave been made. These arrangements have
been strengthened since then and a large
number of buses drawn from various
sources are operating in the city. 1 am
aware that the level of services provided
by these alternative arrangements is not
adequate. But they have, by and large,
averted a breakdown in the transport
arrangements for the citizens of Delhi,
The number of buses and other vehicles
operating in the city during the past few
days bave been about 3000 and we have
offers from transport operators in the
neighbouring states to make their buses
available for operation in Delbi, I am
also bappy to inform you that from 20th
March the DTC has been cuishedding on
am average about 200 buses a day in
various routes. 1 would hke to use this
opportupity to reiterate my hope and
expectation that the inconvenience caused
1o the commuters will get reduced, if not
disappear altogether, in the near future.

1t is also a matter of some satisfaction
that barring some incidents the strike has
not led to violence, Unfortunately there
bave been instances of intimidation of
loyal workers as well as of families of
loyal workers and also of dsmage to buses.
1 would like to appeal to all concerned to
desist from such acts.

In order to deal with the strike situa-
tion, as an emergency measure, we bad
permitted the trausport operators to charge
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a flat rate of Rs. 2/—per ticket. This
bas inconvenienced the commuters and
QGovernment are fully aware of this. I
would like to assure the House that a
solution to this is on the aavil,

As already Indicated by me in my
earlier statement, necessary steps will be
taken for reorganisation of the present
transport system with a view to giving to
citizens of Delhi efficient transport
services.

I am aware of the conceri. which Hoa.
‘ble Members of the Housc have fera
speedy solutton to the stnke. 1 woutd
like to reassure the House ihat the con-
cern is fully shared by Government and
by me personally. The strike is not of
our seeking but has com: about despiie
our efforts. hope and expectation that it
will be averted. As this House s aware,
the Supreme Court on a Writ Petition
filed by two unions of DTC had in 1its
Order dated 15.10 87 observed that they
are tentatively of the view that the emplo-
yees of the DTC are co ered by the
reference made to the High Power Pay
Committee and that the Petitioners should
do well to appear before the Committee
to represent ther case. On abnother
petition filed by one ot the uoions, the
Supreme Court in 1ts Order dated 11.3 88
directed that 207 of the basic pay should
be given 10 the employees of DTC as
interim relief subject to final adjustment
and withdrawal of strihe ootice. The
dispute was also taken n ¢onciliation
upder the Industrial Disputes Act, 1947
by the Delhl Adwmninstrauon

In view of these factors, Government
bhad hoped that the unions which have
given the strike notice wou!d sce their way
to desist from the move but unfortunately
to our regret thcy went on an indetinite
strike from 17.3.9188 inconveniencing a
large number of school chlidren who are
to sit for the examination ducing this
period and also the c'tizens of Delhi who
bave a high degree of dependence oa the
DTC as their means of transport. Resort
to strike, and that too in an essential
service, is not a desirable way for pressing
the demands of the urions. I am hope-
ful that in public interest ail those who
pro on strike wil rejoin duty and restore
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normalcy in
possibie,

the DTC as early as

MR. SPEAKER : Shri Suresh Kurup.
(Interruptions)

PROF. P. J, KURIEN (Idukkf) : Sir,
we want the Government to do everything
possible to cause no inconvenience to the
public,

SHR] SHANTARAM NAIK (Panaji) :
This may be converted into Discussion
under Rule 193 Sir. We would jike to
express ourselves « Interruptions)

MR. SPEAKER : The Rules do not
permit,
(Interruptions)

PROF P. J. KURIEN : Earlier Calling
Atltentions were converted 1nto Discussion
under Rule 193

MR. SPEAKER : That was with the
consensus of the House, Tbe House is
supreme.

(Interruptious)

PROF. P, J. KURIEN : You are the
cusiodran of the House. You can decide.
(Interruptions)

PROF. P. J. KURIEN : Sir, the con-
sensus of the House is for Discussionp
under Ruie 193, ({nterruptions)

MR. SPEAKER : Not allowed,
(Interruptions)

SHRI SURESH KURUP (Kottayam) :
Sir, 1 never expected autocratic tendency
and anti-worker atttude are tuding behind
the pleasant exterior of oar young Trans.
port Minister because the way in which he
deals with the stnike forced me to tell Mke
that.

All the major unions representing
forty five thousand employees of the DTC,
inciuding three Congress Unions, are aa
strike for the last eight days and Geverme
ment refuses to talk with the represcmtye
tives of the Unions,
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[Shri Suresh Kurup)

The only major demand the Unions
are ralsiong is regarding the implementation
of the Fourth Pay Commission. Now,
the Government argues that because DTC
is a public undertaking, they cannot imple-
ment the recommendation of the Fourth
Pay Commission as it was implemented
to the Central Government employees.
Sir, last time the wages of DTC employecs
were revisead according to the Third Pay
Commission Report. The Minister bhas
cleverly evaded that thing in the statement
issued by him on 17th March and in this
statement also. In 1983, DTC Manage-
ment and the Goveromeat of India gave
a written assurance to one of the major
unions of DTC, led by laie Shri Lalit
Maken, who was a Member of this House,
that the recommendation of the Fourth
Pay Commission will be impiemented to
the DTC employees. This written assura-
nce was given in 1933, and an interim
relief of Rs. 70 was given to the employees
also.

Sir, now strangely the Government is
going back on its assurance given to that
Union and also later on when a hunger
strike was going on by one of the
Congress Unions, which was led by one
Shri S. S. Dagar. If [ understand corre-
ctly, the Transport Mipister himself gave
him a written assurance that the demands
of the DTC employees were genuine and
be will consider impiementing the Fourth
Pay Commission report to them. Now
the Government 15 taking such a position
that public sector undertakings cananot be
given the wage revision recommended by
the Fourth Pay Commission. Why then
in 1983 Governmcnt gave 8 written assu-
rance to the unpion representatives that
they wiil impicmsnt th.s sepoit? In so
many other public sector undertakings,
the Government bas implemented this
seport like the International Airport
Autbority of India, Nuclear Power Corpo-
ration, Videsh Sanchar Nigam and so on.
Why then this treatment to DTC emplo-
yecs in spite of the assurance given to
them ? If the Government, which is the
major employer in this country, taic this
sort of anti-worker attitude, then what
will be its position while mediating beiwesn
weotkers and private employers 7 Ifa
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private employer goes back on his assu-
rance, what will be the credibility of the
Government in front of the workers and
other private employers in the country ?
Wi:l they allow any private employer to
80 back on his promise like this? An
unprecedented thing has happened, From
the first day of the strike, the Government
bas been recruiting fresh hands for break-
ing the strike, They have displayed pro-
minent advertisements calling for drivers
and conductors to break this strike. This
bas never happened in our country,

DR, DATTA SAMANT (Bombay South
Central) : Government is the major strike
breaker in this country.

SHRI SURESH KURUP : The Gove-
roment has assumed the role of a major
strike breaker. Hundreds of workers have
been arrested and put beh'nd jail. Abtove
all, using this as a shield, they are going
to privatise 40 per cent of the routes in
Delhi. If anybody accuses the M:nister
and the Government that they arc prolon-
ging this strikc 10 privatise these routes
through backdoor, cap that be wrong ?
Earller some private organisaticns were
operating some buses when the Central
Government intervened and completely
patiopalised the transport system in Delhi.
After that in 1967 scme proposals came
and Government did not accept it. Now,
they are going to provide exclusively 40
per cent of the rou‘es o the
private hands. This is most objectiona-
ble. It is the responsibility of the Central
Government to look after the transport
system in the capital city of our country,
which {s directly under the'r control,

In dealing with the strike, I find a
definite pattern. Whenver the worhers
and otber sections of the people go on
strike, this is exactly the same way Gove-
roment deals with them. When the
University teachers went on strike, Mr,
Narssimba Rao took the positicn that he
was pot going to talk with the teachers
and he bas adamant 1o break the strike.
When the ionior Doctors went on strike,
even though it was such & vital sector of
the country, they refused to falk to the
doctors. This is the attitude they are
taking towards the lawyors’ sgitation 404
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towards the coal workers’ agitation. Now
towards the DTC employces also they are
taking the same attitude, They will have
to repent for this and they will reap the
consequences of this attitude. They
canng: accuse the workers for the loss in
the DIC. It 1s because of the mismanage-
ment and corruptioc 1n DTC. They are
plying buses on certain routes, but on
certain other routes where buses are most
urgently nzeded, they are not plying the
buses. There sre complaints like that.
They have to take into consideration all
these things,

Lastly, I want to draw the attention
of the Minister {0 the statement made by
the father of the late Sbri Lahit Maken,
who is leading the agitation, 1his was
published in yssterday's or day before
yesterday’s Hindustan Times. He says
‘] am a Coaogress-man and I want (o say
that the Surface Transport Mimater,
Rujesh pilot is bent upon destroyiog the
Congress 1n Delh*™ This is what a
Congressoran and the father of 1he late
Shii Lalit Maken publicly accused. So,
they should not make the workers scape-
goat. If they bave soms interoal diffe-
rences tetween them-—inside their party
and insid. their organisation—and if they
want (o finish off some organisations and
some union leaders they should not make
the rublic and thc workers scipegoat So.
I wouid hihe to haow from th: Miaoister
whether he will cal the representatives
of the workers for discussion and settle
th:s matter amicebly, and also wby Gove-
roment is not resdy to honour the
Commitment they had made in 1983. It
was given speclfically as a written assue
rance thit the Fourth Pay Commission’s
re.ommendations wil be impl.mented to
the DTC workers.

Lastly I want to know whether they

are gaoing to privavise the Delbt traosport
system.

MR DEPUTY SPEAKER : Shri Ajit
Kumar Saha. Flve m:nutes for you,

SHRI AJIT KUMAR SAHA (Vishau-
pur) : Why only five minutes, Sir ?

MR. DEPUTY SPEAKER : You can

put s0 many questions within five minutes,
that is why five minutes...(Inrerruptions)

SHRI AJIT KUMAR SAHA : Sir, the
strike is calied by ite Congress(l) unions
but we are supporting them,

As you know, Sir, the DTC buses are
out of roads for about ten days, causing
great inconvenience to the people at large.
Only few buses are plying, the people are
over-charged, the rates have been raised,
and some school examinations aiso bave
been postponed. What is their demand,
This demandis not a pew one Already my
previous speaker has said that the DTC
authorities are committed that they will
jmplement the Fourth Pay Commission’s
Report. They are d-manding the imple-
mentation of the Fourth Pay Commission’s
Report.

The Minister had the audacity to let
loose the reign of terror on the workers.
Sir, parallel permit for all the DTC bus
routes has been tssued unauthorisedly.
Whep the demonstrators with their
leaders went to the Traonsport Ministry
to meet the Minister, the
Police bad beaten them. Even those
who were on the foot-path were Larassed
by the Police Sir, in the newspapers it
bas been meationed that one employee of
Telephone Nigam was asked to produce
the identity card and even afier his pro-
duction of the ident-ty card, the Police
slapped blm. This is how the reign of
terror is going on there. Sir, I cabnot
understand when the Government has
taken the DTC stuike as a prestige issue.
Bere ]| would like to guote a few sentences
from the ‘Hindu’ paper :

* The leaders accused Mr. Rajesh.
Pilot, Umion Mapister of State
for Surface Transpor:, of making
the strke look like an ivternal
matter of the Congress(l),
Sumilarly, thc Mafia group of the
DTC mapagement was treating it
as an internal matter of a private
Limited company, They said that
Mr. Pilot was also nusing the
Sinke to crush a Congress-1
Unloo opposed to him. This
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[Shri Ajit Kumar Saha]

Usion had been founded by the
late Congress-I MP Mr. Lalit
Maken and was pow led by his
nephew Mr. Ajay Maken.”’

Sir, this is the state of affairs prevail-
ing there. Here, I bave a ticket issued
‘by the private transporter in Delhi,
In this ticket, there is nothing mentioned
‘Yke the Ticket No, whether it is trans-
ferable or not, stages, etc. Here it is no*
written that it is not transferable. In-
stead of mentioning the cost of the ticket,
‘here it is mentioned 2-G. What does
this 2-G mean ? No is mentioned in this
ticket. If anyone wan!s to go to Shastri
Bhawan and If he has to change the bus
to reach Shastri Bbavan, he bas to pay
Rs. 4 and agaln if anybody wants to go
tosome other place by catching two or
three buses. then he has to spend Rs. 6
on one side. Sir, all the Government
Offices arc in Krishi Bhawn, Shastri
Bhavan, Udyvog Bhavan, Rail Bhavan,
etc. and many office-goers have to reach
their offices in time. If they have to
change the buses, then they have to spend
a good amount on bus fare.

So, Sir, T would like to know from the
hon. Minister whether the Government
is thinkiag to nationalise a part of the
‘DTC Transport system and whether it is
a fact that the Minisiry has asked the
DTC auothority to 1nvite applications for
the recruitmen: of Drivers and Conduc-
tors.

SHRI CHINTAMANI JENA
(Balasore) : Sir, I must congratulate the
hon. Minister and the Government for
taking speedy steps to redress the grievan-
ces of the commuters of Delhi. The
bon. Minister has made alternative arran-
gements for the convenience of the lots
of Delhi commu‘ers by plying mere than
3000 private buses and also running 24
more trains in the suburban areas of
" Deibl. In the last ecight days the public

in Delhi are faciog lot of difficulties and
troubles. I would requsst the hon.
‘' Minister that be may kindly “forgive and
forget™® because whatever happened in the
pust, let bim forget and forgive and also
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follow tke Governmeat's policy of consul-
tation and coming to an amicable settle-
ment. In this connection I would request
the hon. Minister to issue some guide-
lines. 1 know this DTC is running in
buge losses because the transportation
charges, I mean, the fare etc. charged
here in Delhi is the lowest compared to
all the metropolitan cities. (Interruptions)
Besides, I must congratulate the hon.
Minister that after he took over this
Surface Transport Ministry, the DTC
losses are coming down. But unfortun-
ately the employees of the DTC ate not
coming to the negotiation table which is
really a disgraceful matter, I would re-
quest the hon. Minister that from the
Government side and the DTC side he
should ask them to come for discussion
and settle the natter amicably.

Sir, T am sorry that some of the hon.
Members in the Opposition are making a
potitical issue out of it telling that this is
Congress (I) orgznisation. This should
not be there because the difficulties and
inconyenience experienced by the Dethi-
ites and lots of commuters in Delhi are a
problem and crisis for all of us. 1 know
that his distinguished predecessor has
assured the DTC employees that the
Fourth Pay Commission’s Report will be
applicable for the DTC cmployees.
(luterruptions). Sir. the financial bene-
fits and emoluments paid to the drivers
ard conductors of the DTC are much
more than that of an U.D C. in the
Central Government. 1he employees are
not witling to accept the Supreme Court’s
recent guideline that 20 per cent of thelr
pay etc. will be given to them 'at the
moment, which would give ihe financial
bencfit of Rs. S0to Rs. 60 to each em-
ployee. But in the case of application of
the Fourth Pay Commission’s Report,they
will have to get in between Rs. 5000 and
Rs. 10,000 each, So, that is another
reason why they arc not acceptiog the
Supreme Court's directive, So, you will
kindly appreciate that without the mut-
val discussgion, this will crcate a further
problem. Besides, as the hon. Membqt
in the Opposition has already told and it
has come out in the press also, that_40
per cent of the routes in Delhi are going
to be privatised, which is contradictory
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te our transport policy. Therefore, this
should be taken into coansideration.
After the privatisation of the 40 per cent
of the routes, about 6000-7000 employees’
will be retrenched. TFhe daily labourers
and wage-carpers will not have the scope
to be made permanent, Besides, the
promotional sspects of the DTC employ-
oes will be stopped. So, in this conn-
ection, I would request the hon. Mini-
oter to kindly re-think about this before
teking any decision.

Regarding the difficulties of the com-
muters of Delhi, I would like to bring to
the kind notice of the hon. Minister that
late in the nights no buses are plying on
the roads. Previously, the DTC buses
were plying during late night hours This
sbould also be taken into consideration.
Parther, the commuters have to pay more
than what they were paying while they
were travelling in the DTC buses. This
should also be taken into consideration,

8ir, the bebaviour of the conductors
sad drivers and the other employees of the
private buses are not very cordial towards
the commuters. Thc commuters are
suffering a 1ot. I have seen with my own
oyes thst the private buses do not stop in
the approved bus stoppings. Commuters
bave to run a long distance to catch the
buses. Therefore, this aspect should also
be taken into consideration.

Lastly, 1 would request the hon.
Minister to kindly consider these matters,
Our hon. Prime Minister and our dynamic
Jeader is always for conciliation and con-
sultation. By this method, many of the
ecute problems could bave been solved.
la this connection, I would request the
bdon. Minister to follow the path and
pelicy of our dynamic leader, the Prime
Migister. Before I conclude, I would only
tequest that this deadlock be stopped
under the able guidance of our hon.
Prime Minister.

With these words, I conclude.

DR. SUDHIR ROY (Burdwan) :
Mr, Deputy Bpeaker, Sir, under the
dyaamic leaderstip of our Prime Minister,

the Government is sava gely dealing with
the striking employees of the DTC. They
bave taken to a very legitimate trade
union movement and strike. Strike is the
last weapon of the workers. They have
started the strike afler the prolonged
agitation because they were given assuran-
ces time and again by the previous Minis-
ter Shri Z.R. Ansari and by the Pradesh
Congress Committee President, Delhi
Mrs. Tajdar Babbar that the DTC
employees would get payment etc. sccor-
ding to the Fourth Pay Commission’s
recommendations. But, instead, the strike
has been declared illegal. More than 700
employees have been detained under
ESMA...(Interruptions) Even the stadium
has been transformed into a jail. All
sorts of threats are belng made. In the
buses, hooligans are harassing the
ordinary passengers as was the practice
during the dark deys of Emergency.
People who have got passes, they are
being harassed and thrown out of the
buses, Children cannot go to schools
even for examinations. This is the sad
phight of the commuters. This dynamic
Government can ho!d out the olive
branch to the TNV killers who killed
innocent women aud children. This
Government can hold out the olive branch
to the Punjab extremists. But they can-
aot negotiate with the striking employees
of the DTC.

In a democratic country, workers
bave a right to strike. They have a right
to struggle. It is a legitimate struggle.
But this struggle of their’s hag been decla-
red illegal under ESMA. Not only this,
1t has been further alleged in*Mie news.
papers that Rs. 1 lakh has been collected
from each private bus owness, They have
been assured that forty per cent of the
DTC routes would be privatised. I do aot
koow that. From roof-tops the Congress
(I) leaders and the Government have
criticised public sector from the comman-
ding heights of the pational economy.
But you are all going in for privatisation,
Therefore, I wobld like to know from
the Minister...(Interruptions)

PROF, P.J. KURIEN (Idukkf) :
Don't you have private operators in West

Bengal ?
(Interruptions)
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MR. DEPUTY-SPEAKER : Minister
will take care of that. Minister is there.
Don’t worry,

{Intcrruptions)
PROF. P. J. KURIEN : But he is
mskiog allegations. (Interruptions)
DR. SUDHIR ROY : 1 would like

to know from the Minister whether he is
ready for a negotiated settlement for the
DTC employees. I would like to know
from the Minpister whether.

(Interruptions)

SHRI NARAYAN CHOUBEY (Mid-
napore) : He is contesting that they have
not taken Rs. 1 lakh...(Interruptions)

DR. SUDHIR ROY They have
taken more, in fact. (Interruptions)

SHRI AJAY MUSHRAN (Jabalpur) :
In comnmunist courtries. there is no right
for workers to strike. There is o right,
(Interruptions)

DR. SUDHIR ROY : 1 would like to
know from the Minister whether he is
trying for a negotiated scttiement with the
Delbi Transport workers and whether
private bus operators who are barassing

commuters . (Interruptions)

SHRI AMAL DATTA (Diamond
Harbour) : Today itself you should start
negotiations.

SHRI ANANDA PATHAK (Dariee-
ling) : S.r. the DTC employecs have beecn
demanding implementaticn of the recom-
mendations of the Fourth Pay Commis-
sion. Government 15 alrcady committed
to that. But it has heavily came down
on the workers and large number of
DTC employees have hecnr arrested and
lathi-charged. They are being hatassed
1D many ways.

On the other hand, millions of com-
mutess are mﬂenu lgke anything. They
are not g:mng, conveynnce And the
privaie bus operators are fleecing the
purse of these cpmwteu They ate
facing Jot of dldcuum This Govern-
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ment is standing on false vanity baving
made it a prestige issue. Employees bad
visualised that the Government wonld
make it a prestige issue when they seb-
mitted theit memorandum. Alrcady~ it
bas been mentioned by other membars
and I will not repeat it. These are the
things.

The main reason for this situation is
mis-management. anti-people policy, anti-
workers policy and cosruption. These are
the main reasons for this present situation.
Theretore, I think, when we are discussing
something here, we must find out ways
and mecans of solving this probfem.
Therefore, 1 think, if the Goveroment s
serious enough, sincere enough, I would
put some of the suggesuions which hive
already been put foiward by my ﬁleﬁﬁs.
Immediate!y negotiate with the unions and
scttle the demands of the employees;
release all the arrested DTC employees;
withdraw all the crimnal! cases against
the employees: stop the policy of privati-
sation and withdrew &l the lcences given
to private bus owners. If pr.vatication is
allowed in Delhi. it will sprcad over
throughout Indla. It is a dangerous
tendency of the Central Government.

There are some real grievances. Due
to unwise aud upinteibgent policy of‘ the
management what wc are finding i§ that
while for East Delhi and Tilak Nagar
there arc so many buses. every minute
people there get a bus, In Rohini which is
the biggest colony of Asa there {s no bus.
Hardly after three hours ope bus goes
there. 1 would like to know whether the
Government will look into this matter.
This is a genuine gricvance of the

people.

1 would also ike_to know whether, the
Government is going (0 copsider the masin
points which I raised above. Julfil thom
and come forward tu solve those preb-
lems. (Interruptions)

SHRI RAJESH PILOT : Mr. Deputy
Speaker §ir, | take you back to the last
two_ years of my temye ss ﬂ;g urface

Tnmpon iste a sw i -
g
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that I had been getting firlng from them
that DTC was not f{unctioning properly,
DPC management was not good, workers
were fot behaving, workers did not talk
properly to commuters, workers cheated
the people. .These are all on record by
way of quesitions aod supplementaries
here. (Interruptions)

MR. DEPUTY SPEAKER : I caonot
allow this, [ have not permitted others,
Nothing will go on record. I cangot
allow anything else to go on record Only
the Minister is cailed upoa to speak.

Minister alone can speak, No interfe-
rence, that is atl.
(Interruptions)**
SHRI RAJESH PILOT : Let them

give me a chance. [ had been listening to
them.

MR. DEPUTY SPEAKER : [ request
the Members to let the Minister speak
first. Why are you go:ng on interruptiog

the Minister ? If you go on intzrrupting,

be cannot say angthing (Interruptions).
You refute 1t atterwards, Why are you
imtercupting in the middle ? So maany
Bills are there, Grants are there, at that
time you can refute this. you have every
rights. I won"t allow anyope to interfere,

SHRI RAJESH PILOT : I bad been
replying to them. [ had beeca admitting
here that ‘yes, there is a shortfall in the
managemzat, there is something wrong,
there are loo-holes where the management
is mot able to react’. 1 bave beea accep-
ting it on the floor of the House. 1 am
pot runping away from that, But | have
also been promising to this pation and
especially to the Delhi commuters that
Government will improve the system of
the present DTC. [ have been assuring
that in this House.

1 am very happy that...(Interruptions)
I am open If anybody asks me questions,
I would reply. If he is not satisfied he
can repeat the question and I will reply
to that also.

1 fully sbare their fecling. We have

[ 3'«“9‘ ‘le

]

not been clected here (o take away the
employment of the peoplc, We have been
clected here to creatc more avenses for
employment. If the Hon. Members want
to really go to the depth of the DTC
problem, they can go to the workers and
ask them as to bow much efforts w= have
made, As a Mmister I bad been going to
their bathrooms to check up whether the
bathrooms are properly maintained for
the drivers or not. I bad been secing
whether the hot water is available in the
month of December or not, whether tea is
proper or not Today they are tel ing us
that we have no welfare of the workers at
heart and they are the only champioas of
them ? Thatis not the problem. The
problem is that you don’t considsr the
sltvation.

When this strike notice was given to
us. we told them °‘look, we bhave been
finding out snme ways as to how to solve
your problem, the Goverrment never said
that they don’t give you the 4th Pay
Commission’s benefits, you please give us
sometime because there are 72 such
Public Sectors which are invoived.
By the way, you people bad gone to
the Supreme Court, you had made
this appeal to the Supreme Cout’.
Supreme Court has given the decsion
which is the bhighest court of the land of
the nation. You have to [ollow those
instructions also. So please give us some
chance. When they calied on me 1 10id
them that you have complicated the whole
matter. Please give me some time to fiad
out. Pewsonally I have been telling these
leaders upto-date progress in the matter.
You can talk to them how much open [
bad been to them hat the stage is g0 and
so. I told them to hold on ‘or a month
or two. Examinations of school chjldgen
are coming up. Please have some patience,
They said for not more than 15 days.
They bad a discussion with the Secretary
sod they gave in writting that on 7th we
have got to go on atrike. You shouid

.have 1alked to them and told them when

they had waited for 15 days Government
is talking to you. Ycu should not be that
adamant, They said we will not listen to
the Goveroment and we will go on  siglke
on a patticular day. ( Interruprioéf )

Lot mp sxpiaia the whole thing. -1 did
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[Shri Rajesh Pilot]

not leave it to this degree only. I thought
may be the Union leaders may not com-
municate to the workers and the
workers may be kept in-between.
(Interruptions) Afier this I went a step
further. There was an accident free record
function. We have started 8 scheme that
any driver who bas accident free record
for one year we give bim Rs. 1000/- as
cash at the cnd of the year so that he
goes home and carries some sweets for his
children. I went there and I said let the
workers be there. I will also tell them
directly that I am trying my best to so've
their problems so that it is direct com-
munication to the workers and
the workers toworrow may not say
that this feeling of the Goverpment did
not reach them. I started speaking on the
stage but they started shouting siogans
Fourth Pay Commission. Fourth Pay
Commission’. With folded bands I told
them that 1 have come here to discuss
with them. Let a room be opened and
I will sit with them and talk
to them They did not lsten and
even a bad incident took place. When
I was coming out they threw stomes on
the transport and police had to come and
intervene. Still Jot of bad incidents took
place but that is immaterial.  As a public
representative I did not mind that.  After
that I again sent a message. Please go
slow. We are trying our hard. We will
try to solve your problems. When they
gave ultimatum as a responsible
Minister and as responsible Govern-
ment we had to take some altersative
measures. 1 had to reply to my 50 lakh
commuters. I cannot teil them since I
could not persuade them so you also do
bad things. After that we made aiternative
arrapgoments from  different  States.
(Interruptions)

My beart 18 clear. There is nothing to
hide, I am open to the House. If you
feal 1 have done anything wrong I wili say
‘soriy’ here.

On 17th the strike took place. On’
16th evening they deflated the tyres of
1600 buses. We bad experience of the
last strike . What they did was that when
the buses were coming to the depots they
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damaged all the engines of the buses,
They parked the buses in such 8 way that
they blocked the traffic of the whole capitsl
on four crossings in 19 83. The whols tra-
fiic of the whole Capital came to a stand-
still and there was firing. So we took
precaution. Still they damaged 1600 buses.
They deflated the tyres and took out the
timer which is between the carburator and
fuel pump. I would like to ask the Unioa
leaders who are present in the House and
who are not present in the House. I will
quote an example of the strike and Union
peoples’ behaviour in other countries.
I was in Air Force. Some of my colleagues
went to Canada to ferry cargo aircrafts
from there. It was Dehiveland company,
There was a notice board saying that
factory is on strike and there was a poor
chap sitting at the gate. These pilots went
there and saw the board that the factory
is on strike and thought they need sot
go inside because there may not be any
flying today. One of them said we must
go inside and sign the register. We must
mark present so that it is there that we
have reported for flylng. When they went
inside, the whole factory was functioning
and they were surprised. When they came
out, they asked those workers : Why you
people are putting a board apd then
working 7 He said, look, production is a
pational requirement. Every day, for one
hour in the morning, we beat our chests
against the Government, shout slogaoe
against the Government. But during a
strike, our production goes high. This ie
the mentality those workers have got and
those unton leaders have got. But our
union Jeaders...... (Interruptions)

DR. DATTA SAMANT : That js that
Government, not I[adian Government.
(Interruptions)

SHRI RAJESH PILOT : I bhave just
quoted an example. Why did you get
excited ? (Interruptions)

MR, DEPUTY SPEAKER : As yos
have got a right to speak, he has a right

to reply also. Why are you getting agi-
tated ? (Interrupiions)

MR. DEPUTY SPEAKER : Mothing



record ; only Minister’s reply.
ns)*

RI RAJESH PILOT : We shouid
ch intentions in our country be-
ltimately it is country’s lcss.
tions) I have said, demands are
because of the action on th:
part. Why should they go to
eme Court ? Hon. Members are
pg out, I have said in my staiement
(Interruptions)

RI SAIFUDDIN CHOWDHARY
I always go on

They are arguing.

s is not the place for arguing like
ou want to raise,. you can raise
er time, -

R. DEPUTY SPEAKER : I will

care of that, (Interruptions)

RAJESH PILOT ; I wish even
on leaders would have also gone
 what was the ruling of the
e Court for interim relief, How
worker was benefited even by
e Government did not go to the
Court. It is the unions who
ain. In 1987, they went. Oan 11th
gain they went.

about interim relief—minimum
'Fourth Pay Commission. I am
lewise like a Government driver
TC driver. (Interruptions) Chau-
ten. 1t might benefit vour know-
‘am comparing a DTC driver and
nment driver, What Government
got after 4th Pay Commission
DTC driver would have got with
lief only ? Government driver is
369 in a minimum scale and DTC
‘interim relief is gatting Rs. 1,398.

ave mentioned ia my earlier
that in 1983, the same unions

telling not io -

ot recorded.
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demanded higher scale tban Central
Government. They got it a gap of Rs. 70
to 90 and here the problem has started.
They themselves went out of the Central
sczle in that sirike, This is one of the
conditions, therefore, that you raise our
scale from the Central Government by
Rs. 70 to Rs. %0 So, I have explained
very clearly that this seed of the probjem
has been started that day onwards.

Going to the Court every year has
complicated the problem for the Govern-
ment to take a decision. So, you must
bear it witb us that we are not to go in
confrontation and fight against the wor-
kers. We are for their weifare, But you
must also see some rules and rcgulations
which you have framed, It is the Parlia-
ment which has framed the rules permitting
the Government to function in that lmit,

Some of my colleagues have pointed
out a few points. Generally, I have told

_you that Government is not for any con-
“frontation. Government is not against the

welfare of the people, (Interruptions) 1
am coming back. Just let me finish some
of the points, I know your people want
to say that we have told them to negotiate.
So, they are negotiating, That is the
problem  You see, it is nota correct
approach.

DR. DATTA SAMANT : You initiate,

SHRI RAJESH PILOT : I will carry
on doing my duty as a responsible persoa
of the Government .and also as a
public representative. I will not let any

‘ class down on this,

13.00 hrs.

My young colicague has pointed out
a few things. Some of them i have started
explaining. Another thing is about pri-
vatisation. There is nothing new. In
Delhi there are already roughly 1080 pri-
vate buses running. The approach paper...
(Interruptions) .. They are under DTC but
the private operators are working on some
conditions, Those conditions are change-
able. :
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SHRI SURESH KURUP : It is under
the eontrol of DTC.

SHRI RAJESH PILOT : It is under
the control of DTC but on some condit-
ions, So, already private buses are operat-
ing. So, the Seventh Five Year Plan
document approved by NDC, given by the
-Planning Commission has openly said
that Government must chaoge over to 40
percent privatisation in the transport sec-
torin Delhi. This is Piaring Commission’s
document and it is approved by NDC. So,
we-are not going against anything. We are
following those policies which have.been

agreed by the House, which have been:

agreed by the Planning' Commission. We
are not going for privatisation as they are
apprehending I will'ask one simple quest-
ion. You are all shouting for privatisation.
Can any one of the CPM Member say what
is the percentage of privatisation in
Calcutta transport ? I will sit down and
you reply. (Interruptions)

SHRI BASUDEB ACHARIA (Bank-
ura) ¢ It is gradually being reduced. It is
not increasing. It was 40 per cent.. Now it
is ‘only 10 percent. It was there in the
past. It is still there. (Interruptions)

SHRI RAJESH PILOT : We must
look into ourselves before pointing out
fingers to others.

SHRI SURESH KURUP : The point
is from the beginning, in Delhi the trans-
port system ‘is completely coatrolied by the
the Government. of India, Now what
prompted you to think that at least 40
percent rouie should go to private per-
sons ? g

MR. DEPUTY SPEAKER : The
Planning Commission Report is already
there...(Interruptions) ;

SHRI RAJESH PILOT : I have al-
ready said that the approach paper is
passed by this House. It is not mine, It
is Kurup’s signature. Parliament has
passed. My question is not replied, I also
bave the privilege as a Member of this
House. What is the precentage of privat-
isation in Calcutta ? Some hon. Members,
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specially the leader of the CPM must re.
ply. Is it 80 percent or 50 percent. etc]
(Interruptions) :

SHRI RAJESH PILOT :
formation of the House, it is 80 percent in
Calcutta. 1 am the Transpori Minister. I
have the figures. (Interruptions)+*

I will also inform
things are going wrong in DTC. I would
not keep anything away from the House.
As I sard, the management is to be bla-
med up to a certain degree and theie have
been some iapses on the part of the mana-
gement. They shculd bave been more
strict in certain respects, but they were
not able to do that due to scme reasons:

For the information of the House, [
would like to mention a small problem of
DTC.A driver reports for the moraing duty

at0530 hours and he works tiil {400 hours

on depot duty. There are two duties; one

depot duty and the other one is line duty,

at 0530 hours he comes for th= depot duty
and he goes off at 1400 hours from the
depot duty, They depot duty is to park

the buses, to reverse or start the bus if the

mechanic says to do that for checking etc.
At 1400 hours he goes off the duty and
then he gets on to the line duty and he
does that duty till 2100 hours. Next day
again he does the depot duty and line
duty. He has done four duties. In other

words, while 10 the Central Government

there is a restriction on the overtime,
there is no such restricitions in DTC. On
the first day. one duty, one overtime. on
the next day one duty, one overtime and
on the third day he is off. For three days
he has done like this and for three days
he goes without pay. In other words, he
has already earned his pay by overtime
on two days. These are the people who
are destroying the whole discipline in DTC
and they are manipulating. They have
been beating the depot ;managers. They
says to them to follow this poiicy, or they
Under such cir-
cumstances, does my colleague want me
to improve the system or not ? This is
how they are doing. He is doing one duty
one overtime continuously for two days.

He is not losing anything..,(Interrupiions)

** Not recorded,

For the in-

the House why
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Another thing that I will tell the
House is what is not common between the
Central Government and the DTC. There
are a few benefits which are only in DTC
not in the Centra! Government. They get
overti.ne as I have mentioned and it comes
to roughly Rs. 17 lakhs. Then, they have
cash compensation, that is, if on a holiday
they work, they get cash compensation.
Then. leave eocashment is there.

It is in DTC, not in the Central
Government, They get night duty allo-
wance also. 1 do not thing in Ceatral
Government you have this, but in DTC,
we give night daty allowanes. ..
(Interruptions)

If {1 18 there, I stand corrected.

Then, we have washing aliowance,
canteco subsidy ... (Interruptions) These
are th: benefits which are allowed ia ths
DTC, not in the Central Goverament,
When yon have an uadertaking with (he
Central Government, the Government has
110 take a tctal picture . (Interruptions)

I have accepted in oy speech earlier
that there have been some lapses on the
part of the management and we are trying
to immprove it. Today, you go to the
commutcer and ask hrm how much disci-
pline bas come 10 the DTC today, It is
due to the manage neat that today people
are travellipg 1n buses, otherwise the whole
traffic would have come to a halt, Have
vou not <een the other three strikes ? How
did they behave in the last threc strikes ?
This is the first time that the management
have taken a firm stand asd we are
successful in that,

Thep, I shars the feeling of the House
that the flat rate of Rs. 2 1s becoming a
burden. If a persog has to change a bus,
bhe has to spend Rs. 2 plus Rs. 2 and
afler adding the charges for the return
jourpey, it comes to Rs. 8. Itis abig
burden on a person earning Rs 300 or
R%. ‘406 per month. I also accept that the
private operators. are not bonouring the
passes (o some extent & we bave received
some tomplaiants also.: | am not denying
that, 1 shase theifecling of the House, . We
are (rying lo evclve a system whereby

our commaters will not be taxed becawgs
of the strsike. We will soon come out with
8 scheme which will see that, till we sort
out the problem of the DTC, the DTC
routes zre taken up by the private operst-
ors also. S0, we are coming out with tids
scheme. We are also making some effort
to sce that the private operstors should

‘hooour the passes lssued by the PTC,

They must honour the DTC Passes. Se,
we are slso0 evolving a scheme s0 thet éms
pass holders should not face any problem
or discomfort. v

Some of the Members have said that
money has been collected. (Interruptions)

Give me a chance, I am slso onme of

you.
E |

Sir, it has pioched me. It has really
pinched me because I am heading this
Miglstry, If some such rumours are floased
somewhere, then it is certainly my duty-te
go and check @s to who bas done it amd
why it has been dose. But, Sir, I sm
afraid that some of the Opposition Mem-
bers started ringing me;

{Translation]

“Epgage at least our two buses eag-
age 5 buses of a partcular party.”

I only hope that they have not colles-
ted it, If they say that the people bave
collected the money, 1 only hope that
gooe of wy...(Interruptions)

As a Minister, 1 cannot say that ao-
thiog bas goune wrong. But [ assure the
Bouse that T will get it checked and mo
corruption sha!l be allowed in the tramns-
port system in Delhi I seek the cooperat-
fon of the Members for two thing, '

There is a cause today. The cause is
that the Government. whether headed by
you or by us, must function. The 50 lakh
commuters,..

SHRI AJAY MUSHRAN (Jabalpur) :
Sir, may I interrupt for half a second...
(Inserrupsions)®®

1

Yo e

*¢ Not recorded.
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MR. DEPUTY SPEAKER : No, 1
canaot allow you to interrupt during the
Calling Attention.
(Interruptions)

MR. DEPUTY SPEAKER : Mr. Pilot,
you please finish your answer.

SHRI RAJESH PILOT : I would like
to assure that 52 lakh commuters who are
dependent on this transport system as
there I8 no alternate transport system in
Delbi—it is not like Bombay or some-
where elsc***(Interruptions)

MR. DEPUTY SPEAKER : Pleasc

order.
(Interruptions)**

MR. DEPUTY SPEAKER : No, it {s
aot allowed.

SHRI RAJESH PILOT : 1 assure the
House that we will do our best to improve
the transport system and we will keep the
expectations of the people who are totally
dependent on the road transport system.
We will make every effort that the services
come to there satisfaction and we will also
try to increase the number of buses...
(Interruptions)

SHRI SURESH KURUP: Why did
the Goveroment give the assurgquce ?
(Interruptions)

SHRI DATTA SAMANT : The pay

revisions are pending since long.
(Interruptions)

MR. DEPUTY SPEAKER : He has
already apswered it,

SHRI RAJESH PILOT : With these
words, 1 once again as-ure the House that
the Government is fully aware of the
situation and we will do our best to solve
ie.

MR DEPUTY SPEAKER : We ghall
sdjourn for Lunch to re-assemble at 1415
brs.

13:15 brs

1'1:’0' Lok Sab?a n’sd 'aurnedffor Lunch
1 Seen minutes past fourteen of
tkgbek.
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[English)
14.18 hrs.

The Lok Sabha re-assembled after Lumeh
at Eighteen minutes past Fourteen of
the Clock

[SHRI SOMNATH RATH in the
Chair)

MATTERS UNDER RULE 377
[English]

(i) Demand for a secondary switching
area for 1dokki district is view of

inadequate  telecom  facilities

there.

PROF. P. J, KURIEN (Idukki) :
Iddukki is a backward district and tele-
communication facllities there are quite
inadequate. Most of the telephons
exchanges in the district are not function-
ing properly and there is a long waiting
list in all the exchanges.

The development of Telecom facilities
in the district is stalled because of the
fact that this district is included in the
Telecom district Eranakulam with Brpa-

kulam as headquarters of the secondary
switching area.

Anncxing a very backward district
with a developed district ke Erpakulam
in the matter of Telecom facilities Is to
the detriment of Idukki district. Public
agitations with the cooperation of the
elected representatives of the people have
been held demanding secondary switching
area for the district,

Already a number of representations
have been submitted to the Goverament
demanding formation of a8 new secondary
switching area for Ydukki district. I uige
upon the Government, in view of the fact
that Idukki is a backward district and
Te'ecom facilities are quite inadequate, a

secondary switching area may be formed
for Idukki district.

(li) Demand for declaciag 14th April,
the birtbday of Late Dr. B.R.
Ambedkar, a Natinal Holiday.

SHRI V. SREENIVASA PRASAD
{Chamarajanagar) : Fourteenth April is
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the birthday of Dr. B.R. Ambedkar who
was the nerve centre of the Dalits of this
couptry aud epitome of their spirit. He
was the torch bearer of their pains, desti-
tution and dark life. He awakened the
conscience of the people towards the great
dogtrines of equality and self-reliance, He
wag the driving force in the fight for their
rights. He was responsible for framing
the Constitution of this country. Even
todsy he lives in the hearts of millions of
down-trodden and oppressed country-
men.

On behalf of the voiceless and
sufferiog millions, I request that 14th
April be declared as a National holiday
and the day be declared as *‘National
Day of Equality,”?

[Translation]

(lil) Demasnd for emforcement of ‘No
E-okl-g’ iostractions in D.T.C.
nses.

PROF. CHANDRA BHANU DEVI
(Balia) : Mr. Cbairmaa, Sir, there are
several examples which indicate towards
the degradation of moral valaes in the
country during the last few years. The
persons who respect others’ sentiments
and care for the conveniences of their
fellow beings have become a rare com-
modity in this country. Its living examples
can be seen in the Delhi Transport
Corporation and Inter State buses where
the passengers via with each other in the
matter of smoking. Today, the smoking
is copsidered to be matter of pride.
Although, it is written 1n the D.T.C. buses
that ‘Smoking strictly prohibited’, yet the
passengers can be seen smoking in these
buses very often. Whether or not co-
passengers can withstand cigarette or bidi
smoke or it is otherwise harmful to them
from health point of view, the smokers
leagt bother. Many times, the drivers and
conductors are also seen smoking in the
buses, Although the drivers and conduc-
tors are supposed to stop the passengers
from smoking in the buses, yet instead of
stoppiag others, they themselves cap be
seon smoking in buses.

I strongly demand that the Govern-
meat shonld direct tho drivers and the
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conductors of the public transport to
ensure that pobody smokes in the buses.
It will oot only give relief to the non-
smoking people, but will also help in
getting rid of ill effects of smoking.

(iv) Demand for a sugar mill and
Ogl;l’) industries in Falzabad
(U.P.

SHRI R.P. SUMAN (Akbarpur):
Mr. Chairman, Sir, setting up of indust-
ries is a pre-requisite for the development
of any area. There is no industry worth
the name in Akbarpur and Tanda Tehsils
of Faizabad district in Uttar Pradesh
though thousands of acres of land suit-
able to the industries is available at these
places. The setting up of heavy and
small industrics is a must for the develop-
ment of this area.

The Central Government had issued
a licence in 1976 for the setting up of &
Cooperative Sugar Mill in this area and
shares worth Rs. 17 lakhs are still with
the farmers. But, I am sorry to ssy that
the licence of this sugar mill was cancelled
in 1978-79. The sugarcane growing far-
mers are in very large number in this area
and all of these face a great deal of
problem due to the closure of the Shah-
ganj Sugar Mill.

1, therefore, strongly demand that the
Central Government should issue a licence
for the sctting up of a sugar mill at apy
place in Akbarpur or Tanda Tebsils to
safeguard the interests of the farmers and
should also accord approval for setting up
a heavy industry to facilitate all round
development of this area.

[English]

(v) Demand for a fertilizer plast ia
Shabjabanpar (U.P.)

SHRI JITENDRA PRASADA (Shah-
jabanpur) : A firm commitment was given
to the people of Uttar Pradesh by the
former Prime Minister late Shrimati
Indira Gandbi and then by Prime Minister
Shri Rajiv Gandhi that a gas based ferti-
lizer plant will be sct up at Shahjahanpur.
This proposed fertilizer plant was suppo-
sed to start production by 1990. A letter
of intent was first issued to D.C.M.
Fertilizers and then to the APJ FertiRzers.



n Matiters under

{Shri Jitendra Prasada]

Both these firms have failed to take even
preliminary steps to set up the plant and
have only adopted methods to block the
loetter of intent. It is evident that due to
glut in world fertilizer prices the private
sector is dragging its feet Ip setting up
the industry.

It is learnt that extension bas not been
given to APJ to establish the Fertilizer
Plant. I, therefore, request the Govern-
ment to aliot this Fertilizer plant to the
Cooperative or Public Sector or to a
private party which has a background of
Fertilizer industry and has the necessary
resources and infrastructore inside the
organisation.

A penalty should also be imposed if
the plant does not come up within two
years from the date of issue of the letter
of intent.

(vi) Demand for a road overbridge om

railway crossing on the Varasasi-

Gorakbpur National Highway in
Ghazipur City.

SHRI ZAINUL BASHER (Gbazipur):
Varapasi-Gorakhpur natiopal highway
passes through Ghazipur City, which is a
district headquarter in U.P. The highway
passes through the main road of the caity,
and a railway-crossing comes {n between
the road, The road is very busy, and
canpot be widened because there arc
residential bouses on both sides of the
road, constructed a long time back. When
the railway-crossing is closed, the rush of
trafiic increases. and at times the traffic
jam takes hours to clear.

It is very essential to consturct & road
by-passiog Ghazipur City for long distance
trafic, and an over-head bridge on the
rallway line. This will case to a very
large extent the pressure on the traffic in
the city. 1, therefore, request the hon.
Ministers of Surface Transport and
Railways to take early gction in the
matter,

(vii) U.S.actios Ia Nicaragaa

SHRI BASUDEB ACHARIA (Bap-
kura) : The U.S. Government has once
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sgaip started intervening in the affairs of
a free country, Nicaragua, by deplo-
ying its armed forces through Hondurss.
This is being done against the expressed
wish of the U.S. Congress, and despite the
fact that the Nicaragua Government is
trying its best to resolve its internal
problems through negotiations with all
concerned, inside or outside the country.
Although more than a month has elapsed,
the Government is yet to condem this
move of the U.S. Government and use itg
diplomatic machinery in favour of creating
world public opinicn against such a move,
snd defend Nicaraguan Government. The
U.S. Government is also using means to
forther the war against Nicaragua by
economic blockade of Nicaragua, conti-
nuous supplies by air to anti-Government
forces from other Central American
countries, and similar other ways, All
these hostile actions against a free couatry
need condemnation in no uncertain terms
by the Government without any further
delay. Also, the Government should use
all its resources for mobilising world
public opinion against these moves of
U.S. Government, and in support of
Nicaraguan Goveroment.

[ Translation)

(viii) Steps to strengthcn the wunity and
integrity of the coastry.

SHRI RAMASHRAY PRASAD
SINGH (Jabapabad) : Mr. Chairman, Sir,
India is a country of viliages. Most of
its population live in villages, Now-a.
days it is not the people of any particular
caste who are helpless, the people belon-
ging to all castes and communitics are
sailing in the same boat. Eighty five per
cont population of the country is devoid
of basic necessities. Only five per cent
households are controlling eighty percent
of the national wealth. These are the
people who are in favour of the status
quo and, thefore, obstruct change through
every possible means. Today, they are
trying to spread communalism in the
country in the name of region, caste,
religion, langvage, Ram Janam Bhoomi
and Babri Masjid. This is a part of the
underhand strategy to weakon the move-
ment for food, employment, education and
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health care. The constitution of the
country bestows equal status to the
Temple as well as Mosque. Government
has proved to be totally incompetent to
the task of providing basic necessities to
85 por cent of the population. The main
reason for this situation 1s capitalist
sconomy, as a result of which discontent
is on the rise among the people every~
where. The aim of the constitution 1s
to bring Socialism in the country.

So I request the Government to give
up the path of Captialilsm and adopt
Socialism in order to strengthen the unity
and integrity of the country,

PUNJAB BUDGET, 1988-89-GENFRAL .

DISCUSSION, DEMANDS FOR

GRANTS ON ACCOUNT (PUNJAB)

1988-89, SUPPLEMENTARY DEMA.

NDS FOR GRANTS (PUNJAB)
1987-88

[English]

MR. CHAIRMAN(SHRI SOMNATH
RATH) : The House will now take up
General Discussion on the Budget for the
State of Punjab for 1988-89. The House
will also take up discussion and voting on
the Demands for Grants on Account in
respect of the Budget for the State of
Panjab for 1988-89., In addition, the
House will take up discussion and voiing

88-89 & Supp. D.G. 374
(Pun.), 87-88

on the Supplementary Demands for Grants
in respect of the Budget for the State of

Punjab for 1987-88. Item Nos. 11 to 13

are to be discussed together, for which two

hours have been aljotted.

Motions moved :

«That the respective sums not
exceeding the amouonts on Reve-
nue Account and Capital Account
shown in the third column of the
Order Paper be granied to the
President, out of the Consoli-
dated Fund of the State of
Punjab, on account, for or
towards defraying the charges
during the year ending on the
31st day of March 1989 in respect
of the heads of demands entered
in the second column thereof
against Demands Nos, I to 29.”

“That the Supplementary sums
not exceeding the amounts on
Revenue Account and Capital
Account shown in the third
column of the Order Paper be
granted to the President out of
the Consolidated Fund of the
State of Punjab to defray the
cbarges that will come in course
of payment during the financii
year ending the 3ist day of March
1988 in respect of heads of dema-
nds entered in the second column
thercof against Demands Nos,
1to4,6,5,10 12 to 18,20 to
26, 28 and 29.”

Demands for Grants-on Account ( Punjab) for 1988-89
sabmitted to the Vote of the Lok Sabha

No. of Name of Demand Amount of Demand for Grant
Demand on Account submitted to the
Vote of the House
1 2 3
Revenue Capital
Rs. Rs.
1. Agriculture and Rorests 37,04,05,000 17,21,63,000
2 Animal Husbandry and Fisheries 12,96,66.000 81,560,000
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1 2
3. Co-operation 6,78,71,000 22,80,42,000
4, Defence Services Welfare 1,60,22,000 6,50,000
s, Bducation 1,78,88,29,000 6,32,000
6. Elections 82,66,000
7. Excise and Taxation 4,28,84,000
8. Finance 1,60,49,97,000 3,18,30,008
9. Food and Supplies 1,56,15,000 5,15,44,26,000
10, Geoneral Administration 6,63,50,000
11. Health and Family Welfare 66,43,94,000
12. Home Affairs and Justice 55,70,16,000 1,75,00,000
13, Industries 6,32,43,000 7,92,32,000
14, Information and Public Relations 1,51,85,000
15. Irrigation and Power 65,53,64,000 3,81,47,24,000
16. Labour and Employment 1,86,10,000
17. Local Government, Housing and 1,71,42,000 10,22,00,000
Urban Development
18, Personnel and Administrative Reforms 29,11,000
19. Planaing 3,80,96,000
20. Programme Implementation 2.00,000
21. Public Works 62,97,48,000 40,48,80,000
22, Revenue and Rehabilitation 16,03,66,000
23, Rural Development and Panchayats  22,35,42,000 23,00,000
9. Sclence, Technology and Environment 11,50,000 61,00,000
25. Social and Women’sWellare and 20,62,08,000 71,50,000
Welfare of Scheduled Castes and
Backward Classes
26. Technical Education and Industrial 7,63,24,000 15,17,000
Training
21. Tourism and Cultural Affairs 88,68,000 1,82,48,000
28, Transport 44,15,75,000 6,54,00,000
2. Vigilance 71,18,000
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Supplementary Demands for Grants (Punfjab) for 1987-88
submitted to the Vote of the Lok Sabha

No. of Name of Demand Amount of Demand for Grant
Demand submitted to the Vote
of the House
1 2
Revenue Capital
Rs, Rs,
1. Agriculture and 6,32,06,000 —_
Forests
2. Animal Husbandry 2,91,78,000 1,00 000
and Fisheries
3. Co-operation 66,64,000 2,52,36,000
4. Defence Services — 1,07,00,000
Welfare
6. Education 82,29,08,000 -
8. Excise and Taxation 1,18,67,000 —_
10. Food and Supplies 55,94,000 —
12. Health and Family 18,99,55,000 —
Welfare
13. Home Affairs and 49,33 86,000 3,60,00,000
Justice
14, Industries _— 1,70,00,000
15. Informstion and Public 94.06,000 —_
Relations
16. Irrigation and Power 1,41,89,95,000 1,89,00.55.000
17. Labour and Employment 48,88,000 —
18. Local Government, Housing 1,41,76,000 —
and Urban Development
20. Planning 8,91,000 -
21. Public Works 8,91,98,000 —_
22, Revenue and Rebsbilitation 64,09,73,000 —
23, Rural Development and 2,73,79,000 —
Panchayats
2, Scieace, Techuology and - 11,46,000

Bavironment
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1 2 3

25, Social and Women's Welfare 3,12,16,000 —
and Welfare of Scheduled h
Castes and Backward Classés

26. Technical Education and 68,79, 000 —
industrial training

28, Transport 69,00,000 1,24,00,000

29, Vigilance 3,37,000 —_

14.31 hrs.

[English]

SHRI AJAY MUSHRAN (Jabalpur) :
8ir, during the zero Hour, I had raised a
very important and urgent matter; and
the hon. Speaker had assured me that he
would convey my feelings to the bon.
Defence Minister, and request him to make
a statement in the House on the situation
arising at Jabalpur because of a very
serious explosion in the Ammunition Sub-
Depot of C. O, D., Jabalpur.

Since the hon. Defence Minister is
hers, I will be very thankful to you if you
ask him to make a statement or if he likes
to say something on the issue he can do
so 850 that the matter gets the due attention
and we do get the knowledge as to what
is the response of the governsment, so far
as this particular thing is concerned.

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRO.
DUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL) : If you ask me to
rospond, 1 amready to do it, In response
to what has been raised on the Floor of
this House by the hon, Member, I would
like to read the statement.

« MR, CHAIRMAN : Yes,

STATEMENT RE : FIRE AT AMMU-.-
NITION SUB-DEPOT OF CENTRAL
ORDNANCE DEPOT, JABALPUR

ON 23-3-1988

{English]}

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE ‘(SHRI
SHIVRAJ V. PATIL) : I wish to iaform
the House that at about 4.10 PM on the
afternoon of Wednesday,23rd March 1988,
a fire broke out at the Ammunition Sub
Depot of the Central Ordnance Depot,
Jabalpur.

The Amamunition Sub Depot stores a
variety of tank, artillery and infantry
ammupition for the Indian Army in 30
magazines.

The fire started near Magazine No.
20 which stores 105 mm IFG (Indian Field
Gun), 106 mm RCL (Recoiless Gun) and
other ammunition,

The Commandant of the Central
Ordnance Depot assisted by the Comman-
dant of the College of Materia] Manage-
ment organised and supervised immediate
meoasures for limiting the spread of the
fire and to combat the fire which had
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broken out. All available fire-fighting
resources were mobilised. 20 fire tenders
and about 2000 persons are involved in
the opration. In order to confine the
spread of the fire, action has been taken
to remove combustible explosive material
in the vicinity of the fire. The area was
also flooded.

As a result of these measures, the
incident was confined successfully to
Magazine No. 20 upto about 3 AM on the
morning of 24th March.

However, despite best efforts, the fire
spread to Magazine No. 19. It has so far
been prevented from spreadiog any further,
As a result of efforts made to isolate these
fires, and tke flooding of the areca, the
assessment of the Commandant is that the
fire is now under control,although it is still
smouldering in these two magazines, and
sporadic explosions of ammunition contai-
ped in these magazines is continuing,

There has been no report of loss of
life and only two minor injuries to Depot
employees have been reported.

The civilian administration bave pro-
vided all required cooperation in the steps
being taken to deal with the incident,

There is no danger reported to the
clvillan population of Jabalpur town,
However, asa measure of abundant pre-
caution, two villages in the immediate
neighbourhood of the Ammunition Sub
Depot have been evacuated. For simllar
reasons, flights io and out of Jabalpur
Airport bave been suspended as a precau-
tionary measure.

The cause of the fire is not known as
yet. A Court of Inquiry has been order-
ed to identify the reasons and assess the
precise extent of the damage.

MR. CHAIRMAN : Shri Tulsiram.

SHRI AJAY MUSHRAN : I want to
thank him. (Interruptions)

MR, CHAIRMAN : No discussion.
(Interruptions)
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MR. CHAIRMAN : Nothing will go
on record.
(Interruptions)**

MR. CHAIRMAN : It will aot go om
record. .
(Interruptions)**

—— i — .

14.33 brs.

PUNJAB BUDGET, 1988-89—GENE-

RAL DISCUSSION, DEMANDS FOR

GRANTS ON ACCOUNT (PUN'AB),

1988-89 SUPPLEMENTARY

DEMANDS FOR GRANTS (PUNJAB)
1987-88 — Contd.

[Translation]

SHRI V. TULSIRAM (Nagarkurnool) :
Mr. Chairman, Sir, I rise to spsak on the
Pupjab Budget for 1988-89 presented by
the hon. Minister of Finance.

I would like to pay homage on behalf
of my Party, Telugu Desam and on my
presonal behaif to the innocent persons
being killed in Punjab, whether they be
men, women, Hindus, Sikhs or persons
belonging to any other community. Mr.
Chairman, Sir, you are well aware of the
fact that two different types of Budgets
have been presented in the August House
for Punjab &nd Tamil Nadu because the
ruling Party has got different interests at
stake in these two States. The ruling
party has preseoted glossy Budget for
Tamil Nadu in the hope of riding to power
with the improvement in atmosphere by
the time elections are held there. But I
would like to say that the people of Tamil
Nadu cannot be misguided by such gimmi-
cks and they will never fall in the trap be-
ing laid by the ruling party (Interruptions)
I am saying 50 only to expose the motives
of the ruling party. [ am oaly telling the
hon. Minister as to what is the strategy
of ruling party. As 1 said just now, no
amount has been earmarked in the Budget
for paying compensation to the families of
innocent people of Punjab who had been
killed and whose property worth several

—

*®Not recorded,
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crores of rupees had been burnt down.
All this brings to light the motive of the
Government bccause the States Annual
Plan has been slashed by Rs. 100 crores
as compared to the last year in spite of the
fact that the expenditure in the State is
on the rise due to deployment of CRPF
and increase in other expenses. In view
of these expenses, the hon. Minister should
have allocated more funds, But on the
contrary he has curtailed the size of the
Budget. The hon. Members must pon-
der over all this. I do not say that the
hon, Minister lacks wisdom, but surely he
does not have enough time 10 think over
these matters. I fail to understand as to
why the hon. Mlnister has done all this.

This august House wants to know
from the hon. Minister whether the
Punjab Agrcement has been fully imple-
mented, Government has delayed the
implementation of the Agreement. Why
is the Government doing so ? I request
the Government to take the opposition
parties in confidence in the matter and
take their cooperation to fully implement
the Agreement. The Government views
its strength in the House from a different
angle. They should canalise its strength
with that of the Opposition Parties for
the implementation of the Agreement,
Government is requested to invite the
leaders of all parties today itself and dis-
cuses the issue with them. Then only some
way out will be found to solve the prob-
lem. If the Government is determined to
find some solution, then it will definitely
succeed in its efforts. But Government
is not interested in solving the problem.
Government does not invite the leaders
of Opposition Parties for talks to find a
solution, Even if they are invited-though
such instances are rare—this gesture is
shown just to wipe their tears. After
inviting the leaders, only few points are
discussed with them and thereafter the
matter is laid to rest. Subsequently, the
Government claims to have discussed the
matter with the leaders of the Opposition.
Goverament has never discussed such
matter with the Opposition nor it will do
20 in future,
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Government should try to find a solu-
tion to Punjab problem determindly. No
Sikh or a Hindu of Punjab wants separa-
tion from India. They always want to
extend support to the present Government.
None in Punjab will go against the
Government, But the Goveroment is
pursuing such a policy and is running the
affalrs of the State in such a manner that
itis difficalt to find a solution to the
Punjab problem. The Sikhs and Hindus
of Pupjab do not fight each other but it is
the policy of the Government which incites
them against each other. Government
must understand all these things. They
are going to proclaim emergency in Punjab.
If any part of the couatry is endangered
or any other danger is posed to the unity
and integrity of the country, no citizen of
India-whether he is a Hindu, Sikh, Muslim
or Christian-will oppose the Goverameat,
But what is the intention of the Govera-
ment ? If the intention of the Government
is good, then all the citizens will support
it. But the actlvities of the Government
arouse suspicion in the minds of the
people.

Therefore, it is our submission that
by imposing emergency, the Government
will pot be able td solve the Punjab pro-
blem, Imposition of emergency will fus-
ther complicate the situation; No one
knows in how many States the Govern-
ment will proclaim emergency. The pro-
blem can be solved only if the intentions
of the Government arc good. We are
very clear about the intentions of the
Government. The intentlons of the Gov-
ernment have become clear after presenta-
tion of Pupjab and Tamil Nadu Budgets.
Howsoever hard the Goveroment may try
to explain its view point nobody s going
to believe it.  The people of the country
are very intelligent, But the Government
considers itsclf to be more intelligent.
For instance, an able Minister, named
Shri Chidambaram tries to show off that
he is a big lawyer. Many other big law.
yers are there in the country. But it {s
not good to consider oneself better than
others. Government must think over
these things.

One thing that I would like to know
from the Government is that why is it mot
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holding Panchayat elections in other parts
of the country leave aside areas like
Punjab where it is pot in a position to do
so ? What difficulty Goverpment is facing
in holding Panchayat ciections ? At these
places Panchayati Raj should be restored
as carly as possible after holding elections
to the Panchayats. Pcople can avail of
the benefits of the programmes which the
Government is running through Pancha-
yats. Programmes like IRDP, NREP can
be casily handed over to the Panchayats
for the people to derive their benpefits.
PBarring a few places wherc it is difficult to
set in motion the clectoral process,
Panchayat elections can be easily conduc-
ted at other places for the benefit of the
people. Similarly, a Committee should
be set up with the help of the Police for
every 5 to 10 villages, to enable the people
to defend themselves on their own. It
will be really good if some training is also
given to them. If the intention of the
Government is clear, then it must think

over these suggestions.

Today. we are discussing this Budget.
Government believes that whatever it is
doing is ripht, but I want to submit that
the Government has nao moral right to
present this Budget, The people of
Punjab elected the Barnala Government
by defeating the ruling party, but it has
been dismissed by the Central Government
and the President’s rule has been imposed.
That is why this Budget has been presen-
ted here. This is highly regretable.
Government must think what right it has
got to present this Budget. It does not
have aoy such right. But it enjoys a huge
majority and so it can do anything. Jhe
Government knows pretty well what the
Opposition can do except shouting for a
while and at the most staging a walk out
thereafter. But they should remember
that if a sltuation arises where they need
additional strength, it will come ouly from
the Opposition.

SHRI SHAMINDER SINGH (Farid-
kot) : That 1s why they do not bave even
quorum today.

SHRI V. TULSIRAM : This is also
highly regrettable,
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SHRI SHAMINDER SINGH : See,
bow much interest the ruling party has
got in Punjab.

SHRI R.L. BHATIA (Amritsar) : The
opposition sheuld look at its own quo-
rum ; how many Members are present on
their side ?

AN HON. MEMBER : More than

the Members of ruling party.

SHRI1 MANYENDRA SINGH
(Mathura) : Mr, Chairman, Sir, let the
quorum be complete,

[English]

MR. CHAJRMAN : Let the quorum
bell be rung. Now quorum is there. You
can continue your speech, Mr. Tulsiram.

[Translation]

SHRI V. TULSIRAM : The power of
imposing emergency in Punjab,with which
the Government has armed itself, 1s not
going to bring about any improvement in
the situation. Rather it may prove to be
harmful. Punjab is one such State which
can feed the whole country. What is
happening to Punjab today ? It is com-
pletely a turbulant State, People are
worried due to unemployment because
industries and business ar: completely
ruiped and agricuiture bas been hit adver.
sely. You know, how innocent people
are being killed brutally, Under thesq
circumstances, the imposition of emergency
will be ineffective. Emergency should be
imposed when the couniry {s cenfronted
with some danger. If will not be uscful
in Punjab because the labourers from
Bihar, Uttar Pradesh and Madhya Pradesh
go there to do agrcuitural labour. If
emergency is imposed, no labourer would
be willing to go there for agricultural ope-
rations and the State will suffer due to
this, You must ponder over it that ime=
position of emergency is not good thing,
In my view, this State Budget should pot
be presented here in future. It should be
considered to be the last one. You should
hold elections there with good intentions,
What measures Government is going to
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take should- be clear not only to the people
of Punjab but to the whole country. If you
are willing to bold elections and win, go
abead, But you are doing all. this only
because you are not in a position..to win
the elections there. You should bold elec-
tions and from Government there, because
the whole country wants to see the people
of Puajab prosperous without any. discri-
minatiop against Hipdus, Muslime, Sikbs
or Christians. Measures to restore peace
in Punjab should be taken after giving a
thoughtful  consideration, but we are
opposed to imposing emergency. With
there words, I conclude,

[English]

DR. G.S. DHILLON . (Ferozepur) :
Mt Chairman, Sir, I rise to.support the
Budget for tho Siate of Punjab for 1987-88.
I was very carefully Istening to the pre-
vious speaker when he said that there is 8
reduction of about Rs. 100 crores in the
Budget for Punjab. Many of us have.been
trying to search for that discrepancy or
the difference in the Budget. But from
the papers given to us, we are not able to
trace it, Itis just a Vote on Account.
He might have seen the figures from the
previous year's document and be might
bhave found some diffeience somewhere.
But we could not trace the discrepancy
from the documents that have been given
to us. Mr Chairman, Sir, I have not scen
any Budget which has pot been criticised.
But I must say that the Budget for Punjab
psesented by the bon. Finance Mipister
is not only reasonably good but it is very
good considering the circumstances
through which we are passing. I should
say that dark picture 1s shadowing around,
but in spitec of the disturbed conditions,
there has been an overall growth in pro-
ductiop, in economy, both industrial and
agriculture. Now, Sir, 1 have got some
figures with me. The revebue receipt is
Rs, 154595 crores showing an increase
of Rs. 149.03 crores over the revised esti-
mate of 1987-88. 1 do not know wherefrom
my friend got the figures. The State tax
apd no:-tax revepue receipt is estimated
st Rs. 1194.30 crores which is higher than
the revised cstimates of 1987-88 by Rs,
124.37 crores. Here also [ do not find any
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reduction. The Sfate share of Central
taxes is Rs..351.63 crores which is bigher
thap the.revised estimates for 1987-88 by
R3..24,65 croses... Here also 1 em notl able
to trace the difference, The expenditure
on tha Reveape: account is estimated at
Rs. 1785.70 crores. and as 1 go abead the
areas-where the major Increase in expen-
diture.: envisaged is on Education. On
higher cducation, medical care, family
welare puwblic - heaith, minor irrigation,
community development,transport services,
ete,.they bave made mote provision for
eagh of the items than last year. On the
Capisal Account side, the receipts are
placed at Ra, .2375.17 crores and the ex-
pendituse including loans and advances is
Rs, 2194.67 crosea

15.00 hee.

Taking into comsideration .all these
pointa thet I have menptioned, [t is a
defimito. Improvement in revenus . accounts
and also in other accounts of the Govern.
ment, The grant provides Rs 70( crores
and the special assistance from here will
be Rs. 650 crores, besides their own re-
sources. On-irrigation, agricultore and all
that, they have been given. ] must say
that-there bas been all round improvement
in spite of the crisis Punjab is facing be-
cause of: the -failure of Constitutional
mechinery due to which the Government
bes--beer compelled 10 proclaim the
Rashtrapati Rai. He was teiling that we
have no: moret status or authorty to
present - this Budget. We gave them an
opportunity, I was a stropg suppciter of
Barpala. ] sincerely tell him— Ramoowaha
may not mind— that the Cobgress put up
weak candidates against them so that they
may come......

[ Translation)

SHR1 V. TULSIRAM : Mr, Cbairman,
Sir, 1 had mentiened about the- Anoual
Plan. (Interruprions),

[Englishj

SHRI BALWANT SINGH
RAMOQOWALIA  (Sangtar) : [ want
to rupport the Member, The hon.
Member is misguiding the House.
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(Interruptions). He says, annual. plan. for
Punjab. The expemses have been reduced.
(Interruptions),

SHRI R.L. BHATIA : It.is only when
you went to his scat.and guided him. He
did -not say anpual plan. (Inrerruptions),

MR. CHAIRMAN : Let there ‘be ao
dialogue.

DR. G.S. DHILLON : The “annual
ptan provides Rs. 465.39 ctrores for irn-
gation, for agniculture Rs, 54.31 crores mnd
Rs. 18.5 crores for imdostry last year.
Which aonual plan are you referring to ?
(Imterruptions), in spite of fiberalismd from
our side, the victory of Akah Dal... ., .
(Interraptions)

MR. CHAIRMAN : Please take your
soat.

{ Translation]

SHRI V. TULSIRAM : Mr. Chair-
man, Sir, now when the Members of the
other side have raised the issue, let me
glve my clarification also. (Interruptions)

I said that innocent people weore bewng
killed every-day in. Punjsb, Demage was
aiso caused to the property of some
people, but na provision has been made-in
the budget to provide the compensation.
You tell me if there+s sny such. provision
(Interruptions)

......

{English]

MR. CHAIRMAN : That'is:another
point, Please take your sext. That is
beside the point. Please hear the hon.
Member. Mr. Dhilloa. please proceed.

[Translation)

SHRI V. TULSIRAM : Though he
elaims that there is such provision- yet
nobody. knows where itis. (Intermuptions)

DR. GS DHILLON : Look -at me
slso. (Inrerruptivns) You kmow it very
well that compensstion or some other
“Mip i# given whenever any causalty ‘takes
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place there, Since you talk sbout’ elec-
tions, Panchayats and compare Punjab
with ‘Tamil Nadu, I invite you to visit
Punjab. We are the residents of Punjab,
You can either go there at your own risk
or you accompany me. You visit every
village without any protection. We will
arrange & security platoon to accompany
you if you so destre. Go there and fell
us about the actual situation there. On
what basis you compare Punjab with
Tamil Nadu,

[English]

MR. CHAIRMAN : This. will not-go
on record, (Interruptions)**

MR. CHAIRMAN : Will you pleste
address the Chair, Mr. Dhilion ? Hon.
Mamber, Dhbillon, please address the
Chair.

DR. G.S. DHILLON : Sir, when we

[ Translation]

they talk cheap and hemce it is useless...
(Interruptions)

{English]

MR. CHAIRMAN :
go on record.
Plecase proceed.

:"0, that will not
1 bave already said: that,

DR. G.S. DHILLON : He does not
know how much I have.., (Interruptions)

MR. CHAIRMAN : I have already
esid, that will not go on record. Please
proceed. Please address the Chair.

DR. G.S, DHILLON : There is
something for bim, nothing for me. 1 tell
yeu, you study my career. It is mothing
for me. (Interruptions).

I have been advocating so also- my
frietids from Punjab that in spite of every-
thing that comes In the disturbed comi-
-tioms, Punjab has made good - progress “dn

**Not recorded,
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agriculture. Punjab has made good pro-
gress in keeping up the growth rate of
Industry, 3.5% to 49%. Under such a
strain, we have been able to doit. We
need soine chaoges, some diversification
in our economy, in our agriculture, in our
industry and diversification is not possible
unless we have definite plants. When I
say diversification in agricuiture, I mean
that the Green Revolution which Pubjab
led worked well for some time. But now
it is getting irrlevant. We have reached
the top., We are more concerned as to
how to keep up the tempo when Green
Revolution is getting irrelevant. We want
to diversify our agriculture to dairy milk
products, food processing and many other
fields. We did have some offer from
forecign Governments, from Pepsi Cola and
some of those things which envisage some
earnings of foreign exchange and at the
same time employment on a large scale, at
the same time export potential for our
agriculture processed food, etc. But
somehow, due to technical reason, that
plan has not been able to go ahead. When
Barnala Saheb was the Chief Minister, he
stressed it 2 number of times. Other
leaders from Punjab also stressed and then
the Governor of Punjab, a number of
times talked about it. but it is not coming
up. The other alterpatives is, we should
have some other way of thinking, how to
deversity, how to use our resources for
food processing and horticulture advance-
ment. Our potential is only 39 in horti-
culture, We want to go up much higher.
Keeping in view that beyond a certain
point production will not go, we have to
think of alternatives.

At the same time, Pupjab has been
provided with power cither through hydro
electric or thermal plant which is very
expensive, of very high cost, Pugjab has
been demanding atomic power plant. That
would be much economical and cheaper
for us. We may not have to bring coal
and so many other products from distance.
That is the main reason why we have been
pressing for this and so far 1t has not come
in. Punjab is entirely different. When
we compare punjab with other States, we
have absoiutely nothing. All the progress
is due to the people’s own initiative, small
scale production, private production, ip
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Ludhiana, Batala and other places, Even
the university which Is the leading agricul-
tural university, that is the topmost univer-
sity, {s owned by the Punjab Government.
That is not ours. Sometimes I found
some jealous-talk going about it. Itis
not the Central University. That is the
Punjab Government University. As the
Agriculture Minister I bad found that not
a single instituticn of the Centre is set up
here. When I talk about it, whenI
compare what is given to Punjab, except
Rs, 200 crore worth of coach factory at
Kapurtbala what else is given ? Can you
mention anything beyond this, I can
mention industries worth thousands of
crores of rupees in Andhra Pradesh. I can
mention it in West Bengal and Bihar. We
want that some potential for employment
should be created for tbe young people
who are not accommodated anywhere and
who are not employed apywhere. They
have no other hobby and they bave taken
to killing the people now.

PROF. MADHU DANDAVATE
(Rajapur) : In spite of that you are invi-
ting President’s rule.

DR. G. S. DHILLON : We are not
very happy to have the President’s rule.
We tried to make them stand on their own
legs. When Shri Barnala was not able to
do it. we were looking to Shri Prakash
Singh Badal to come, He is no better.
No one is doing better and both the terms
of Government are over. Why the Bill
was brought yesterday 7 Nobody is very
bhappy on tuat. The Copgress party was
already out of the picture. 1 sincerely
tell you, Prof, Dandavate, this is the first
time in my life as Congress candidate that
I prayed for their success, 1 mean the
Akali Governmeat,

PROF. MADHU DANDAVATE : Do
it at the Centre also.

DR. G.S. DHILLON : Both have
accepted Longowal accord at the time of
clections. I do pot know what happened
when they were ruturned to power. The
same thing has happened. 1 hdve becn
seeing the Akali Government right from
Gurpam Singh, right from Lachman Singh;
of course, we disowned him. Again Badal
Then, in between ous
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former President came in. In spite of our
prayers that they should stand on their
own legs, they could not. Now coming to
the moral stand about bringing this Bill,
this is provided in the Constitution itscif.
It is the House which passed the Procila-
mation and that Is the moral strength, If
these people could come, we peed not
bave that moral strength at all. That is
the reason. I have been all the time
advocating that something should be done
for the economic upliftment of the people
of Punjab. 1 was all the time waiiing
when the Railway Minister was reading
his speech on presentation of the Railway
Budget. I was all the time watching if he
could make a remote reference to Punjab.
Nothing came out, We have been asking
for two important railway connections and
railway reforms. We have been asking
that the highways are too parrow and the
traflic very heavy. There should be elec-
tric railway between Ludhiana and Punjab
so that it could, by frequ:nt shuttles,
could take the load out, Nothing was
mentioned in his speech. At Jeast when
1 was io Indiraji's Cabinet, we sanctioned
a bridge over Beas river—I was in charge
of that Ministry— which connpects Jullun.
dur-Kapurthala with Amritsar district
reviving the old historic town of Goindwal
which is now in district of Amritsar and
that bas flourished because of that,

We have been aking for a railway
connection either from Jullundur or from
Beas to Goindwal which is |5 miles at the
most. Nothing was mentioned in his
speech about this. If the industry had
been set up at Goindwal, it could have
provided more opportunitics.

1 have secn many concessions given to
industry. Agro-industries arc regular
industries. We have been asking that
because of the disturbed conditions and
because this is a border area, it should be
declared as some sort of a backward area
80 that there should be some sort of enco-
uragement and impetus for the new indus-
try. Thatis not forthcoming. We are
not going to remain all the time like this.
We are trying to create such conditions
in the State that the industrialists would
bave some sort of temptation to stick to
that place. Poople should have some ince-
ntive to go there, There is no incentive and
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the people are leaviog those districts and
towns like Amritsar,

Sir, I am very proud of my State of
Punjab-though I am proud of the whole
country— that Punjab bas done very well
in cotton production this time. I must say
good words about 1t. I must admire the
Governor of Punjab, the Government of
Pupjab, the administration there, the
Secretaries there for the hard work they
all put in, in keeping up the level of
growth both 1n respect of rice and wbeat.
Punjab has produced 1.3 Million bales of
cotton which is a record production now.
We have 23 per cent share of the whole of
cotton production in the country. This
is somethipg remarkable. But how to
maintain it 7 1 would like to say that
it is a production under very disturbing
conditions .. (Interruptions), For the last
two diys we have been busy discussing
this Constitution Amendment Bill. My
friend Shri Tulsiram woke up today. I
have a good joke to say, in this connec-
tion. When President Sadat was alive, he
told me a joke when I visited Egypt. He
said : ‘““Somebody visited the zoo and
found all the apimals laughing but the
Zebra keeping silent, The next day again
he visited the Zoo and found that the
Ze=bra was laugking—he was the on.y ani-
mal laughing—and all the other animals
were kesping silent. He asked the curator:
“what is the matter ?"* He said : Itis
all right, The monkey cracked a joke and
everybody was laughing yesterday. The
Zebra has understood 1t today™......
(Interruptionsj, We have been talking
about Pupjab. But stjll tbe interest comes
in only when the budgzet 1s being presented;
when we have to suggest our views as to
what is the problem there; what {s the
state of affairs in Industry and in agricul-
ture and what we need. We know that.
Who knows better than us that we have
been very badly hit because of extremism
and terrorism. People are dying. We
are not very happy at that. But here
when we are dealing with our economy,
with our finances and with our budget,
where does the Emergency come in ? So,
I think we shoul!d all laugh together eor
weep together. :

PROF. MADHU DANDAVATE:
The monkey may withdraw the joke,
(Interruptions)



<30S Panjsb Budget, 88-39.Genl.
Dise. D.G. on' Ale (Pun.)

PR, G. S. DHILLON : Not day
after the other...(Interruptions), 1 thought
that I should bring to your notice all these
things. At the end, I submit 1 am not
saying'things 1o a very customary’ mann®r
-but rather in a moving marner. The

+whole credit goes to the farmers of Punjab.
the industrialists of Punjab and those hard
working people that in spite of everything
‘they bhave not allowed the production and
the growth rate to go down and the whole
credit goes, above all, to the people who

- dre managing the admnistration and to
the Governor ot Punjab.

SHRI SATYAGOPAL MISRA
(Tamlok) : Mr. Chairman, Sir, with a
heavy heart, I am taking part in the discu-
ssion on the Punjab Budget for the year
1988-89. Sir, you know that the proper
place for the discussion’of the State Bud-
get is the State Legistative Assembly, But,
as there is President’s rule and as there
is no elected Assembly functioning now,
we are doing that work here as a mere
routine work. It is nothipg better than a
mere outine work. When a State Budgect
is discussed in a Siate Legislative Assem-
bly, people at large of that State become
very much concerned about the Budget of
their State tha: whether their expectations
and their aspirations are going to be
reflected in the Budget on not. But here,
while we are discuseing the Punjab Budget,
the people of Punjab have been suffering
from a fear psychosis and they are calcu-
ating the date when the black Bill like
the Emergency Bill be promulgated in the

“State of Pupjab.

The main question of Punjab was only
raised by Mr. Dhillon, not today, but
yesterday. Fe repeatedly said yesterday :
swhat to do.”” “What to do’’ has become
thé main and major question today in

“Punjab and the Government of India are
“having more and more stringent legislations
fo remedy, to tackle the Panjab situation.

Time without numbers, we have séated
Bere that it is not merely a law and order
.question. The Punjab problem is pactly
emotional; it is partly psychological; it is
partly economical and it s also partly
palitical. Aad the solution will bave to
be found ost in a.political manner,
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-All'the patriotic and democratic people
of the State~must come together to fight
out the tetrotism. Instead of cultivatiig
that idea, this Government, the: Govern-
ment-at the Centre, is arming itself with
one after another stringent legislations
which will serve no purpose. This situa-
tion bas been created in Punjab by the
rul.og party. The Goverpment will pass
one afier another legisiations but the situ-
ation will remain the same. You know,
the legisiations like the National security
Act, the Disturbed Areas Act, are being
applied against the working clusses there
who are trying to voice their detmands,
These legislations are being applied for
the beuefit of the mill-owners, for the
benefit of the management there. This
siluation has been created by the ruling
party. If you come to the Budget, you
will see, the Minister has himself agreed
that the revenue on the State’s tax and
non-tax head has been tess by Rs. 40.06
crores, in regard to the estimated revenue.
of about Rs. 1,069.90 crores. That was
due to the prevailing disturbed condition
in the State. May I know from the Hon.
Minister what is the fate of the on-going
projects 7 Are they scverely affected by
the continuning disturbed conditions fn
the State and whether any on-going project
has been disturbed or has been adversely
affected or not 7 This question should be
replied to by the Hon.Mtnister, In spite
of the Jesser amount of collection in the
current year, they have accepted that next
year, that 1s, 1988-89 year’s collection of
State tax, non-tax revenue receipts will be
Rs. 1,190.35 crores as estimated in the
Budget. But how, all of a sudden, a larger
amount of about Rs. 150 crores more will
be collected, that I specifically want to
know from the Hon.Minister.

When a State Budget is presented in
the State Assembly, it is discussed these
in an elaborate manner. department.wise
discussion takes place. Detailed discus-
sion is possible there, whereas it is a mere
routine work here. By participating in
this debate, I also request the ruling party
at the Centre not to depend upon the
legislation they have passed; but to mobi-
lise all the patriotic and the democratic
people of Punjab so that a peaceful politie
cal solution can be achioved,
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I want to note one more point bere.
Yesterday we have heard two Ministers,
Mr, Chidambaram and Mr. Bpta Singb.
The trouble with the - Ruling Party is that
they don't know what t'o do in Punjsb.
i shall ask them to make up their mind
first, take a decislon and implement it.
Fiest the Punjab Accord was signed,
elections took place,President’s rule came,
the Assembly was dissolved anod one Bilf
came and another followed. This process
witl go on. How long will it go on ?

In the speech of Mr, Chidambaram
he sald that our Party CPKM) has no
<obligation’ in ‘Punjab. But, at the same
time, Mr. Buta Singbh admitted that we
have done a good work there. Have they
got a proper understanding with themse-
Ives ? That is the problem with the rul-
ing party.

PROF. MADHU DANDAVATE:
They have no obligation in West Bengal.

SHRI SATYAGOPAL MISRA : As if
they have no obligation in West Bengal.
They are aiso behaving like that, The
ruling party only works on whip, you
have seen that. Without that they can-
pot run the House.

MR. CHAIRMAN : Pleass confine to
the Budget.

SHRI SATYAGOPAL MISRA : I
sha¥ repeatedly say that they are to make
up 4¢heir mind first, take a decision and
mobilise all the patriotic and democratic
forces of country and fight the secession-
ist elements.

SHR1 R.L. BHATIA (Amritsar):
Mr, Chairman Sir, I rise to susport the
Punjab  Appropriation Bill, [ have
been listening 10 our friends 1o the oppo-
site. The first speaker Mr. Tulsiram was
speaking about the emergency because for
two days we had discussion here in this
House about the emergency. As
his party did not give him tlme
to speak on emecrgency, he spoke today
with regard to emergeacy. He said that
emergency is levelled when there isa
danger to the country. I would like to
ask him whether the -situation created in
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Punjab aided by forcign power whers some
of our young boys who are mis'ed .aze
trained there, money is given and deadly
weapons are being given, is not a .danger
to the country. Or does he think that sthe
danger to Punjab is no danger; it is oaly
when India is in danger the cmergency can
be declared ? Punjab is a, part of India
and if we bave danger in any part of the
country, should we nat have a right to
have emergency ? We are not happy jo
bring these emergency Jaws and the
various laws which have been referred ta
by him, But it is a situation in itsel . in
Punjab. That compels us and it is the
compulsion of the Central Goveroment
also under Article 355 that if the Govern-
ment over there is not in a position . to
rule or to enforce laws according to the
Constitotion in the country, then ft is
incumbent on the Central Government to
have the emergency.

I don’t know what Mr. Misra was
saying. Ageain he was referring to emer-
gepcy, He did pot speak much about
Panjab or perhaps he does not know much
about Punjab His party must have
asked him to speak- something and be
spoke ‘something which at least I was not
able to understand.

Punjab, in the last six years, bas
been facing terrorism. In Punjab the
development-whether it is in the field of in-
dustry or agricuiture--has suffered. Punjab
would have developed much more, Punjab
has the capacity to develop much more.
Pupjabis have the capacity to preducs
more and also apply scicnce and techno-
logy to agriculture, to bring about a green
revolution and make India from a deficit
to a surplus country, Punjab is the
granary of India and Punjab is bave the
capacity but due to the last six years con-
ditions in Punjab its development has
stopped. It has not grown as it should
have been.

Sir, I first start with our agriculture.
Preference has been given to agriculture
in the Union budget also so that we
produce more. If India which is produc-
ing roughly 1 million tonnes of food
gra'ns could reach the ievel of 200 million
tonnes then India will not need any IMP
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joan and in this development Punjab is
playing a major role. We have the best
procurement system. We are giving the
maximum to the Centra!l kitty of food-
grains and if we want to continue to have
more foodgrains from Punjab and if we
want that Punjab should help India in
this regard we have problems which need
to be solved. We are short of electricity.
There is growing demand of electricity in
Punjab, The growing demand neccessita-
tes that we should have more electricity
and for that we will be dependant on
Centre to give us regularly our share from
Singrauli and Barasul projects so that we
are in a position to keep up our agricul-
tural growth.

15.33 hrs.
(SHRI ZAINUL BASHER in the Chair]

Punjab does not have hydel resourcss
and for the thermal plants that we have
we have to bring coal from a long distance
and it is problemaiic, So the only area
we can develop and Centre can help us
is to give us a nuclear powcr plant and if
we are given a nuclear power plant I can
assure you that Punjab will be able to
maintain {ts growth and will be able to
play an important role in the field of
economic growth and agr cultural pro-
duction.

The Centre has given gas-based power
projects to U P. & Rajasthan but no such
*unit has been g:ven to Pupjab. We can
do better. We can grow more foodgrains.
We can diversify our agricultural products
and help India to reduce its imports of
oilseeds and so on. As Dr. Dhillon explai-
ned there 18 not a single big industry in
Punjab. We bhave got 10,000 small scale
units of hosiery, sports goods, textiles,
cyc'es, sewing machines and agriculture
1mpiements. If we are encouraged we
can certainly diversify our population
which are engaged in agriculture because
agriculture has reached its maximum.
There is need to diversify the people from
agriculture. There is a need to give more
employment to Punjab. It:s only the
industry that can be the substitute for that
there are po major industries in Punjab,
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Only recently, you have given us a unit
in Kapurthala-Coach Factory. If more
big ubits are given to Punjab and especi-
ally the employment-oriented units are
given to Punjab, it will also belp in our
present political situation which is on
account of unemployment also.

You can help the small scale
industries in various ways. You
can give them Iloans, You can
give them cheapter loans. You can
also help by giving them infras-
tructure and other requirements. We
peed coal; we need steel; we need pig-iron.
Our Batala industry which is one of the
best industries and which is one of the
best producing units in the whole country,
they are short of pig-iron. These things
are not given to us, If these are given
to us, certainly we can play an important
role 1p the economy of Punjab as well as
that of India.

Only three backward districts have
been declared in Punjab. Ferozepur and
Gurdaspur are declared ‘C’ class backward
districts. Amritsar-where I come from
was only given this ‘C’ class status for
a limited perod in 1986 which bas expired
in 1988. May I request you if you really
wapt to help Punjab, if you really want
that there should be industrial development
and the solution of the problem of unem-
ployment, you must bring more districts of
Punjab into the category of backward
districts and extend the facilities. I would
rather request that the facilities be exten-
ded to the whole of Punjab. It will help
us much in the present circumstances in
which we are placed.

Punjab is growing Basmatl. It is
exported to other countries. In 1983-84,
the total export was of about Rs. 76
crores Now Basmati export has reached
Rs. 240 croces. Punjab grows a special
class of Basmati rice which has a special
aroma. It is very much liked in forcign
countries. You can certainly increase
your exports if certain facilities are given
te the Punjab growers for the production
of Basmati. You can give them better
seeds at subsidised rates. You can give
them better fortilisers for the purpose.

I would also request that the levy
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should not be charged from the exporters
of Basmati rice. Now for all kinds of
rice, you are chargiog fevy. You may‘do
that. We will gladly do that because you
need more foodgrains. Punjab has always
been coatributing and will conunue to
contribute. But at least you should give
this facility of not charging ievy from the
exporters of Basmatl rice. You are giving
them so many facillies. If this facility 1s
given, there will be more export of Bas-
mati rice from Puojab

Now I come to the law and order situa-
tion. As you know, the law and order
in Punjab is very bad. Various experi-
ments have been made in Punjab-some-
times popular rule, sometimes our Presi-
dent’s Rule-and we find the situation very
complicated. I will draw your attention
to one aspect of the problem where Centre
can help us. As you know, in the beginn-
ing, terrorists used to have pistols. Then
they have other smal! guns Now they have
come to AK-47 rifle. Yesterday, as you
must bave read in papers, they have star-
ted launching a rocker, I would like to
ask you whether your Police 1n
Punjab I8 equipped with these modern
weapons If not, do you feel that Punjab
policemen will fight with 303 rifie which
takes one mipute to put the cairidges as
against AK-47 which can have 600 bullets
in one minute 7 1t js just spraying like a
rain, If you want to improve the law and
order situation in Punjab, please send
those big officers who are sittiog in air-
conditioned rooms and passing orders and
getting the view from a long distance.
Let those people go to Punjab, meet the
policemen who are fighting their battie
against the terrorists, Let them go and
assess the requirem:at there and it 1s your
duty to fulfil it, If you want to :mprove
the law and order situation i1n Punjab,
give all these facilities to Punjrb. Listen
to what the Punjab oflicers who come
here and teil you in the meetings and
fulfil their demands. If you will continue
to give this type of rifles and other things
which are not matching to the weapons of
the terrorists, then it will be a Jong battle.
So, better provide them the necessary
things Police is patrolheg at pight.
Terrorists sit behind the bushes and they
shoot them with AK-47 or whatever it is,
Can't you provide a bul etproof jesp to
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the policemen so that they can move
about at night in the villages and they can
do their duty by patrolling ? Therefore, I
emphasise to give a second thought on
the demands of the Punjab Goverpment,
to their needs to meet the challenges of -
terrorists and provide them immediately.
Otherwiso, what will happen is that by the
time you will provide AK-47, they may be
having a very effective weapon because you
are fighting a foreign power. That fore-
1gn power i8 creating such a situation 1o
Punjab, 1Itis all by Pakistan. Enemies
are not seen there, The enemy will be on
the other sid: of the border. We are
taking it lightly as any other law and
order situation. Be serious and provide
the necessary weapons and bullets to our
Pupjab police so that we may be able to
figat effectively,

With these words, I support the Bill.

[Translation]

SHRI RAM BAHADUR SINGH
(Chapra) : Mr Chairman, Sir, bad the
Budget presented in this House today
been presented in the Legisiative Assem-
bly of Pupjab, then th= public represen-
tatives of that State would have got an
opportunity to discuss all aspects of
Punjab situation in detail and their
discussion would have been meaningful.
But the Centre has snatched that right
too. In tbe light of these circumstances,
1 feel that the budget which has been
presented here will be considered to have
been imposed forcibly on Punjab, While
going through the Budget papers, I fouad
that a mention bas becn made about
additional allocation of about Rs. 40
crores as compared to last year, to be
spent on making the Police force more
efficient. This 1s how they propose to
control the law and order situation in
Punjab. It is quite right. The foremost
duty of a civilised Goversment is to
tackle the law and order situation. But
Police force will not be sufficient to tackle
the law and ord:r situarion in Punjab.
Unless efforts are made to understand the
basic reasons behind the disturbed law
and order, this problem cannot be tackled,
The Governor of Punjab as well as your
favourite police officer, Shri Ribeirg iy
also of the opinion that Punjab problem
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is a political problem. You may not
‘believe my words, but you will have to
keep faith in those people whom you
have posted there with high hopee. You
think you can solve the Punjab problem
by relying on Police Force but in my
view it is nothing but day dreaming. You
should learn a lesson from your previous
experiences. You have armed yoursdlf
‘with all such powers through this House,
which were required to solve Punjab
‘problem, so much so that you dismissed
the Government elected by the people on
the ground that it was incapable to tackle
-the problem of terrorism. After this,
President’s rule was imposed. Al of us
bave seen its results. The number of
people killed during the President’s rule
is much higher than that kiJed at any
time in the past. But you did not stop
at that. You acquired the power to
impose emergency. We as well as you
are well aware of the results of imposiog
emergency and we have had enough dis-
cussion on it yesterday. You will have
to find the solution to the problem if you
want to sce development and peace there.
In order to solve the problem. you will
have to win public support primarily.
You cannot solve any problem without
public support. Your appeals to the
public for support have evoked a poor
response, You will have to take certain
steps which may attract and inspire the
people and convince them that you are their
partners in distress in the real sense. As
long as you go on killing the innocent
people in fake encouniers in the name of
tercorlsts or keep them in prisons without
framing any charges or use draconian
laws, Puniab problem will not be solved.
You cannot win public support in this
manner. If you were really willing to
find a solution to Punjab problem-athe
issue which has already been discussed
several times—you would bhave held
discussions with the representatives of all
political parties and the soc:al workers to
form a general opinion, on the basis of
which you should have discussed those
proposals with the representatives of the
various factions of Akali Dal and the
extremist groups to find a possible
solation. You will say that the Janata
Party did not co-operate inspite of your
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appeal. In this very House, on a previous
occasion, the Home Minister, Shri Buta
Singh had accused the Janata Party for
adopting non.cooperative attitude,
Yesterday also, he repeated bis earlier
charges against Shri Chandra Shekhar.
The glst of this ailegation was that Shri
Chandra Shekhar bhas held talks with the
traitors. I would like to remind that when
Chandra Shekhar said in 1984 that
Operation Bluestar was not justified and
that the situation should have been
defused through talks, he was branded as
Bhindranwale of Ballia, You accused
bim again and called him by the same
name when he suggested to keep Anandpur
Saheb Resolution in mind at the time of
discussions. You tried to chcat the rublic
by calling him Bh.ndranwale. But at the
time of talks with Shri Longowal, you
gave adequate importance (o Apandpur
Sabeb Resolution. I am not against
necgotiations, but If you had any morality,
you should have felt sorry and accepted
the fact that you cheated the public to
fetch votes. But the ruling par:y has no
relation with morality whatsoever.

The prevailing situation in Punjab
indicates that barring a handful of persons
the people in the State are close to one
another having tied with the bonds of
fraternity, have social! interaction with
and close family relavons in each others
community. Did the Government ever
try to solve the Punjab problem on
fraternal relations’ basis or did they ever
try to make use of the iofluence of the
above relations to solve the problem in
the State ? They did not do anything. If
they have done anything of the sort, the
bon. Minister shou!d clarify the same in
bis reply,

The Goveroment 15 not as much
concerned to solve the Punjab problem
as they are concerned about the Congress
Party riding to power in the State. They
are playing with fire and 10 this process
hatching a conspiracy 10 divide the nation.
They have little will to preserve the unity
and the iotegrity of the country. Let
Punjab go to heli, let the country be
divided, but their Government should
come to power. This is what they waot.
Had they been concerned about the unity
and the integrity of the nation, they
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would have tried to ensure that the
people do not loss heart come what may.
If the people of Punjab lose heart no
power on ecarth can save the country.
Whatever measures the Government has
so0 far taken to solve the Punjab tangle
bhave not been taken ip the right direction
and with good inmtention. The steps so
far taken by the Government were aimed
at retaining their Government in power
in the State, no matter whether the Punjab
probiem was solved or not by these
measures, I would like to give an ¢xample
before you.

There is a Congress leader in that
State whose name I do oot want to reveal,
I too have high regards for bim. I am
happy that now-a-days he is very active
in the State. But what was he three
years ago ? He being a terrorist, the
Governmznt apprehended him 1n Maoila
after spending lakhs of rupees. Today.
he is occupying the highest seat of Akal
Takhat, If the Government describes
somebody as a terrorist and puts bim
behind the bars and deciares another
person as a moderate at its sweet will,
such tactics cannot work for long, Today
the Government says that Shri Badal is
pot a moderate. [ would like to know if
Shri Badal has copnivance with the
terrorist 1n Punjab ? The Government is
not workiag 1n the right spirit. It is not
clean.

The Goverament has now adopted a
new procedure for issuing licences there
which does not discriminate between a
terrorist and a moderate. Therefore, 1
demand from the Government to stop
issuing licences forthwith, Now there isno
doubt aboat the fact that the solution to
Punjab problem is beyound their capability.
If we go deep into the Punjab problem,one
thing will be clear that the Government is
the root causc of all these troubles, So
long as the preseat Goverpmentis is in
power, there cannot be aoy solution to
Punjab problem. With thess words, I
oppose the Punjab Budget and conclude.

MR, CHAIRMAN : Shrimati Sukh-
baas Kaur,
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SHRI RAJ KUMAR RAI (Gbosl) :
Mrt, Chairman, Sir, will you allow me a
little time to speak op the Punjab
Budget.

MR. CHAIRMAN : Shrimati Sukh-
buns Kaur.

SHRI RAJ KUMAR RAI : Mr,
Chairman, Sir, [ am addressing you.
Please look at me also.

MR. CHAIRMAN : Whea your
pame comes, you too will certainly be
given time.

SHRI RAJ KUMAR RAf : Please do
not insist on the pame. If you aliow me,
I shall express my views within two
miputes. Please provide me time. You
are empowered to do that. You are
sitting on this Chair having come from
the Panel. You are authorised to allow
anybody to speak as you wish,

MR, CHAIRMAN : [ am not going
to use that discretion in your favour right
pow. Please resume your seat., You
have made your submission. Now you
sit down, please.

SHRI RAJ KUMAR RAI: I wouid
like to place a few suggestions with regard
to Punjab Budget before the House. I
r request you to allow me.

MR. CHAIRMAN : I have got the
discretion. But 1 am not going to use
the same rigbt now. I have heard your
request. Nothing will go on record......

(Interruptions)**

MR. CHAIRMAN I have heard
your request. It will be considered. Now
you may resame your seat,

(Interruptions)**

1 bave heard your request, Now you
may please sit down.
(Interruptions)

s*Not recorded,
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MR. CHAIRMAN : You ask your

whip to give your name. I am not using

my discretion in,your favour. I called the

name of Shrimati Subhbuns Kaur aud she

is on her legs.
(Interruptions)

MR. CHAIRMAN : This method
of yours is not good.

SHRI RAJ KUMAR RAI : Mr.
Chairman, Sir, what wrong ? did I
commit, for which I am nct being given
two minutes to speak ? I bave to speak
on a number of good things on Punjab.
Therefore, I may please be given a little
time to speak. (Interruptions)

MR. CHAIRMAN : Please sit down.
Shrimati Sukhbuns Kaur is on her legs.
(Interruptions)

MR. CHAIRMAN : You will not be
given time to speak if you continue to
behave like this.

[English]

SHRI RAJ KUMAR RAI: You do
have a right to review the decision as long
as you are in the Chalr, Sir,

MR, CHAIRMAN : This is not the
way. Ptease take your scat. I have said
I am not using my discretionin your
favour. This is not the way.

SHRI RAJ KUMAR RAI: Can't you
review your decision, Sir.

MR, CHAIRMAN : Please sit down.
I asked Mrs. Kaur to speak.

SHRIMATI SUKHBUNS KAUR
(Gurdaspur) : Mr. Chairman, Sir, I rise
to support the Punjab Budget being pre-
‘sented here today, Unfortunately all the
speakers from opposition spoke nothing
about Punjab. I think, since they did not
get a chance yesterday, quite rightly they
all spoke on the 59th Amendment. Each
of the Opposition members saild that we
bave no moral right to present the Budget
here, I would like to remind the House
that elections were held in Punjab and the
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Akali Dal got 73 seats, which probably
they never got tefore and I do not think
they will again get in future. They got 73
seats. But what 1s the result ? Instead of
fulfilling the promises given to the people
who had voted for them, they fought am-
ong themselves, Not only Sikhs, but peo-
ple from other communities too voted for
them. Otheiwise they would not have
got 73 seats They betrayed the people
who had put their trust in the
Akali leadership, people who
bad out their lives in  the hands
of the Akalileadership and people who
had put the future of ther children
in the hands of thc Akali leadership.
Instead of futfilling the promises given to
the people they started fightirg among
themselves and as a result there was a
spiit in the party. As rightly pointed out
by my hon. Colleague, much against the
interests of our party and in the interest
of the State, we supported them for long,
But ult'mately, we found that they had no
wili to survive and serve the people. There-
fore, President’s rule was imposed in the
Siate of Funjab, And as a result of that,
the Budget of Punjab is presented here
today and I support it.

Sir, I do not want to take much time
of the House. I have only three poinis
which I would like to bring to your
notice,

The most important thing that a Sate
needs for any development is power, Our
power demand has been raising by 15 per
cent every year. There are scme on-going
projects in our State. One of the members
from the Opposition has asked about their
present position. They are being comple-
ted and we are hopeful that both the Ropar
Thermal Plant Stage II and the Mukerian
Hydro Project will be commjssioned very
soon. Ip fact, work has been done in a
record time and for this the credit goes to
the officers and workers of the Pupjab
Government.

Secondly, we do not have much of
hydro-resources beyond what we are al-
ready executing. We do not have coal
either and it bas to be brought from a
very loog distance. Therefore, I very
strongly endorse the view of my colleague
Sbri Bhatia that we should be given a
nuclear power plaot. The excuse or should
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{ say the thing that is said to us again and
agaio that it cannot be givea to Pusjab be.
cause it is a border State. Today with mod-
ern weapons. no State is a border State or
faraway State. We should, keeping ip view
the conditions in Punjab, the needs of
Punjab, be given a nucicar power plant,
And also as Mr. Bhatia has s2id U. P.
and Rajasthan have got a Power Based
Thermal Plant we shouid also be given a
Gas Based Thermal Power Plant for
Punjab.

It should be put on record thatin
spite of the difficult situation in Puojab
for the last six years, neither agriculture
nor industry has suffered, In spite of the
fact that the conditions are disturbed, the
people of Punjab have worked very bard
and have tried to do everything that they
could to keep the situation normal and to
increase production. We have given our
share of foodgrains to the Central Govern-
ment; in spite of the fact that we bad un-
precedented rains and droughts, we have
contributed our share of paddy and wheat.
Punjab, as you know has only three pre
cent of the cultivated area of the nation,
yet, we give forty per cent of the foodgra-
fas to the country. Therefore, keeping in
view this, we shomld be given special
assistance we want that special ass'stance
should be given for Jand reclamat-
fon because whatever land we have,
we are using at the moment but you can
help us by giving us subsidy on Zinc Sul-
phate, Iron Sulpbate, Gypsum. These are
the things that are needed—because of
continuous use of fertilizers—in our fields
and with Gypsum we can a'so reclaim
certain areas,

Then, the water level of Punjab is
coming down. We need special assistance
from you for canal lining. I believe Rs. 3
crores bas been sanctionned, butI think
it should be raised to Rs. 10 crores,

Another thing which we are told is
that 169 districts in the country bave been
chosen for accelerated production pro-
gramme. I think you can make it to 170--

include the border district of Gurdaspur
also,

Regarding industry, there is po ‘A’
category backward, district in the State.

CHAITRA 4, 1910 (SAKA) 88-89 & Supp. D.C. 410

(Pun.), 87-88

Out of 118 blocks. 66 blocks are no in-
dusttry blocks and we want that in order
to revive industrial economy of the State,
the entire State should be declared as ‘A’
category backv.ard State and we should
get the facilities that are being given to the
backward arca. 1 k¢ Jammu and Kashmir
or our neighbearing State Himachal Prad-
esh. We should also get those facilities,

You notice that there hLas been a
downward trend of Central Assistance
io the industrial sector anc Central pro-
jects. The Certral investment in Punjab
has come down from 2 per cent in 1978-79
to 1.05 per cent in 1985-86. This should
be revised and we should get more Central
Sector Projects.

As has becn said before we do have
very small scale industries But that {s not
good ecough. The State Government is
trymng to promote large scale industries bat
the Ceantre should give us three things
which are very important,

(1) Petro-Chemical Complex, (2) Elect-
ronic Switching System Project and (3) a
Video Cassette Recording Project. These
wiil help in giving employment to our
youth aod help the industrial economy of
the State.

There is one other thing and that is
the 4 per cent Central Sales Tax which is
levied in Punjab. 1t is not being Icvied on
new units. But I would like to draw the
attention to the conditions under which
these small scale industries are working in
the State Sector in Gurdaspur. After 6 0”
clock no unit can work and some of them
are aiready sick. I would request that the
Central Sal!ss Tax of four per cent should
be abolished for at least to sick units.

I have mentioned before, we want some
assistance for land reclamation. about 1.2
lakh hcctares are affected by ravines
in the State and the Government of India
should also treat the State of Punjab in
the Ravines. Rcclamation scheme, which
i3 being done for the other States so that
whatever land is available we should be
able to utilise and help to produce more
foodgrains for the country,
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Lastly, regarding law and order situat-
iop, more modern weapons are needed. I
think more money should be given for
transport—for jeeps, cars and whatever
transport the Police might need to combat
terrorism.

One last request is that the Central
assistance of Rs. 600 crores should be rai-
sed to Rs. 1200 crores.

[Translatson]

SHRI VHJOY KUMAR YADAV
(Najanda) : Mr. Chairman, Sir, I do not
want (o speak much on the Budget at this
moment. But I would certainty like to
offer some suggestions on the Punjab pro-
blem. Never before in the history of the
Parliament bas such a long discussion
taken place oo any subject than on
Punjab. But despite all these discussions,
the Punjab problem coatinue to elude so-
lution. The peopie of the country are very
much concerned about Punjab. First of
all I would like to make some suggestions
and thereafter 1 shall express my views on
this issue.

Try to identify and .solate those
seccessionists and terrorists who are being
provided aid and leadership by the imper-
jalist and aoti-national forces.

Strive to uoite the forces which want
pational upity and communal harmony
and bring more and more people from
Punjab in the mainstream to counter dis-
tuptive forces.

Find owt effective measures to check -

killiogs and misuse of places of worship
and ensure peopie’s co-operation in this
endeavour. .

Release all innocent people from am-
ong the Jodhpur dotenus. Punish the cul-
prits found guilty in 1984 riots. Reestablish
and rebabilitate on immediate basis the
victims of these riots who suffered loss and
were rendered homeless.

Strengthen the law and order machin.
ory to check Kkillings by terrorists. Also
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check corruption and excesses being
committed by security forces,

It is very necessary to differentiate
between those who are actually terrorists
in more than oae sense and those youths
who have been misguided as a matter of
sentimeat after having been influenced by
terrorist propaganda.’

The Goveroment will have to admit
that the Punjab problem is not
the problem of any particular
party. The Government should find out
a solution at the national leve! by calling
an all party meeting in respect of long-
standing territorial and river water dispu-
tes. It should hold discussions on Sark-
aria Commission Report at the national
level and take early and positive steps to
provide more powers and additional finan-
cial resources to the States.

MR. Chairman, Sir, I do not think
that the Congress people are not concer=
ned about Punjab problem. They are
also concerned. But it will be the biggest
folly on the part of the ruling party to
thionk that it is only they who are concer-
pned about the Punjab problem. All those
forces who want to see India united, who
stand for maintaining commvunal harmony
in the country and are against terrorist
and disruptive forces are very much con.
cerned about it. These forces are ready
for a scrifice, howsoever big it may be,
to save Punjab, muintain peace in the
State and to avoid disintegration of the
country. In Punjab the Leftist Parties,
especially CPI and CPI(M) are striving
bard to restore normaicy in the State and
this is the reason why they are increasingly
becoming target of extremists attacks.
Many members of these Parties have been
killed and yesterday also a leader of my
Party was killed in Punjab. Whar is the
attitude of the Government towards
all this ? Government believes that
it is only they who are competent to solve
this problem but we feel that the problem
is not being resolved deliberately because
ft i3 in the interest of the ruling party.
In solving such problems, Government
gives highest priority to the interests of
its own Party and does not care much
about the interests of the country. What
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kind of attitude is Government adopting
now-a days ? Government has epacted
several laws to combat terrorism. Perhaps
in no other Parliament of the wotld have
80 many laws been enacted on aoy single
issuc than on the Punjab problem,
probably on po other issue, Government
has received such unconditional support
of this August House, has as been in
the case of strengtbening the Government
on the Punjab issue. Government has not
been able to resolve the issue
though full support has been extended to
it. I remember, the present Prime Minister
had gone on record three days bcfore the
Operation Bluestar to say that Bhindran-
wale was a grcat saint, but two three
days after this statemen’, the Operation
Bluestar was ordered., This s a fact and
1 am not speakicg against the Congress
Party. Goveroment has not lcarnt any
lesson from its past experiences and the
steps it has taken to resolve the Punjab
problem which enjoys the support of fore-
ign and extremist forces. Government
will never be able to find a solution to the
Pupjab Pioblem by hobnolebing with
them. Government is following the same
old po'icy in Punjab. Is the Government
conscious about the consequences of
helping Jasbir Singh in secur:ng the high-
est position ?

In Punjab, a systemalic campaign is
going onb, in which the members of the
Congress Party are also taking part.
Other moderate forces who were coming
ioto the mainstrcam have received a set
back due to the policies of the Govern-
ment, The morale of 'aw and order
enforce’ng agencies has also gone down.
Government is happy and so is a section
of the Congress Party that Akali-Dal has
been rendered irrelevant and insigaificant
in Punjab, but by cooperating with the
extremists and helping them occupy high
posi:ions the ruiing party has itself become
irrelevant there. Government is not taking
note of these failures in Punjab. As longas
the Government does not seek the cooper-
ation of the public, as long as it does
not copsider it to be a national issue and
instead works with the motive of capitalis-
ing on It in the next elections, solution 1s
difficalt to evolve.
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The problem before the Government
is a national problem and the whole nation
is suffering on account of it, because the
unity of the country is at stake. This is
the reason why such forces are continue-
usly on the rise in Punjab, Ia the recent
incident in Punjab the Sikhs said, “we will
not seperate from Hindus, even at the cost
of our lives.”” This is the positive factor
there, Extremism is there in Punjab but
it is the negative factor not the positive
factor. The positive factor is that majo-
nty of the people in Punjab are against
extremism and ready to lay down their
lives to counter it but the Government is
not making use of it. It is instead think-
ing of imposing emergency in Punjab and
wants to deploy Army to face the challenge
posed by extremists. Goveroment will
not be able to solve the Punjab problem
by terrorising the people through deploy-
ment of Army in the State. I do pot
think Goverament will achieve success
through  these measures. Therefore,
Government is requested to change its
strategy, if it wants to find a solution to
the Punjab probliem. Solution Is sure to
emerge and emerge it wi'l through the
right course.

[English}

MR. CHAIRMAN : Prof. Narain
Chand Parashar,

[Translation]

SHRI RAJ KUMAR RAI (Ghosi) :
Mr. Chairman, Sir, please pay altention to
me also. Give me two minutes.

MR. CHAIRMAN : Please take your
seat.
(Interruptions)**

[ English)

MR. CHAIRMAN: Nothing goes on
record,
{Translation]

SHRI RAJ KUMAR RAI: I Will say
only good things. ] will not say anything
against the Charr,

**Not recorded.
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MR. CHAIRMAN : The hon. Mcmber
should ask his Party to send his name,

SHRT RAJ KUMAR RAI: You also
belong to my Party.

MR. CHAIRMAN: When 1 am
occupying the Chair, I do not belong to
any party.

SHRI RAJ KUMAR RAI: Your heart
js with us. Give me two minutes. I
shall be high!y grateful,

MR. CHAIRMAN : Please sit down,
(Interruptions)

16.15 bours
[English]

PROF. NARAIN CHAND PARA-
SHAR (Hemirpui): Mr. Chairman, I
support the Budget for Punjab prescated
by the hon. Finance Minister to the
House. The various provis.ons which
have been meace ars quire encouraging,
and it shows the Cep'rnr Goveroment's
commitment for heip':ng the economic life
in Punjab. Tbe Central Govcrnment
have gone out of their way 10 supp>rt and
give financial assistapce also to Punjab.

The annual Pian for the year 1988-89
has been put at Rs. 700 crores and though
the central share of assistance was
only Rs. 4 .50 crores, yet the Certral
Government has gone cut of its way to
provide Rs. 650 crores as special assistance
to the State. Thrs isa token of the
seriousness of the Government of India's
commitment to improve the economic con-
ditions in Punjab and to help the State of
Punjab. Itis, as you can see, more than
ten times of what the State 15 getting in
the normal course Rs 41.50 crores and
special assistance of Rs. 650 crores. This
is the amount that has been given and we
welcome it because Punjab nceds it,

I would only point out that Punjab bas
got the attention of the nation. It would
have been guite okay had. the Assembly
been in existence and the budget would
have been discussed for ten days. We
are bere now disposing of this discussion
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within two or three hours at the most.
This is how democracy at the grass.roots
benefits the people. Because of the con-
ditions there, it is not possible for the
Assembly to function and therefore
Parliament is obliged to do its duty tow-
ards Punjab.

. Since my State is also quite close to
Punjab so most of the problems are quite
common and I had written to the houoe
uiable Governor of Punjab for certain
specific things to be done. There are
some areas of Himachal which weae parts
Punjab earlier. There are many link
roads which require to be completed, or
built, and people are at the hands of the
Punjab State. -But it is most unfortunate
that the administration of Punjab Govern-
ment has been neglecting these portions,
whereas bridges have come up
oo the Himachal side, on the
Punjab side they have been neglected.
I would particularly refer to a road which
goes fiom Punjab to Himacbal, actually
from Hoshiarpur to Unna, which was at
one time part of Puniab. On the Hima-
chal side all the roads are metalled and
all the bridges are complete. If you go
to Punjab side, even looking at the border
you can come to know that it is Punjab,
because there is neither any bridge nor
there is any mectal road. Therefore, what
we want is that special attention should
be paid to those areas which are bordering
Himachal because Himachal and Punjab
are quite close to each other and they are
partners in  economic progress. Any
peglect fowards those arecas of Punjab
which are on the border of Himachal
would not be good for the development of
Punjab as will,

I would plead that the hill districts of
Punjab or the hilly blocks—now that the
Central Government bas adopted s for-
mula of 500 metres high asthe criterion
for recognising an area as a hilly area—
Dharkalam block and parts of Jhanpur
Tehsil and part of the Kandl area, the
entire area from Hoshiarpur to Ropar
district etc., they should be brought under
that programme and central assistance for
the hill area development programme
should be given to those areas, It is not
their fault that tboy are not in Himachal
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but they are in Pupjab, But there are so
many othet areas. When in Maharashtra
you have selected some blocks, as hilly
blocks, when in Madhya Pradesh some
bloeks are recognised as hilly blocks, why
are you not doing justice to the hilly
blocks of Himachal Pradesh bordering on
Punjab ? Those people have a general

grievance That their neecds are not being

looked into,

I will plead for better deal for
teachers, Though ‘he budget has given a
good provision, about Rs, 18 crores etc.,
have been given and for rural areas Rs. 11
crores are given. I have seen from the
various figures which have been submitted
to the House, but I would plead that
Punjab at one time was a leading State in
the ficld of Education and we are proud
of the fact that the first school for
women’s education in North India was
started at a wvillage called Hariana in
Hoshiarpur district. Hoshiarpur was one
of the leading districts in the field of
education. So, I would plead that the
private schools and the private colleges
require asistance from the Government
on a massive scale and the students are
suffering on account of the disturbed con-
dition. Therefore the students should not
be made to suffer simply because there is
some law and order problem in Punjab,
Some Universities apd some Colleges
which are there bhave to be closed very
frequently. I request that special security
arrangements should be done immediately
to ses that the educational iastitutions in
the State are not allowed to suffcr on this
score and the field of Education should
not be allowed to be a victim of this
disturbed sitypation.

Similarly, I plead for proper security
arrangements to the running trains and
banks, It has beecn reported frequently
that the terrorists attack the banks,
especially the big dacoity in Talwara, Five
persons of the Punjab National bank were
killed recently. Some trains still remain
Suspended because the Punjab Govern-
Mment Is unable to provide proper security.
I would plead with the Central Govern-
Went to provide thé necessary assistance,
Way be for Police, may be for para
Rilitary forces, so that the normal life in
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Punjab is not disturbed, It will be a proof
of the strength of the pation’s conviction
to help Punjab and the normal life of the
people there is allowed to proceed and
flourich inspite of the activities of the
extremists.

If we are able to show to the nation
that the nation Is generous to Punjab and
it can look after ali the problems of
Punjab, then the people there will be quite
bappy. Punjab has been giving a lot to
the central pool 1n paddy and wheat in
spite of the disturbed condition and
Punjab is one of the leading States.
Punjabi farmers, Punjabi businessmen, and
Punjabi industrialists have not lagged be-
b'nd and have not discouraged and they
are keeping up their morale. So, finance
should not be the constraint for keeping
up the morale of Punjab as high as
possible.

I therefore plead with the Governor
of Punjab and the Advisers, especially
Department of Public Works, to pay
special attention in hanking Kiratpur Rail-
way Station with the State Highway by
metal road and also roads linking the
State Highway with Himachal villages like
Dabat Majari, Ropar and Nangaldam. In
spite of my several letters, nothing has
been done so far in this regard. Kiratpur
Railway Statlon is a very important
Station and it {s 8 tourist centre for both
Punjab and Himachal Pradesh. Therefore,
1 plead that Kiratpur Rallway Station
should be linked with the State Highway
by metal road. There are some roads in
Bilaspur District of Himacha! Pradesh and
Ropar Dsstrict of Punjab, where ene
kilometre 18 in Himachal and another kilo-
metre is in Punjab, which have to be
linked with the State Highway, It is the
joint responsibility of both the Punjab
Government and Himachal Pradesh
Government, Therefore, these minor
works should be looked into immediately,

I support my colleagues Smt. Sukh-
buns Kaur ; Dr. G.S. Dhillon and Shri
R.L. Bhatia in pleading for generous
assistance to Punjab for the development
of power, promotion of tourism and in-
dustries.

The more you invest in Punjab, the
stronger will be nation,
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With these words, I support the
Budget.

{Translation)

SHRI BALWANT SINGH RAMOO-

WALIJA (Sabgrut) : Sir, while participating
in the debate on Punjab Budgett the hon.
Members have pleaded for greater financi-
alassistance for Punjab in theéir own way,
In this Budget, a deficit of Rs. 245 crores
hes been left uncovered and 0o new tax
has been levied (o bridge the gap, but
through this Budget Government will bave
to bring down various developmental
expenscs planned for the rapid develop-
ment of the State.

Recently the Tribune wrote in one of
its articles that whbat is of grave concern
in this Budget is that the allocation for
Police and Security arrangements, irriga-
tion development and especially electricity
wijl have to be curtailed. Both Shri G, S.
Dbillon and the daily ‘Tribune’ in its
edition of 21st have stated that discrimi-
pation has been done against Punjab. It
has been reported that out of Rs. 850
crores of the annual plan, only Rs. 650
crores bave been given, Later on the
figure was put at Rs, 750 crores. There-
fore, still the annual plan has been slashed
by Rs, 100 crores. The reduction will
directly affect the Ropar Thermal Power
Plant and Thein Dam.

Mr. Chalrman, Sir, yesterday whlle
speaking on the Punjab Budget, we prese-
nted the view point of our Palrty before
the August House. Today I just want to
say that croployment scenario in Punjab is
worsening fast. Io a report, Pusjab Gove.
roment has recently reported that last
year 10267 applications were submitted in
Banks for loans for self-employment.
Government is requested to verify, as to
how many of them were sanctioned loan,
The loan has aot been disbursed, probably
it would not be disbursed even during the
next two years. Out of 10267 cases, only
1300 have besn samctioued loam but oven
in these cases, the money hds not yet becn
disbursed. From all this, Government
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can bave a fair assessment of the unemp.
loyment situation prevailing in the State.
Similarly the hoc. Governor has infor-
med the M, Ps. recently that 74 out of
118 Development Blocks are the Dark
Areas, where ground water level has gone
down by 20 feet. Is the Government
contemplating some measures for these
Blocks ?

Recently the Hon Prime Minister
stated that for raising agricultura! produc-
tion 169 districts would be covered under
the action plan and the authorities have
been asked to spend more in these districts.
Newspaper *Ajit’ has reported and Shri
Parasbar has also rightly stated that the
State Contributing 70 per cent to the
Central Pool must be given more agsis-
tance, but nothing of this sort bas been
done in this Budget. Similarly, the far.
mers of Punjub should not be discou-
raged.

Mr. Chaitman, Sir the area of cultiva-
ble land in Pupjab is shrinking. Punjab
is a strategic border Stite and there are
several Milttary Cantonments there which
ie a must for such a State. Thereisa
Military Cantonment in Ferozepurc and
now a new Cantooment has come up in
Bhatinda also. Similarly a canal from
Punjab goes to Haryana and another to
Rajasthan which have also taken away a
Jarge area of land, For building urban
cstates, big tracks of land are being ecqui-
red. So the scarcity of land is increa-
singly being felt in Punjab. Land sacqui-
sition policy of the Goveroment 1s extor-
tiopist in nature and wiil ruin the farmers
totally. Land is acquired from the farmers
at throwaway price and is sold at very
high price. Other agencies involved in it
are earning handsomely in these transa-
ctiops. Government should look into
these things.

What is the position of Industries
becomes clear from the report of the
Punjab Government. A little while ago
Shrimati Sukhbuns Kxur was saying that
66 Blocks tounld be declared as ‘No Indus-
try Blocks’. She fuither stated that only
3 per cent of thd total tu'tivable arew of
the coutitry is fn Pubiab,



421 Punjab Budget, 88-89-Genl,
Disc. D.G. on Afe (Pun.)

We have the distinction of serving the
cauntry and are cousributing 70 percent of
foodgrains to the Central Pool, But what
is being given to the Pnsjab by the
Centre ? Mr, Cheirman, Sir, through
you I want to draw the attention of the
House to the fact that Central investment
in Punjab is only 3 per cent, whersas we
are contributing 70 per cent of foodgrains.

During 1978-79, Ceniral investment
was 2.20 per cent in industry etc, which
has now come down to 1.5 per cent. As
1said earlier, emotional and religious
considerations are also involved m the
Punjab problem. People of Punjab firmly
believe that they will not get justice from
the Centre, The probiem of unsmploy-
ment, towards which 1 want to draw your
attention, has also reached gigantic pro-
portion in%be Siate, If the Central invest-
ment goes on decreasing at the present
rate, it will come to zero per cent in the
pext ten years and then the problem of
unemployment will never be solved. I
want to tell you from the report of the
Governor as to what type of treatment is
being meted out to Punjab. I want to
mention about the Accelerated Rural
Water Supply Programme. Ground water
at deep level in Panjab is of very poor
quality and therefore, every areca in the
State needs water supply system, The
water is telling upon the teeth and lungs
of the people and diseases are on the
increase. Let me just tell you what has
been the allocation under the programme
I mentioned just now, Rs, 2930 lakhs
bave been given to Bibar, Rs 4615 lakhs
to Uttar Pradesh and only Rs. 514 lakhs
to Punjab,..(Interruptions)

[English]

PROF. N. G. RANGA (Guatur) :
What about the population of Punjab ?

AN HON, MEMBER : What about

the area ?

PROF, N. G. RANGA : I think U. P.
is the most undeveloped State.

{Translation]

SHR1 BALWANT SINGH RAMOO-
WALITA : Natural water in U, P.is of
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very good quality. It is all right, Ran-
gajl has expressed his good views. [ want
to place a very serious issue before you,
The expenditure of the Punjab Assembly
has been brought under Genera! Adminis-
tration head in the Budget-proposals.
This is a very serious thing. All the three
wings viz. Legisiature, Judiciary and Exe-
cutive have independent existance, The
Demands in respect of Haryapa are before
me: they are at No. 1. Demands for
Punjab for the year 1986-87 were at No.
1, but today they have been put under
the Executive head. Does the legislature
command only this much respect in the
eyes of the Governor of Punjab ? Is Legis-
lature thought to be so small a thing ?
The Ex-Speaker of the Punjab Assembly
has written a letter to me. I bave brou-
ght it to the notice of the Housec on his
behalf. Goveroment should correct it
immediately. Before I conclude, I want
to ask some questions. 1 would like to
know from the hon, Minister :

[English]

What is the latest position of thein
Dam project’s completion ?

{Translation]

We are told that our demand for
electricity is increasing at the rate of 13
per cent per annum, Why is the Central
sector investment decreasing in Punjab ?
What are its reasons ? Why are you radu-
cing it ? Due to rains and hailstorm,
crop has been desiroyed in Maler Kotla,
Mahals Kalan and Barpala tebsils of
Sangrur district, There is a proverb in
our area that if hailstorm hits during the
month of Chaitra. it is like a volt from
the blue for the farmer. Rains and hail-
storm have caused extensive® damage to
the crops. What assistance is being given
by the Centre for this ? Request for
setting up of a Nuclear Power Plant has
come from Punjab also, but sanction is
being issued for other States. Punjab's
roquest is rejected on the pretext that
Punjab is a border State

[English]

PROF, N. G. RANGA : It is a border
State. We should not have Nuclear Power
Statioa thers, -
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[Translation ]

SHRI BALWANT SINGH RAMOO-
WALIA : The Governor talks of package
plan day in and day out. We dre fed up
with it, Is there any package plan for
the development of Punjab or is it only a
talking point ? We have been hearing
about it for the last eight months. The
Punjab problem is a national problem for
Para Mllitary Forces., Para Military
Forces which have been sent to Punjab
number about 400 companics and Rs. 120
crores arc being spent on them. Is the
Central Governmeant prepared to share
this expenditure considering it to be a
mational problem or should we take it to
be a permanant refusal ? Eighth Five
Year Plan aliocation should be raised by
Rs. 330 crores as compared to the Seventh
Five Year Plan. Are you doing s0 ? Is
1t correct that bus fares and electricity
tariff are going to be increased in the
State 2 You have a good smile but it
will give us nothing. Give us something.
What are you doing for the development
of our State ? 1 reiterate the demand
made by Shri Parashar and would like to
kpow whether there is any scheme to treat
Kandi area of Punjab as hilly area ? As
asked by sister Sukhbans Kaur also, is
there any proposal to sanction industries
based on Petro-Chemicals,electronic switch,
video casette ctc. in the industrial sector ?
Proposals in respect of Doraha Thermal
Power Plant, Shahpur Kandi Power Plaat,
Dhuri Thermal Power Plant are already
pending with the Centre. I want to know,
whether any one of them is being appro-
ved after giving due consideration ? Since
the Budget for Punjab does not include
anything like that, I oppose it.

SHRI SHAMINDER SINGH (Fand-
kot) : Mr, Chairman, Sir, prior to me,
Shri Dhillon, Shri Bhatia and my sister
from Punjab expressed their views on the
Ponjab Budget from the Government side
and said that they were only referring to
the debate that took place in the House a
day before. Yesterday also, we discussed
Punjab and today’s discussion is also on
Pusjab What they said was correct. Yes-
terday, Punjab was made the scapegoat to
thrust upon the policy which the Congress
(I) bad chalked out well in advance. The
bondie of papers presented by the hon,
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Minister today, carries nothing for Punjab.
He is giving the min’‘mum to Pupjab. I
want to tell the hon. Minister through you
that the subject on which we are speaking
in this House today—Punjab Budget—
should have been in fact discussed in the
Pupjab Assembly. Our sister said that
though we polled 73 per cent of votes in
Punjab. yet we could not continue in
Power. I want to remhind my sister that
as long as the ruling party in the Centre
continues to take recourse to manipula-
tion and stunts to remain in power, which
is the case now-a-days, nothing is possible,
leave aside Punjab. They got votes from
the people by making false promises and
they are 1n power today. As long as the
present Government continues to rule at
the Centre, no State Government, whether
it is Haryana, Punjab or Andbra Pradesh,
can last for long, no matter if it works for
the development of the State cr is duly
elected by the people there. People vote
for them bzcause they are swayed by their
misleading propaganda, but once they
realise their mistake, they repent., You
can see the examples of Bangal and Har-
yana where the people have discarded
them. Insuch cases, they thrust upon
their rule through their Governors as has
been the case recently in Punjab.

I want to tell the Government that if
it wants to remain in power, it may do
80, but what happened yesterday clearly
* indicates towards their intentions. Their
intention is not clear. The Government
brought a Bill in the House to extend
Governor rule in Punjab not oaly for one
year but for a further period of two years.
It makes their intention very clear.
Though big promises are made in regard
to Pupjab, but nothing 1s being done
there. In this connection I want to draw
the attention of all the Members specially
those representing Punjab, towards the
fact that I have been hearing for the last
one and half or two years that PEPSI
Plant would be set up in Punjab and it
would be a boon for the farmers there,
But it appears that after getting sanction
Double Cola Plant has been set up in
some other State. Perbaps the Govern-
ment do not want to give anything to the
.farmers of Punjab. If this is not the case,
then why is it not being sanctioned ? Why
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are the farmers of Punjab being deprived
of its benefits ? We are thankful to you
for giving sanction for setting up a factory
in Kapurthala, but the hon. Minister
should be aware of the fact that a single
factory is not sufficient for Punjab. We
know that the Government have not
sanctioned any big project for Andhra
Pradesh since the opposition Government
came to power there. Similarly your
attitude towards West Bengal bas also
been neglectful and now the same attitude
is being adopted in regard to Punjab also.
(bell rings) Mr. Chairman, I am talking
about Punjab, please do not ring the bell
I will say whatever 1 want to say.

MR. CHAIRMAN : Please hurry up,
your time is over.

SHRI SHAMINDER SINGH : Who
would speak about Pupjab, excepting us ?
Everybody has already expressed his
views. Now we should also be given a
chance.

MR. CHAIRMAN : You have
already been given sufiicient time, You
are to get time as per its allotment.
Besides you, there'are many others who
represent Punjab.

SHRI SHAMINDER SINGH : They
are six in a number whereas we are
seven.

MR. CHAIRMAN : For everything
time is allotted. Your time 18 over
according to the rule. Now you conclude
within two minutes.

SHRI SHAMINDER SINGH : The
Budget of Punjab was stated to be of Rs.
750 crores just now, Perhaps Ramoowalia
was wrong. It is Rs. 700 crores and we
want that this amount should be increa-
sed, Mr. Dhillon stated just now that 23
per cent of cotton produced in the
country comes from Punjab, while the
percentage of the cloth being produced
there is just 3{ per cent. I demand
that Textile mills and one of the agro-
based industries should be sq{ up in
Punjab. You know very well, that for
running these industries water and power
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are weded. In regard to distribution of
water, a dispute with Rajasthan and
Haryana is still going on. I urge you to
provide Rs, 500-700 crores for the Thein
Dam as a special case 8o that the dispute
of water amopng three states might be
solved and water shortage could also be
overcome.

Another most important thing which I
want to say is that the water course be
strengthened. Of late the World Bank has
withdrawn his helping hand from this
project. So, necessary assistance should’
be got provided to the Lining Department
through Indian Bagks.

A wing of the State Trading Corpora-
tion in Dclhi should be exclusively for
Punjab. It will promote export of com-
modities produced there. The Centre
should provide a division of STC to
Pupjab immediately.

Mr, Chairman, Sir, I wanted to raise
2-4 points more but slnce you are asking
me to conclude, I do the same and thank
you,

CH. SUNDER SINGH (Phillaur) :
Mr. Chairman, Sir, I rise to support the
views expressed by Shri Dhillon and Shri
Bhatia on the Punjab budget. 1 bhave
also heard the speeches of the members
of the opposition. I support and appre-
ciate the ideas .expressed by them in
regard to Punjab., I think Shrimati Sukh-
buns Kaur ji bas spoken just for the
second time during the last 8 years. Her
speech has also been quite impressive.

I want to discuss the issue of un-
employmeant. This problem has assumed
an alarming proportion. Land reforms have
not so far been implemented even after
so many years of independence. If these
bhad been implemeated sincerely the prob-
lem of unemployment would have been
solvad and the peorls would have not
turned to terrorism, The rich landlords
face no problem in getting food but poor
landlords are unabie to make their both

ends meet.

Only a small group of peopls in
Punjab are making & demand for Khalis-
tan today which is quite unreasouable
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end no one in the whole country supports
‘this demand,

Many industries are under the cont-
ract of the Government. A number of
them has been set up in Pupjab and we
should make such efforts as may help
Punjab to make progress. I want to give
you an instance, One of my brotbers,
Puran Singh used to live in Punjab. 80
per cent of the people living there were
in favour of having a talk with Shrimati
Gandhi and Pandit Jawahar Lal Nehru.
But the authorities did not allow them to
do so. They were deprived of their right
to speak, But the pcople in Punjab are
ot deprived of this right at least. Every-
thing goes according to the rule of law
there. As far as their demand is concerned,
I think it should be from our side. We
have a population of 25 crores. Even
after a long period of independence, we
have been unable to achieve a proper
. status and even then we are with India.
We are to live and die here in India,
come what way. What is the slogan of
Harijans—

Na Zameen, Na Assman, Na Zameen
ma Makaan, Bharat Mata Zindabad.

A man who wants to get undue possession
will have to suffer.

[English]

All expansion is life. Al love is
expansion. All sclfishness is contraction.
Love is, therefore, the only law of life,

{Translatien]

Pakistan who wants to create Khalis-
-tam, will suffer. As far as we are concer-
ned, we are silent. We have been silent
because Mahatama Gandhi once said that
& Harijan would become the President of
Sadia. But Devilal ssys a Jat would
bocome the Prasident and I believe that
.gven this weould pot be possible, for,
Sikhs do not spare even Jats, Everyone
knows how France achieved independence.
The French people mever acted in this
menner but they are even sow paying for
the snne, S0 forced possession 1s aever
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froftful. Mahatama Gandhi said that :
[ English]

“*He who loves lives. Who is selfish,
is dying. Therefore, love for love’s sake,
because it is law of life.”

(Translation]

I would like to say that till there are
temples, mosques and Gurdwaras, there
can be no peace and the religion will go
on exploited.

(English]

All the temples are not the houses of
God. They are the inhabitations of
devils.

[Translationj

What will be its result ? Long dis-
cussions are futile, we should express our
views sincerely and talk about human
beings. Why do we poor people support
the Congress ? I am (alking about Punjab.
You a!l Hindus, Sikhs and Muslimsare
outsiders.

““Ai Aabroo-ae Ganga, Wah din yaad

hai tujhko.
Utra tere kinare, jab earavan hamara.
(Dr. Igbal)
[English]

Where do you seek for God 7 Are
not the poor, the miscrable, the down.
trodden, Gods ? Worship them first.

[ ‘Translation)

I tell you one thing that a man who
takes the least from and gives the most to
the soclety, stands ahead of all,

{English]

1 do pot believe in a God or religion
who canmot wipe out the tears f{rom
widow's eyes and which cannot being 8
morsel of food to the orpban’s mouth,
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I tell you that we would have to take
possession from you as well as from them
also. This is a fight because we have
not been able to digest. What is happen-
ing in Pupjab is that they have plenty to
eat and when they have plenty to eat they
make mischiefs...The poor do not make
mischiefs and they do not have enough to
eat. Mahatma Gandhi had said that a
poor Hanjan would become the President
of India. I want to tell the leaders of
this country that assistance should be
given to small farmers, small labourers,
small businessmen. Only then socialism
wiil usher in this country. I tell you that
there arc three flush system toilets in my
house but the labourer who built them,
have to stand in a queue of 7 or so
persons to ease themseilves whereas fuli
use in not being made of those toilets in
my house, There is nobody to utilise
them. Will socialism come this way ?
This typs of socialtsm breeds tersorism.
We should help the poor more, they
should get more money and it is mostly
the poor who become victims of terrorism.
Big people do not have to suffer any
damage as a result thereof.

I want to tell you that this thing is
not going to be solved, till land reforms
are implemented. The people present
various demands, They want this and
they want that, But they should also get
money. It may be anything like water
which should be supplied to Rajasthan
also. The water belongs to the whole
country, wherever it is nceded, it should
be made available. Don’t you have any
sense of nationality 7 I feel that a leader
who bas no feeling of nationality, is not a
leader, The poor people are suffering,
When I pass through Bhagwan Dass
Road, I observe, people easing themseives
on the open drains. 1 am surprised to
think what type of socialism it is. India
is an agricultural country. It is not an
industrial country. 1If land reforms had
been imploemented here, there would have
been no terrorism. Harijans are worried
about their livelibood...(/nterruptions)
therefore you must Implement land
reforms. 1 understand that this will check
forther demaads. In addition, commodi-
ties should be made available wherever
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these are ncoded, where water 1is nceded,
it should be made available there.

MR. CHAIRMAN : You may con-
clude now.

CH. SUNDER SINGH : If they
believe that they have been sent by God,
why do they not treat these God sent
men properly ?

You talk about non-violence, I assert
that, wherever there is violence. What-
ever you may do, it will be {n rain because
people who understand the rod can be set
right by rod only...(Interruptions) AR
Akalis have taken to yellow turbans. Only
Sardar Dhillon bas been left with a white
turban., All the rest are using yellow
turbans, whether they belong to the
Congress Party or any other party.

I am a Harijan by caste. The people
of opposition party say that Harijans
were being pampered by the Congress
Party and when they come into power,
they would tell them about their place
and their reservation would come to an
end. They talk like this,

MR. CHAIRMAN : You may con-
clude now.

CH. SUNDER SINGH : With these
words, I support the Budget which has
been presented.

17.00 hrs.

SHRI MOHD. MAHFOOZ ALl
KHAN (Etah) : Mr. Chairman, Sir, the
Budget for Punjab has been presented in
this House whereas this Budgot was to be
presented in the Puujab Legisiative
Assembly. It is unfortunate for the
poople of Punjab that they have not beom
given this opportunity.

MR. CHAIRMAN : Mahfoozji, you
may kindly conclude within five minutes.

SHRI MOHD. MAHFOOZ ALl
KHAN : I thank you. Otherwise alse
injustice is metted to us. We beolosg to
a national party, but you grant as time,
it is your kindpess,
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I was saying that the Punjab Budget
should have been presented in the Punjab
Assembly, but this is misfortune that the
people there have not been given this
opportunity and it is being presented here
today. What is the reason, why is terro-
rism raising its head ? This is the same
Punjab where the land is fertile, where the
people are brave and where many indus-
* tries exist. But how this Punjab is being

destroyed. The Governmeat is not taking
any step in this connection. There is ouly
one reason for it. Since the Congress
Party lost and the Barpala
Government was formed in Punjab,
the same is being avenged. I ask
why has terrorism raised its head ? What
_is the reason for it ? 99 per cent sons of
the farmers are terrorists there because
there is unemployment, there are no
avenues of employment there. Since there
are no avenue of employment, what will
they do, they have taken to weapons and
therefore it is all happening there which
is beyond the control of the Govern-
ment, The Government have totally
failed not only in Punjab, but
also in Assam, and Sri Lanka. It has
failed everywhere. Whatever you may say
in the House, but listen to the outside
world, what criticism is being made. You
are in majority in this House. Whatever
you want, you can say. What happened
yesterday ? You brought forward a law
to impose emergency. I want to ask,
whether you have no other laws, whether
you have no policc ? You have not been
able to contain terrorism. We daily read
in the mews papers that 5-7 killings are
taking place daily. But it is regretted that
the Bill has been passed but its effects will
come before us now... (Interruptions)...
what more should I say. The Members
fnterrupt and thus link is broken, There-
fore 1 will say only that I do not want to
say much on this Budget, I am not criti-
cising the Budget. The people of Punjab,
eur brother Shaminder Stbgh, our ex-agri-
culture Minister who is leaving the House,
know more about Punjab, Whatever they
have observed, must have been observed
correctly. I do not want to ssy much, I
only want to say about the plight of Punjab

and also the direction in which the

country is moving. This part of our
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country is moving in which direction ?
The Government has failed totally, I
would like to say only that in order to
solve the umemployment problem, jobs
should be provided there for which facto-
ries should be established there. The
work relating to the Thein Dam and the
Ropar Thermal power project should be
undertaken. If more money is needed, it
should be provided, so that electricity and
water coyld be made available to the
people. Construction of the S.Y.L, Canal
is very essential, because Rajasthan and
Punjab will get water through it. Special
attention should be paid towards it.
Secondly there is no law and order. What
more can happen there that a rocket has
been used and that too of Russian origin
about whom you claim that it is your
friend. From whers has this rocket been
obtained. In a country where rockets are
being used now, what will happen to this

.country ? We believe in peace and Panditji

always pleaded for peace. What is bap-
pening now 7 Peace has been completely
shattared. A rocket has been used in
Punjab. This problem can be solved baut
you do not want to solve {t. There is
pothing in the world, there is no problem
which cannot be solved, we can solve this
problem with a common approach and
can find a solution, the solution of Punjab
can be found and there is no reason why
it cannot be found. There is no such issue
that Sikhs and Hindus are separate from
each other. We are all brothers. T tell
you its solution. The solutfon is that all
political parties, the Badal group and
other groups which had been kept behind
the bars in Jodhpur jail,, should also be
assoclated with talks which should be held
jointly. A solution can be found in this
way. I will request you that you must
find out a solution and the suggestions
made by me must be considered, I do not
say anything about the Budget, the Budget
might be all right and other things will
also be fine, but I am saying about the
law and order situation in Punjab :

‘Na Samjhoge to mit Jaoge, ae Hindustan
walo, .

Tumari Dastan tak bhi na hogi, dastanon
mein.

With these words, 1 conclude,
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SHRI ABDUL RASHID KABULI
(Srinagar) : Mr. Chairman, Sir, without
going into details of the Punjab Budget,
I support it.

17.07 hrs.

[MR. DEPUTY SPEAKER in the Chair)

Due to deep rooted democracy in our
country, it bhas progressed much after
gaining experience during the last 40 years
and in the third world we have earned a
place and achieved a status, where as in
the neighbouring countries, which are
under military rule, there has beem no
progress at all. It is quite sad that pro-
vision for imposition of emergency in
Punjab is being made. The worsening
situation in Punjab is becoming dangerous
for the whole of the country and as I
understand that ti'l there is no law and
order and peace in Punjab the money
being spent by the Central Government
will go waste and it will not serve any
purpose, I would like to submit to the
Central Government that at this juncture,
it has been very necessary for the country
to solve the Puniab problem. It appears
to me that the Central Government has
ajways been changing its policy towards
the Punjab problem and has not been able
to take any concrete step. For lnstance,
an accord had been signed betwecn the
Central Government and the Akali Dal
to solve the Punjab prcoblem and some
decisions had also been taken under it, but
the same have not been implemented.
May I know wbat are itsreason ? The
problem of Chandigarh has not been
solved, because ancther capital for
Haryana has not yet been provided and
the issue is still pending. Without imple-
menting the Punjab accord honestly,
sincerely and permanently, this problem
cannot be solved. Terrorists and
extremists are active there and
are killing innocent persons. But I
submit that if the people of Punjab had
not been angry with the centre, then they
would have opposed the terrorists and in
that case terrorism could not bave conti-
nued there, Why most of the people of
Punmjab are silent about terrorism ? It is
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a fact that till now terrorists were active
ln towns and cities, but now they are
creating havoc in rural areas also.

The Central Government must solve the
problem. The people of Punjab, whether
they are Muslims, Hindus or Sikhs, have
made great sacrifices. They are very self-
respecting pcople and we cannot igoore
this fact We must solve this problem
during the present spell of the President’s
Rule. It has been stated by our Govern-
ment that they are ready to solve this
problem within the Constitution of India.

T would like to submit that the Cong-
ress is 8 powerful party which is running
the Government at the Centre and also in
mapy States, But the Congress should
not be too weak to come up with a
concrete suggestion before the couantry.
The Central Government and the other
parties should give proposals as to how
this Punjab problem can be so'ved within
the Constitution.

It is regretted that, we have allowed
the situation to worsen during the last five
to six years. Our regional parties are very
moderate though many things are said
agamnst them, They bave carned a place
In their respective states and the people
bave fafth in them. The Akali Dal has
been playing a historical role in Punjab
and it has been this pariy which has been
opposiog the Congress there. We cunnot
1gnore their role in Punjab. It is regretted
that sometimes, the Centre 1nstali
Barnala as Chief Minister and showers
praise on him. After some time he is
dropped and efforts are made to bring
Badal in his place saying that he is a
moderate. But in fact, the situation in
Punjab has so worsened that the moderate
forces have become very weak there. They
are unable to face terrorists there. I thunk
that in the present s uation the weakness
of the Akali Dal is our weakness because
if any regional party or the Akali Dal,
Badal or Barnala become weak then we
too become weak as Akali Dal bas been
playing a role there.

I am interested in it because my State
Jammu and Kashmir and Punjab are inter
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dependent. If trading activities, tourism,
import-export and progress of Punjab are
bampered aed it is cut from the main-
stream of the country, then all these things
would affect Jammu and XKashmir also.
So, all the political parties should consider
this problem jointly to find out a solution
of this problem and prepare a national
consensas for it.

I warn you that there are some com-
mupal parties in this country who instigate
one community against the other. Specially
I want to refer to the statement made by
Bal Thackeray in Maharashtra in which
he threatened to boycott a commnpity
socially in Bombay. It is a clear threat
to a community and it is also very dan.
gevous for the country. This will affect
the whole country. We are a democratic-
socialist-secular state and it is the duty of
the Central Government to wipe out such
forces There can be no compromise in
this matter.

[English]

SHRI M.S. GILL (Ludhiana): Mr,
Deputy Spcuker, Sir, I am thaokful to
you for affording me an opportunity to
speak on the budgetary proposals of
Punjab. My colleagues, Mr. R.L. Bhatia,
Mr. G.S. Dhillon and others have gives
certain figures. They have also given
certain proposals and demands. I will be
giving those figures and other proposals
only at the cost of repetition which 1 am
not going to do. But what I feel is that I
must bring, through this Chair, to the
notice of the nation the pathetic s:tuation
in which we are passing.

Punjab State was a land of pleasure
and plenty. It has been turned into a land
of turmoil, turbulence and tragedy. At
the time of new financial year in this land,
that is, no Baisakhi, every bit of nature's
creation used to dance, including farmers,
farmers' sons, workers, peasants and also
shopkeepers. They used to dance st the
tune of the drum. Now they have beep
made to dance at the tune of death. This
is the tragedy we ate passing through,
The people in the world and especially
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in the rest o° India are thinking that the
farmers of Punjab are busy in producing
foodgrains for the empty stomachs of the
nation and also for the reserve stocks of
the country. But actually, wherever they
are roaming in their ficlds arouud the dead
cropses of their sons and their progeny,
they feel in the heart of their hearts and
with the tears rolling out of their eyelids,
sighs on their lips and excrutiating pain in
their bossom, that they are sowing the
tears, they are growing the tears and they
will reap pain and misery and nothing
else in the near future. Only darkness s
before them,

1, therefore, appeal with folded hands
to this nation not to sit silent, Come out
and do not sce this gory drama any more,
Take out Punjab from the gory hands and
also from the incompetent Sahibs of the
Central Government. It is the nation that
can do.it. The people are belng sandwiched
on the one side by AK-47 guns and, on
the otber. they have got the ‘thirsty’ guns
of Police Raj, What I am saying today is
that it is really a tragic situation. Corrupt-
ion is rampant in the Police Department.
People are being arrested. Sometimes
some incldent takes place. Say, a murder
takes place. Op papers, it is shown that
three persaps have committed the murder,
But for interrogation, not three but 30 to
50 young men are arrested. They are kept
in the interrogation ccntres They are
passed through the interrogation machige.
They are squeezed only for one thing, that
is the courzpt officials want to squeeze
money out of the dry bone-marrow of
their parents. What do they do ? They
sell the articles of their homes, They sell
the ornaments of thcir Jadies and
children in order to save them. They
save  themselves oply by paying
sums varying from Rs, 10,000 to 50,000
per case because there is a threat to iife,
because people have been told that they
bave eliminated a number of persons, Peo-
ple koow that accused persons slip away
from the fingers of the Police. They escape
pever 1o return.  Their bodies are never
given.to.their parents. They know that it
is because of fear of.death, the corruption
is rampant . there. . Some steps should be
takep. . to save. the people from this
silwation, ,
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I have received a letter today, Itis
not only corrupfion there, there are scand-~
als also, There are two Punjab undertak-
ings, namely, Fertilisers Alkaline Ltd.,
Napgal and the National Fertilisers Ltd.
A few years ago, they were running ata
loss. Now, since last year, they are rung-
ing at profit. When they were at a loss,
the Punjab Government wanted to dispose
it of and sell 1t to the private entreprene-
urs. Nobody turned up then. When the
Joss has stopped and the gain has started,
some persons are manoeuvring to purchase
it. I have learned that with the blessings
of the Governor and with the blessings of
certaln persons sitting in the Raj Bunga-
lows the politicians, the bargain is goipg
to be settled very soon, These scandals
are going on. I have received another
letter irom an ex-MP. He has written a
letter to the Governor about the situation
in Faridkot, This copy is with me in which
he has described the sitnation, how the
head of the police collects money from the
SHOs and how the SHOs collect money
from the syspected persons and that is
how things are going on in Punjab. This
is really tragic.

As far as the Budget for the State of
Punjab is concerned, in the last year’s
Budget, Rs. 38 crorcs was surplus. Now
that was converted into a deficit Budget
and ultimately we had a foss of Rs. 223
orores last year. This time the deficit 1s
shown as about Rs, 239 crores. I am afr-
aid that the deficit is likely to be more
than Rs 300 crores. The reason is that
the police expenditure which is shown
in the Budget last year, was Rs. 70 crores.
Actually 1t was Rs. 114 crores in-the esti-
mated Budget. Now it is shown as Rs, 86
crores and I have every reason {0 believe
that it will be Rs. 150crores thls year with
the result that every hour Rs. 4 lakhs are
being spent on the police by the State. This
is the tragic situation and as my friend has
already stated, crores of rupees are being
spent for the CRPF and-the para m#itary
forces and on foroes or Central’Governme-
nt 1s coming (0 share these exponses with
the State, Our roads .are broken, our hospi-
tals do not have the metessary medicines,
our health departments are not working
Properly, In these circumstances, I must
'8ty it is to<the credit of certain: planners
Who are 'sitting there, \Mr, Khasna, Mr.
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Balakrishnan, Mr. Gupta, Mr, Bopani,
Mr. Rajinder Singh, Mr, Manohar Singh
Gill and these are the persons who-#re
running the rickety mach'ne on +the -bro-
ken roads of Panjab. With all their efforts,
they are burning their midnight eil -and
working very hard to keep this machiae
going on in Punjab.

The Central Government should come
forward withan aid of not less than Rs. 1200
crores and as has been pointed out the
projects there are short of electricity and
there are certain areas waich have been
declared as dark areas unfortanately. This
is s0o because the water has gonc down
but the peasants apd the people are using
diesel engines to pul water from there.
Last ycar they spent Rs. 53 crores from
thelr pocket to nourish these crops for the
sake of the country and for the sake of
the people of this country. But they are
not being helped. This time again, the
diesel englnes are working there. "We are
short of electricity. If you actually appreci-
ate Punjab for the production of foodgra-
ins in the whole of the country for the
grainary 1 would reguest, Mr, Deoputy
Speaker Sir, the Central Government
should be asked to immedrately give relief

- as in the past, when a bonus of Rs. 17 per

quintal was given to the peasants and-far-
mers, This time too they should give the
bonus. What I have learnt is that instead
of giving: the bonus, the demand is being
pushed. Last time, it was 35 million con-
nes. This time, the central statisticians
have put forward these demands at 55
million tonnes and they say that only then
they wihi give. This is not proper. Peasa-
pts and farmers should be encouraged.

As far as the Budget is concerned, we
are all aware of the speclal circumstances
of the State of Pupjab. The Central
Government should help Punjab and put
10 somt epergy, some money from out of
the Central pool so that the siteat:on pre-
valent in Punjab could be brought ueder
control,

THE MINISTER OF STATE IN TRE
DEPARTMENT 'OF EXPENDITURE-EN
THE MINISTRY OF FINANCE ‘(S#RI
B. K. GADHVI): Mr Deputy-Speaker,
Sir, before I go the varioys points raised
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by the hon. Members, at the outset, I feel
it my duty to explain the position in re-
gard to one point relating to merger of the
Demands for State legislature raised by
Shri Ramoowalia.

As a measure of rationalisation of the
format of the Budget presented to the
State Legislature, the number of Demands
were reduced from 41 in the year 1986-87
to 29 in the year 1987-88 (one for each
Department listed in the Schedule to the
1986 Rules. except for the Department of
Legal and Legislative Affairs which for
budgetary purposes is a part of the
Department of Home Affairs and Justice).
As a part of this ratlonalisation, the foll-
owing Demands/Appropriations, pamely,
State Legislature, Staff, Household and
Allowances of tte Governor, Council of
Ministers, Secretariat which earlier were
separate, onc for each, were consolidated
into a single Demand—General Admini-
stration.

I wish to submit that it was done by
the then Government which presented the
Budget last year and we bave not done
anything. 1t is again for the State Govern-
ment, the elected Government whith would
come in Punjab to consider whether that
should be separated because it was done
by them. We have merely followed that.
Therefore, there i3 no question of merger
at our instance into one demand.

Maay points have been raised by the
hon. Members. The general atmosphere
and situation obtaining in Punjab has also
been highlighted and discussed. But with
regard to development projects, one main
point that has been raised is about the
position of the Thein Dam. I would 1nitia-
lly clarify the position with regard (o this
dam, the Ranjit Sagar Dam, The work is
going on o full swing round the clock.
Adequate funds are being provided and I
assure the House that for want of funds
or constraints of funds, the work would
sot suffer. We will ensure that it does not
suffer. The dam would be completed in
1992.93.

The other point which was raised by
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many hon. Members is about the shortage
of power in Pupnjab. So far as the Ropar
Thermal Power Project, Stage 11, is coh-
cerned, it is being commissioned ahead of
schedule. When It is commissioned, 1 be-
lieve and hope that the power position I1n
Punjab woud be a little more comfor-
table.

SHRI R.L. BHATIA : The demand is
glso increasing.

SHRI B, K. GADHVI : That is, of
course, there, But what I wish to point
out is that so far as these projects are
concerned, although the disturbance is
there in the State, the projects are not
affected by it and we are going in full
swing and they wculd be completed. As
I said, Ropar Thermal Power Project,
Stage I1 would be completed before the
scheduled time, This is one of the good
features.

Also, 1 would like to point out that
none of the on-going project—major
projects and medium irrigation and power
projects have been effected by the dis-
turbances and they are ail going 1n full
swing,

One point which was raised by Shri
Tulsi Ram while initiating the discussion
was about the people who bave lost their
property and who are kilied by the
tersorists. He said that we did not
compepsate them. 1 am really sorry for
the want of knowledge on his part. Sir,
so far as the relief tor the victims of the
terrorists vioience in Punjab 1s concerned,
in case of death Rs. 20,600 are being given
as cx-gratia grant (o the next of kin. Rs.
250 per month pens.on to the widow 1s
gtven for three years or until class-11l or
class-IV Government job is provided to
one of her children. Free aliotment of a
low housing group house is provided to
a widow the current value of which Is
Rs. 30,000. Then we have the bank loan
of Rs. 25,000 with the subsidy component
of Rs. 5,000 to take up the Income
generation scheme. 1o case of injury
resulting in hundred per cent permanent
disabllity, the same benefits as in the case
of death are available. In case of other
injuries, Rs. 5000 for the treatmont of
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major injuries and Rs. 2000 for the treat-
ment of minor injuries. And in the
deserving cases, the State Government
can sanction reimbursement of the
medical charges even beyond Rs. 5000,
Sir, in the case of damage to the property,
the reimbursement of damage sustaloed
subject to a ceiling of Rs. 50,000, less the
reimbursement by the Insurance com-
panies, in case the property was insured,
is provided.

Then, Sir, in the revised estimates for
1987.88 Rs. 3.51 crores is provided for
rellef to vict'ms for riots/violence. Thus,
Sir, to say that those who fell victim to
the terrorists are not being looked after
is totally a point which has got no
bearing or no relation with the truth.

Despite these disturbances, the State
of Punjab has really done commendable
thing. The farmers and the farmirg
commuaities in the State of Punjab
deserves congratulations. Certainly they
bave contributed a lot in the pational
pool of food stock. They are being
encouraged for this.

So far as the Plan outlay is concerned,
it was pointed out that 1t is hundred
crores less. But I would wish to say that
it is not correct, The revised estimates
of the Plan Outlay for the year 1987-88
provides for Rs, 650 crores which 1s 13
per cent above the previous year's Plan
Outlay, which was Rs. 575 crores. There-
fore to say that the Plan outlay as com-
pared to the previous years outlay, has

come down is not correct. Of course, .

there is & gap in the State resouarces to
the extent of Rs. 287.83 crores from the
non-plan side after taking into account
Rs. 9.52 crores of market borrowings
which includes Rs. 50 crores as special
market borrowing., But it would be
appreciated that the pormal Central
assistance of Rs. 54.50 crores and special
term loan of Rs. 650 crores has been
provided in the revised estimates for the
year 1987-88 for meeting this gap,

I think, Sir, Punjab is the only State.-
looking into the circumstances prevalent
thore—to which the Government of India
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is giving special assistance of Rs. 650
crores. Without making any commitment
on the figures and amount, I would like to
assure the House that Punjab will not be
allowed to suffer—be it the developmental
work or the administrative work—for the
want of funds.

SHRI R, L, BHATIA : What about
the atomic plant and the gas based
plants ?

SHRI B. K. GADHVI ;: I am coming
to that.

Now, much has been said about the
law and order situation and about the
disturbances 1o Punjab, The House is
discussing this 1ssue for the last three days
and i1t has been discussed in the past also.
1t 1s a national prodiem. Government of
India and the whole nation are anxious
and we fee] very much concerned. A
solution 1s to be sought to this problem.
But as you are all aware, the maiter is
very complex and various Steps are being
taken. As a result of those steps only,
although pormalcy has not restored fully,
although perpetration of crimes is still on,
1t you compare the situation obtaining
prior to the President’s rule and after the
President’s rule, then you would appre-
ciate the improvement in the sitnation.
Some marked features do emerge before
us aod I may kst them shortly, For
cxample, the activitues of .ocal gangs of
boys enforcing ‘social reforms’ were
ncutralised and normalicy restored in the
functioning ot liquor vends, meat shops,
barbers shops, etc, aiter the imposition of
the President’s rule. Seditious activities,
arms snatchiog and robberies also regis-
tered a8 sharp dechne n this period,
Acuvities of ‘Ragis’ and ‘Dhadis’ and
poliucal spcakers which gave a boost to
the moraie of terronsts and brought thom
socual respectabil.ty showed a decitne,
Baba Joginder Singh’s movements were
curbed. Frequency of ‘Amnt Prachar’
functions and ‘Shahcedi Samagam’® got
reduced greatly. The threatcning state-
ments 18sued by the Panthic Commuattee
and other militant organisations like
Khalistan Commando Force ectc. have lost
thelr 1mportance., All these factors
coupled with the kilings of Sikhs by
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terrorists have changed the scemario to
such an extent that a section of Sikhs,
though quitc small, had decided to oppose
the militants and Hindus are willing to
stay on in Puniab or even in their own
villages despite the killings.

All this shows that an atmosphere of
confidence is being built up gradualiy.
What we need today in Pubjab, primarily
and fundamentally is that there should be

-a “'sense “of confidence in the hearts and
minds of the people so that they may fecl
that they can meet the chalienge with the
“help and support of the Government, as
“well as on their own strength and they
“can sit near their hearths in their
~homes.

DR. DATTA SAMANT (Bombay
South-Central) : How is it to be done ?

SHRI B, K. GADHVI: It is being
done gradually. That is what I am
saying. As Dr. Dhillon rghtly pointed
out, you sit at a far away place and speak
about things without knowing much, |
may tell you that only because of these
eofforts today in Punjab. schools, upiver-
sities and colleges are functioniag
mormally and examinations are also being
beld.

DR. DATTA SAMANT : Then why
this emergency ?
‘SHRI B, K. GADHVI : So far as

the measure of emergency is concerned,
yesterday the whole rationale and reasons
wore already given. At the same time |
mmy'tcll you that we want, as the nation
®ants-and as the people of Punjab want,
that on all fronts there should be fool-
proof methods to mab the anti-social and
e¥imipal aetivities of the terrorists.
Mustoring ali the weapons is needed -and
¢his+is ohe of the weapons.

*As Shri Bhatia rightly pointed out, the
serrorists are outmaicibng in  their
Weaponiry -us compared with the police
forces. 1 may-tell that the allocation on
‘Poifce bas aiso been increased-and I may
w0 tell* you that sophisticatod/wespons

MARCH 24, 1988

88-89& Supp. D.C.,
(Pun.), 8788

for police are being imported as well as
indigenously manufactured. On ‘this
point I weuld not like to reveal the type
of weapons and the quantities, values,
etc. So on that front, the Government is
quite alive to the fact that necessary
equipments are to be provided to the
Police to ocombat the situation. It is
constantly being considered.
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It is on progress.

The main point which Mrs. Kaur
mentioned was about reclamation of land.
1 may jnform ber that for reclaiming
‘alkaline’ land more than one !akh aad
twenty thousand tonpes of ‘gypsum’® was
distributed, and an area of approx. 20,000
hectares reclaimed. This 1s bemng done
under a Centrally sponsored scheme
under which 75 per cent cost of ‘gypsum’
for reclamation s being subsidised by the
Goverament. Since 1971, wo have been
able to reclaim more than 2 lakh hectares
of ‘kallar’ land (i.e. alkaline) bu: we still
bave another four to five lakh hectares
required to be reclaimed in Pumjeb. The
efforts are on. For it the allocations are
made and Government is looking after
that.

Some points were raised concerning
the Nuclear Power Station and Gas Based
Power Station and Centra'ly Sponsored

" Projects and other things. I would oerta-
inly forward those points to the concerned
Ministries for attendance. So far as Cent-
rally Sponsored Projects are concerned,
Mr. Dhillon said, it is only Rs. 200 crores
for Kapurtala Coach Factory. So far as
the distribution of gross block and map-
power to Punjab is copcerned, itis Ras.
641,02 crores in the year 1986-87. It is
much more than what you hav: stated.

DR. G. 5. DHILLON ; It is nothmg
compared to other parts of the country.

SHRI'B. K. GADHVI : Of course a
very seniot Member and a very respectable
Member, when he raises this point, I would
say that the comparison to be viewed -in
isolation and In a localised way would
not be a right approach.

Even with regard to Punjab I .would
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say 50 far as .its irrigation facilities are
concerned sometime, the projects even if
they are outside Punjab, it is getting the
benefits, It depends upon the availabilicy
of raw materlal, availability of so many
other things, You cannot bave Steel
Plant, if you do not have iron ore avai-
lable in any par¢ of the counttry You
canpot have a coal mine in the areas
where there is no coal at all. So compa-
rison on this fashion 18 not an idsal app-
roach,

.SHRI RAM PYARE PANIKA
(Robertsganj) : Many countries in the
worid which have no mines for iron ore
are doing very well or even better than us
like-Japan and South Korea.

SHRI B. K. GADHVI : Wherever we
have got mineral wealth or other wealth
which can be explored and exploited,
there new projects should come up very
quick'y. They did come up very quickly
in the past. Now we can take up dispersal
of these projects because we have put
up the infrastructure and we have located
the areas where whatever was to came
has come up by and large. Similarly, now
other areas can be looked up. That is
one of the reasons why we have recently
set up a Coach F-ctory in Pumjab. Previ-
ously. it was there opnly in Madras and
nowhere else,

DR. G. S. DHILLON : Mr. Gadhvi,
had I not been a Mipister, 1 would have
given you more facts because I knew what
is happening inside. But I am bound by
secrocy.

SHRI B. K, GADHVI : I am also
bound by secrecy equally as you are. 1
may tell you that although power is there,
but [ may submit that so far as power
paosition 15 concerned, Government bas
given highest priority to power and out of
the annual plan outlay of Rs. 650 crores,
Rs, 352.47 crores has been sllocated to
the power sector, which is 54.22 per cent,

Compared to 738 megawatts of power
added-during the Sixth Five Year Plan. it
is propased to-add 768 megawatts installed

capacity-during the Seveath Five Year Plas
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134 megawatts of power would be genera-
ted by the Anandpur Sahib Hydel Project
which has alreacv been commissioned in
1985-86; 162 megawatts from the Muke-
rian Hydel Project, 420 megawatts from
the Ropar thermal project stager—II; 45
megawatts from the Upper Bari Doab
Canal Project stage-II and secven mrega-
watts from the Micro Hydel schemes which
have been completed and commissioned.
Work has also been taken up on the micro
hydel schemes at Robti and Thuhi and on
the Dhariwa! micro hydel scheme. The
generation from power houses owmed by
the Punjab State Electricity Board which
was 3904 million units in 1984-85 has
increased to 5776 million units in 1985-86
and has touched 6764 million units during
the year 1986-87.

So, these are the statistics. Of course,
there may be more need. I admit; I do
not deny it. But at the same time. Power
has also been looked after well, and the
performance of the power sector, despite
the disturbances, is also quite appreciable
and quite good.

I will not be able to deal with all
other points becausc time is very short,
and I have other business aiso. But rega-
rding the other points, 1 will first of al}
touch upon Mr. Bhatia’s point. His one
polnt was about the export of Basmati
rice, and levy thereon. I would certainly
draw the aitention of the Agricnlture
Ministry and I would also iofor¢ the
Punjab Government. Of course, the
Punjab Government is being informed, |
am acting on behalf of the Punjab Gowe-
roment today. I will inform the Agricul
ture Ministry, and request thom to take
suitable steps in this direction, as per
their policy.

Sofar as industries are concerned, it
has been stated that industries are suffering.
Of course, industrial growth is only 3,39,
in 1986-87 (quick estimates)whereas in the
*70s it was about 9%, The Government
has taken a number of steps to give a boost
to this sector. Sanctions and disburag-
ments by the Centre and State financisl
institutions have more than doubled duripg
1587-88 as compared to the previous year,
The rate of registration of new sma!l jndu-
strial units has also gone up by 100%,.
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So, this is the new .eature; and there
also, I wish to polnt out that despite what
Members termed as turbulent conditions
in the State, industrial growth, particularly
an the small scale area, has also gone up
by 1009, as compared to last year

SHRI R. L, BHATIA : If it has grown
by 1009, have you given 100% more
inputs to Punjab in the form of coal, steel
and ingots ?

SHRI B. K. GADHVI : I do not have
those figures presently available. If you
want, I can collect them and pass them on
to you,

Since the inception of the President’s
rule, 8273 small and village mdustry units
with ao {avestment of Rs. 6180.72 lakhs
have been set up, providing employment
to 23,115 persons. In the large and
medium sector, eleven units with an invest-
ment of Rs. 2596 crores generating
employment for 151R persons, went into
production during this period. Besides,
six unmits undertook substantial expansion
programmes with an investment of Rs.
12.80 crores providing employment to
1439 persons.

So far as employment generatfon pro-
grammes under NREP, RLEGP, IRDP
and TRYSEM are concerned, amp'e jcbs
have been created. 1 would like to iniorm
the hon, House that so far as NREP is
concerned, the target was 17 65 (mandays)
and the achievement is 17.02 lakh man-
days, that is upto 15th of March 1988, So
far as RLEGP in concerped, the target
was 19.57 lakh mandays and the achieve-
ment is 18,37 lJakh mandays upte February
1988. So far as IRDP Is concerned, the
beneficiaries® target was 0.64 upto Febru-
ary 1988 and the achievement is 0.62. So
far as TRYSEM is concerned, the target
was 6020 people and the achievement 1s
5162 upto Pebruary 1988. So, it is hoped
that under thesec programmes, despite the
disturbed conditions all the targets would
be achieved, because we have near'y rea-
ched our targets.
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So far as the criterion for industrially
backward districts is concerned, we had it
in the past. Now & new criterion is under
the consideration of the government as
also a new policy; and that is why the
Government of India intends to change
the pattern of declaration of the backward
areas from districts to other parameters.
But that is still under consideration for
the whole country and it wou'd be annou-
nced later on. Then you will be in a
position to know what Pupjab is also
gaining on that froot.

Without taking mueh of the time, I
would say that in the context of the figures
which 1 have glven on the industrial sector,
on the agricultural sector, on the power
generation, on the implementation of the
on-gong projects and thelr commissioning
within the time frame, it can very well be
sald that although it is a very complex
problem, Punjab problem, but the life as
such goes on, activities of the people also
go on, the confidence of the people is
being restored; and with new _measures,
we are confident that we shall be in a
position to restore them completely.

Initially members pointed out that
this Budget ought to bave come before the
Pupjab Assembly. Really, we do not
like to present any State's Budget in the
Parliament and we do not wish to do so
also. But if thereis a compulsion, as it
was obtained in Pupjab and Tamilpadu,
then we cannot shirk our responsibility.
The President’s Rule was also imposed
with the sanction of this very House and
therefore to say that we have got no moral
right to present the Budget is not proper
understandsng of the parliamentary proce-
dure and system. As there is a President’s
Rule, it is our responsibility, joint respon-
sibility of the whole House to run the
administration of Punjab; and that is why
we have come for your sanction and there-
fore I wish that in future-those parties
which came 1nto power and later on could
not witho!d the power withia them because
of their so many types of inter-wrapglings
or other things, whatever you may call
them, they may learn the lesson and the-
reby they will strengthen themselves and
at the same time give a message.........
(Interruptions) We have to collect toge-
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ther everything and not this way. not like
that. Mr. Dattasashib, we have to muster
the strength of all; we have not to segre-
gate it as you arc doing,

With these words, I hope I have met
by and large all the points made out by
the members who bave participated in this
debate. I am thankful to them for their
valuable participation and useful sugges-
tions. We will pass on all the specific
points made by individual members for
attendance.

MR. DEPUTY SPEAKER : [ shall
now put the Demands for Grants on
Account relating to the state of Punjab for
1988-89 to vote. The question is:

«That the respective sums not
exceeding the amounts on Reve-
nue Account and Capital Account
shown in the third column of the
Order Paper be granted to the
President,out of the Consolidated
Fuaé of the State of Punjab, on
account, for or towards defraying
the charges during the year end-
ing on the 3lst day of March
1989 in respect of the heads of
demands entered in the second
column thereof against Demands
Nos, 1 to 29.”

The motion was adopted.

MR, DEPUTY SPEAKER :1 shall
aow put the Supplementary Demands for
@rants (Punjab) for 1987-83 to vote

The question is :

«That the Supplementary sums
not exceeding the amounts on
Revenues Account and Capital
Account shown in the third col-
umn of the Order Paper be gran-
ted to the President out of the
Consolidated Fund of the State
of Punjab to defrary the charges
that will come in course of pay-
ment duting the finsacial year
ending the 31st day of March,
1988 in respect of heads of dem-
ands entered in the second cols
wms thercof against. Demands

Aje) Bill

Nos. 1 to 4, 6, 8, 10, 12 to 18, 20
to 26, 28 and 29.”

The motion was adopte}i.
17.56 hrs.

PUNJAB APPROPRIATION (VOTE
ON ACCOUNT) BILL, 1988*

[English

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI
B.K. GADHYVI) : I beg to move for leave
to introduce a Bill to provide for the
withdrawal of certain sums from and out
of the Consolidated Fund of the State of
Pupjab for the services of a part of the
financial year 1988-89.

. MR. DEPUTY SPEAKER : The ques-
tiop is :

«That leave be granted to intro-
duce a Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of the State of Punjab for the
services of a part of the financial
yoar 1988-89."

The motion was adopted.

SHRI B.K. GADHVI:
ducef£ the Bill.

Sir, I iatro-
I beg to movef :

«That the Bill to provide for the
withdrawal of certain sums from
and out the Consolidated Fund
of the State of Punjab for the
services of a part of the financisl
year 1988-89, be taken into con-
sideration.”

MR. DEPUTY SPEAKER : The quos-
tion is :

«That the Bill to provide for the
withdrawal of certain sums from

epyblished 1n Gazette of India Extra«
ordinary Part II, section 2.
£Introdace/moved with the recommendas
tion duted 24.3.38 of the President,
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and out of the Consolidated
Fund of the State of Punjab for
the services ofa part of the
finapcial year 19883.89, be taken
into cons deration."’

The motion was adopted.

MR. DEPUTY SPEAKER : Weo will
now take up Clause by Clause considera-
tion of the Bill.

The question is :

*That Clauses 2 and 3 and the
Schedule stand part of the Bul.™
The motion was adopted.

Clauses 2 and 3 and the Schedule were
added lo the Bull.

MR. DEPUTY SPEAKER : The ques-
tion #s :

«“That clause 1, the enacling
formula and the long title stand
part of the Bill.

The motion was adopted.

Clause 1, the Enacting Formula and the
long Title were added to the Bill.

SHRI B K. GADHVI ; Sur, 1 beg to
move :

“That the Bill be passed.”
MR. DEPUTY SPEAKER : The ques-
tion is :
«“Thag the Bill be passed.”
The metion was edopted.

e i .

17.58 hes.
PUNJAB APPROPRIATION BILL,
, 1988* -
[English}

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI
B.K: GADAVI) : I beg to move for Teave

*Published in Gazotté of India, .Extesoss
dinary Pest I, scction 2 dated 24,3.1968.
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to introdyce a Biil to authorise paysmest
and agppiqpriatian of gertain further sumss
from and out of the Consolidated Fuad of
the State of Puniab for the services of the
financial year 1987-88.

MR. DEPUTY SPEAKER : The
question s :

“That lecave be granted to intro-
duce a Bill to authorise paymeat
and appropriation of certain
furtber sums fron and out of the
Conso'idated Fund of the State
of Punjab for the services of the
financial year 1987-88."

The motion was adopted.

SHRI B.K. GADHVI . Sir, I intro-
duceg£ the Bill

I beg to movef :

*That the Bill to authorise pay-
ment and appropriation of certa-
in further sums from and out
of the Consolidated Fund of the
State of Punjab’ for the services
of the financial year 1987-88, be
taken 1oto consideration.”

MR. DEPUTY SPEAKER : The ques-
tion is :

«“That the Bill to authorise pay-
ment and appropriation of oeria-
in {orther sums from and out of
the Consohdated Fund of the
State of Punjab for the services
of the financial year 1987-88, be
taken nto consideration.”

The motion was adopted.

MR, DEPUTY SPEAKRER : We will
pow take up Clause by Clauwse considera-
tion of she Bif.

The question is :

“That Claumses 2 and 3 and the
Sehedule stand part of the Bill.”

£Intreduced/moved with the recommenda-
tiv-ofthe Prosident,
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The motion was adopted.

Clauses 2 and 3 and the Sehedule were
added to the Bill,

MR. DEPUTY SPEAKER : The ques-
tion is :

“Thet clause I, the enacting
formula and the long Title stand
part of the Bill,

The motion was adopted.

Clause 1, the Enacting Formula and the
long Title were added to the Bill.

18 hrs.

SHRI B.K. GADHVI : Sir, I beg to
move :

“That the Bill be passed*’

MR. DEPUTY SPEAKER : The ques-
tion is :

«That the Bill be passed”
The motion was adopted.

16.0} hrs
RE : TAMIL NADU BUDGET, ETC.

(English]

MR. DEPUTY SPEAKER : Let us
now take up General Discussion. Discus-
sion and Voting on the Demands for
Grants on Account in respect of the Bud-
get for the State of Tamil Nadu for 1988-89;
and Supplementary Demands for Grants
1987-88. (Interruptions)

o
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SHRI SURESH KURUP (Kottayam) :
We will take it up tomorrow, It is already
6 P.M. (Interruptions)

SHR}I P, KOLANDAIVELU (Gopic-
hettipalayam) : Tomosrrow we can skip
over lunch and finish it. (Interruptions)

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI
BK. GADHVI): Of course, we can
understand the feclings of the hon.
Members. But this is a ficancial Bill and
it has to go to Rajya Sabha. (Interruptions}

SHRI P. KOLANDAIVELU : Rajya
Sabha will sit up to 30th.

SHRI B.K. GADHVI : Beforc 30th
March, the respective States will have to
notify it and they bave to draw the
amount, (Interruptions)

SHRI P. KOLANDAIVELU : The
time allotted for Punjab Budget was two
hours, but we have taken four hours,
(Interruptions)

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND MINISTER OF
INFORMATION AND BROADCAST-
(SHRI H.K.L. BHAGAT) : I was under
the impression that the debate has already
started for it. Since the debate is yet to
start, we cap take it up tomorrow,

MR. DEPUTY SPEAKER : We will
take it up tomorrow.

18.04 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Friday, March 25, 1988/
Chaitra 5, 1910 ( Saka)
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